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| ‘Board of Revenue, 1671. 
न 18-19. 
Depariment of Indians Overseas. 1644. 
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Supplies. 1658-59. = Scag 
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‘Tax, 1632, 
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Department. 668. हि 
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= Structural Wo 
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Motion, ‘to. refer “to Joint Committe 

3. 665 
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ef Nationa) Savings Certificates. 92. 
Tajustice 0. Muslims in “Bihar in the 

matter of grant of sugar licences, 1807, 
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Motion r— 
Election of Members to the Central 

1234 Advisory Council for Railways. 
Members to ‘the 
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ailvay Board’ -re. _ extensions ‘to _~ 
superannvated personnel, 628 

Protective Duties Continuation -Bill— _ २ 
03. 5 

Motion “to. consider. I 
Question re— 
“Administration of the Delhi Restriction of 

ab system of 
1226-27. = » 

Alleged “bribe to 
Gay 266-68. 

Tncome-tax 

Order. — 657-59. 
facilities to pilgrims to Hedjaz. 

Ca ical ‘Vacancies filled “in, the Chief 
Mechaical Euginéer’s Office, -- Bengal 
and Assam Railway. - 959. 

Gurvent Iuggage: rnles oa State Managed 

<a ae cal Depart xpansion oft! eteorol: 
pient: — 1145-46. ae: 

Filth: deposit niisance and obstruction of 
road to Post Office in” Jama asjid <= 
aren, Delhi. +1756. = 

: nent of India* “Trade- Advisers. 
+ 1564-65. ze A <4 
Tren and. steel released for civilian nse, 

54. 
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Sunai Majlis-e-Awkaf>— 

J ते sal dealers; etc., 
1748-49, 1752 

Meinbers of the 
Hai. 602-05: 

~ Monosdly for sale of standard ‘clotlr in 
Saran District, Bihar. - 1749. 
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Non-6' 
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of service in 
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Quota vf Muslims ppointment 
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Bengal ‘Assant. Rail 959. न 
incial Haj = 1215-16. 
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३७ (७७४ Committee. 10: Hi ० की es 
Tneonie’ and oe of . Indian .Tea cores ‘2 ee ae per ee = Commitee. 1 ’ 81५10 tailways, 
teres peresnys of Muslims appointed in | 22001 La lection Boards for Delhi 

Railways. | 8 
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ivisions. 1512, . iy ployees. of the Chief Cashier and om 

ae “ Mi tee ers Sind , Jreasnrer, North-Western Railway. 652- E 
and Balnehiytan “Post 2 is 
0100 and ses of standard cloth है ae Inspectors; Bee on North-Western 
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Resolution 7¢ floatation of loan for subsi- sp for es ene & ५०४० मु 

- dising the agriculturists.- 741 | ra fee Delhi aac juperintendent’s 

ABDUL QAIYUM, MR.— y of labour for loading and a 
i ty Grant. in in Delhi Division, 1319. 

ae of “Départment. of Industries entage of Muslims appointed in 
ivil Supplies”. 1658 Railways. 964 

Election of —— to the Defence Consalta- Maximum age for inferior servants for tive Committes. 1409. ’ promotion ta subordinate pests on North- ‘al discussion of the General Budget. Western ‘Railway. 1149-50 
Ay Muslim Assistants in Railway Board office. _ 

कक te fstorto Jose Commies end to | 8 ieabits: to tefer- fee ani Muslim 7 ees’ grievances’ in Railway 
cireuta ou Parcels Office, i ‘ater ain £ = Pin: iH P. eae F 

consider ——. 1485, 1488, 1491 ; 
Tea 7 eb Dee ; in vision, “* Motion for adjournment re order served on ९48: 2 silos z North-Western Railway. 1318. Mrs. Sarojini Naidu directing ber sin Percentage of Muslim recruitment for Delhi 

‘Appropriation to Reserve’? 7 Enhance- 

eae ré abuse-of Powers aes a — 
i Taha fisssre A RED Tht Defence of India Act. 

pi in public etc. Division Railway grain shops, 1318-19, : 67-70. 4 Priority loading of foodgrains te Howrah. Motion to reduce demand for—  - 6 : 
en Raising the prada of Head Clerk, Commer- ment oS Passenger Fares. 517-18. cial Branch, Divisional Superintendent? “Executive Council’ re No confidence inf Office, Delhi, and Head Clerk, Assistgnt : oe « 982-86, 1002, > = Operating Simla. के “Fimnce, Depa intment of | ABBULNABL WALIZADA— ॥#]1 

Committee for eos Government ie ets ing Bil - | Abolition of i iM -< iture and 8. economies. | See “Bill(s)”. Sg ate 
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ore to ——. : under sub-section (2) of Section ~  . जलाशय | a Seer 

= Question re— Legal Practitioners— 
2 —— due to excessive speed of service |‘ Question 76 nan-enforcement 6f ec! y vehicles. 770-71, ~ =— in Baluchistan Area. 962-63, par —— to travelling public between Delhi and National Service— 5 3 के Ghaziabad. 977, 978. _. Question 76 prosétution of Indians in a, ACCOMMODATION. United Kingdowh ‘under the ——- = 

Question re— : 
. r for women Government servants, Payment of Wages—: : 

285. uestion Te— 
= Difficulty in securing —— by Members of Applications under ——— against illegal & = Legislative’ Assembly at Delhi Rail- |, deductions, ete., of East Indian and 

4 way Station. 149-50. North-Western Railways. . . ig . _ Requisitioning of —— in Shahdara, Delhi Applications under a 
A for staff of Upper Jumna Valley electri- ete. R 

ms 3 eer 202४5 357-58, 1575. tions, - 1757. et 
is ५, « nsatisfactory arrangements for —— ० Irregulayities reported under, —— against» ‘ * “Members of Assembly at Simla. 842. East Tadian Railway 358. 

ACCOUNT(S)— Punjab’ Urban Rent Restriction— = ii 
Question 7# discretion to Registrars’ of Joint Question ve operation of the in Del 

Steck Companies to refuse inspection; 1092 | SSE 
ete.,-of of certain _ undertakings. Reciprocity: 
14 | 

ACCOUNTS DEPARTMENT- 
Question 76 s\of Assistant Accounts 

कक Accountants localised 
in the Railway 1678. 

-.- , ACCOUNTS OFFICE, RAILWAY CLEAR- 
ING— 

See “Railway Clearing Accounts Office’ 
ACCOUNTANT(S)— 

Question re posts'of Assistant Accounts 
4 . Officers and Senior —— localised in the 
_ : Railway Accoutits Department. 1678. 

ACCOUNTAN REGISTERED— 
है Question re representation by the Society 

of in Northern India. -352-62. -- 

* ACCREDITED CORRESPONDENT(S)— 

CCREDITED aie es CORRESPON, uy PR 1 i 
: 5«+ ENTS— ; 
& Sve “Press Correspondent(s)” 
; ACTS) eee Gi 

, Ameritan Exclusion 
a Question ve the 

( Indians. 142. 
— Cantonments— 

Question re difficulties in the working of 
1972-7 

its effects on ~ and 

Child Marriage Restraint— 
Question re cases under 

Defence of India— 
Motion to -reduce demand for ‘Home 

tment’ re abuse of Powers under 
4 पारा che 1115-38. A i 

a iestion १€ yin payment for coal 
reg for Railways under Defence 
of India Act. -150-61. 

= 5 Delhi Restriction of uses of Land— . 
3 हि Question ve administration of the ——, ete. 

Control— 

1562; 

ent of hours estion re cases Of ae ae 
= for loyees’ not po Ss 

Samed uestion ve delay in enforcing’ the air 
194-95 

Motion for adjournment re— i 
Dilatory tactics of Government in erfforcing” 

the ——. 210-11, 224. 
_ Failure to enforce the ——. 91.. 

Question ve rules to enforce » TB 
stration of Foreigners— 

Declarations of Exemption under the —— | 
(laid, on the lable}. 93-94, 45639/ 1989- 

ACTIVITY (IES)— A ८ 
Question 7€-- ee 

of National War Front in Asami 
1625-26. 

—— of*the United Kingdom Commerciat 
Corporation. 839. 

«. Extension of —— of the Conciliation 
(Railways) pa Supervisor of 

1 
ACTUARY (IES)— ~ 

Gaon re status and position of Agsociates- 
of Institute of +— 

PRINCIPAL | ADDITIONAL DEPUTY 
INFORMATION: OFFICER: 

Quéstion re pay, ete:, of thé ——. 431. 
ADDRESS(ES)— ; 

nhs कष्नन॥ 2 ae 

Excell General’ 

to the Council of State and the 
Assembly. 337-44. 5 

Question 76 Mr. J. J. Ghandy’s — at the 
? Sciende Cohgress. 838: ad 

ADJOURNMENT(S)—~ _ है 
Motion for_— re: 
as intment of an \Australian 

overnor of Bengal. : 
by the Governor-General. 

ee 

Disaliqwed by t! be Govemontenerstt 2014. 
Attick by War technician students on’ the 

1.) oF villagers at Rajampet. 1759. 
Disallowed. 17: 
Ban on Mrs. Sarojini Naidu, 92. = 
Disallowed. 
Ben on Pakistan Day Meeting at Lucknow. | 

1 
“Ruled out ——. 1465. : ‘ 
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eee 7 ip, हा |= Neto oncted on Minauled Pinal आते ber of passenger. 
ing on the Nevth. Western Railway. 

Keave refused, 155. 
Ciyil es Commissioner's Order refus- 

ice. to South Kanara 

Compulsion on landlords contribute to 
National Savings Cértificates in | 
Shahabad, Bihar. 1461-62. . 

Compulsion used by Magistrates in, the sale 
of National Savings Certificates: 91-92. 

Ruled out of Order z 
Demand and exaction of enhanced --Bxcise 

Duty at Coloutta,Gondia and~ Delhi on 
-paid tobacco. | 981. 
wed. 

Deteriora' of efficiency of the Telegraph 
carey 02% 

802. 
Dilatory. tactics 01 Government in enforcing 
“the Reciprocity Act. 21041, 

“Withdrawn, 224. के se 
pearance of rice from Patna~ and 

Bhagalptir markets: cousequent on partial 
rationing, 50-51. : 
sallow 51. 

ntling of Gouripur Mohanganj Jharia 
anjate Railway hine. 1806. | 

wed: . 1806. 
f 467 Hindu ~Mahasabha 

-at Amritsar. 5 
sal “of cloth’ and 

September, 

nied “out. of- order 
‘Failure of * Military authorities to prevent 

dacoity by furs in Metho Dero, Sind 
1867-68. 

Disallowed 1868. 
ure to enforce the Reciprocity Act छा. 

Withdrawn, : { 
Bailare to give. protection against mols 

violence at, Havipur. 50. , 
Disallowed. _ 50. : 

3 “Paihire to. preserye the ltbtary and docu- | 
ments of the All-India Congress 
Committee undamaged. 1575. 

Gat of order. 1575. 
Fresh: restrictions on-detentis in the matter 

lengt! f~ letters “written by them. 

Inclusion of grant to the Indian Institute 
of International. Affairs under External 
‘Affairs* Department expenditure. ~ 904-05. 

Ruled out of order. 905. $ 
Injustice to Muslims in Bihar in thé matter 

of grant of sugar licences. 1896-07 

wed. 1848. - - न 

coal work. in 
‘of ban on employment of women on , 

mines. 

[6866 served on Hindustan Times and 
National Call ~ neg eto publish_ certain 
statements unless passed by Special Press 
Adviser. 51. - 

Disallowed. “SL | 
Order preventing railway travel for attend- 

‘ ing the All-India Kisan Conference at 2 
Beszwadg. 659-60, 678-96. - 

Negatived.. 696. 
Ordér served on Mrs. ‘Sarojini Naida - 

@irecting her not to participate in public. * 
me 5, ete: §6-73; < 

atived. ~ 73 = = 
= NERS passsd on National Call: and — , 

Hindustan Times by Chief Commissioner 
of Dethi. 210: . क्र 

Ruled 590 ef ordér.” 210. a. 
Orissa Gévernment’s Ban on public meet- cS 

ings, ete. for disenssing Central Govern- : 
menf’s foodgrains ‘policy. 1270-71. 

Ruled out of order. i 
Proposed Enforreniont of Enhanced Passen- 

ger Fares on East Indian Railway. 1271, 
Disatlowed, 1 me कै 
Repression carried on onder the cover of the 4 

Defence India Rules. 155-57, 176-92. 
Adopted > 2-4 
Sale at pre n India of gold purchased in >+ 

South Africa by the United Kingdom. है? 

Ruled out of order. 1517. 
Sir -Gr -S. Bajpai’s .stetement in America 
-concerning famine in Bengal. 1868. - 
Kaled ont of order. 1868. = 

Special allowance to British. Junior married . 
officers in Indja. 980-81, - yes 

Disallowed. ae - aa 
Stareaui 18. to न 24 शक 
. for distribution of 3 i 

South Kanara District.” 1462. mS 
Disallowed. 1463." - aes 
Taking over of portions of the Bengal and : 

Assam Railway by the United States 2 ND 
Army Railway Units, 727-28. 4 

Ruled ovt of order. 728, के 
ADMINISTRATION (S)— -— 

Motions 7६ United . Nations Relief.>. and 
__ Rehabilitation —— eerment. 2001-14. 
Question ve ——of the Delhi-Restriction of 

छः f Land A 
ADMINISTRATION OF JUSTICE— 

eee i grant. 1199, 

tATT OF FICER(S)— 
= te See: —— 
ADMISSTON(S)— 

Question 7e— _* 

students toa college in Delhi, 1566. « 
— of sons of transferred vernment 

Officials in. Delhi Colleges. 
Procedure for —— as 

of outside first’ year. Titermediate 



AGENT(S)— 
~ Question re—- 

Executive Officers as* —— of Military 
Estates Officers. 1974-75. 

_ \* “Government —— for purchase of food 
grains, ete. 835-37 

= Jurisdiction for purchase of Aman crop of 
he four chief —— ‘in Bengal. 557. 

AGENT-GENERAL— 
Question re- statemeni’ in America by 

India’s concerning Mrs. Gandhi's 

AGRICULTURAL PRODUCT(S)— - 
हि Question: 

ADVERTISEMEN T(S)— 
Question re giving of Government —— only 

certain Newspapers. 1969-71 
ADVISORY COMMITTEER(S)— 

Question ve Press Correspondents ——. 
1458-59. हि 

See also ‘‘Committee(s)”. 
» AERODROME(S)— —__ 

Question 7७ laid acquired by military in 
Assain for ——, etc. 428. 

Land acquired by military in Bengal for 

AFRICA, SOUTH— 
See “South Africa’’. 

AGE— 
Question ré maximum —— for 

servanis_for promotion to subordinate 
sts on North-Western Railway. 1149. 

“AGENCY (IES)— 
Question re overseas business secured by 

North-Western Railway through certain 
151-52. . 

fication of aborigines in 

detention and death: 965-66, 1084, 1089, 
1091 

AGRA— 
Question re doubling. of 

é 741 पका and —. 
GREEMENT(S)— 

<* Motion re United Nations Relief and 
~~ Rehabilitation Administration ——. 1931. 

~ 55, 1956-67, 2001. 
‘Question re— 
— of European 

Hapur. 1699. 
India’s representatives and the’ United 
3 Relief and Rehabilitation ——. 
54 

railway line 
1324. 

refresliment room at 

Opportunity to Assembly for discussion, of 
the —— for U.N.R.R 84. 

Negotiations between India -and United 
States of America regarding Lease-Lend 
—. if 1748. 

7 Position as ae Indo-Burma Immigra 

AGRICULTURE— 
Demand for 8 1201 
Demand for lementary Grant, 1710. 

AGRICULTURAL BULLOCKS— 
See *Bullock( 

AGRICULTURAL COMMODITY(IES)— 
See *‘Commo: (ies) = 

AGRICULTURAL MARKETING— . 

NCULTURAL OPERA TY 
lor ——. 367. 

of storage fdtilities for 

inférior | 

AGRICULTURAL RESEARCH, IMPERIAL 
COUNCIL OF— 

ae “Fmperial Council of Agricultural 

tte LTURAL RESEARCH INSTI- 

» Question re leaping promotions to a South 
Indian’ Assistant in Imperial ——. 11914, 

AGRICULTURAL STATISTICS— _ 
See “Statistic(s)” 

AGRICULTURAL TRACTORS-— 
See ‘‘Tractor(s 

AGRICULTURIST(S)— : 
tion of loan for subsidis- — 

ing the ——. 730. ड़ 
के AD NAWAZ KHAN, MAJOR NAWAB 

Election of to the Standing Committee 
for roads. 905. s 

Election of —— to the Standing Finance 
Committee. 1464. = 

Hindu Code, Part 11 (Marriage}— 
Motion to refer to Joint Cominittee and to — 

cirtulate. 831, 1 
Indian Finance Bill— Gere 

“Motion to consider, 1593. 
Resolution -re Reforms Committ fi 

Baluchistan. 1761, 1779-82, 1787, 1790. 
ATR ATTACK(S)— 

Question १९ Japanese —— on Indidn Towns. 
230. 

AIR PORT(S)— 
Question re post-war sovereignty of —— 

built in India by Foreign Governments. 
487-89 .. 

AIR TRAINING SCHEME(S)— 
Question re exclusion of Benarés Hinda 

University from pre-ca 
AIRCRAFT {AMENDMENT) BILL—— + 
5 See “Indian——" under ‘*Bill(s)"”. x 

Ag— 

Question 76 supply of the —— of Benares- - 

=e 

to Congress ~ Working — Committee _~ 
members. — 1264. कर 

Question re— : 
Inadequate on resentation of Hindus in —— - 

Municipal ittee. 842. 
Lower A hes assigned to certain security . 

prisoners in Central Jail, ——. 1624. हे 
Quashing of sentences passed certain 

Security prisoners in Central Jail, —— i 
1624-25. 

Resignation, of apprentices from the Free- 
land Hostel 495-96. 

AJMER-MERWARA— 
D d_ for 

AJMER-MERWARA - MOTOR VEHICLES 
RULES— 

See ‘Rule(s)” ~ 

ALCOHOL FACTORY (IES)— 
_ See “Factory(ies)” ok 

कक कल 7८८ bean का कि : re for 4 ० 
: owaste in Government of India < 

Detar Ne ew and ——. 1750. : 
ALIGARH MUSLIM UNIVERSITY— > : 

हे — ental system 
‘of examinations. 1 3 

ALIGARH MUSLIM UNIVERSITY, 
MENT) BILL— 
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“ALLAHABAD. CANTONMENT- Increase in Fe and dearness -— for non- 
7@ certain military servants dis- Gazetted way servants. 1693. 

qualified for election to —— Board. 431, lian yed by Gov. 
573. . given maintenance: 6-7. 

_ ALL-INDIA CONGRESS COMMITTEE— Memorial “for dearness —— Delhi- 
= See “Cor s Sh Railway Station ployees. 

ALL-INDIA KISAN CONFERENCE— 1516. 
See *‘Conference(s' 

' ALL-INDLA RADIO— 
od Question -re— 

‘Assamese i} 5-55... 1975: 

—Musii a5 > Pecimical— A seiate 

Programme Assistants. in ——. 421 
“~~ Muslims in —. . 419-20 

~- Muslims ted “as Station Ei 
~ ) Assistant Engineers in —. 
“Programme for expansion of ——. 1091 

ee for raising number, of ‘Muslims in the 
hnical” and Engineering Section of 

20. 
“ALL-TN DIA’ RADIO ‘STATION(S)\— 

and 

Muslim Te ‘ance 

ists in ——, Delhi. 1629-23, 
ALL-INDIA RAILWAY ROUTINE ‘INSTL 

—- See>*Institnte(s) 
ALLOTMENT— 

Questian re ~ 
—— on entertainment of British and Indian 

troops. 767-68, 1 
Essential Feces listed for —— ०६ 

si ‘ 

grant respect “of  “‘Super- 
ng mae ti +— and* Pensions”, 1203. 
eee for adjournment re special —= to 

ritish Junior niarried officers, in India. 

Motion to reduce Démand for “Railway 
Er 

eagre —— to Railway Workers, -591 
Meagre dearness —— io railway workers 

५ 608-619. 
Question 7९-- 

iit} of consoidaled or_permapent 
— while on leave. 905 ce 

—— for Sub-Assistant Surgeons, etc., at 
-* Trewin Hospital, New Delhi. 1218. 

— of doctors at the Jama Masjid Dispen. 

कं 72 Post: Offieesin U.P. 1510. = 
Dearness —— for inferict scrvanis, 434. 

tioned & or of 
the Central Government. 

servants. 
aE Railway servants on 

EEF 

Employment of Scheduled Castes in] —~. 

— to Railway = other Central हे 

Memorial of Sub-Postmasters. in U.P. for < 
increase of ——. 

Non-cificial Members of the Central Legis 
lative Assembly oe saleries or~ 

I permanent ——. 
Nou-payment of -— to tailors in’ Civil 

Pioneer Force. 1752. 
Non-payment’of extra duty —— to Bombay 

Circle Railway Mail Service staff. 501 
Non-payment of officiating ~ to certain 

Special Ticket Examiners on North- 
Westerm Railway.- 977-78. 

Representations for revision of 
rates. 

Special ——“to British Junior 
officers in India. . 1227-28. 

Sunday -and other holiday —— paid to 
Anglo-Indian and pes an Guards on old 
East Tndian Railway Secti 

Wheat purchased by East Indian Railway 
to supplement dearness 366. 

AMAN CROP— 
Question re: jurisdiction for purchase:of —— 

the four chief agents in Bengal. '* 557. 

AMAR NATH, MR.— 3 
~ Question re re-employment of Over- 

seer, Punjab Irrigation Department after 
conviction. 1032. 

dearness 

married 

yy, EDKAR; 
1 BAR 

| 27५८ Minie: 

Motion to pass. 

Demand for Supplementary Grant~in respect. 
of. 

igration Internal. 1711. 
J scellaneous Departments: 

Factories (Second Amendment) Bill— 
Motion for leave to introduce. '1870, 

Indian Finance Bill— 
lotion to consider. - 1251. 

2 {Stowing) Amendment * 
z; Bill. r leave to introduce. 55. 

Metion to consider: 211 443-44, > 2 

Se.



Se ee ee ion_to reduce demand for ‘‘Railw 
J” re meagre dearness allowance to 

railway workers, 612. 

| 

opt oe 
Income-tax, ——, 1268-69,- 1996. - “i 

Mussel for purchasing wool. to. Shiam 
al 

“Use by Government of a dehydration 
fastory at 1037. 

sg हैः 224: 
uestion re desirability of appoin —_ 
Zonal Officer. ~ 1666. कप 

ANDHRA COUNTRY— 
ieee re want of a Radio Station in ——. 

ANDREW YULE & CO., MESS) 
Question re coal supply to Mohini Mills by: ~ 

> , 1145; fi 

ANGLO-INDIAN(S}— - कु 
Qeestion re— ay garde: 

; ete:, in the Auxiliary Nursing ie. 
429-30. 1 

tp ete, in the Indian Military Nursing — 
Service, 430: 

—, etc., iv the Royal Army , Medical 

Discrimination between « Tndi 

% | of Mi in New 
= 2 Delhi. 1798-99... 52 8 

3 z AMENDMENT(S)—- 
—— to Ajmer-Merwara_ Motor Vehicles 

Rules (laid on the table). 439-4! 
: —— 10 the Insurance Rules: (laid on -the 

८ table). 1407 
a Question x to. the New Delhi Rent 

Control Order. ~ 657-59. 

Question re— श्र 
-—— to Mahatma Gandhi and Members of 

% the, Congress Working Committee. 769. 

2 —— to members of the Congress Working 
E Committee. 426-27. 

AMERICA— - i 
Motion for adjournment re Sir G. 8. | 

¥ Bajpai's statement in cerning 
famine in Bengal. 1868: : 

Question re— 
Inport: of farm machinery from ——, 794. 

adio. sets import orted from —— and other 
— ~_ cointries. 

rt on Indian prop aganda in the United 
‘ ites of &६ 

Statement in ——+ by India’s. Agent: | 
- General concerning Mrs. Gandhi's dete! 

. tion and death. 965-66, 1084, 1089, 1091 | 
3 See also ‘United States of. } 

_ AMERICAN CITIZENSHIP— f 
. * - | 

CLUSION ACT— | 

AMERIOAN GIRLS— 
3 < Question re arrival of ——. 1849. 

= ‘ 
हि AMERICAN GOVERNMENT— 

See “Government(s) 
AMERICAN JOURNALIST— 

Sée ‘“Journalist(s) 
AMERICAN MAGAZINE(S)— 

See ‘“Magazine(s)"’ 

AMERICAN OFFICER(S)— 
See “Officer(s)”. 

‘AMERICAN ORDER—~ 
E = Question १6 —— for hessian of June 1943. 

: 364५5. 

| 
है 

था > t AMERICAN *TROO: 
See “Troopa”.- 7. मु 

AMMONIUM SULPHATE— 
Question 1 = 

= Import and manufacture of —. < | 
. © Manufacture of ——.- 147. = 

AMMUNITION FACTORY (IES)— 
= Be (ies) 

apprentices at Jamalpur Wer “shop. 790, 
1576. ४7 S का 

Sutidey ond other holiday allowances pai 
to and European Guards on old East 
Indian Railway Section, 1687. 

ANNUAL REPORT({S)— 
See “Report{s}’* 

ANTHONY, MR, FRANK R— ७ 
General discussion of the Railway 

+Motion for 
-carried on under the are. the Defence 
of India Rules. 178-80. 
i reduce Bye ae 
~Board” re meagre’ ९88: wance 
railway. workers, “614-16. 

Question re— 

Anglo-Indian, ete., in the Aaxiliary Norsi 
429.30. = Service. mae 

Anglo-Indian, etc:, in the Indian 
pits Service. 430. i ai 

. Anglo-Indians, ete., 17: the “Roy. Army 
edical 430, 

8 तर 2 वन ote in छ. 43.6: 
Classification, of K 

Officers, 1989-90. 
to Indian 

(British: Cadre) 
Mae 

apprentices from “the Free- 
Ajmer, 495-96. 

० R. R. Stuart of 

of 
Medical Department 
988-89. ioe 

poe 
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ANTIMALARIAL DRUG(S}— 
‘ See **Drug(s) = Fi 

ANTI-SUBMARINE SCHOOL— 
Question 76 —. = 
Yee also ‘Sehool(s) 

APPEAL(S)\— 
Question rz. 

Tnceme*tex_ 
1 4157. 
‘ ~ Provision for —— on entitlement issues for 

- dependents of defence forces of India. 
80-81. 

vases taken, in —— in Sind. 

‘APPELLATE: ASSISTANT COMMISSION- 
ERS OF INCOME:-TAX— 

~ Question re— + 
Control over 359-60, 

= Muslim Officer ignored for appointment as 
— in jhe Punjab. 1625. ~ 

APPLICANT(S)— 
Question re— 

ae Méslim —— for Posts in the Stores Depart- 
* \ ment, Bengal and Assam Railway. 58. 

Muslim for selection as Law Inspectors 
2 on East Indian Railway. 1854 

“APPLICATION (8)— 
Question re— | 
—— ior active service irom certain 

“> Office 
under Payment of Wages Act against. 

*.-.. employees of Railway Clearing Accounts 
1679. 

7 illegal deductions, etc., on East Indian 
>and North-Western Railways. 1925. , 

7 illegal dedaction, etc. by Railway Saimin 
istrations. 1757. 

APPOINTMENT(S)— 
tion for. adjournment re of an 

Australian as the Governor of Bengal. 
80, 92-05, 

Motion to reduce demand for— 
Ps “Executive Council,’ re —— of Committee | 

for scrutinising expenditures and suggest- 
ing economies. 1040. 

‘Finance Department’? re —— of Committee 
i for 
बात suggesting economies. — 1040-76. 
Question re— : 

BS —— made in the Store asso Bengal 
> Sand Assam way: 3 - 

== .08 a as Director-General 
5 of Archwology. 357. 

— of an Australian as Governor of 
3 Bengal, 210. 

So ere ii ga 
= - General o 

553-1 

dier Wheeler 
Archeology. . 347-48, 

as Director- 
355-56, 

» —— of more King’s Commissioned Officers 
in Cantonments Departm 1973. 

—of Non-Indian as Controller of raw 
‘materials. 1400. 

Inspector. 
De 

Mua Oficer ignored See oe as Polistes 

= of कद 17 बि 1४42 and Ward  Sub- |. 

he Punjab. 1625. 

Order regardifig substantive —— in tempo- 
rary war posts, 1805, 

Selection Board for — in the office of the 
Comptroller of Assam. 48. 

Steps for —— of Scheduled Castes Recruit- . 
ing Officers, 

APPRENTICE(S}— 
Question 7e— 

Meth 
recruited 

Bengal and Assam Railway, 495. 
Discrimination between Indian and. Aj glo 

Indian —— at Jamalpur Workshop. 
1575" 

ise in 

Resignation of from the Freeland 
Hostei, Ajmer. 495-96. . 

Seales of pay for certain ex—— of Jamal- 
pur Technical School. 1675 

5-7 का class —— at Jamalpur Workship. 

APPR 
See 

gICE SIGNAL INSPECTOR(S)— 
ignal Inspector(s} के 

APPROPRIATION ‘TO DEPRECIATION — FUND. = : 
peta for supplementary grant. 670- 

. ५ ० 

APPROPRIATION TO R ESERVE—_ 
Denfaind for grant. 503-22; 
Demand for supplementary grant. 677. 
Motion to reduce demand for ‘“——’ re en- 

hancement of Passenger Fares, 503-22 
“ARCH HOLOGICAL OFFICER(S}— ७ 

Question re. commission to enquire inio 
alleged ineffigiency of ——. -348-49." 

ARCH ASOLOGY- = : ay a 
Demand for = F200," - ०7 
Demand for Sapplamentiey Grant. 1709. 

eh orarger a + DIRECTOR-GENERAL 

Question *re 

Appointment of a European as ——. 35; 
Appointment of Brigadier Wheeler as —— 

» 355-56. 
See azo “Difector-General of Archeology” 

ARCHE(S)— 
Question ré closing of —— between quarters 

on Irwin Road, New Delhi. 1914. 
AREA(S)— 

responsibility for feeding people 

AREA(S) A— 
Question re desirability of classifying Delhi 

as —— for dearness allowance purposes: 
1089-91, 

ARM(S8)— 
Question re demand: for fire —= by the - 
pins Militarisation Board, Poona. 

ARMY(IES)— हि कक 
Question re— 

Shortage of officers in Indian. ——, 595. 
ae process of building of Indian = 

. 

कट 



96, 
Independence Day ——, etc.;in India, 231 
Independence Day —— in Delhi- -231 
Persons arrested for theft of electric bulbs |- 

from rolling stock,- 1683: 

SARTICLE(S)— = 
Question -re— 

Muslin —— in Railway 
65. 

Sikh —— €८., 9 Military # 
_ =ment. | 1261. 

Question re 
Fi 

हा of - —~ आते | 
3 

Delay 19 transit’ of postal —— to 
of Defence’ Services 2६ 

Harassment to public due to non-supply of 
wagons for permitted ——. 979. 

है. essential -—— from~ Britain. 
bate 

Licences to eee of | Shahdra-Delhi 
for sale of contral! 

ARTICLE(S), (PRICE CONTROLLED) 
See “Price Corftroiled Articles” 

THAICIAL SILK— 
See “Silk” 

ARTIST(S)— 
~ Qnestion कह preponderance of Muslim 

= l-Tnidia Radio Station, Delhi: “1622- 

ARTS COLLEGE(S)— 
See “College(s)”. - - 

© ASAF- ALI, MR.— 
7९ attachment of —— property. 

ASAF ALI, MRS.— 
@uestion 76 auction of car standing in the 
name of ——, . 1975-76. 

ots of National War Front in —~ 
1625-26, 

Distribution of centrolled goods “among 
dealers in ——.- 17583. 

; Land acquired) by military in —— for 
- कक aerodromes, ete 428, 

Malaria epidemic in ——. 1753. ~, 
Selection Board for appointments “in the 

office_of the Comptroller oe 48-49. 1925 
Shortage of 8७1६ in ——. -26. 

in-All-India Radio, 1975. 
of —— in Bengal and Assam Railway 

ASSISTANT COAL SUPERINTE! 
Question re selection for post 6: 

State Railway Coal Departmen 

aS eos COLLEOTOR 
8 (8)-- 

Question 7६ quota of Muslims” ‘for 
ment as —— 

COMMISSIONER( 

Question re ——, ete. Punjab, N 
Frontier and Delhi Provinces. 1 

ASSISTANT — COMMISSIONER(S) 
INCOME-TAX, APPELLATE— 

“4 ५ Appellate Assistant 

ASSISTANT CONTROLLER(S) =~ 
Question. 7#_ selection of “on: 
Western Railway. 1865. - = 

ASSISTANT DEPGTY... 
GENERAE— -< 
Se Te See 

Musgiint rector. 
का graphs. 1 

ASSISTANT EXAMINER(S)— 
~ See **Exathiner{s)"* ; 

ASSISTANT GEOLOGISTS— 
: ‘Geologist(s) 

ASSISTANT INSPECTOR(S 
See ‘‘Inspector{s}"*" 

ASSISTANT OPERATING OFFICER. 
Question re.raising the Grade of 

, Commercial Branch, eee 
tendent’s Offiee, Delhi;-and 

‘imla. 1148-49. 

ASSISTANT STATION | 
Question. 7¢ probationary - 
Tea 120 of Bengal 

ASSISTANT 

omm 

ién 01 certain. rail 
sg Division by the 

Superintendent. an: 
ost —~ De ores 
Office, Dellii. 897 

ASSOCIATE(S)= ६. 2 
Question re, status and posit 

Institute of Actuaries. 
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1 roe and Gaon oe 67 ceri See oe 781. z 
ndian way Conference ——. 1 

“= Memorial submitted by the : AZHAR ALI, Mr. MUHAMMAD— 
x Tob लाए Nadiad. 772: Central. Excise Bill— 
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कप ee ‘or ry Yants in 
ATEBRINE— respect 6/-- “7 se 5 

Question re import. of quinine, ——, ete. Department of Information dad Broad- 
1214-15. फू a. seanbitig. 
ATROCITY (IES}— Police. 1704: . 

lotions for adjournmen == See discussion of the General Budget. 
perpetrated on Indian men and women 

y troop stationed _ at Chakulia near 
Jamshedpur: 1926-27,'1997, 201 

ATTACHED eee 
_ Question’ re _ office ts in 

Secretariat and ——. “ 
ATTACHMENT—* 

i Question re —— of 
property. 1976. 

ATTACK(S)— 
Si ——— 

ATTENDANCE— , 
.» “Question r¢ late attendance of officers in 

et Railway. Clearing Accounts Office. 795 
AUCTION— 

~» Question re— .. 
ie —— of car standing in 

eS ee छा 
i cise tT ‘acts. in. Delhi. oe “ 

Imperial 

Mr. Asaf  Ali’s 

the: of 

ig7a- 

AUDIT— - aks 
Deniand for grant . 1199 
Demand for supplementary 

४ 1672 
AUDIT OFFICE(S)— 

estion re orders *e five-year term 
officials in ——-. 1626. 

AUDIT (RAILWAYS)— 
mand for grant ——. 646. 

AUDITORS, INDIAN FIRMS OF 
Question. 7¢ questioniaire issued by Income- 

tax Department to ——_ 49. 

name 

‘ 

grant 7 

3
४
 

for 

of an ——+ the Go ir 55 as the Governor of Bengal 
Question re appointment of an —— as 
~ Governor of Bengal. 210. 

AUXILIARY NURSING SERVICE— 
Question Anglo- jy etc., in the 

Thdian coconut Cess Bill— 
Motion to refer “to Select « Committee. 

21, 214,220. 
Indian. Finance Bill— 

Motion to consider. 1521 
Indian Income-tax (Amendment) Bill— 

Consideration of ‘clauses. 1879-80, _ 
Motion for adjournment. re lifting of ban 

on employment of women on underground 
work in-coal mines 126: 

Motion -re United Nations Relief and 
Rehabilitation Administration — Agree- 
ment, '3--6 4 

Motion to reduce demand for ——~* 
“Finance Department’ re appointment 
of Committee for scrutinising Govern- 
ment expenditure — and suggesting 
economies. 1058-59, 1064. * 

‘Railway Board” re— 
Disapproval of Policy and Working ofthe 
~ Railway Board. 529—5: 

Quéstion re— -- « x 
Absence of Indian refreshment room “at 

Hapur. 1699. 
AScidents to travelling public — hetween 

Delhi and Ghaziabad. 977. E 
Accredited Correspondents.awith the Govern- « 

ment of India, 431-32., 
Agreement of European refreshment room 

at Hapur. 1699. 
Applications under Payment of Wages Act 

agairist illegal deductions, etc., by Rail- 
way Administrations. + 1757. 5 

Appointments to tis ES jowances spe lca, ar 
sti 

: of Railway em; eed 974. 
Buses plying in Delhi area. 977. 
Cases investigated by Special 

. Establishment. 1460. 
Cases of infringement to Hours of 

for Railway employees, not co: 
Factories- Act. 

i 
Certain disabilities in Railway Mail 

Service. 1343-44. 3 
Classification’ of Accredited - Press 

di with the 
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Conterhplated retim of certain land near 
ara Railway Station Bridge to 

former owners. 45. * 
Contin 

East Indian and North-Western Rail- 
ways. 1 

Curtailment. of courses of meals at Rail. 
way Refreshment Rooms at ~ Delhi. 
974. पु 

Delay in delivery of certain Money Orders 
by, Delhi-Shahdata Post Office. 975, 

Delhi. Magistrate’s order prohibiting 
disposal of certain colour and dye stuffs. 
ET. 

Delivery ih Shahdara Town of telegrams 
recerved-by Delhi City Telegraph Office: 
974-75. 

Desirability of a High School for Shahdara 
Delhi. 1406-07. 

Desirability of increasing elected element 
pahdara-Delhi. Munitipality. 1406. 
ility of posting a Muslim Deputy 

teneral in the United 
Province 791 

Difficulty fn securing accommodation by 
Members of the Legislative Assembly 
at Delhi Railway Station. 149-50. 

Duties of Special Ticket. Examiners and 
pe on North-Western 

Essential Supplies Scheme. 
Foodgrain-anarkets for 

1406. 

Shahdara-Delhi. 

Full capacity reservation in trains at 
Delhi Railway Station. 976. 

Functions and duties-of Central Electricity 
+ etc. 1757 
Ment caused to “a passenger at 

Bareilly by the Divisional Supevinten- 
» dent, Moradabad Division, 154-56. 
Hardshi nase by tenants in Old Delhi 

lara. 1571-72, 

H 

id 
aaa Havting of Tndian cotton goods, etc. 

eee ‘without exhibition of price lists 
i 

Income and expenditure of Shahdara- 
Delhi Municipality. 146. es 

Teuping promotions to & South Indian 
Assistant in Tmperial Agricultural 
esearch Institute. 1914. 

‘Lights provided in lavatories of reserved 
compartments of Gengral Managers of 

-. Railw 1686: 
Method of filling posts of stenvgraphers in 

कह ली of permi in__ the [08७ 0. 
Controll 

ही 

ce of 
General, 1510. 

Non-display ae Complaint 
- Manager, aes by 

९८ 1 at कप 1698-99. 
Non-payment for overtime work to staff 

of Delhi Division, North-Western Rail- 

us and intesnittent workers on |’ 

Ordar SS a ee Ded PO RR RELNG कइा पका क तप पलक २३०. ens sabmnoanke 

in teniporary war posts. 11; 
Overcrowding of trains on North-Western 
Aa 2२५० 148-49. * 

ay, etc., of the additional Deputy, 
Principal Inforination Officer. 

Personnei of the special police establish- 
Inent. 1459-60. 

Persons authorised to make rules ‘under 
Sub-Section (2) of Section 24) of the | 
Government of India Act, 1935. 433.5 — 

Petitions for discharge of, ceriain personnel 
in Défence Services from Bihar. 1805- 

Placing certain barracks out of buunds for 
personnel! of , Transportation ‘raining 
Centre, Jaliundur. 1466, 1997. % 

’ Placing Saddar” Bazer, Jujlandur_ Canton- 
ment, out of bounds for Indian Parson 
of Defence Services. 14 

Police Guard at Shri Gopal Chamber of 
Commerce, Delhi. 1626-47. 

Policy regarding senins\ty on’ East Indian 
Railway. 162-53. 
ef Correspondent Advisory Corfimittee. 

admission as accredited 

grievances of | 
’ ६ 

Procedure for 
Gor 

Procedure for redress of 
Indian Units, 1461 

Promotion of Guards'on North-Western 
~ Railway. 1513. 
¥ i of Train E as Trans- 

portation Inspectors on’ East Indian 
Railway. 148. 

Prosecution of. Officers of Shri Gopal 
. Chamber of Gommerce, Delhi. 1627. 

Prosecutions under Wheat Control Order 
1759. < 

Public Telephone at Delhi-Shahdara Post 
Office. 

Recruitment of lowest grade readers in 
Government of india F 349-50. 

Rest for Guards after duty period on — 
North-Western Railway. 1919-14. <--  — 

. Rest for Guards on Noth ete Railway 

Heinen 

(Delhi: Division) a 

Rules for admi to the G n ; 
India Press Room, suppl eae 
Government —_ Publi to Trade 
Unions, ete. “844. s 

Rules re conditions of Service . of Non- 
Gazetted Railway Servants. 1459. 

Rules regarding conditions of Service of 
Non-Gazetted Railway Servants under 
Federation. 1699 ™ 

regarding conditions of-service under 1. 
dicration 4535. 3 ह 

Rules wheréunder absence on leave 
constitutes a break in service for certain .-॥५] 

one कटे 3 
ements for Depressed — 

Classes Staff on State Railways. 50. 

purposes: 

fear Fi 
हे 

अत एक of rank pay to certain cai of pay, etc., of Group ewe : 

Sos Genie, valtondie Cantonm Ticket Examiners on North-Western 

SN ee of hot water bathing at. _ Railway. 154. 

elhi Railway Station W: Rooms. Seales of pay, etc.,-of Oudh and ‘Tirhut 

975- Railway Non-Gazetted Staff. 975 
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tudents in Delhi. Schools and — Colleges 
न at; Shahdara-Delhi. 1758. 
pen i Industries, Delhi, 49. 

5) registered: the Polica Station, 
~ Shalidara-Delhi 2 
onrs ‘conducted by Public Relations 
Directorate. ~ 146 z 

between Delhi and Glaviabad 

i
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ér_of “Languages Section of Bureau 
Public Information to Lahore. 1227, 

‘Transter’ of Ticket Colleetors af “Di 
Vision of North-Western, Railway to 
‘ansportation Gao pn 16 

of State -Reilways Staff | 
Section 161, Indian Penal Code. 753. . 

Unpaid overtime ‘work of: Gorakhpur rail- 
“= way workshop staff. 974. 

* Indian and — Novth-Western ~ Railways. 
“Bi i =; 

estion (Supplementary) 7e— 
Ameritan Officers employed’ on Railways. 

Applicability of Indian Criminal Law to 
ae troops stationed in India. 

‘ |. 
intmient of Brigadier “Wheeler~ as 

ATS r-General of Archmolo; 554, * 
in respect of Tero 68 of coal 

a ents, 141. 

Granting permanent recognition. to 
# dépominational s@hools. in Baluchistan, 

196. 
PY 

India. by Foreign Governments. 
esolntions t¢ flotation of Joan for subsi- 
ising the agriculturists. 737-38. 

Azer, HUQUE, “THE HONOURABLE 

james $-fo-the 11507: Rules (Laid 
+on the table}, - 1407 
ee M Caos {Ameridment) Bijl— 

Motion: '४ to introduce. 
‘consider, 211-12. 

M 
oe for लक कल कर Granv in -respect 

Commerce” Department. 1655.7 
and Civil 

Indiaw Companies “(Amehdment) Bil— = 
ion for leave~ froduce. |. 

४2 है 487-40, 480, 

Motion to consid 384, 1427, 1448, 1449, 
- 1465, 1538, 1539, 1540, 1545-55. 
ae ent) Bill— 

lo to 
to consider. 

Working hours of -ceriain staff on Bast |“ 

“war sovereignty of “air ports built in} 

- Orissa Goverment’ 

~ os eee 

eee ee for- adjournment re” extension 
final disposal of cloth amd” yarn tex-- <= 

_-- marked August or September. 727. < 
_ Motion: re election of Members to the Stand-» 

~ ing Committee —for the — Commerce 
. Department. 1702. 
United Nations Relief: and Rehabilitation 

Administration eement. . 1931—36, 

5-13. : 
“Motion te réduce demand. for supplies 

ment of Indiistriés and- Civil Supplies”? 
rz supply of Consumer goods 9s°a- 
of auti-inflation. 1171, 1172-7 

Motion 9 ‘reduce demand for ‘‘Railway 
Board’ re meagre dearness allowance to 

Ee ay workers. 611. ~ 
Proiective Duties Continuation  Bill— 
Motion for leave to “introduce. 7: 4 
Motion. to. consider. 1908, 1927, 1928. 
Motion, to pass, 1929. 

B aes " 
BAJORIA, BABU BATINATH— 

Election of td the Standing Committee 
for roads. 9 

Hinda Code, 7 iI (Marriage)}— 
Motions toerefer to Joint Committee and 

t circulate. 818-27, 828. 
Motion 6 védute demand for— 

Miscellaneous” + Post-war Reconstruction 
with special reference to the sched 
castes. “1 

‘Raihway 
Binancial Railways with, .4 

Pe ‘War Develop. See 

Railway Services. 683. ~ 

collieries, 956-57... - < 
Resolution re— 

Debarring of Government servants’ elec- 
tion to Port Haj Committees. "764, 755- 
56. 

Floatation of loan for _ subsidising the 
=~ agriculturists. “745-4 “ 

BAJPAT, STR'G. 8.-- - 
‘Motion for -adjournment re— — - 

Non-enforcement of Section 4 of Legal 
Practitioners Act ‘in —— Area. 962-63. 
solution 7¢ Reforms Committee for 
—. 760-64, 1760-93. = 

BAN(S)— = 
Motion for adjouriynert re— = 
— on Mrs. Se ‘ini-Naidu. 92. 
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BANERJEA, DR. 
Central Excise 

— = “Executive Council’” 

N— 
Bill— 

Motion to consider. 239-40. 
Consideration of clauses. 243, 244, 249, 
250, 251, 252, 256, 259, 264, 267, 269-70, 
274, 307-09, 30, 312, 318, 319, 522, 325, 
324, 327. 

Consideration of the Report of the Public 
Accounts Committee. 328-30, 331 

Demand for excess grant 

“Executive Council 
Demand for supplementary grant in respect 

in respect of 

of— 
Appropriation to Depreciation Fand. 671, 

672, 673, 674, 675, 6 
Council of State. 1637. 
Department of Indians Overseas. 1644. 
Department: of Industries. and Civil 

pplies. * 1656, 1658. 
Department of Information and Broad- 

casting. 1642. 
Finance Department. 1646, 1648, 1649. 
Food Department.- 1666, 1667, 1669. 
Salt. 1633. 
War Transport Department. 1660, 1662. 
Working Expenses. 

cal Department. 670. 
General discussion of the General Budget. 

849, 850, 851, 854, 911 943. 
I discussion of the Railway Budget. 

369-71, 373, 376, 404, 406, 408. 
Hindu Code, Part TI (Marriage) 

Motion to refer to Joint Committee and to 
circulate. + 819, 821, 825, 832, 833. 

Indian Coconut Cess Bill— 
Motion to refer to Select Committee. 

219, 222. 

Indian Finance Bill— 
Motion to consider. 

Expenses of Electri- 

218, 

1236, 1257, 1283, 1350, 
1 1361, 1362, 1371, 1581, 1382, 1415, 

, 1430, 1443, 1444, 1475. 1519, 1520, 
1521, 1522, 1549, - 1550, 1557, 1578-88, 

~ 1591, 1593, 1614, 1615. 

Indian Income-Tax (Amendment) Bill— 
Motion to refer to Select Committee, 801, 
Motion to consider. 1725, 1726. 
Consideration of clauses.~ 1 

Motion for adjournment re— 
Atrocities perpetrated on Indian men and 
women by troop stationed at Chakulia 
tear Jamshedpore, 1997 

Compulsion used by Magistrates in rd 

No-confidence in the Government. 984, 
985, 986, 1008-009, 1010. “Finance Depa ” re appointment of 

Government 

expenditure and pores economies. 
1071, 1072, 1074. 

‘Home Department” re abuse of Powers 
under the Defence of India Act and 
Rules, 1115, 1122, 1125, 1126, 1135. 

‘‘Miscellaneous” re Post-War Reconstruction 
with special reference to the Scheduled 
Castes. 1107, 1110. 

‘Railway Board” re— 
Disapproval of Policy and Working of the 

Railway Board. 536. 
Enhancement of Railway Fares.” 523. 

623, 630. 
Non-representation of Scheduled Castes 
Railway Services 

Question re— 
Bridging the Brahmaputra at Pandu and 

doubling of certain Metre Gauge Line on 
Bengal and Assam Railway, 137. 

Quinine position. 21-22. 
f Gov 

adi 
t's offer 

of wheat to India. 209. 
Question (Supplementary) re— <3 
* Appl ying Famine Code to certain districts 

engal 2, 
Colour prejudice in the Union of South 

Africa as regards Municipal Franchise of 
Indians. 1209. 

tion from “Indian Chamber of 

of nou-Indian industries. etc. 

Compulsion on landlords. to eontribute to 
National. Savings Certificates in 
Shahababad, Bihar. 1 

Difficulties in coal position in Bengal due to 
actions of Goal Commissioner. 955. 

Excise duty on tobacco. 1452, 1453. 
Feeding of their own troops in India by the ~~ 
United Nations: 1055 = 

of Dominion Premiers’ 
in London. 1037. 

Qualifications and duties of Coal Commis- 
sioner. 

Quinine position, 2 oe 
Statement by Mr. Hutchings ve - Bengal 

famine... 15. 
Statements by Secretary of State on Indian 

food situation. 197. 

of National Savings Certi 
Order served on Mrs. Sarojini Naidu 

directing her not to participate in public 
_aneetings, ete. 71. 

‘Proposed ha: 

fares on East Indian Railway. 1271 
Starvation due to tees bi uate arrangements 

for distribution of f ‘ains in Buntwal, 
South’ Kanara Dist: i 

Motion re— eed 
Election of members to the Standing 

Finance Committee. 1228, 1230, 1231, 

d 

Motion to reduce demand for— 
eprtopriaiion to reserve’ re Enhancement 

Passenger Fares. 517, 521. 

of Cor for 
diture and suggesting economies. 

Floatation of loan for subsidising the agri- 
eulturists. 742. 

ea 222 Committee for Baluchistan. 1776, 

BANGLE INDUSTRY— 

oa the H ble 

Question 
Goal 2322 to the Glass ——, Firozabad. 

Reduction “in ly of kerosene oil to 
— Cha Firezabad 1218-19. 

BANIYACHUNG— 
Question re malaria epidemic in —— in 

vihet. 547-49, 1627. 
BANK a 

Question re— = = 
eg etc., of Reserve —— of India. 

Calcutta, regarding expansion, —— 



INDEX 10 THE LEGISLATIVE ASSEMBLY DEBATES. eames Se 

©» 0४९०१ bullion by Reserve ——. 80, 
Sale of gold. by Reserve —— of India. |. 

BANKING FACILITIES— 
See ‘Pacility(ies)”” 

ag." desirability of titig High uestion *e desirability of appointi 
Poss reas 1032. urt Judges fi 

BAREILLY— 
Question re harassment caused to a passen- 

४' at —— by the Divisional Su ee 
Seat Moradabad Division. 154- 

BARPETA— 
Question re— 

High price of textiles ४६ ——. 1401. 
Scarcity of salt at ——, “1404. 

BARRACK(S)— 
| Questiow re placing certain --- ont of |’ 
oan bounds for Personnel of peep rtation 

Training Centre, Jullundur. 1461, 1997, 

BATHING 
~ Question re non-supply of hot water for —— 

at Delhi Railway Station W aiting rooms. 
ts 975-76. 

- BEARER(S)— 
/ Question ze duties, etc., of waiting room 

. >> at Junction Stations on East Indian 
i Railway. 1697. 

|. .BEGAR(S)— i re Schi ed: al led | लय . ected to 

} forced labour and —. 3 
|. BEHAVIOUR— 
| Question re complaints against the —— of 

the Superintendent of Indian Lai 
| Section of the Burean"f Public T. 

_ tion. 422-23, 

| BELGAUM OFFICER CADETS— 
See “Cadet(s) 

/ - BENARES— 
| Question re pply of the Aj of —— to | हर anes ‘Workitig Committee menibers 

“BENARES HINDU UNIVERSITY— 
Question rc exclusion of —— from pre- 

. cadet air training schdme. 80. 

aaah 
‘orma- 

Question 7 BENGAL - , ~ Diveetive isa aie * ~~ Motion for लक काका re— Se eres Pr 
न 92.93. of foodgrains at con le \- cc wie 6. 8. व statement in America | _ अल prices 80 non-military 27 5. concerning Sani in ——. 1868, oF aT. 

Question re— 
7 ‘amine Code to certain districts 

i a 009 ‘tain di 

Discrimi bet: Rail 
Central 5, it servants 
—— 48 vegards supply of foodgrain’ at 
concession’ rat 15. 

Enquiry into causes of —— famine. 2.3, 
Extension of medical ‘relief services in 

id other an 
tabi 

2 
Feeding of labour engaged. on military 

works in —— by military authorities, 

Foodgrains supplied to ——. 40.41, 
¥elp of the Military in famine relief 

39. operations in —— 
Jurisdiction for 

the four chief 
Land acquired 

aerodromes, etc. 
Measures for rationing, etc. 558, 

1574 
Methods of distribution of foodstuffs in 

346.47. 

agents in. —— रे 
by military in —— for 

428, 
mn —— 

Calcutta and districts of —— 
Overloaded coal from 

fields taken 2:43 ज 22 b 
Bengal—Nagpur 

and Bihar Qoal- 

WAYS. 
Prices’ at’ which wheat is purchased in the 

Punjab and sold in —— 
Progress in the adoption of rehabilitation schemes. in 556; 1573-74. 

ice purchased for export to Ceylon from ४  ——.. 557-58 
Rice sold: at high prices in certain parts 

of 
Rumours of big bribes in —— 
Salt shortage in 
Shortage of cloth in ——. 1918, 
Shortage of salt. in ——, 494. 559 
Starvation. deaths in ——. 3.4 15-14. Statement Mr. Hutel re 

famine.” 14-15. 
17 पड on famine conditions in ——, 
Stocks of foodgrains hoarded by employs 

in: —_ 28. 
released from~ army 1: s for 

8 In ——._ 202-03, 
of the Informative Campaign egarding food situation in ——. 81 

BENGAL AND ASSAM RATLWAY— 
See “Railway(s) 

BENGAL GOVERNMENT— 

BENGAL NAGPUR RAILWAY— 
See “Railway(s)” 

ee BENGAL REGULATION OF 188-- an Aust as Governor of  Jaiprakash 
Narayan under ——. Average retail prices of rice in ——. 39. BENGALEE INSPECTOR(S)— = 

Tnspector(s) “Complaints regarding the पक of food- 

Teenie hoa oe ee tia 0 i, ie 

| 

| 
| न 
४ oo 210. 

; 

| BENGALI एछ0एतप्र(8)--  <. -' "See. “Reeruit(s)”. Ree Pte BENTHALL, THE HONOURAB EDWARD— ~~ ; , 

purchase of Aman crop of 
55Y. 

East Indian and = 
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Appointment of-—— to perform functi Ni ion of Scheduled Castes in 

oe e oe कि Member sh Railway? 4 Railway Services, «576, 582, 583., 

get general discussion. i foppage of large -number of — passenger 

एल 107 grant in respect of— दर trains, 637, 638, 639,640, 642. 

ty hea 25 to ee 503. ony of the Railway Budget for 

ay Boar¢ .- 5-89 जल =. 

ह ee for supplementary grant in respect RENZOI a 

है + --. Appropriation “to Depreciation Fund 673, ae दि 21600 व ता manafactured in 
676-77. “Lndia; 01, 1691. ् 

Miscellaneous expenditure. 662. BEVIN. BOXYS— > : 

Wart Transport 160 & 0 1661-62. ‘nentit B है 

Working Expenses—Expenses of Electrical Sere (“आम हर सा किक 

$. Department. 669, 670. lg पर 4 

Working Expenses—Expenses of _ General | BEWOOR, SIR GURUNATH— : 
Department. 668, 669. Amendments. to Ajmer-Merwara Motor 

= _ ‘Working Expenses—Expenses of Traffic eee Rules (laid on the ६8016). 439- 

धर a > 
2 

ही eet Amendments to certain ~Motor _ Vehicles 
Working  Expenses—Maintenance and 2 
supply of Locomotives Power. 663. Raley 2० Ose 4 हे Demand for Supplementary Grant in respect 

Working Expenses—Maintenance of 0 
Structural Works, 663 Department of Posts and Air. 1659 

General discussion of the Railway Budget 3: पद and Telegraphs Department. 

370, 373, 379, 385, "387, 368, 399, 400, Indian” Aircraft. (Amendment) Bill— _ 33 
402, 403-13. रे 

Indian Finance Bills— zh ea Bs he ty A a 7० oti jer. 
‘Motion to consider. 1256, 1544, 1582. Consideration of clauses. 482. 

Motion to pass. 482. . 
Motion for adjournment re— रु न हि 

Cancellation of a large number of passenger ee sana ae 1545 

* trains on the North-Western Railway Moti tages 2०977 ४७:०८ ene 

155. = ep ड़ 
¥. Elect fa b to the Stand 

Dismantling of Gouripur—Mohanganj— Gonaives tor Ronda. y : ८39८ rs 

Jharia—Jhanjate Railway line. 1806 Election of members to the Standing Com- 

Loss of railway revenue due to not charging mittee for Roads. 797. 

fare and freig on certain military ee का एप iene | Soe 

special trains. 1998. mittee for the Posts’ a ir Depart- 

Order preventing railway travel for attend. eae demand for “De se 

ing the All-India Kisan Conference at ” ee शव 
Bazwada. 660, 679-80, 681, 686-87! 694. of Posts and Air” re need for substantial 

अल coil 2 :2 ७ fncrease of Dearness Allowance, 1194-96. . 
4 a ८ oe : 

ger. fares 6n Hast Indian Railway. -1271. | BEZWADA— = 

Taking over of fortions of the Bengal and Motion for adjournment re’ order prevent- 

Assam Railway by the United States ing railway travel for attending the All- 

Arniy Railway Units. ands Kisan Conference at ——. 659-60, 

Motion 7e— 
: bis 

= ५ BHAGALPUR— é bees 
> 3 Election of a Member to the Central 

२ sire 4! Fi ail + Motion for adjournment re disay vance of 
5 किले: Council for Railways. * 1869, ioe. from. Batns atid aoe is conse 

Election, of Members to the Central quent on partial rationing. 50-51 3 

Advisory Council for Railways. 1234, Geen SONI, RAI . BAHADUR. 

= isstion m of members to the Standing Election of —— to the Standing Finance 

ce Committee for Railways. 1234. Committee. 1464. 2 

‘Motion to reduce for ‘Appropriation to| Indian Finance Bill— 
= oe ye enhancement of Passenger Motion to consider. 1431-32. 

‘ares. 507, 518-21, स्का Question re steps taken to help Tndian and 
Mose 22% “25: Demand for way non-Indian orphan refugees. 

oar — 

» Disapproval of Poli ४५ 23 Wor! of the BHAGWAN SAHAY, MR— 

| : "Rai way Board. ton sos a4 Oni at office: 1 718. _ कर 

छः BHAI PARMANAND— Zt > 
Extensions to ae personnel. Hindu 0996, - Part II (Marriage)— 

Sen आप Mae a = ~ Motions to see ‘oint Committee and to 

nan position o’ Ws with speci: circulate. 45 

ference grat Ware Development. 567, Indian Penal Code (Amendment) Bill j 
569, 571, (Amendment of Sections 497 and 498)— 

allowance cailway Motion to refer to Select Committee. 

workers. 610, 611, 613, 616-18.» i eee वि 
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456. 
Classification of Accredited Press: Corres- 

with f India. 
_ 8-19. 

ae BICYCLE(S)— 
a of a Ej Director ¢ —— imported into India. 726. 

of Serres ४. 367. = 
Civilian ers. in Defence a Motion for adjournment re— - - 

Compulsion: on landlords to contribute to — 
National Sayings Certificates in Shahabad, 

461-62. 
is Injustice to Muslims in —— in the matter 

Complaints against the behaviour of the f grant of Sugar licences. 1806-07, 
Superintendent. of Indian Lai nguages 1831-48. 
स्का Pas a Bureau of Public Informa. Question re— 

Extensions of service granted to Muslim eet to इक कर to contribute to 
Deputy Director-General and — Assis National Savings Certificates’ - in = 
a oS ad General, Posts and Tele- Shahabad, ——. 1983-84. : 

© Hisingrot Pay ot votrenched= ated _ re- ane for manual workers in 

1० 43% 27 Oe war ae x Section, Licensed -salt- dealers, etc., in ——. 1748- 
- 49,. 175: 

ie anid See CUNY. oe in the sh a abe of the salt supply 
= + 1 eme in ——. 18-19. 
: Tnadequate representation of Hindus in Monopoly for sale of standard cloth in Saran 

ee Ge qe oe oe District, ——. 1749. 
5 ning of new and Telegraph 5 

» _ Engineering “Divisions. 1511-12 is loaded coal from Bengal and 
Orders rf five-year tetm: tors officals “ta : Bete Ouse BS Soe tee and 

“Kal cba” - 1696, sengal—N agp’ ailways. 
Preponderance of Muslin officers in the Petitions for discharge of certain personnel = 
Punjab Postal Circle: 1510-11 in Defence Services from ——. 1805-06. 

Seon आर्थिक seo of ee Section 93 administration in ——.- 1266: 
Pp oe cers. {OVERNMENTT. 

_ Republication of the Hiyazat 4533 पर eer Le कर sored be f 
Retention of second division clerks in Poli- Sia Seo Livin ee oe ete ">> 

+ tical and Railway Departments. 1088-89. oes Mee pe 
= yher epaty Accountant- | BIHART(S)— 
or > Posts and Delhi. tion re— : 

Transfer of certain clerical staff to Tele- 
graph Engineering Division, Ambala. 
1512. 5 

BHOLE, MR.— 

Question r¢ London speeches of Messrs. —— 
and Ghiasuddin 

BHUTTO, MR 

~ Question re— 
» Bt and Selling of land by Delhi 
हद ec cuvernatt Trust. 1563. 

Cases under Child Marriage Restraint Act. 
1562: 
Enemy ‘prisoners of war in India. 1617. 

2 ‘Increasing “number: of Lepers. 1747-48. 

- Yndia’s Membership of League of- Nations. 
Ss 1862-63. 
~~ Moghul Line ships. 1563: 

Negotiations Wetween Tndia and United 
States of America regarding Lease-Lend 

_ agreertent. 

Paper €xported from India. 1563. 
oe eee appointment of Tobacco Adviser 

NABI BAKSH ELLAHI | 

as Assistant Geologists. 1225. 
— in the Income-tax Department. — 1265. ह 

BILL(S}— ~~ : a ss 
Abolition of Whipping— 

Continued. 775. 

Motion to refer to Select Comm’ttee. 1809- 
22. 

Negatived. 1822, 

Aligarh Muslim  Uniwersity { Amendment) 
— (by Manulvi Muhammad Abdal 
Ghani) introduced. : 

Aligarh Muslim University (Amendment) 
by Dr. Sir Ziauddin Ahmad —— (Inser- 

“tion of new Section 12-B). 

Motions to refer to Select Committee and _ 
to circulate. 1822-29. = = 

Aligarh Muslim University ‘ Amendment) 
by Syed Ghulam Bhik Nairang के 
(Amendment of Section 16, etc.) 
Introduced. 1831 

Cantonment (Amendiment)— 
Introduced. 56. 

Referred to Select. Committee. — 223. 
Presentation of the Report of the Select 

Committee. - 336. 
Motion to consider. 484. : छः 
Passed. -484. न हक 
bes 2! the Council of State. 1098. 

Central 
ion of the Report of the Select 

“i Rate of Income-tax fot -South African. 
Officers, serving in India. 16 

5 BIAS——- ees 
| ~ Question re —— against Muslim candidat 

for~ posts of dent: 
Howrah Division, 
961-62. - 

Office baperinien 
East Indian Railway.- Committee. 53. ‘ 

Motion to consider. 236-41 



‘Clause 10, 249-54, 
(1६०७७ 12. . 254-55, 322-26. 

Thisertion of new Clause 12-A, 255-57. LG 
Clause 13. 257-62. 
Clause 14: 262-64. 3 ; < 
Clause 15, 9264-66. - 

Clause 24, 271-74. © * 
Clause 32. 274-75. 
Clause 33. 275-76. 
Clatise 36. 276-77. 

8 36. . 307-15. .. . 
Clause 37. 313-21. * es 
C 38. - 521. ‘lause 

~—> Motion oe ass. 527-28. s : 
“Passed: है 

Passed by the Council of State. 436. 

35 7. 
- Passed by the Council of State. . 1627 

Tudian Aircraft (Amendment)—~ 
Tutroduced. 65. Z 
Motion to consider. 468-82. ~ 

, Consideration oz clauses. 482 
Passed. 462. 
Passed by-the Council of State? T. = 

Indian Bar Councils and Legal Practition 
{Amendment)— 
Introduced, - 1831 

Indisn. Coconut Cess— 
Introduced. 55. 
Motion to refer to Select’ Committee, 212- 

2. 
Referred to Select Committee. a Select 
Presentatlon of the Reporf-of tie le 

Committee; 436. Se Te 
Motign (6 consider, 809-13, 
Consideration of clayses: 813-17. 
Passed 

Indian Companiés (Amendment)— - 
~ Introduced 

Motion to consider. 211, 447-58. 
Consideration of clatises. 453-68> So = 
Passed. 468; pane 
Passed’ by the Council’ of State: 730. 

Indian Joy 
a Govind V. re 

Sie: Safety (Stowing) “Amendment 

Introduced: 56. = 
Motion fo consider.” 211, 443-45. 
Motion to a 445-46.- 
Passéd 
Passed by the-Council of State. 730 

Code of Criminal Procedure (Amendment)}— 
Assent of H.E..the Governor-General. 52. 
Amendment’ 61 Sections 162, “488, 496.) 

Continued. 775. 
Presentation of the Report of the Select 

Committee. 1927. 
(Amendmentof Sections 378, 429.) Conti 

wed. 77: 
Code’ of Criminal Procedure’ (Second: Amend- 

aes of HE. ‘the Governor-Genéral. 62. 
Coffee Market Expansion (Amendment)— i 

Introduced. 
’ - Motion to consider. . 211-12, 

: = * Basséd. . हू 
Passed by the Council of State. 

Criminal ‘Procedure (Amendment)— 
Assent of H.&. the Govgrnor-General, 52. 

Delhi Muslim Wakfs 07वीं = = 
Introguced. 

shuns a =-1929-30. 

(024२ 

456. 

Moon to कफ 1900-30 
Censideration of clatises. - 1930. 

= Passed. 1: = 
Factories (Second Amendment) 

= Tntroduced. - 1870, * 3 

~~ Hindu Code, Part IT ee 84-55. 
Motion to continue. < 
Motions to refer to Joint Committee and to! 

circulate. — 817-33, 1887-1908. 
qe ined to: Joint Commi 1968. 

omiuation of the Countil of State Mem- 
‘of the Joint Committee. 1955-56. 

Indian ene ge (Amendinent)— 

09. 
- “Referred to Select Committee. 

., + Gonsidefation. of clanses. 

“Indian 16६ Control {Second Amendmetit)=— 

Indian Companies (Amendment)+—(Amend- 
ment of Sectiois 132 and 151, etc.)— i 

Assent of H.E. the Governor-General. 
Tydiap Finance— = 

Tntroduced: +718. 
Motion to ~-domsider. 1236-59, 1271-1315;, 

1346-85, 1414-49, 1464-1505, 1518-58,.1576- « « 
li = = 

Negattved: 161: 

General” for anti f 
Legislative Assanbly 
fended. 1628... हि 

leave to. introduce an the. 
1630. .औ._ = 

Motion- for 
‘orm negatived 

Introduced’ 

809. 
Presentation of the Report of the 

Committee... 1172. 5५ 
Motion ६0 consider. 1722-39. 

Presentation of 2 
Committee: 53. 

Motion to consider, 

‘otion to circulate, 777-85. 
jegativ: 

of H.E,. the Governor-General, ee Oe 



oe 

Insurance (Amendment)— is 
juced.~ 236. cae 

aes कम to der. 483. , 
Consideration of ‘clauses. 483-84. 
Passed. 484. - = 
Passed by the Council of State. 730. 

Introduced. 1831 
Duties Conti 

Introduced. 798. 
Motion to consider. 1908-09, 1927-29. 
Passed. 1929. 

Transfer of Property (Amendment)— 
Introduced. 236 
Motion to consider: 483. 

* Passed. 483. 
Passed. by. the Council of State. 730. 

“Victoria Memorial (Amendment)— 
Assent of H.E..the Governor-General. 52. 

BINDER(S)— 
Question re— - 
—— in Government of India Press, New 

: Delhi. 
Supersession of certain —— of the Govern. 

ment of India’ Press, New.Telhi. 1399 
1400 

BIRTHDAY(S)— |, 
~ Question re desirability of Lord Budha’s) 

7 cae heing> observed as public holidays. 

BLACK MARKET- । 
Question re paper transaction. 1029. 

BLUFF— 
Question re racial trouble over New Indian’ 

7 Hig at 
BOAT(S)— 

Question 7९ private —— commandeered in 
certain Provinces. 1687. = 

BOGIES—-, 
Question re passenger —— of Dacca Mail 

train catching fire. “1322-23. 

BOMBAY न ता । 
Question 7ह8-- ‘ | 

re A tant. I spe: rid A sist t E: 31 

ets of Income-tax appointed in the Sind} 
and —— Pivision.- 422, 848. 

_ Certain cartrid, eee with’ the —— 
= and Karachi 86. 
ey of Examiners, in —— and 

_ © * Officers’ Examination. 898, 1574 

<= heey BARODA AND CENTRAL INDIA) 

+ See ‘Railway(s)".” ie 

tax 

» _ BOMBAY CHRONICLE— i 
2 Question 76 non-supply of + ete., to! 

Sardar Sardul Singh Caveeshar. 597. 

BOMBAY CIRCLE— 
Question re non-payment of extra duty 
allowance — Railway Mail Service 

2 : staff. 501 

BOND(S8)— 
ee “War —~”. , 

BONE(S)— > 
~ Question re 

— INDEX TO THE LEGISLATIVE-ASSEMBLY. DEBATES, 

BONUS FUND— 
Question .re levy of cess on coal for —— 

: purposes. 1395. ee 
BOOKED LUGGAGE— = 

See “Luggage”. 

BOOKING- 
Question te — 

of orders for’ capital goods.with the 
United Kingdom 

Non-—— by Mail trains between Delhi and 
Muttra. 791-92. 7 

BOTANICAL SURVEY— 
Demand for grant. 1200. Z 

BRAHMAPUTRA— x 
Question re bridging the —— at Pandu and 

doubling of certain Metre Gauge Line cn 
Bengal and Assam Railway. 137. 

BRANCH OFFICK(S} 
See “‘Office(s)”. 

BRANCH POST OFFICE(S)— 
Question re conversion of an Extra Depart- 

~ anental Sub-Post Office into a——. 1507. 

BRIBE(S)— - $ 
Question re— * 

Rumours of big —— in Bengal. 606. 

BRIDGE(8)— 
Question re— 

Bridging the Brahmaputra at “Pandy: and 
doubling of certain Metre Gauge Line on 
Benga] and Assam Railway. 137: 

Control of yehicylar traffic on the road 
between railway ——, Shahdara-Delhi and 
Grand Trunk Road. 1924. . 

*\ Parking of, ae 1८ cars, ete., on the road ” wet ie 7 eet ——, Shahdara-Deihi 
and Gran mk Road.” 1924. 

Sanitation of land between railway 
eee Delhi: and Grand Trank Road. 

5, 
BRITAIN— 

Question re— 
Import of 

1405, 
Proposed. increase in pensions of retired 
pee Civil ‘servants residing in —. 

BRITISH CADRE— के - 

to Income-tax Officer,. Gaya. = 

essential articles from ——.. 

to Indian 1 
1988-89. + 

oe 

BRITISH COLUMBIA—. - 

BRITISH CONCERN— 
Question re imports of dyes and chemicals 

through ——. 1400 
BRITISH COTTON MANUFACTURES= 

ee “Cotton Marufactures’ 

BRITISH EMPIRE— 
\ Statement (laid on the table) re review of 

differen 

Si ४ 
BRITISH. ‘GOVERNMENT— & discriminati issuing Rail. 

» way है शाह Oe rtificates for transport e “Covernment(s)”” 

Question re franchisé of Indians in —. 

a 

हद 
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So Sin BRR SEA IBA Ee a 
BRITISH INDIA— Z 

tates, tion of foodgrains in ——, South Kanara — 
~ Scheduled Castes,regiments raised in ——. District. 1462-63. _ 

re 4BURDWAN— vi कक Oma) MARRIED OFFICERS— Question re— ~ iv 

ne. Officart Forced entry of soldiers into Ladies’ Inter- 
Se ory OFFICERS— mediate Compartinent at. ——. card 18. 

0) ent of 7108 
a sta from ——, etc., < Calcutta. 1144. 

BRITISH ee - Sista. Meas. | 
See “*Troop(s) 

रह T BUREAU, CENTRAL INTELLIGENCE+ 
Se esis Ne See ‘Central Intelligence Bureaa”’. » 

ui BROADCASTING— Sie ets कर लगन न OF PUBLIC INFORMATION. 

= Demand for Excess Grant. 335. ; 27% कांकेर कस 
Demand ; Complaints against the. behaviour-of the 

ip Ee aed ges =e Superiutendedt of Indian Languages 
Capital ‘outlay on. —— met from Revenue. |_ Section of the ——, 422-23, 426. 

1202. Z : Transfer of Languages ‘Section of the —— 
BROADCASTING, DEPARTMENT OF to Lahore. 1227, 126: 
INFORMATION AND— ‘Transfer,of the Hindi Section of the —— to 

See “Department of Information and Lahore. 425-26, 
Broadcasting = pee A— : 

5; 1 Inf. ti dB sti jnestion re— . ‘ 0 ormation. an roadcasting | | Bebe it = t Tai sh व क 

- BROADCASTING STATION(S)— paigied 115 कक (aera lien 54S: है 
au re construction of Patna ——. 89. mR ey isles by Indians in pace 

RAL— MA ( a : 

“cos healers 4S वाहक वा 3006 ian the ‘tatement re War situation cn the —— 

4 ——+ presentation day. 1807-09 we, कि 
है Presentation of the —— for 1944-45. 697-| BURMA GOVERNMENT— _ 
oe... 718. Question re— 

किय General discussion - of. the —— (time-limit Burma eee pabrerence to be con- 
2 vened by the 

905 आह mea EPaes se ८४7 25. Conference called by —— at Simla. 545. 

BUDGET HEADS— 
Declaration directing certain “®~ of expen: 

diture open’ to discussion by the Legisla- 
, | dot tive’ Assembly... 234. 

he BUDGET, RAILWAY— 
Ap of the Honourable Sir Edward 

Bentha perform functions of. the 
Finance Member at. —— general. discus 
‘SION. 

oe of the —— for 1944-45, 298- 

General discussion of the —— (titne-limit 
on speeches fixed, page 369). 369-413. 

BUDHA, LORD— 
~ Question re desirability of ——’s birthday 

being observed as ‘public holfdays. 1265: 

Fairs 5 Be ck (8 - 
re location in different ——.of the 

ae ing Accounts Office, Delhi 

BULLION: 
Question re sale of —— by Reserve Bank. 

BULLOCK(S)— ४ 
Question ré-steps oes seeping deficiency of 

respect 

for —— and shipments. 

tion * 
Gatpat etc., of coal in —— and the 

37:38. 

“;BUNTWAL— 
Motion for adjournment ze starvation due 

-.* to inadequate arrangements for distribu- 

poe RECONSTRUCTION CONFER- 

See “Conference(s)””. हद 
BUS(BS)— 2 

Question re— 
plying in Delhi area. 977. * ' 

Refu: ee tos Gwalior . and 
Northern India Transport Company to 
run trol ——* between Delhi and 
Shahdara-Delhi. 1861 या 

BUSINESS— 
हि Question fe . Overseas —— edb: 

North-Western Rgilway through certain - 
agencies. 151 

BUSINESS, STATEMENT OF— > * 
See! “Statement? of, Business’ ’ 

BYE-ELECTION. - 3 
है Question re ---- 167: the seat of the late 

Mr. Satyamurti. © 892-93. 

6 = 

OMA, and P.— i as 
e anal 3 of 

temporary clerks, etc ited by ——, ° 
3 Lahore Geaibanaak. 900 i 

CADET(S)— 
Question re Commissioned Officer —— dis: है ee from Belgaum Officer —— Train- ; 

CADET SCHOOL(S)— 
See “‘School(s)". 
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oy TRAINING UNIT— 
estion 76 Cadet: School for Officer -—— of 

en ry Corps (India). 417- 

जल 7 जम = 

VERNMENT— = 

CUTT. 
Motion for adjournment: re demand and 

exaction of enhanced Excise Duty at ——» 
and Delhi on duty-paid tobacce. 

of ——'s - offer 
ait ndia.~ 209. - = 

CANDIDATE(S)— - 4 igh ee 
Question re— 7 = 
Apponrtment of Muslims instead of available 

kh —— on North-Western ‘Railway. 
139. 

Bias against Muslim —— for posts of Office: 
Superintendents, Howrah Division, East - 
Indian Railway. 961-62 ee 

for recruit f —, regarding 
of non-Indian industries 600-601 

iaints aang rice Sold by fation 
i 

transport of ghee, 
ete., to — 45. 

boas Government in 
8 matter of distribution esntres in —~é 

19-2. 
Food condition in ——. 22-23. 

of foodstiffs-in 
346.47 

Methods- of distribution 
— and districts of Bengal 
Maslin: “doctors; ete,, “employed - in the 
“ARP. Department of —— Port Trust 
721, ‘ 

Executive Eng ineers, etc, in the 
Civil Engineering ®epartment of ——- 

सच छ8 ty per Division Clerks in the 
Central’ Excises -and “Salt Revenues, 

©. Western Division. 48.” = 
Selection of —— for appointment as 

Inspectors, ete., of Post Offices, in the 
1d: N.-WiFP. circle. 1683 

CANTONMEN T(S}— ; 
Question re India. 1075-74, --- 

CANTONMENT(S) ACT. ‘ 
See ‘Actifs) 2 

CANTONMENT(S) (AMENDMEN T) BILL— 
B 

CANTONMENT BOARD— 
Question re— 

Certain military seryants disqualified for 
elections to Allahabad’——-_ 1573 

- General elections to 431, 1575. 
Inadequate Sikh — representation -on ——, 

= 

ali. 
Tntroduction’ sof . low scales _of pay. for 

of certair व 78) 
foo 2 

fuslims in the Department of Secre! 
— Port Trast.”“7: = 

Muslims in the Estate Departinent of —— 
- 90७ Trist. 
*Non-availability of rice at controlled rates } 

[७ .----+ || 
४ of Muslim officers, ete., in —— | 

5 Port Trust. 72 
Permits for import of paddy or rice for 

है, owner’s-use in — जा जल 

बल 

CALCUTTA PORT TRUST—- 

SN doctors, ete:, employed in the 
riment of ——. 

“Muslim Executive Engineers in the ‘Civil 
cone eS ee of ——., 968.69 
awe Estates Departmeat of —. 

gyn of Muslim Officers, ete.,- in ——. 

UTTA PORT TRUST, SECRETARY 

DEPARTMENT. eae 

CANTONMENT .FUNDS— 
Question re jneome of certain —— and 

King's Commissioned Offiesrs in Canton- 
: = et Depai Ais 
CANTON MENT SERVI Ce 

“for Indian Orders 
for capital. goods.. 1216. 

GAPLRAL(S)}— 
for raising of share —— 

Sotto GOOoDs— Si 
nestion re. हे of orders for ---+ 

ingdom.- 361. ~ the Uni 
See also ‘Goods’. ५ —* 

CAPITAL OUTLAY ON BROADGASTING MET FR REVENUE— x 
Demand for grant... 1202. — 

CAPITAL OUTLAY ON-CLVIL Tie sey a can te Pa | RE 7 कक Tne ( hy, 
"Secretary of Calcutta Port. Trust 

AVIATION, - 
Demand pose हज 0 ane =e : 

NTONMENT(S)} 
(tied ee ० 

Appointment of more King’s Commissioned = 
fficers in 1973, 

Income of” ce: Cantonment funds and 
s Commissioned Officers. in ===, 

19 - ‘ 

CANTONMENT (8) “EXECUTIVE छा ~ 
Sri ‘Executive Officers’ हू 

uestion re insurance companies applying .- 7 
1226. 
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A, 

~“CAR(S)— - ¥ i 
Question re— 
Auction of —— standin, 

Mrs. Asaf Ali. 1975-76. 
Supply of petrol to ownerd of private ——,_ 

te., in Provinces. ~139, 147. 
CAROE, SIR OLAF— 

in the name of 

Oath of office. 1, 1451. = 
Resolution ré Reforms Cominittee for 

Baluchistan. 762, 1760, 1785-59, 1791, 
1792, 1793. > 

CARRIAGE(S)— 
Demand for grant in respect of lub 

Expenses, Maintenance of —— an 
Wagon Stock’, 647. . ‘ 

Demand for supplementary grant in respect 
f-‘*Working Expenses—Maintenance of 
— and Wagor 12", 

‘CARRIER ATTENDANT(S)— 
Question ve new cadre of ——. 

CARTRIDGE(S)— 
Question re certain -+— available with the 
Bombay and Karachi firms. 

CASE(S)— 
Question re— 

investigated by Special Police Estab- 
lishment. 1460-61. 

—— of infringement to Hours of Work for 

1327-28. 

Railway कक (7: not covered by 
Factories Act. 

— ri pee Child Marriage Restraint Act. 
BE 

Ejectment’ —— in Delhi Courts. 1623-24. 
919-20. 

Establishment Branch Muslim clerks in 
‘Howrah Division not allowed to deal with 
certain Staff ——. 1854. 

Tncome-tax —— taken in appeal in Sind. 
415. 

Review. of —— of detained Sind M.L.As., 
etc. 768-69. | 

Review of the —— of detenus. 86-87, | 
1457. 

“CASH AND PAY WORK— - 
कै Question ve contract for —— on North- 

Western Railway. i = 
CASUAL LEAVE= 4 : 

* = See “Leave”. है 
CATERING— 

Question re— 
— for Muslims on Oudh and Tirhut Rail 

way. “1154, 15 
Unsatisfactory 

Shops. _1978. 

CATERING ARRANGEMENTS— 
Question re— 

' —— for local traffic between stations a few 
tiles apart. 1691-92. 

— at Civilian Grocery 

Unsatisfactory f uslims on 
“Bombay, Baroda and Central India Rail- 

way. 40, है 

OATTLE— a 
re of slaughter pf 

prime —. “8-9. 

CAVEESHAR, SARDAR SARDUL SINGH— [ 
ented re— 

facilities: to deteni ——. 232. 

CENTRAL 

CENTRAL GOVERNMENT SERVANTS— 
Questi disotimination 

Non-supply of Bombay Chronicle, etc., to = 3 
a CENTRAL GRAIN RESERVE— r= 

Representation के मम: ill-treat- Question 7९ of evolving @ 
> meted out to him: et 

CELEBRATION(S) ह 
Question re Ne atten on —— of the Inde- — 

pendence Day. 88. | 

CENSORING— ह 
Question re —— of the statement of Mrs 

Sarojini Naidu. 
CENSUS— 

Demand for grant. 1202. 
Demand for supplementary grant. 1712. { 

CENTRAL ADVISORY COUNCIL FOR 
RAILWAY (S)— 

Election of a Member to the ——. 1869-70 
998. 

डा of Members to the + "1234-55, — 

CENTRAL BOARD OF REVENUE— 
Demand for grant. 1198. 
Demand ‘for supplementary grant. 1671. 

CENTRAL COMMITTEE— 
See ‘‘Committee(s)’’. 

CENTRAL ELECTRICITY BOARD— 
Question ve functions and duties of ——, 

बढ etc. 1757. 

CENTRAL EXCISE BILL— = 
See “Bill(s) 

Cop ee EXCISE DUTY(IES)— 3 
jemand for grant. 1196 

Demand for supplementary. grant. 1631. 

CENTRAL EXCISE RULES— 
See ‘Rule(s) हज 

EXCISES AND SALT REVE- 
NUES— 5 
Question re— 
Minimum qualification for recrni t of 
candidates as Upper Division Clerks 
the ——, Western Division . 

. Minimum quali of 
Hindus as lower-grade clerks in the —, 
Western Division. 48. 

Muslim ‘recruitment. in the ——, Western 
Division. 48. ह 

Percentage of and qualificdtions for 
Muslim recruitment in the ——, Westerg 
Division. ; 

CENTRAL FOODGRAINS’ RESERVE— . ~ 
See “Foodgrains Reserve’ 

CENTRAL GOVERNMENT- 
Demand for grant in respect of ‘‘Miscel- 

laneons Adjustment between the —— and 
Provincial Governments”. 1203. 

Motion for adjournment. re Orissa Govern- — 
ment’s ban on meetings, for 

1270-71 
Question re— 
oa 220 is rs 
employees of the ——, 

Experts imported by the ——. 428-29 

‘oodgrains policy.-. 

te 

ion re Railway 
— stationed in Bengal as 

supply of foodgrains st concession 
oe sae 9 

See also ‘‘Servant(s)"’. 



for stimulating coal re action for 
- in —— and Southern India. 

Lower class assighed to certain security 
prisoners in ~ 1624. 

saad prisoners in ——, Ajmer. 1624- 

Sere 

1 
PROVINCE(S)— 

knowing Postal clerks-in Central Provitt 
= 265. 1324-25. 
CENTRAL ROAD FUND— 
_ 4 Demand for grant. 1203. 

Question re distribution ६9 Provinces from 

CENTRAL STATIONERY OFFICE— 
_ See “Stationery Office(s) 

TRE(S)— 
uestion re —— for training war techni- 
cians. 96. 

CERTIFICATE(S), RAILWAY. PRIORITY— 
‘Rail Priority 0 

Questor fe le¥y of —— on*oal for borus 
—parposes. 1395, 

CEYLO = 
Question re_rice 

_- —— from Benga’ 

“CHAIRMAN (MEN)— 
Nomination’ of the Panel of —. 

कम for export to 

uestion te —— of National Service 
297, < Labour Tribunals. 

HAKULIA— - 
Motion for adjournment re atrocities per 

~~ petrated-on Indian men and women by 
ae ed at —— near Jamshedpore 

-CHAMBER(S) OF COMMERCE— 
Question re—. 

ication from Indian ——, Calcutta, 
nas See etc., of non-Indian 

Discontinuance of free of. Govern 

Associations, 541 
ee ao at - Shri Gopal 

Proseciition- of Officers of Shri Gopal ——, 
#* Delhi. 1627. 

CHANDAVARKAR, SIR VITHAL N— 
Indian Finan 

to ‘consider. 1508-15, 1346-54, 1611 
Motion for adj 

~ Supplies re ly of Consumer goods 
SE eR 1164-67. 

LEGISLATIVE ASSEMBLY— + | 

ve desirability of posting Urdu’ 

ment publications to —— and. Trade 

» Delhi. 

and Civil | 

- Dep: "Te. appoii of ~ Co itt fe =o 297! es 

expenditure and suggesting” economies, 
1057-58, — 3 

Question (Supplementary) re review of work 
of Economic Adviser Government of 
India. 1405. 

CHAPMAN-MORTIMER, MR. T.— 
Election of —— to the Standing Finance. — 

Committee. 1464. 
Indian Coyypanies (Améendm au) Bil— 

Consideration of clauses. “463, 465-66. 
indian Finance Bill— . _ 

Motion to consider. 1311, 1444, 1489, 1485, 
2491-1501 5 = 

CHARACTER— 
Question 7e- verification of —— of Railway 

Coolies: at’ Hardwar' and Dehra Dun. 
697. 

21:70 
Question 7¢ taking of from the Manag- 

i = of the Juma Masjid, etc. 

CHATTERJI, MR>S. C— - = 
Election gf tothe Standing Committee 

for the Food Department, 
Election of —— to the Standing Finance ~~ 

Committee. 1464, © 
Indian Finance Bill— 
Motion to consider. 1555-58. 

0 Motion to reduge demand for ‘Finance 
Department’” re appointment. of Com- 
mittee for  scrutinising- Government 
expenditure and suggesting economies, 
1063-64 

GHATTOPADHYAYA, MR. 
Ni J 

of FR छह eo “Tfond Department See deen 
Election of —— to the Defence * Con- 

sultative Committee. 1759-60. 
Election of to the Standing Committee 

for the Civil Defence. Branch- of the 
Defence Departinent. 775. 

Election of —— to the Standing Com- 
Inittee for the Food Department. 1998, 

Election of to. the Standing Committee 
for the Labour Department. 1464. 

Election of — to the Standing Committee 
on Emigration. 436: 

Indian Finance Bill— z = 
Motion to Fe ies = 
Motion 

AMARENDRA 

to reduce 
ine Labour” re Go 

of ताक Leber 
Question re— 

Additional staff for R.M.S 
Divisions. 1508-09. 

Black market paper transaction. — 1029. 
Coal supply to Mohini Mills by Messrs, 
Andrew Yule & 1143. 

it 
afiecting the interests 

191. 

“03nd: 3 040 

transport of gle, — 
etc, to Calcutta, = ‘rom. Daren 



Different dates for enforcing new pay rates 
and leave ruleg in 
Offices. हे 

Essential publications listed for allotment of 
paper. 1030. 
‘amily ‘ration. coupons for staff of = 
and Railway. 486-87. 

18. Conan 
ma ie et¢., Of newsprint and other paper. 

Jurisdiction for purchase ‘of Aman crop of 
the: four chief ts in Ben; 657. 

Legislation for free medical. treatment of 

Calcutta and districts of Bengal. 346-47. 
Methods of procurement) of foadgrains for 
Government requirements. 346. 

Non-availability of vice at controlled rates 
outside Caléutia. 

Permits for import of ey 
<= owner's use in Calcutta.: 1032. 

. P¥odnction and-sale of standard ~cloth in 
‘Provinces. — 1027: 

Reernitment of Gazetted Officers in Supply 
Department. 845-44. 

Relief for eniployees of Posts and” Air 
पर eee under: Militarisation Scheme 
150i 

Responsibility for feeding people in deficit 
areas 5. 

Responsibility. for_ feeding people in war 
zones in India, 345-46. 

3 sed on of rice 
& at eg ‘ete., to ee see 

ce न शक ‘or export to jon from 
हल्की, 557-68 

5 Rice sold at high-prices in certain parts of 
Be 

Selieme for control aS rice and distribu- 
tion of coal; 95. 

by the Educational 
oe to the Government of India. 

or riee for 

Selection of men from Branch Offices for 
Railway Clearing Accounts Office, Delhi 

7. 48 
Small coin ‘difficulties at Burdwan Railway. 

~.. Station. 1444-45. 
= ae ८ 2 Glearing Accounts Office, 

Suitability of rationalised coal supplied to. 
consani es 

‘Transfer of from 82200 Clearing 
Office tot 

"Forced entry of ‘soldiers into Ladies LES 
18 

: masses, 1392-98, 
Bicsey Levy of cess on coal for bonus fund: par- 
~ z poses. 1396. 

< Loeation-in different buildings of the Rail 
: =< Clearing Accounts Office, Delhi 

Measures for rationing, etc:, in ~ Bengal. 
558, 1574. है 

Methods of distribution of foodstufis in 

_- Motion for adjournment 7e—_— 

Imports of dyes and —— through British _ 
concerns. * 1400. < 

Policy for issue of licences for 
— and dyes: 1222-24. 

Protest* against the procedure for i 
heavy ——. 1034-35. 

* 

28 es MR. व: 8. AVINASHILIN= — 
AM 

* Demand for Supplementary Grant igi respect. 

~Andit: 1672. es S 
Department of Indians Overseas. 1644. 
* Department of Industries and Civil Sap- 

ligg 1656, 1657. 
Department ‘of Information’ and — Broad. 
casting. 1640, 34 ; 
Department of Posts and Air, 2659, sts 
Emigration External. 171 
Finanee Department. 1645, 1646, 1653. ~ 
Food Department: 1669. 
rands-in-Aid to Provincial Governments. 
1707. 

Home Deptrtmient. — 1657: 
dhidian Posts and. Telegraphs Department. 

; 16355, 1636. 
--dails and Covict. Settlements. 1673. 

‘Miscellaneous. 1715, 1716. = 
Miscellaneous ~Depatiments. 1713-14, 1720. 
Police.-17 E 
War Transport Department: i661. . 
General discussion of ihe General Bu 

849-52, 865, 924, 925, 940; 

Indian Finance Bill— 
Motion ‘to consider. - 1256-62. 

Inclusion of grant to the Indian 
of International “Affairs ~ Departm 

dit) 905. 
Bele at profit in Tiidia of ee murehased 

South Africa by the 4 Kingdom: 
4517. J 

Special allowance to British Junior Married 
Officers in India. 980-81 से 

Motion reelection of Members to the 
* ing Committee for the Food Department. 

1700, 1701. 

Motion to reduce. demand for— 
“Exeettive Council’ re no-confidence in 

the Government. 989, 997-1000. 
“Finance Department’ re” 

Conimittee for scrutinisting— 
= ire and suggesting 

“Home Department” re abuse of Powers 
under the Defence of India 
Rules. 1154 5 

estion 
Detenns if India. 1457. 
Gold sold in India by British and American 
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Question (Supplementary) re— 
d ‘Appbeabilite of Tad Criminal Law to 

troops din India 

: “By-election for the seat of the late Mr. 
Satyamurti, 892-93. 

Curtailment of fuel rations to Government 
891, 

Desirability of improving service conditions 
of Indian Nurses 

M » Feeding of theit own troops in India by the 
| ee United Nations. 1034. 
= Hand-made paper industry. 1207. 
«=, Post-War shipping policy. 1210 
॥ CHETTY, MR. SAMI VENKATACHELAM— 

7 Indian Finance Bill 
Motion to consider. 1487, 1488, 1488, 1545, 

~~ Motion to veduce demand for— 
epartment™ of Industries and Civil 

Supplies” re supply of consumer goods as 
@ means of anti-inflation. 1162-64. 

“Finance beg ee re appointment of 

Ee Sitges pltinaiy) yo | CHOUD ORY Sa CUA AD 
HUSSA 

jon of —— to the Standing Finance 
inmittee. 1464. 

‘Question re— 
Bengalee Inspectors in the office of the 

Conciliation Officer (Railways) and Super: 
visor of Railway Labour. 

Bias against Muslim candidates -for posts of 
Offi Howrah, 
East Indian Railway. 961-62. 

Communal composition in the 51106 of the . 
Conciliation — Officer (Railways) and 
Supervisor of Railway Labour. 25. 

Conciliation Officers (Railways) and Super- 
visors of Railway Labour. 26-27. 

Depressed Class appointments of Inspectors 
of Railway Labour. 

~ Efficiency test for higher grades in the - 
Establishment Branch of the Office of 
Divisional Superintendent. Howrah. 
854. 

Establishm: 

‘ip ae aoe and’ suggesting " economies. 

Question (Supplementary) re cotton textiles 
“produced by mills and hand-looms. 1222. 

CHIEF ADMINISTRATIVE OFFICER— 
Question re M.G.0. Branch. Clerks serving 

under ——, War Department. 1455-56 

CHIEF AGEN T(S8)— . x 
See ‘“Agent(s)” = 

--. CHIEF CASHIER AND TREASURER— 
bea Question: 78, employees of the ——, North 

‘Western . 
CHIEF CLERK(S)— 
Question re absence“of Muslim : on 
ee MBEAN and Céntral India Rail. 
way 

CHIEF COMMISSIONER(S) 

Motion for adjournment re orders passed on 
National Call and Hindustan Times by 
—— of Delhi 0. 

CONTROLLER _ OF SUPPLY CHIEF 
ACCOUN 

jon ye paucity of Muslim Officers in 
the Office of ——, 1619-20. 

CHIEF MECHANICAL ENGINEER— 
Question re certain clerical vacancies ‘filled 

Assam it wey. 059 Office, Bengal and 

CHILD(REN)— ee 
Question re— 

to Railway i : Rail. 
way 07 towards education of their 

Assistance towards « education of —— of 
Railway emplo: 

Child Marriage Restraint Act— 

CHOUDHURY, MR. ABDUR RASHEED— 
5 General discussion of the General Budget. 

Branch Muslim clerks in 
Howrah Division not allowed to deal 
with Certain Staff cases. 1854. 

Film producing licences issued in 
Provinces. 1751-52. 4 

Muslim applicants for selection as Law 
Inspectors on Bast Indfan Railway. 1854. 

Muslim Inspectors of Railway Labour. 25. 
Non-employment of Muslims in certain 

posts in the Establishment Office - of 
Howrah Division, East Indian Railway. 
962. 

Promotion of qualified Copylolders 
Revisers 88 Readers in Government of 

Presses. 
Qualifications of Mr. 1). 6. Thadev, Con- 

Ciliation Officer Rati’ Labout” and 
viser Boga 

ks 
Establishment Branch of the’ office of the 

: oo Superintendent Howrah. 
1854. 

CINCHONA— f 
Question re cultivation and production 

204-06. of synthetic anti-malarial drugs 
CIRCLE POST OFFICE(S)— ' 

See “Post Office(s)”, * 

CIRCLE SERVICE TELEGRAPHISTS— 
See “Telegraphist(s) 

CEN Sa 
admission. of Indians to Ameri- 

can ——. . 

CIVIC GUARD(8)— 
Question re —— employed by Madras ~ Government. 1262. 

CIVIL AVIATION 
a Rpemtion re post-war development of —— in 

© ndia, 

CIVIIn AVIATION MET FROM REVENUE 
TAL OU 

See “C; spiel outlay on Civil Aviation met 
iis “i a 

CIVIL DEFENCE— ced : 
Demand for grant. 

Rema tor supplementary grants 1718, grant. 1718. 

< 
_~ 

~ 
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CIVIL DEFENCE BRANCH— ~ 
Election of Members to the Standin; 

/* mittee for the —— of the’ Defence का 
ment. 660. Tt. 

CIVIL DEFENCE DEPARTMENT— 
Demand for Excess Gra' 334. . 

CIVIL DISOBEDIENCE PRISONER(S)—~ 
See “Prisoner(s) 

CIVIL ENGINEERING DEPARTMENT— 
Question re Muslim Executive Engineers in 

the —— of Calcutta Port Trust. 721 

CIVIL: GROCERY SHQP(S)= 
86 “Grocery Shop(s) = 

CIVIL’ PIONEER FORCE— ‘ ci 
Question re— ‘ i 

Admini: ive Officers p as -Com~- 
in —— in Provinces. anissioned Officer 

281-83 
“Communal coniposition of ~—— ‘clerks. 

1037. ‘ 
Non-payment of allowance to tailors in 

1752 3 
1752. Pay of Pioneers in ——. 

Proposed conversion. of —— into Auxiliary 
Pioneer Force. .1752. 

Scheduled Caste Commissioned Officers" in 
16 United Provinces:——. 1036. 

CIVIL. SUPPLY(IES)—- ~ 
See “Supply{ 

CIVIL. SUPPLIES COMMISSIONER(S)— * 
Motion for adjournment re ——'s Order 

refusing st pple of rice to South Kanara 
Distriet. 1154-55. 

CIVIL SUPPLIFS.~ DEPARTMENT OF 
INDUSTRIES AND— 

See “‘Department= of Industries and Civil 

CIVIL VETERINARY SERVICES— 
Demand for-grant. 1201 
Demand for supplementary grant. 

CIVIL WOR 
Demand for grant. 1203. 
Demand for supplementary grant. 1714. 

1710. 

Question re— 
Steel released for use of ——. 551 
Stocks released from army reserves for —— 

2-03. 
CIVILIAN CONSUMPTION— ; 

‘or —. 
55: 

"CIVILIAN GAZETTED OFFICER(S)— 
~~ See “Offi 
CIVILIAN GROCERY SHOP(S)— : 

at 

Accredited Press Ce WRANCH- | = of काका Prem Corepondonta ss 
with. fae ae ire कं 

eee! डे mnissio ficers. 

1989-1990. x 2 
—— of Mr. Krishna Nair, a civil dis: 

obedience prisoner. 1 
Discontent _ regarding —— of “Accredited 

Press Correspondents with the Govern- 
ment of India. 1969. 

Procedure for admission,» ——, ete, of 
Accredited Press Correspondents with the 
Government of India. 1969. 

CLERICAL -GRADE(S)— 
Question re promotions from foutine.to 

in the office of J.C.M.A. and P. 
Lahore; _ 901. है 4 

also ‘‘Grade(s)"’. ~ 
ee CAL STAFF— 

e ‘Staff’ r 
CLERICAL VACANCIES— 

See ‘“Vacancy(ies) 
CLERK(S)— 

Question re— 
Block on promotion of Station“ Correspon- 

dence —— on North-Western Railway. _ 
1141. 

selected for certain higher — posts 
* sanctioned by the General Manager, Hast 

Indian Railway. 
Communal composition of 
Forea 037. 

Communal composition of tem, 
etc., recruited by C.M.A. ari 
Cantonment. 900: 

Desirability of. giving old~scales of “pay to 
—— appointéd prior to Ist Au, gust 1928 
on East Indian Railway. 1694 

Establishment ~ Branch —— in Howrah 

Civil Pioneer ~ 

rary ———, 
Lahors. 

Division not allowed to deal with certain 
Staff cases. 

Grades of Poi —— on East Indiar 
Railway. ५ 
“Grievances of hoe Delhi — in the 
General Post Offic pe ४. 1333. 

Low-safaried =—— 
Department in Sind 83, 

M.G.0. Branch —— serving un 
Administrative Officer, War Department. : 
455. € 

~. Maximum pay for —— in grade V on East 
Indian Railway. 1696. 

Men promoted out of turn as sub-heads and 
—— in Railway Clearing Accounts 
1694. 

Minimum qualification for recruitment of 
candidates_as. Upper : —— 2810 2200 Dien पक 

- See-also ‘Grocery Shop(s entr = ९४8९४ ; ; 

“CIVILIAN USE— = कक न दे 

९ aaa >>“ seal ee Hindus as lower- [७ —— in the Gentral 

= Excises and Salt Revenues, Western Divi- 

CLAIM(S)— _sion, 48. ie 

Question re —— paid by Oudh and Tirhut Muslims jam कम in the Office of Post~ 

Railway. 954, nited Provin 1510. 

‘CLASS IL OFFICER(S)— + Retention of second division -——_ i 

See “Officer(s)”” Political and Railway Department. 1088- 

हे SSIFTCATION(S)— 
Sie ee ee 2 Senior ae Medien Department of the 

pee A ig Bene 1617. कट 22% % 2 व्यय of aborigines in ee 1 See रह nal 

1985. - 1851 a sae 
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ey Vaccancies filled by non-Muslim —— in the 
Establishment Branch of the Cffice of the 

~ Divisional Superintendent, © Howrah 

CLERKS’ LAVATORY (IES)— के 
See ‘Lavatory (1९8)'?. 

CLERK(S), POSTAL— 
See “Postal Clerks)”. 

CLERKS’ QUARTERS— 
See “Quarters”. 

> CLOTH— हि 
Motion for adjournment 7e extension: for 

final of —— and Edie tex-marked 
August or September. 

Question 7e— 
eat Lowering down of Boeke re to be 

manufactured. 
New trade channels for distributing ——. 

398. 
1 increase in-prices of —— and 

woollen cloth. 1560. 
Shortage of —— in Bengal. 1918. 

CLOTH CONTROL BOAR AE one 
Quéstion re_representation of distribution on 

(397. 

<LOTH DEALER(S)— 
» Question re x 

f ——. 1397. 
COACHING EXPRESS— 

uestion re departure times of . North 
Wi 1692. |&9 (“7 

Iocation of profits 

00. Question 
nes re— ee 
ction for stimulating —— raisings in Cen- 
tral and Southern India) 792-93. 

— reserved for agricultural operations. 
7. 

- Commitments in r Re of supplies of —— 
for bunkers and shipments. 

~ Conservation of —— in India. 203-04. 
“Control prices.of ——, etc., in Delhi and 
_ Shahdara-Delhi. 1920. 

ment for —— 
नस under Defenée of 

sitioned 
for R: dia Act. 

Inadequate —— supply to industries un- 
connected with war. be 

=~ Levy of cess on —— for bonus fund 
_ purposes. 1396. 
.. Output, ete’, of —— in British India and 

States. 37-38. 
Overloaded —— from Bengal and Bihar 
—— fields taken over by East Indian and 
Bengal Nagpur, Railways. . 

Scheie ior ented of ee and distrib; 
tion 

=| takeri to increase output of ——, 

COAL DEPARTMENT— 
Question re selection for post cf Assistant. 

State 
808. 48 

COAL: INDUSTRY— 
re Gov 

——._ 1323-24. 
COAL MINE(S)—. 

Motion for adjournment re lifting of ban 
on employment of women on under- 
ground work in coal mines. 93, 119- 

policy relal ing to 

Question’ re introduction of women labour 
285-86. im 

COAL MINES SAFETY (STOWING) 
AMENDMENT BILL— 

See “Bill(s)” 
COAL OUTPUT— 

juestion re measures for increasing ——. 
20 

COAL POSITION. 
Question re , 205-07. 
Difficulties in —— in Bengal due to 

Commissioner. 955-56. 
COAL PRODUCTION— 

पे 950-5: 
COAL SUPERINTENDENT, ASSISTANT— 

See “8381 Coal 
COAL* SUPPLY— 

Question re— 
—— to Mohini Mills by Mersrs. Andrew 

Yule & Co. 1143, 
— to petty consumérs. 1142. 
— to the Glass Bangle Industry, 

Firozabad. 1153. 
COAL TRAD 

Season ve war-time malpractices in ——. 

COALFIELD(S)— 
ion re overloaded trom “Bengal - 

and .Bihar —— pepe 
Indian and Bengal Nagpur Railways. 
50, 

COASTAL TRADE— : 
Question re unification of control of ships 

— of India. 121 
| COCONUT CESS BI 

cope’ or Guia “PROGR AL PROCEDURE 
(AMENDMENT) BIL = 

ee Bue) 
be hee CESS COMMITTEE— 

ee. 
COFFEE MARKET EXP AMEND-»+ MENT) हे 'ANSION (. 'D. 

_ See “Bill(s)”.> 
COIN(S 

jee शा —". 

COKE, HARD— 
See ‘‘Hard Coke”. 

COLLEGE(S)— . 
eee faa के पर ti Question re - guitebility ० 1 रन = sare pe Geer era 

to consumers. 1317. . mediate sadente 6 s — in per ~ 
“COAL COMMISSIONER— 566. 
~ Question re— se Beagal duo Desirability of ae a and Technical 

Difficulties in ition in = AT 
to actions of व = sas, |) Rneinesing — 100 Delhi. 304 

Qualifications sh cecal FES ‘aising of Goyernment Intermediate 
; 499-500. = Q Degree 
| COAL, CONTROLLER OF. Stud 

“Controller of Coal’. १ 
Delhi Schools and —— residing 

at ‘Seana lara, Delhi. 1758. 

१२ a,
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COLLIERY (IES)— 2 COMMISSIONED OFFICER(S)— i 

है NR f fi di apt tient “of more Kin, : in ‘or ‘gro as 
ewok in = MEG, Cantonments Department. 1975, _ ~ 
Restrictions imposed on ——. 9856-87. Se King’s ee > 

% —— asm rom service, 2 

COLOUR coy EE eRe as Income of certain Cantonment funds and 
See “1776 (8) King's —— in” Cantonments COLOUR BAR— ment. 1975. > Question re— Scheduled castes —— in Indian Land 
—— in Kenya. 1023, 1996. Forces, etc, 902. 
Retaliatory measures to-—— conditions in Scheduled caste —— in the United 

Kenya. 1024. ° » Provinces Civil Pioneer ~ Force. 1036. 
COLOUR PREJUDICE— 

Question re —— in the Union of South 
Africa as regards Municipal Franchi 
of Indians. 1208-09. 

COLOUR. STUFFS— 
re Delhi Mi ii "3 

ing disposal of certain -— and dye 
stuffs. 1571. A 

COLUMBIA, BRITISH— 
See “British Columbia”. 

COMBINED SENIORITY -LIST— 
See ‘‘List(s) 

COMMANDEERING— 
Question, re —— of ships,on the Indian 

Register. 25. 
COMMANDER-IN-CHIEF, HIS EXCEL- 
LEN: oy THe 

Statement re wat situation on the Burma 
Front. -1807-09. 

COMMERCE -DEPARTMENT— * 
Demand for grant. , 1198. 
Demand for supplémenatry grant. 1654- 

55, 
Election of Members to the Standing Com 

mitee for the ——. 02; 1927. 

COMMERCIAL BRANCH— 
Question re— 
Raising the grade of Head Clerk, —, =F Divisional ‘inten: er Office, 

Delhi, and Sea ‘k, — ABsistant 
Operating Officer, Simla. 11: 

Senior Sybordinates promoted to Lower 
Gazetted Service in Traffic and —es, 
North-Western’ Rail 1328-29. 

COMMERCIAL GROUP STUDENTS— 
“See “Student(s) 

COMMERCIAL INTELLIGENCE AND 
STATISTICS— 

Demand for grant. 1202 
Demand for supplementary grant. 1712. 

COMMERCIAL STAFF— 

COMMERCIAL SUPERINTENDENT. 
Question re of certain 

stations in 57252 20 Division by «the 
aa and the <Assistani juperintenden: 

COMMISSION(S)— ? 
Question re—_ 

“to enquire into alleged inefficiency of 
Acakaclogical officers. 348-49. 

Methods of récruitment through Sabordi 
ices —— on 

Railway. 225. 
है 

See also ‘'Officer(s)’ 

eet ONT 718 OFFICER CADETS— 
‘Ca 

COMMISSIONED MARRIED OFFICERS— 
Officer(a)”? . 

COMMISSIONER(S) OF INCOME-TAX— 
Question re— 
——, Punjab, North-West Frontier - and 

Delhi. 1802. 
Desirability of appointing a Muslim 

in the Punjab. ra 

COMMISSIONER(S), MUNICIPAL— 
See ‘Municipal Commissioner(s)’”’. 

COMMITTEE(S)— 
— on Petitions. 54. 
Consideration of the report of the Public 

Aceounts ——_ 328-33. 
Election of a Member to the Central 

of the Tuberculosis Association of India. 
1414, 1575-76. 

Election of Members to the Defence Con- 
sultative 408-1 

Election of Members to the Standing 
Finance ——. _ 1464. 

Election of Members to the Standing 
Finance —— for Railways. 1464. 

Motion for adjournmient +e failure to 
preserve the library and documents of 
ee All-India Congress.—— undamaged. 

Motion to reduce demand for — ‘Finance 
Department”: re appointment of —— for 
scrutinising Government expenditure 
and suggesting economies, 1040-76, . * Presentation of the Report of the Public 
Accounts ——. 

Question re— 
Desirability of abolishing staff —— 
Bombay, Baroda and Central Indian 
Railway, 1140. 

Income and? expenditure of Indian Coffee 
Cess——. 11 

Income and et 232 कल of Indian Tea 
Cess ——. 

f electi to Shalidara> 
Notified Area, —. 

dvisory ~— for Jodhpar Rail 
way. 948. 

of -the  Foodgrains 
Police ——, 7. 

ules of Press Correspondents Ri 

By king of charge from the अप — 
Juma Masjid, etc. 

जम फ re Ref 

See also “‘Stending ——”, 

— for Bal 



INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES side eee Sd eae cot See aah ee ee ee = 

~COMMITTEE, MUNICIPAL— 
F Bee “Municipal Committee(s)"". ” 

‘COMMITTEE OF SELECTION. 
_. Set “Selection 5 

COMMODITY (88)-- 
~ Question. re— = “ 

mercial Corporation. . 840. 

é -—— _ released for~ civilian consumption. 

Complaints “about supply of —— under 
डर Supply Scheme. 86 

>._ certain éssential ——. 
Xport quotas for ——. 207-08. 

“Facilitating increased import of certain 

Complaints regarding insufficient stocks of 
49-50. ’ 

—— as an -anti-inflationary measure. 
555-56. . 5 

Price- levels. of agricultural ~~ and 
manufactured goods, 1270. 

United States Foreign Economic Adminis 
trator and purchase of —— in India. 
1402, 1691. 

COMMODITY CONTROLLER— 
Question re missing permit 

F ~ Office of ——, Delhi, 1571 
~~ COMMUNAL COMPOSITION— 
: Questi 
eae: Sar the Office he Conciliation 
ue wer ‘ailways) ani upervisor - of 

+ ‘Rail oS 24: 

hooks in the 

way 
me 

_——" exported by United’ Kingdom Com-_ 

COMPANY(IES)— < = 
Demand for Sant in tpspect! of “payment 

to Indian States an 646. 
Question re of od; 

tion in Shahdara, Delhi, for staff of 
, Upper” Jumna Valley Electricity ——. 

573. 

-COMPANIES (AMENDMENT) BILL— 
See “Indian ——" under “Bili(s)” 

COMPARTMENT(S}— 
Question re lights provided in lavatories 

of -reserved —-~ of General Managers 
of Railways. 1686. 

COMPENSATION— Z 
Question 76 non-payment.of —— for hooked 

luggage under certain Military 
from Talmanir Hat to Delhi- 
979 

COMPENSATORY CASUAL LEAVE— 
ee Le: 

COMPILATION SECTION— * 
Question re ‘fixing of pay of retrenched 

staff re-appointed in the ——, North. 
Western. Railway. 46, 491. 

COMPLAIN T(8)— = 

about supply of commodities under 
Supply Scheme. - 1095-96. 

— against the behaviour ‘of the Superin 
tendent of Jndian Languages Section of 
the Bureau of Pnblic Information. 422- 

- 123, 426. 3 
—— forwarded to the Delhi Administra — 

tion under the Hoarding and Profiteer- < 
ing Pitas nee 350+ ; 

—— Tegar insufficient stocks of certain 
iti 1749-50. essential 

Id by ration shops 
—— of the staff of Inspecting Assi == कर लि है of Thi tax; “Ativitaar. 

1268-69. 1996, 
—— of temporary clerks, etc., recruited 
Se ee and P., Lahore. Cantonment. 

— of W.AC. (I). 804. 
COMMUNAL HOLIDAYS— 

ee See ‘‘Holiday(s)”” * 
~ “COMMUNAL PERCENTAGE—~— . 

Question re —— ibed for promotions 
from inferior to. subordinate service on 
Railways. 1149. 

sce —— in promotions for minority — com. पे munities on Railways. 137-38 
= COMMUNAL RESERVATION(S)— 

Question re —— in ‘iona to stent 
graphers’ posts in North: h-Western ry 
way. © 486. : eles : 

= Sage yids TES}— oe 
= a 

--COMMUTED VALUE foe PENSIONS— 

in Catenion 1030-3: 

+ _Tegarding the quality of foodgrains 
supphed to Bengal = 

COMPLAINT BOOK— < a 

Questien.- ze — non-display -_ of —— by 
Manager, Enropean refreshment room at 
Hapur. 99, 

COMPTROLLER ‘OF ASSAM— 
Question re -Selection Board ‘for appoint- ~ 
ments in the office of the —— 48.49, , 

COMPULSIO 

by 

COMPULSORY PROVIDE) 
Se dent Fund(s)" 

CONCERT Panty Tae”) 
= wb पु Qu for Indian troops. 767, हु CONCESSION RATES— 2 See “Rate(s) 33 

CONCESSIONAL PRICES— 
See “Price 

० CONCILIATION — OFFICER(S) —(RAIL- g WAYS)— : x Suetn re— $ 2 
ngalee Inspectors’ inathe office of the es and Supervisor ot Railway Labour. S27 

Communal composition in the office of the. <= 
>——_ and. Supervisor of Railway Labour. 

of Raileay Labour. —— and Supervisors 
26-27. 



: 
| 
: 
1 हु 

INDEX 70 THE LEGISLATIVE ASSEMBLY DEBATES. = 

Qualifications of Mr. 9. G. Jhadev, —— 
and Supervisor of Railway Labour. 26. 

Si (Railways), Conciliation Officer’’ 
CONDITION(S) OF SERVICE— 

See “‘Service(s) 
CONDOLENCE MOTION(S)— 

Statement by Mr. President (the Honour- 
able Sir Abdur Rahim), 7e convention 

ncerning ——. 5 

CONFERENCE(S)— 
Motion for adjournment, re order preyent- 

ing railway’ travel for.attending the All 
India Kisan —— at. Bezwada. 659-60, 
678—96. 

Question re— 
reconstruction —— to be convened 

~by the Burma Governments’ 89—91. 
— called by’ Burma Government at 

Simla. 545. 
— held for fixation of acreage for jute 

cultivation. 552-53. 
— of Domination Premiers in London. 

496. 
Press 1984. 
Previous consultation with Government of 

India regarding the Tehran ——. 
Proposed —— of Dominion Premiers in 

London, 1037-38. हे 
of the Economists ——. 

24. 
CONGRESS COMMITTEE— 

See “‘Committee(s) 
CONGRESS DETENU(S)— 

See “Di 
CONGRESS LEADER(S)— 

See “Leader(s) 
CONGRESS PLEDGE— 

Question re seditiousness of ——. 597-98, 

CONTINUOUS WORKER(S)— 
See ‘Worker(s)’’. 

CONTRACT(S)— 
Question re— 

Cancellation of —— on account of delayed 
from d 

turers. 491. 
— for cash and pay work on 

Western Railway 
North-Western Railway —— for storage of 

iquid fuel at Kiamar. 1859. 
CONTRACT(S), EXCISE— 

e ‘‘Excise Contract(s) 

North- 

Se 
| CONTRACTOR(S)— 

Question re— ~ 
Shee of Supply Department —. 

Scheduled Castes leather goods firms apply- 
ing for registration as approved Govern~ 

1676. 
CONTRIBUTION 

Question re Government —— to ~ Indian 
Labour Federation. 1915-16. 

CONTROL— 
Question re— 
— of vehicular traffic on the road’ 

between Railway. bridge, Shahdara-Delhi 
and Grand Trank Road. 1924. 

Transfer of —— of paper production and 
pratt to Supply Department. 1856- 

Unification of —— of shi Lyi in 
tal trade of India Ti pend 

CONTROL OF PRICE— 
See: ‘‘Price(s) 

CONTROL ORDER(S)— 
Question ré — prosecutions under Wheat 

1759. 
CONTROLLED GOOD(S)— 

_- ment of Industries and Civil Sup jlies”” 
re supply of ——~ as a means 

1155-77. 
~ See also “Goods”. 

769. 
See “Goo Sn eo COMMITTEE(S)— CONTROLLED RATE(S)— 

~ Amenities _ to Mahatma Gandhi and See “Rate(s) 
Members of the ——. 769-70. CONTROLLER OF COAL— 

Amenities to Members of the ——. 426- Question re —— acting as purshas' 
27. agent for industries. 1143. 

Supply of the 4j of Benares to —~| CONTROLLER OF PRINTING AND Members. 1264. z : STATIONERY. 
CONSOLIDATED ALLOWANCE— Question: re desirability posting 

See ‘‘Allowance(s)”’. Technical Officer to the Office of 

“CONSTRUCTION (8)-- = S15 
uestion re —— of Patna Broadcasting CONTROLLER OF RAW MATERIALS— 
iS} 89. Q 000! of Non-In 

CONSTRUCTION DEPARTMENT— as —. . 
Question 76 staff engaged a —, Bengal | CONVENTION (8)-- * 

Assam ay. Statement by Mr. President (the प्र, CONSULTATION Se es thie. Big idee Bike मम 
€ previous —— wil vern: cerning condolence motions. 

ment of ee regarding the Tehran CONVEYANCE— हि |; 
is estion Te arran, its for —— oj be tarpon + students from Shahdara-Delhi to 

Coal supply to petty ——.. 1142. during summer months. 1867. - 
Electricity char, ii — in| CONVICT SETTLEMENTS, JAILS Shahdara-Delhi 175758, 1: AND— : 

: - Suitability of rationalised coal supplied to tag 1G and Convict Settlements’’, 

“CONSUMER 600708-5 = 
Motion to reduce demand : eee oe 

Ni 
Depart. 
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Verification of character of Railwa: 
मम; and Dehfa~Dun, 1697. 

—. 
Question re Nutrition Research Institute. 

838. 

te fees ibed for supply- 
ing —— of certain railway documenis. 

COPY HOLDER(S)— 
uestion re— 

_. > and Revisers’* passing Readers’ 
=~ Ex i G of India 

5 _ Press, New Delhi. 1566, 1567. 2 : Promotion of qualified —— and Revisers 
i as Readers an Government of India 

- Presses, 546-47, 1224-95, 
CORPORATION (8)-- 

= Question re— 
Activities of a Kingdom Com- 

* Commodities _ exported by United King- < dom Commercial ——.” 840-41. 
CORPORATION TAX TAXES ON 
INCOME INCLUDING— 

See “Taxes on income including Corpora- 
tion Tax”’ 

3 gh we CLERKS— 

_ CORRESPONDENT(8)— 
~ Question re— 

- Accredited —— with the Government of 
a India. 431 

ai Pp. 
हैं py the Government of India. 1458 

_ Differentiation in treatment of acceredit- 
902-03. 

~ Press —~ Advisory Committee. 1458- 

_ = Procedure for admission as accredited 
ह है 433-34, ies 

-CORRUPTION— 

eee against - transport 
० ciate 2835-85. हम 

Gazetted officers on Railways charged 
= with ——, ete, 1 

Bc अल कर के 
~ Question re arrangement for im port of 

Egyptian £1588 2 
COTTON CLOTH— 

Ste “Cloth” 
_ COTTON CROPS— 

Question re. discnssi with representa. 
tives of the Sudan and East African 

_ Governments. on ——. 644-45 
COTTON Goops— 

हू Question re hawking ian ——, ete., in. Delhi without exhibition of 
lists. 1219, ; price 

COTTON MANUFACTURE(S)— 
uestion Ye facilities pi pe Data — to Teche torte British —— to Indi exports of 

3854-58. 

: Z COTTON. TEXTILES— 
Que aie See 2 Question ze eee by mills and 

Hoeeneply of stools to _ Lino-Machine hand-looms. 
See also “'Textile(s)”, : 

COUNCIL OF STATE— 

Demand for grant. 1197. 

Demand for supplementary grant. 1637. 
His. Excell the ie 8 

address to the —— and the Legislative - 
Assembly. 337-44. 

Question re general elections to the Central 
Legislative Assembly and the ——, 841- 

COUNSEL— 
Question re Government —~— at courts 

martial, 

COUPON(S)— 
See ‘Ration Coupon(s)”. 

COURSE(S) OF MEALS— 
See ‘‘Meal(s), Course(s) of”. 

COURT(S)— 
~ Question re ejectment cases in Delhi ——, 1919-20. कि 

COURT(S) MARTIAL— ५ 
कह न re Government counsel at —, 

CRIMINAL LAW — 
Question re -applicability of Indian 

American troops stationed — in 
1688. 

to 
India. 

CRIMINAL PROCEDURE (AMENDMENT) 

Code" —~” under “Bill(s)” 
“ORIPPS’ OFFER” 

Question 7¢.—— and activities of the 
Reforms Office. 37. 

CULTURE— 
Question re doputation to Russa to mtady 

- 

+ CURRENCY— 
Demand for grant. 1202. 
Demand for supplementary grant. 1714. 

cUSTOM(S)— 
Demand for grant. 1196. 

CUSTOMS, ASSISTANT COLLECTORS OF— 
Question re quota of Muslims for appoint- 

ment as ——, 1268, 

CUSTOMS OFFICE(S)— मे 
itment of Pre- 

ventive ‘Officers, etc., in Karachi —., 
_ 82.83, 24 = 

Vv. 

oi 

> 

ane 4
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39.1.2. AREA— 
Question re— 

Closing of openings ——- Squares, New 
Delhi. 1 

Lawns in front of orthodox clerks’ quarters 
, New Delhi. 

DACCA— 
Question re requisites of houses by 
Government_in 

DACCA MAIL TRAIN— 
Question 7e passenger bogies of —— catch- 

“Finance Department” “re appointment of 

6 ae इन and suggesting economies. 

“Home Department’’ re abuse of Powers 
under the Defence of India Act and 
Rules. 1 3 

“Railway Board” re— 
Disapproval of Policy and Working of the 

Railway Board. 532-34. 
Extensions to _ super d personnel. 

62... ' 
Question 76--- 5 

Accidents due to excessive speed of service 
vehicles, _ 770-71. 

Activities of National War. Front in Assam. 
625-26. 

Railway 
58 . 

‘Additional staff employed in 
Clearing Accounts Office. 1862. 

ames Officers employed on Railways. 

Applications under Payment of Wages Act 
against illegal deductions, etc., on East 
Indian and North Western Railways. 
1867, 1 

Apprentice Mechanics recruited  Com- 
munity-wise in ~Bengal and Assam 
Railway. 495. 

f 
from Shahdara-Delhi to Delhi during 

tudents 

te ing fire, 1522-23, 
DACOITY (1ES)— 

$ Motion for adjournment re failure of Mili 
tary authorities to prevent —— by Hurs 

= « in Metho Dero, Sind. 1867-68. 
DAGA, SETH SUNDER LALL— 

Election of —— to the Central Advisory 
Council for Railways. 1699. 

Election. of —— to the Standing Finance 
Committee. 1464. 

3 Question 7e— 
यु Cancellation of contracts on account of de- 

layed supplies from stockists and manu- 
facturers, 491, 

= Dela} in the issue of permits for transport 
of goods intended for the Supply Depart- 
ment. 491-92. 

Harassment of Supply D. it 
tors, 492. 

Meals of vegetarian’ W.A.C. (I.)s. 594-95 
Non-booking by Mail trains between Delhi 

and Muttra.~ 791-92. 
Police Verification Reports 

Bengali Recruits to Defence Forces. 
94, 4 

in case of 
593- 

DAIRY DEPARTMENT, IMPERIAL— 
See-‘Imperial Dairy Department”. 

DALAL, DR. SIR RATANJI DINSHAW— 
Election. of the Central Advisory 

Couneil for Railways. 1699. 
Election of —+ to the Central Committee 

Fi the Tuberculosis Association of es 

Hindu Code, Part 11 (Marriage)}— 
Motions to refer to Joint Committee and to 

circulate, _ 1890. 
DALPAT SING SARDAR BAHADUR 
CAPTAIN 

Election of —— to the Defence Consulta- 
tiye Committee: 1759-61. 

DAM, MR. ANANGA MOHAN— 
Demand for supplementary grant in respect 

» of ‘Working Expenses. Expenses of 
Eh Department’’. 670. 

~ Election of —— to the Standing Committee 
for the Civil Defence Branch of the 
Defence Department. 

Election of —— to the Standing Committee 
on Emigration. 436. 

General’ discussion of the General Budget. 
925. 

Hindu Code, Part TT (Marri: <a = 
= Motion to refer to Joint Committee and to 

~~ cireul: 831-33, 1887-90. 
Motion for adjournment re failure to en- 

force the yaa Act. 
Motion to reduce demand for— 

ent of Industries and Civil Sup- 
en we suppl of Consumer goods as a 
means of anti-inflation. 1175. 

months. 
Arrangements for transport of milk to Delhi 
डॉ stations between Meerut afd Delhi, 
1867. 

Assamese in All-India Radio. 1975. _ : 
दल of. Excise contracts in Delhi. 1978- * 

Authority responsible for sanitation of land 
between Railway Bri ahdara 
Grand Trunk Road. 

Channel of recruitment to Class meine 
Telegraph Engineering De) 5 
68. 

‘Charge of | double school fees in Delhi on — 
fathers paying Income-tax. 1036. 

Classification of Accredited Press Corres: 
pondents. 1985. 

temporary clerks, 
etc., Preuss by C.M.A, and P,, Lahore 
Cantonment. “900. 

Communal proportion for Tecruifment of 
clerical and menial staff in Military 
Accounts Department.- 899-900. 

Compensatory casual leave in Railway 
Clearing Accounts Office. 796. 

Control of vernacular traffic on~ the road 
between- Railway bridge, Shahdara-Delhi 
and Grand Trunk Road. 1924. 

Control ‘prices of coal, ete., in Delhi and 
Shahdara-Delhi. _ 1920. 

Control prices of foodgrains, etc., in Delhi 
and Shahdara-Delhi. 1920-23. 

to other 
Central Government servants. 1866. 

Dearness allowance to Railway servants on 
area basis. 

Deficiency of typ ewriters in Railway Clear- 
ing Accounts Office. 795. 

sis eke ea examination for posts 
» ete. Offices. 1681-82, 

Detention of Mr. Satyanarayan Sarat of 
Hissar. 1091-92, aS 

x 
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a 
Discharge of Mr. Halder, officiating chief 

chemist at Kanchrapara Railway Work- 
shop. . 

Discrimination between Indian and Anglo- 
Indian apprentices. at Jamalpur Work- 
shop. 790, 1575. 5 

Distribution of-controlied goods among 
dealers in Assam. 

Non-payment of wages to workers by 
Loading Contractor at Delhi-Shahdara 
Railway Station. 359. 

Observance of communal 
Department. 1335. 

Office hours in Imperial Secretariat 
Attached Offices, 421-22. 

Old grades to certain Travelling Ticket 
Exami 

holidays in Supply 

and 

Duties and scales of pay of Switchmen in 
Delhi Division, North Western Railway, 
taken over from East Indian Railway. 

865-66. 
East Indian and North Western Railways 
* employ dismissed and discharged from 

service. 1867, £ 
Electricity supply rates within the Delhi 

Province. 359, 848, , 
Existence of high power Sulphuric Acid 

Factory near Railway Clearing Accounts 
Office at sonra 1863. 

Experts imported by the Central Govern- 
ment. 428-29. “ 

Fixing of rates df fares’ for vehicles 
Delhi and Shahdara-Delhi. 1924. 

Grievances of Medical Licentiates 
See # Commissions, 1990-91 

? R il Ti 0: y Clearing A ti 
Office Staff. 796. 

Grievances of Warrant Officers, 
Medical Department, 
Commissions. 1990. 

High Imperial of textiles at Barpeta. 1401. 
करी Entomologist and editing of the 

Import jan Journal ah Putomology. 841. 
of essential articles foes Britain. 

Inadequate number of Ticket Collectdra at 15 अल Cantonment Railway Station. 151, 
ts larities reported under Payment of 
ad Act against East Indian Railway 

Juma prayers in office compound 
J.C.M.A. and P., Lahore. 901. 

Land acquired by military in Assam for 
aerodromes, etc. 428, . 

Land acquired by military in Bengal for 
aerodromes, etc. 428. 

Late attendance of gas in Railway Clear- 
i 95. 

between 

granted 

Indian 
given Emergency 

of 

Ing Accounts Office. भर 
Licences Rg in of Shahdara-Delhi 

for sale of contro! led articles. 1924, 
“ Lower initial pay of employees in the Superior Services (non-Gazeited) on State Railways. 1515, 
Malaria eae in Pace 1753, Malaria epidemic in Bani in Sylhet. 547-49, Peer, lyachung in Sy! 

Memorial for dearness allowance by Delhi- Shahdara Railway Station employ 

on East Indian Railway. 
1514-15, 

Parking of motor €ars, etc., on the road 
between Railway. bridge, Shahdara-Delhi 
and Grand Trunk Road. 1924. 

Policy regarding transfers of non-Gazetied 
Railway servants, etc. 1866. 

Postponement of elections 
Notified Area Committee. 

Press Conference. 1984. 
Press Correspondents given Railway Passes. 

1514. 

to Shahdara 
158. 

Presstre of work in Railway 
Accounts Office, Delhi. 1861-62. 

Promotion to Loco Foreman grade on North 
Western Railway. 796. 

Promotions from routine to ¢lerical gue 
as the office of J.C.M.A. and P., Lahora. 

1. 
Quota of Assamese in Bengal “and Assam 

Railway Services. 494, 
, Rationing Officers and Inspectors. 1570. 
Recognition to the United Union of North- 

Vestern Railway workers. 1516. 
Recruitment examination for Subordinate 

Services in Posts and Telégraphs Depart- 
ment. 1682. 

. Recruitment of . experts from England. 

Recruitment to “Lowe® Gazetted Service at i and Moghulpura Workshops. 

Clearing 

Report on education by Educational Adviser 
to the Government of India. 1401. 

ia resentation by the Society of Registered ccountants in Northern India, 362-63, 
Reprint of the pamphlet “Scientific Educa- tion and rch in Relation to National 

Welfare”. 1401-02. 
ee isitioni soning ae i pea Bes 

lara, २ for staff 0! umna vay Electricity Carteng. 357-58, 

Rules for ‘king of Press’ Correspon 
Ate Committee. 1985-86. 

_ Scarcity of Salt at Barpeta, 1404, 
Selection Board for appointments in the as of the Comptroller of Assam, 48- 
Selecti 

det 

tation 
1516. 

oe 
part- 

Muslims taken as Traffic Superintendents, ete., in Delhi Division, 1515. 
No duty roster ee for Ticket Collectors at lundur Cantonment Railway Station, 

Superintenden Non:Muslim giitea S.CM.A. andP | 5... ५ सपय लत बाइ कब 
ot 

of candid for ent as Inspectors, etc., of Post Oihices, in the Punjab and N.-W.F.P: circle. 1683. 88 oe salt in Assam. 1925-26. pecial 6 oar prentices at Jamalpur Workshop. 4 
upply ly of foodstuffs to residents of ra, Delhi. 358. Tonga charges for late Work to Railway राय ering, Accounts Office Staff. 795-96. - sit of Director of Public Health, Delhi, ao vot Ae b 
‘ant its on Bengal and Assam Rail. 
way trains. 793-94, 

a
 

bi
d
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5 Question (Supplementary) re— 
Bengal in 1943. 1040 

Scheme of education by the Educational 
Adviser to the Government of India. 

Ao 1390. 
ge eee re अर राज of loan for subsidis- 

3 ae 8. agriculturists. 736-37. 
DARBH 

Question re desirability of speedy transport 
of ghee, etc., from ——,’eto., to Calcutta. 

45. 
DAS, MR. B.— 

के Motion to reduce Demand for— 
: Appropriation to Reserve” 76 enhancement 

of Passenger Fares. 503-05, 518. 
Pas “Railway Board’ re— पक ; 

623. 
Meagre dearness allowance to railway 

workers. 613. 
DAS, PANDIT NILAKANTHA— | 

Election of to the Standing Committee | 
for the Commerce Department: ‘1927. 

Election of —— to the Standing Committee 
for the Food Department. 1998, 

Motion for adjournment re dispersal of the 
Hindu Mahasabha Presidential Proces- 

* sion at Amrii 50. 
. Motion ve United Nations Relief and 

+2 bilitation Administration Agreement. 
i. 2002. 
DATE(S)— t 

Question r¢ different —— for enforcing new 
pay rates and leave rules in Railway 
Accounts Offices, 366 

ET DATTA. MR. AKHIL CHANDRA— | 
Demand for Supplementary Grant in respect | 

of “Salt | 
General discussion of the Railway Budget | 

10-8: 
Indian Finance Bill— 

ae tien to conside®. 1474-79, 1551, 4585, 

. Modification to the Central Exeise Rules 
(not moved), 188 

Motion for 38 pS 7: te a 
hanced Excise 

duty at. Caleutta, Gondia and-Delhi on 
. Duty-paid tobacco. 

Order served -on Mrs. Sarojini. Naidu 
directing her ndt to participate in public 
meetings, etc, 56-57 -72. 

Repression carried on under the cover of 
the Defence of India*Rules. 182-83, 187. 

ne Question 7e— 
Appointment of an Australian as Governor 

~< of Bengal. 210 
Br the Brahmaputra at_.Panda and 

doubling of certain Metre Gauge Line on 
Bengal and Assam Railway, 137 

= Excise duty on tobacco. 1451-53. 
_ Quinine Position. 1-2. 

अप ot houses by Government in 
Calcutta. Ea as 

Seditiousness of the Congress 

4 Btope fo building up of © oe = or up of Central grains 
= reserve, ete 17. Ae 
an Steps for i of icultural 
= = statistics. 15-16. 

* = Question (Supplementary) re statements by 
aa ecretary of State on Indian food situa. | 

DEALER(S)— 
Question ré distribution of 7 मन goods 

DEARNESS ALLOWANCE— 
Motion to reduce demand for “De; 

of Post and Air” re need for sul 
increase of ——. 1191-96. - 

Question *¢ —— for low-paid pensioners. 
894. 

See also ‘‘Allowance(s)”’ 
DEATH(S)— 

Question re— 
—— in Bengal in 1943. - 1039-40, 
Illness and —— of Mrs. Gandhi. 1082-83. 
Starvation —— in Bengal. 3, 4, 13-14. हे 
Statement in America by Praca Agent 

ey 

General concerning 
कल ess and ——. 966, 1084, 1089, 

DEBT(S)— 
Demand for grant in respect of “‘interest 

on and other obligations and redac-- 
1197 

606- Question re of Burma to India. 
07. 

DECLARATION (S)— 
— directing certain budget = of 

pen he 
gislative Assembly. 234. - 

DECLARATION(S) OF EXEMPTION- 
— under the Registration of Foreigners 

Act (laid on the table). 93-94, 
436-39, 1999-200 

DEDUCTION(S)— 
Question re— 

Applications under Payment of Wages Act 
against illegal ——, ete, by Railway 
Administrations. 1757. 

Applications under Payment of Wages 
against illegal ५ etc., on East Indian | 
and North-Western — Railways. 1867, 
925. 

DEFENCE CONSULTATIVE 
COMMITTEE— 
Bho of Members to the-——. 1408-14, 

See also ““Committee(s)’”. Es 
DEFENCE DEPARTMENT— j x 

Election of Members to the Standing Com- 
mittee for ne Civil Defence Branch of / 

—: 1. 
DEFENCE FORCES— 

Question 7e— ६५०8 
Civilian Gazetted Officers in ——. 1456; 
Police Verification, Reports in case’ of 
Be ecrnits to ——. 

DEFENCE FORCES OF INDIA— 
Question re provis' ‘or appeals on entitle- 

; ment issues for dependents of ——. 80- 
18 

DEFENCE OF INDIA ACT- 
See “‘Act({s) 

DEFENCE OF INDIA RULES— 
See “Rule(s} 

DEFENCE SERVICE(S)— 
ee re— 

y in transit of postal articles to per- 
sonnel 1805, Se 

Zz 

of St: 
Luggage, etc., of of —— carried 

by Railways at Goo risk. 1995. 
ing Saddar Jullundur Canton- 

ment, out ae seen for Indian Personnel 
of. —— 
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Petitions for discharge of certain personnel 
in —— from Bihar. 1805-06. 

~~ See Area(s)’. 
DEGREE COLLEGE— 

See “College(s)”’ : . 

—DEHRA DUN— rats . — 5 ‘ 
Question re verificatio: racier 0: 

Railway Coolies at Hardwar and 

DEHYDRATION FACTORY— 
Question. re use by Government. of a —— at 

+= — Amritsar. 1037. 
+ DELAY(8)— 

~ Question re— ५ 
—— at Sales Office of Manager of Publica- 

tions, Delhi. — 1227. 
— ‘in the issue of permits for transport 

‘of goods intended for the Supply Depart- 
— = tent. 401-92 
DELHI— 

5 Demand for grant. 1203. 
Demand for Supplementary Grant. 1718-19 

Motion for adjournment re— 
mand and exaction of enhanced Excise 
Duty at. Calcutta, Gondia and —— on 
duty-paid tobacco. 2 
rders passed on National Call and 
Hindustan- Times by Chief Commissioner 
of -- 210, 

~ Questi 
~ Accidents to travelli a4 public between —— 

= दल पर 

1566. 
All-India Railway Routine Institute, Delhi. 

947-48. 

Appointment of Railway Watch and Ward 
Sab-Inspector, 9 

from Shahdara-Dethi to 
summer months. 1867. 

Arrangements for transport of milk to —— 
— stations between Meernt and 

— during 

“etc., Punjab, North-West Frontier aad 
~—— Provinces. 1802. 

Auction of Excise contracts. in ——. 1978- 

Buying ‘and selling of and — 
Improvement ‘tnt 1563. = 

Char nye of double school fees in —— on 
Income-tax. — 1035. 

Civil 8 for Shahdara, ——, 659-60. 
roe pions in 608. 

f tax Punjab, 
_ North-West Frontier and 

॥ composition of indian Audit and 
Accounts Service Government of 

Headqna: 1094-95. 

Arrangements for, conveyance of students | 

Curtailment of courses of meal at Railway 
Refreshment Rooms at ——. 4, 

Cutting of water-supply in Shahdara—. 
562. 

Delays at Sales Office 
Publications, 227. 

M 

ot Manager of 

8 order prohibiting disposal 
of certain colour and dye stuffs? 1571. 

Desirability of classifying as Area “tA” 
7" for dearness allowance purposes. 1089-91. 
Desirability of running Rail Motor Cars 

between and Ghaziabad. 1697-98. 
Difficulty in securing accommodation by ; 
Members of the Legislative Assembly at er 

ilway Station, 149-59, 
Disqualification on ground of * 

Municipal Commissioners 
560-61 

potism. for 
hahdara—. 

mal Personnel Officer, 965. 
ng of railway line between -—— and 

Agra. 1324, 
Hjectment: cases in —— Courts. 1919-20. 
Elevea-year course for —— High Schools. 

T4547. 
Engineering College for ---.. 1747. 
Exclusion of. Shahdara, ——, from Ration- 

ing Scheme.. 561 E 
Facilities for education in Shahdara, ——. 

= 
Filth déposit nuisance and obstruction of 

road to Post Office in Jama Masjid area, 
—. 1756 

Fixing of rates . of fares for vehicles 
between and Shahdara 1924, 

Fall capacity reservation in trains at ——* 
Railway station. 976. = - 

Grievances of temporary cierks in the 
General Post =. 13353. . ee 

Hardships” af es { elegraphists- 

Hawking of Indian cotton goods, etc., in 
—— without exhibition “of price lista. 
1219. & 

landlords in ——, A High-handedness of 
1568. 

Holiday for /wmat-vl-wida not granted to 
Muslims in-the Divisional Superinten: 
dent's office, A 

Independence. Day artests 281 
~ Location in different buildings of the Rail. 

way Clearing Accounts Office, -——, 

Saad Committee, Shahdara, ~ 

~ Muslim employees grievances in Railway = 
Parcels 0; 1148. ‘arcels Office, ——. 

Non-booking by Mail trains-between —— 
and Muttra. 791-92. 

Nomenply: of hot water for bathing at 
eas: way Station Waiting - 
975-76. is 

: ee Police Guard at Shri Gopal Chamber of 
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Post of Assistant Superintendent, Deputy 
lommissioner’s Office, 98. 

Prepondéerance of Muslim: Artists in All. 
»-_ India Radio Station, ——. 1622-23 
Pressure of workin Railway Clearing 

Accounts Office, ——-. 1861 
Prosecution of officers of Sri Gopal Chamber 

of Commerce, —— 
taising the grades of Mead Clerk, Commer. 

ial Branch, Divisional Superintendent’ 
Office, + and Head Clerk; Assistant 
Operating Officer, -Simla, 1148-49. 

Refusal of permission fo Gwalior and 
Northern audi Transport Company to 

run trol buses” between —— and 
Shahdara-Delhi. 

dation in Shahdara, 
=, for staff of Upper Jumna Valley 

=~ Electricity ७457 575: 
Retired Po cials re-employed under 

Rationing Scheme, 1038, 
rom Branch Offices 

2g Accounts Office, 
for ba]

 

1 Railway Clearing Accounts Office, 
1855. E 

कह 2:7३ नर for ‘Deputy Accountant- 
70562 Posts and Telegraphs, —=. 

__ Stidents d- Colleges Schools 
६ at Shahdara, Dethi. 1758. 

Superintendent of Industries, ——. 49. 
Supply — of © foedstuifs to 
- Shahdara, 
Tickets issued from for 

Section Railway Stations. 844. 
Trains between —— and Ghaziabad. 976. 

Ambala 

er of men from Railway. 
unts Office to the Ration Office, 

ee ees apie out to —— detenus in 
=e ab J 
Visit ot Director of Publie Health, —, 

=___ to Shahdara-Delhi, 1924. 
~ DELHI ADMINISTRATION: 

Question. re complaints forwarded to the 
—— under = Th 

360-51 
DELHI AREA— zi 

Question se buses plying in ——. 977. 

DELHI CAPITAL OUTLAY— 
Demand for grant. 1204. 

DELHI CIiTY- 
Quastion 76 delivery in Shahdara Town of 

t legrams received — Telegraph 
Office. 974-75. 

DELHI COLLEGE(S)}— 
0 pr nea of sons of transferred 

: Government: Officials in ——. 1565 
" DELHI COURT(S)}— 

uate re ejectment-cases in ——. 1623- 

- DELHI DETENU, (9)-- 
See “‘Detenu(s) 

DELHI DIVISION— ie 
re— Se 

Pampost ition of Selection Boards for ——. 

‘Duties and scales of Haar ten ovr 

Tesidents of | 

oarding and Profiteering | 

gre of labour me loading and 

®@ Muslims taken as Traffic Superintendents, 
etc., in ——, - 1. 

Non-payment. for overtime work to staff of — 
—, North-Western Railway. 1514. 

Percentage of Muslim recruitment for —— 
Railway grain shops. ~1318-19. ~ ६ 

Paucity of Muslims in , North-West- 
ern Railway, 1318. 

een for. as on North Western Railway 
Geese; 

‘Selections for higher 
Karachi and ——. हि 

Transfer of Ticket Collectors of —— of 
- North Western Railway. to अं 007७० 

_ Group. 152. 

DELHLKISHENGANJ— 
Question re - existence 

Sulphuric Acid Factory -near Railway 
Clearing Accounts Office at ——._ 1863. 

grade promotions in 
G67, 190596, 

DELHI MUSLIM WAKIFS (AMENDMENT) : 
BILL 

See ““Bill(s)’”: 
DELHI, OLD— $ 

86७ “Old Dethi? S 
DELHI POLICE— 

of high power 

Question re-collection of toil by ——-from 
tonga drivers. 89d. हे 

Clearing | 

—— North Western 1 ee 

DELHI PROVINCE— 
Question 

Senior clerks in Medical Department of ६ 
1395-96. 

DELHI RESTRICTION OF USES OF LAND 
AC! 7 

See “3०७७४ 
कड़ापाप्ता.5प्त&प्तात385-- 

Question 76-- 
Delay in delivery of a Money Orders — 

975. by —— Post Office. 
Non-payment of Compensation for booked _ 

luggage under certain 
rom Lasse Hat to —. se 

Non-payment of wages to ‘workers 
का कक Contractor at —— Rail 
Station. 359. % 

Public Tel pee at —— Post Office. 975. 
2] hahdara-Delhi”. > + 

DELHI-SHAHDARA RAILWAY STATION— 
Question 76 memorial for dearness allow- 

ance by —— em] 

DELHI UNIVERSITY COURT———.— 
Election of members to the ——. 54, 211. 

DELIVERY— 
ee re 4 < ae by 

ela ae — of certajn Money Orders 
Shahdara Post. Offices. eae = itograma 

ee ee 

DEMAND FOR EXCESS GRANT IN RES- 

ratea within the ——, 
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Imperial Dy 

ig Ponts. 509: Telegraphmneepartmen te 

Overs Department. 334. 3 
Industries, 336. 

_ Payments to Indian States and © 

airy 1202. 
Im Tustitute of Sugar Technology 

“India Office, and High Commissioner's 

—— 
है 

~~ Police. 334. 
a me yments to Depreciation Reserve Fund. 

Traffic 

5 पलक ee 
Supply of jotive Power. 

Neockag. Expenses. Miscellaneous Ex- 
penses. 336. x 

5 DEMANDS FOR GRANTS—GENERAL 
BUDGET— 
vAdministration of ct ao 

and 

ne 

“Aviation. 1201. 
= Botanical Survey. 1200. g 

~ _ Broadcastii 
Capital Batley: on Broadéasting met from 

कट स्टंट Revenue. 1202. हि 
हि Ss के ital outlay on Civil Aviation met from 

venue 

Board Revenue. 1198... 
-Excise Duties. 

Se Road हर 
Civil Defence. > 
Civil Veterinary Services. 1201. 
Civil Works... 1203. 
Commerce Department. 1198. के 
Commercial Intelligence and Statistics. 

1202. 
Commuted value of Pensions. 1204 

~ Council of State. 1197. 
Currency. 1202. 

3. Customs 
+) So Delhi. 
= Delhi Capital Outlay. 1204. 

of Education. 

Department of 

Health 

Indians. Overseas. 891, 

and 

natries © and Civil 

partment of Labour. 78: 
Department of Posts and Air. 1191, 1198. 
Education, 1200. 
Emigation—External. 1202. 
Emigration—Internal. 1202. 
Execntiye Council. 982, 1197. 

Geological Survey. 1200. 
Sor mpeg to. Provincial Governments. 

Charges. 1199 
Indian Posts and Telegraphs Department 

(inclading working expenses) 19. 
Indian Posts and Telegraphs (not met from 

Revenue). 1205. 
Indian Posts. and Telegraphs—Stores 

Suspense (not met from Revenue). 
Industries. 1201. 
Interest-free Advances. - 1204. 

Interest on Debt and other Obligations 
and Reduction or Avoidance of ~ Debt. 
1197. 

Jails and Convict Settlements. 1199. 
202. Joint Stock Com; pan; > egislative ay and Legislative 

bly Department, 1197. . 
Legislative Department. 11 
Lighthonses and Lightships. 1199. / 
Loans and Advances bearing Interest. 

Medical Services. 1200. 
Meteorology. 1200. 
Mines. ‘ 
Mints. 1202. 
Miscellaneous. 1099, 1203 = bet tie 

Central Government and Provincial Gov- 
ernments, 1203. 

Miscellaneous Departments. 1202. 

का लि 1200 
Payment to other Governments, 

ments, etc, on account of the Administra. 
ency Subjects and management 
ties. 1199. 

1199. 
Ports and Pilotage. - 1199 
Provincial Excise, 1196. 
Public fears 1200. 
Salt. 

Scientific and Industrial Research. 1201 
Stamps. 

Stationery gid = 
rannnition bir 2 Pensions. _ 

= OF Tndia. 1199. 
pistes Income including Corporation 

Tax. 1196. 
War Transport Department. 1198. 
Zoological Survey: 1200 

DEMANDS FOR GRANTS—MOTION(S) 
FOR REDUCTION—GENERAL BUDGET. 

Department of Tudians Overseas” #& faci- 
lities for Pil 1076-78. Department of Industries Hedi Civil Sup- 
plies re supply of consum 
means of anti-inflatian. nen 1172.77. 

“Departm Labour’ Government. 
Policy in dealing with Ve ates ar = 

een See ee interests ORS a aver : 
vis pir ९"? 76 need 

ial i of Dearn Allows 
ance. 1191-96. 
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“DEMANDS 
GRANTS—GENERAL BUDGET— 

Currency. 1714. 
* Delhi, - 1718-19. 

“Executive Council” re\no-confidence in the 
Government. 983-1020. 
Finange Department’ -re -appointment of 

tae mein tb ae ९ 
between the 

ae and the Provincial Governments. 
pt 

expenditure and suggesting © 
6. 

“Home Department” ve atrase of powers 
~ ander the Defence of India *Act and 

Rules. 
Miscellaneous” 76 Post-War Reconstruction 
with specif] reference to the Scheduled 
Castes. 1098-111 

. FOR SUPPLEMENTARY 

Administratiof of Justice, 1673. 
culture. 1710. Agri es 

Audit. “1672. 
‘Census. 1712. 
Central Board of Revenue 
Central Excise Duties. 1631. 
Civil Defence. 1718, 
Civil Veterinary Services: 1710. 
Civil Works. 1714. 

1654-55. » Department 
Intelligence and 

1637. 

Si 22४ of Education, Health and 

Department of Indians @verseas. 1643-45. 
Department of Industries and Civil Sup- 

plies. 1656-5! 
De eter ‘of Information 

ting 
rtment of Labour. 1659 

nt of Posts and Air. 
om External. 1711-12, 

Emigration Internal, 1711 
ce Department. 

Food Department. 1662-71 

i671. 

Statistics. 

Council of State 

1659. 

and Broad- | 

1011 

14. 
. Panth Piploda. 

Police. 1704-08. 
Ports and Pilotage. 
Public Health. 1710, 
Salt. 1632-34. 
Stamps.. 1634. 
Taxes.on Income 

Tax. 1631-32. 
War Trai iy oe Department. 1660-62. 
Zoolo peice urvey. 1708. 

GRANTS—RAILWAY 

503-22, 648. 

1719, 

BUDGET— 
Appropriation to Reserve. 
Andit. 646. - 
Interest charges. 648. 
Miscellaneous Expenditure. 646. 
New Construction. 648, 
Open Line Works: 648, 

_ Payment to" Indian States and Companies. 

Heilvey Bie: 562-91, 522-37, 645-46. 
érking . Ex . Appropriation to’ 
Depreciation Fahd. pe 

Working 
Department. 647. 

Worl Von Ex, 
Department. 647. 

Working Expenses. 
Department. 647. 

Working Expenses, 
ply of Locomotive Power. 

Working Expenses.. Maintenance and work- 
ing of Ferry Steamers 

Working _E: one Maintenance of —Car- 
viage and व 

Workin, Maintenance of Struc- 
tural Works. 646, 662. 

Tidian Posts and Telegraphs—Stores Sus- 
pense (not met from Revenue). 1719. 

and 
Works... 1634: 
Convict Settlements. 1702-04, 

‘ ly and  Legislati 
Department. 1637. 

bearing Interest. 

GRANTS 

Grants-in-Aid to Provincial Governments.| ‘Working Expenses. Miscellaneous Expen- 
1717. हर 

DEMANDS FOR G! TS—MOTIONS FOR 
eer Sek Conpaties tia REDUCTION-RATLWAY BUDGET— ae 
Imperial Council of Agriti 1०७३6; 9०770%718 थंठा1 to ancerr 

16. of passenger fares. 

“Imperial Dairy Department. * 1712. Railway CART P 
India _ Office -and h ७ issioner’s 275: 228 

Establishment Charges. 1672. an Board. - 

Indian Posts anil Telegraphs Department, E of 
1634-36. ion of Compulsory Provid 

to all Railway employees. 585-90. + 
Ex to-- eapersnnuiied! a कक: 

619-37. 
Financial 

reference to. Post-War — Developments. 
565-75, 

८ पथ: 5-2 आह 670- 

Tl Departments, 1720-22, 1712- 

1708. pare 

including Corporation 

of Electrical _ 

and Harbours, - 

ssition of Railways with special 

oe whee मे and Sup- * 
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ila etree to Reserve. 677. 
Interest_ C! 

or 661-62. Miscellaneous Expenditure. 
Line Works. 

Payments to Indian States and Companies, 
662. 

= Working Expenses. Expenses of Electrical 
Department. 669-70. 

_ Working Expenses. Expenses of General 
‘a Department. 667-69. 

Working Expenses, Expenses. of Traffic 
Department. 665. 

Working Expenses. oe and sup- 
ply of Locomotive Power. 

Working Expenses. .Maintenance and 
Working of Ferry Steamers and Har- 
bours. % 

Working Ex ats Maintenance of Car- 
riage and Wagon Stock. 663. 

मच थ Expenses. Maintenance of Struc- 
tural Works. 65. 

ee ee Expenses. Miscellaneous Expen- 

Sa ole prea SCHOOL(S)— 
~ 8)” See “School 
DEPARTMENT(S)— 

jemand for grant in respect of “Payment to 
other Governments, + etc., on- account 
of the Admini ion of Agency Subj 
and management of ‘Treasuries * 1199 

DEPARTMENT OF EDUCATION, 
HEALTH AND LANDS— 

~ Demand for grant. 1198, 
~ Demand for supplementary grant. 1643. 

DEPARTM@NT OF INDIANS OVERSEAS— 
Demani Excess G in-“respect of 

_* Demand for grant. 1076, 
Demand for pe plementary grant. 1643-45. 

2. Motion to uce demand for “——” re 
ones for Pilgrimage to Hedjaz. 1076 

-DEPARTMENT OF INDUSTRIES AND 
CIVIL SUPPLIE! P 

Demand for-grant. 197, 1155. 
Demand for supplementary grant. 1656. 

Motion to reduce demand for "तह re 
| - supply of consumer goods as a means of 

= anti-inflation. 1155- 
DEPARTMENT OF INFORMATION AND 
BR CASTING— 

Demand for 
Demand for supplementary grant. 1638- 

DEPARTMENT 0७ LABOUR— = 
. Demand for grant. 1178, 1198. 

Demand for jlemen' 
Motion rede अल ane re 

_- Government in_dealing ues- 
~~ tions ee the Interests’ of Indian 

= Labour. 

_ DEPARTMENT OF POSTS AND AIR— 
i Demand fi 

” 

Demand for कक (कर tary grant. 1659. 
Motion to [908 d for “——” re 
© need tee for tial of Dearness 

DEPARTURE TIME— 
Question re —— of North Western Railway 

, Express. ' 1692, 
DEPENDENT(S)— ५ 

Question re provision for appeals on en- 
४ titlement issues for —— of defence forces 

. of India. 80-81 
DEPRECIATION FUND— 

Demand for grant in respect of ‘‘Working 
Expenses. Appropriation ta ——". 647 

DEPRESSED OCLASS(ES)— 
6 

of Railway Labour. 25-26, 
ig aig CLASSES STAFF 

Si 
DEPUTATION(8)— 

Question re ——-to Russia to. study her 
cull 365. 

DEPUTY ACCOUNTANT-GENERAL POSTS 
AND TELEGRAPHS— 

Question ७६ stenographer for ——, Delhi. 
1626. 

of Ti 3 

ae DEPUTY COMMISSIONER— 
Question re cost of Assi:tant Superin 

tendent, ——'s ice, Delhi. 897-98. 
DEPUTY DIRECTOR(S)— 2 

Question re. ——, Senior Regional Inspec- 
tors,” Regi Tnspe Techni 
Inspectors. 207» 

DEPUTY DIRECTOR-GENERAL 
Question 76 extensions of serv granted 

to Muslim —— and Assistant ——, Posts 
and Telegraphs, 1513. 

DEPUTY POST MASTER-GENERAL: 
See ‘Post Master-General” + 

bat ths SE 
estion’ Ye quota “of Muslims for appoint- 
ment as ——, etc, 1264. 

DESAI, MR.BHULABHAIT J.— — 
Indian Finance~Bill— 

Motion for leave to introduce, in the form ~ 
recommended by H.E. the Governor. 
General. 1628-29. 

# Motion to consider. 1595-1604. न ् = 
DESHMUKH, MR. GOVIND V.— 

Abolition of Whipping Bill— 
Motion: to refer to Select. Committee 

1818-19, 
Aligarh Muslim Unversity (Amendment) 

111-- » 
Motions to refer to Selecb-Committee and ~- 
Fr Sees eae . : 

intment of —— Committee "Petitions. 84, 
Central Exci: 
Spee डर oF clauses —— 241, 250, 270. 

7, 272; 
and — for capstan Gfant- in 

res) of, — Food Department. : -1663. 
Working Expenses —— Expenses of Traffic 
Department. - 666. 

Election of —— to the Standi oe ot 
for the Food Departmen: 1688. 

Hindu Code, Part IT (Marriage) Bill 
Motion to continue. 55. + 

Motions to refer to Joint Committee and 
culate. 1888, 1890. 

Indian Coconut Cess Bill— “ 
Motion to refer to Select Committee. 
Motion to consider. 810-11; 
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Consideration of clauses. 813-14, 815, 816. 
Motion to fiass. 

Indian Companies (Amendment) Bill—. 
Motion for leave to introduce. 1831 

Indian Finance Bill— 
Motion to consider. 1502. 

Indian Income-tax (Amendment) Bill— 
Consideration of clauses... 1881. 

Motion for adjournment re— 
Appointment of an Australian as the 
Governor of Bengal. 92-93. 

Dilatory tactics of Govanmant in enforcing 
the Reciprocity Act. 211 

Order preventing railway travel for attend- 
ing the All-India Kisan Conference at 
Bezwada. 659-60, 678-79, 680, 696. 

Order served on Mrs. Sarojini Naidu direct- 
ing her not to participate 
-meetings, etc. ~59 

Starvation due to inadquate arrangements 
for distribution of Totes in Buntwal, 
South Kariara District. 1462 

Motion re— 
Election of Members to the Defence Consul- 

tative Committee. 1411-13, 1759-60. 
Election of Members to the Standing 
Finance Committee. 1233, 1464 

United. Nations Relief and Rehabilitation 
Administration Agreement. 1965-67. - 

Motion to reduce demand for— 
_ “Executive Council’? re no confidence in 

the Go ent.. 984, 990, 1014, 10% 
1018, 1019, 1 

“Home ment’’ re abuse of Powers 
under the Defence of -India Act and 
Rules. 1126. 

“Railway Board” ze- disapproval and work- 
ing of the Railway Board, 

* Question re— 
Arrangement for 

Cotton. 1755 

Cadet School for, Officer Cadet Training 
Unit of Women’s Auxiliary Corps 
(India). 417-18. 

‘Communal composition. of W.A-C. (I.). 

~Delay in enforcing the Drag @bntrol Act. 
94-95. 

import of Egyptian 

Demand for 
Indian Navy. 

Demand for fire arms by the Maharashtra 
Militarisation Board, Poona. 417. 

Deputation to Russia to study her culture, 365. ४ 

better type of ratings in 
419. 

in public }» 

Government agents for purchase of food- 
grains, etc. 835-37. 

Health of Mrs. Kasturbai Gandhi. 79. ° ~~ 
sapien shot in police firing in Mauritius. 

Interviews of Sir Shafaat Ahmad Khan with 
Field-Marshal Smuts regarding status of 
Indians in South Africa. . 193-94. 

Limit on sterling securities to be held by 
~ Reserve Bank of India, 227-28. 231-32. 
Lower wages, etc., of Indian seamen 

employed on British-owned ships. 193. 
Meetings of the Indian Soldiers’ Board. 

226. 
See of slaughter of prime cattle, 

9, 
Preponderance of Muslim Artists in All- « 

Lndia Radio Station, Delhi. 1622-23. ; 
Profits, etc., of Reserve Bank of India. 

26 

Proposed visit of leading Indian industrial- 
ists to the United Kingdom. 9-80. 

~ Purchasing gold for sale in India. 227-28: 
Release of 3.3. San Francisco Xavier. 1026. 
Repatriation of Italian prisoners im India ~ 
= of food at camps. - 

Rules to enforce Reciprocity Act. 7-8. 
Suggestions for encouragement _to staff of 

certain naval ships. 1079. ; 
Suggestions for stimulating recraitment of | 

Indian Women to W.A.C. (I.). 1079-80. 

The American Exclusion Act and its effects 
on Indians. . 

Uniforms of W.A.C. (1.). 894 
Women’s Organisation of the National War 

Front. 227. = 

Question (Supplementary) re— 
Appointment of Brigadier Wheeler as 

Director-General of Archeology. 554. 
Captain A. W. T. Wébb of Indians Over- 

seas Department. 1209, 1210. 
Cinchona cultivation and production of 

synthetic anti-malarial drags. 204-06. 
Colour Bar in Kenya. 1023. हे 

held for fixation of acreage for. 
fute cultivation. — 553. 

Deaths in Bengal in 
Detention of Petition of Lala Feroze*~ 

. 1080. ee 
Development Officers for evolving post-war 

540, 541, reconstruction plans. 
Directive issued to Government im — 

under the matter. of distribution centres in 
~ Bengal Regulation of 1818. 78. Caleu' 20. oe Fs 
Disabilities and. resttictions aff ge af recruitment te Tndian’ * 

e ramen in the United States of America. ees Department (B: Cadre). 

* ce =: Discontitmance of travelling porters 
x Pc vision, North Western Rail 

- Sudan-and East bias Governments on 
cotton crops. 544-45. 

Exclusion of Benares- Hindu University 

Karael 

Eanes of aN ad for : 

mpre-cadet air training scheme. 80. 
Export, permits policy. 1754. 

‘ Le ea and export quotas of tea. 1755- 

Franchise of Indians in British Columbia. 

लक छा 70777 gg a a 01 own in 

१8% Nations 1035, 
Forced हे स्क of soldiers into Ladies’ Inter- ~ 

Fature status of India in Regional Council. 
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Illness and death of Mrs. Gandhi. 1083, 
— of Pandit Ravi Shankar Shukla. 

Letter of Taj Company of Lalfore 
के Maulana Abul Kalam Azad. 1093. 

Malaria e 12 es in Baniyachung in 
>>. Sylhet. 848. 

Meals of vegetarian “Wat.C (Z.)s. 594. 
* National Planning Committee Report and 

Post-War industrial reconstruction. 837. 
1 Non-enforcement of section 4 of rie 

rea. 

Nutrition Research. Institute, * 

= Officers-in-charge of the Indian» News 
ES Parade. 

~ Passenger bogies of Dacca Mail, train catchy 
ing fire. 

Paucity of Muslims in the Engineerin, 
partment. Bombay, roda an 

a इक India Railway. 
Police Verification Reports in 

Bengali recruits to Defence Forces. 594. 
case of 

= Post-war sovereignty of air ports built in 
= India by Foreign Governments. 488. 

1 3 Production ahd sale of Standard Cloth in 
Pa Provinces. 10: 

९ Salary, €६०., of the Economic Adviser to 
~~ -| Government of India. fs 

~ Scheduled Castes subjected to forced labour 
"१.५ sand Bi 903. 

Shortage of officers in Indian Army. 595, 
Slow process of building of Indian Army. 

Statements by Secretary of State on Indian 

~ Steps taken by military authorities to 
- economise in food: 

Resolution re— 
- Floatation of loan for subsidising the agri 

~ culturists. 730-34, 743, 746, 750-53. 
Reforms Committee for Baluchistan. 1761 

1777-79 
DESTITUTE PERSONS— - 

jon 76 repatriation of —— from 
Calcutta. 29. : 

DETENTION (S)— 
uestion ré— 

कर का सात 2५ अटल -1086:88. = 
— oi arayan under Beng: 
Regulation af 1818. 78. 

—— of Mr, Satyanarayan Saraf of Hissar 
1091-92, 

53s aes Walizada Abdulnabi of Karachi 

- Statement in America by India’s Agent- 
- ! General concerning Mrs. Gandhi's —+ 

966, 1084, 1089, 1091 
gare a 

re fresh restricti 
on —— in the Regt length of letters 

= written by them. 
Question 

Biha’ 
Delhi —— detained in Punjab jails, 896. 
— tad convicts in jails, 1081-82. 

_ --- )४ 11618. 1457. 
_ Extra facilities to —— Sardar Sardal Singh 

Caveeshar. 
Facilities to —— in Punjab. 82. 

Coonoor.” 

eae oo respect of —— under Ordinance 
, : के वात of 1944. 1980-81. 

Facility to —— 100 appending at University 
examinations. 
‘amily allowance for Mr. Yudhvir Singh, as 

Family allowance to Congress . —— in 
Punjab. 81 

Iil-treatment meted out. to Government 
of India —— detained in Provinces. 233 

Hi-treatment meted’ out to Government 
of India —— detained in ‘the Punjab. 
233-34, 

Review of the cases of ——, 86-87, 1487, 
Treatment meted™ out to Delhi —— in 

Panjab Jai 49. 
DETERIORATED ENGINES— 

Engin 
DETERIORATION— 

Motion for adjournment re of efficiency 
of the Telegraph Department. 502. 

Question re desirability of checking —— of 
the health and stamina of the masses. 

DEVELOPMENT(S)— 
Question re fifteen-year plan for —— of 

fi > 
DEVELOPMENT OFFICER(S)— 

See ‘‘Officer(s) बट 
DEVELOPMENT,, POST-WAR— 5 

* See ‘‘Post-War. Development”, 
DILATORY TACTICS— 

Motion for adjournment re of Govern- 
ment in entorcing the Reciprocity Act. 
210-11 

DINING CAR SERVICE(S)— 
Question re resumption of Indian —— on 

हर ‘press’ Trains.” 978. 
DIRECT RECRUITMENT— ~ 

See ‘Reeruitmen 
DIRECTOR GENERAL, INDIAN MEDICAL 

he ——, 1919. 
ee TOR-GENERAL 
LOG 

Question re 
Wheeler as ४ 

See algo “‘Archzwology, 

DIRECTOR OF FINANCE— 
Question re enquiry against the ——, Rail- 

way Board. 1678-7! 
DIRECTOR OF PUBLIC HEALTH— 

Question 7e visit of —, Delhi, to 
Shahi elhi: 1924. 

DIRECTIVE(§)— 
Question re— 

OF  ARCH2O- 

appointment of Brigadier 

‘Director-General 

rs Watts na es Ag 12-13. 
a Ben ¢ Government in tho 

vs matter of distribution 
Calentta. *19-21 

DISABILITY (IES)— 
Question re— 

Certain —~— in Railway Mail Service. 
1343-44, 

—>— and restrictions i in. 
ited. States of America: 

DISASTER(S)— 

confronting 

centres कै in 

Question “re” various — 
Vizagapatam District. 1912-13, 

DISBURSEMENT— P 
Question re —— of finks fund on Oudh ana. 
Tirhut Railway, 1345. : 

r 

Question re stenographers in the “6ffice of 

o
s
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= Set 

DISCRIMINATION— . - डे 
Question ?€-- है 

inst Sikh stenographers on.North 
Western Railway. 1 bad 

—— between Indian and nels lo-Indian 
eEpmatioes at Jamalpur Workshop. 790, 

— between Railway and other Central 
; Government servants stationed in Bengal 
4 as regards supply of foodgrains at con- 

cession rates. 15. 
—— in issuing Railway Priority Certificates 

for transport of bones, etc. +51. bined: 

Demands for Grants—Railway Budget— RATION. So) 3०७७ tor ORM किचन महक 
— on the (reduced) demand in respect of 

“Railway Board”. 645-46. ax 
Demands for Grants—Motions for Reduction— 
Railway Budget— > Beas eens 
—on the motion to reduce demand for 

ment of P; 
— the motion 

“Railway Board’? re— 
Extension of compulsory Provident Fund to 

all Railway employees, 590. = 

with special 
Racial in compilation of 

seniority list of Subordinate Supervising 
Staff and draftsmen on East Indian Rail- 

F/ ees (Mechanical Department). 46. 

4 PISMANTLED RAILWAY MILEAGE— 
3 See ‘Railway mileage’’. = 
= DISMANTLING— 

: Motion for adjournment —— of Gouripur 
Mohanganj Jharia Jhanjate Railway line. 

4 1806. 
A DISPENSARY (IES)— 

Question 7# allowances of doctors at the 
Jama Masjid 1306. 

DISQUALIFICATION (8)-- ~ 
Question re —— on the ground of ne tism. 

for Municipal Commissioners, Shahdara- 
Delhi. 560-61. 

DISSATISFACTION— 
Qui eguion re —— among Indian Officers of 

I-M.S. 1802-04. 
DISTRIBUTION— 

Question re —— of controlled goods among 
dealers in Assam. 17535. 

DISTRIBUTION CENTRE(S)— 

_ ernment in the matter of —— in Caleutta. 
19-21, ind 

F DISTRIBUTOR(S)— 
3 “he Question re represeritation of —— on Cloth 

है Control 1597. 
DISTURBANCE(S)— 

Q ion re pendi: 
ing August 1942 

DIVISION (S)— é 
Central Excise Bill— 
— on the motion 

(0) of clause 21. 
— on the motion to 

313, 
D ds for Grant: 
,tion—General Budget— 
* —— on the motion to reduce demands for 

“Executive Council’ eno confidence in 
_ the Government. 

coficern- P 
1801." 

to amend sub-clause (2) 
269. . 

amend clause’ 36. 

Moti for Reduc- 

| 

1 

Question re directive issued to Bengal ७०४- | DIVISIONAL 1४8४7४807101(91-- 

Fi position of 
reference to - Post-War Developments. 
575. ‘ 

Meagre dearness allowance to railway 
workers. 45, = 

Indian Finance Bill— 
— on the motion for leave to introdu 

in the form recommended by His Pxoel- 
lency the Governor-General. 1630. 
— on the motion to-consider. 1616. 

Motion(s) for adjournment— : 
— on the —— 76 lifting of ban on 

eriployment of -women_on underground 
work in coal mines. 136. 4 

— on the —— ve order served on Mrs. 
Sarojini Naidu directing her not fo Dares 
cipate in public meetings, ete. 72-73. 

—— on the ——.7e repression.carried on 
under the cover of the Defence of India 
Rules. 192. 

Resolution(s} on the re debarring of 
Government servant’s election to ort 
Haj Conimittees. 759-60, 7" 

See ‘‘Inspector(s)’*. ‘ 

DIVISIONAL PERSONNEL. OFFICER— 
~~~“Qtiestion 7e , Delhi. 965. ten > 

DIVISIONAL SUPERINTENDENT(S)— 
Question re— 

Efficiency test for higher grades in the. 
Establishment Branch of the Office of 
——, Howrah. कम 

Harassment caused to a seme at 
Bareilly by. the ——, Moradal Divi-- 
sion. 154-55. 

— on motion to reduce ते id for Holiday for Jumat-ul-wida not: granted. to 

“Finance Department” re appointment pf Muslims in ——, Del = 

a Commi ‘or | inisi: oh एन सकल of Head Clerk, Commer- 5 

& expenditure and suggesting economies. porate ) ——, Delhi, and_Head Clerk, 

4 1016, 5 =a: t Operati , Simla. - 
— on the motion to reduce demands’ for 

‘ “Home Department” re. abuse of Powers 
under Defence of India Act and Rules. 

Reports of reorganisation of the Establish- 
ment Branch of the ——, Howrah. 961. 

DIVISIONAL TRANSPORTATION. 
ws 5 कस re guards’ — oye 
those from the W; ‘Training School, 
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“DOCTOR(S)— DUTY(IES)— - 
— Questi Question re— 

Allowances of —— at the Jama Masjid —— and scales of on, of Switchmen in Dispensary. 1396. vision, North Western Railway, © ~ Muslim ५ ete., employed in the A.R.P. taken over from East Indian Railway. 
Department of Calcutta Port Trust. 721 865-66. t Tan wd : a eS ~ DOCUMENT(S)— 3 way. 1697. Motion for adjournment re failure to — of Special Ticket Examiners and Gas reserve the library and -— of the All Group Inspectors-on North Western Rail ndia Congress Committee undamaged. way. 153. 
1575. Excise —— = नम 1451-53. Question ‘re fees prescribed for supplying Functions and —— of central Electricity 
copies of certain railway —. Board, etc. 1757. DOLLAR(S)— Qualifications and —— of Coal Commis-_ 

Question re —— exchange facilities _for 00055: 516:-499:500 
subscript to A DUTY ALLOWANCE— Magazines. 1030 See ‘‘Allowance(s)’’ 

DOLLAR CREDIT(S)— 
~~ Question re absorption His Majesty’s 

i vernment of ——— accraing to India. 
Ti1-72. 

DOLLAR RESOURCE(S)— 
Question re export surplus since freezing of 

1092-93, —— in Indian hands. 

DOMINION -PREMIER(S)— 
3 of — in 

London. 1037-38, 
See also ‘*Premier(s)”* 

DORAN, MR. A 
Question re old scale of ven to —— 
a others Pee reemployed 

DOUBLE SCHOOL FEES— 
See ‘Fee(s) 

DRAFTSMAN(EN)— 
Question re racial, discrimination in ¢om- 

DUTIES CONTINUATION BILL— 
See “Brotective ——” under ‘‘Bill(s)’’. 

DUTY PERIOD— 
Question re rest for Guards after.—— on 

North Western Railway. 1513-1: 

DUTY ROSTER— * 
Question re no —— for Ticket Collectors at 

Jullunder Cantonment Railway Station. 
1515. : 

DYH(S8)— 
Question re— 

Imports of —— and chemicals* through 
British concerns. 1400. 

Policy for issue of licences for import of 
chemicals and ——. 1222-24. 

DYE(8) FIRM(S)— 
See “Firm(s)’’. 

DYE STUFFE— 

Question re Delhi Magistrate’s order pro- 
ilati £ ie of |— hibiting disposal of certain colour and 

= Subordinate Supervising Staff and —— on eles 
East Indian Railway (Mechanical Depart. 
ment). 46, E 

DRAINAGE WORKS— 
Demand for 223 मर in respect of “Irrigation | EAST AFRICAN GOVERNMENT— 

: i 0) N 
= >... Embankment ana a? $397; oe tives of the Sudan and —— on cotton 

: crops. 544-45. - 
ees ie supplementary grant in respect 

EAST INDIAN RATLWAY— _ 
and ——", ~ 1634 a 

DRESS(ES)— 
: Question re regulation for —— of non 

Gazetted Railway servants on East Indian 
-- Railway Administration. 1697. 

*- DRUG(S)— 
Question re cinchona cultivation and pro- 
soe of synthetic anti-malarial —. 

Susie re fifteen-year plan for —. 

Bo etna ACT— ECONOMISTS CONFERENCE— 
See “‘Conference(s)”. _ 

52212: टाल लक ECONOMY (IES)— 
Conviction of Mr. Pather in——. 1746, a ao oe Sian eee or 
Racial trouble over New — Indian High for serutinising expenditure - School at Bluff, —— — 1659, and suggesting ——. 5 

“Rail 

OF INDIA— 
Question re— 

Review of work of ——. 1403-04. 

Salary, etc., of the ——. 839-40. 
ECONOMIC DEVELOPMENT— 

ECONOMIC ADVISER TO THE GOVERN- — 

५४
 

७०
७४
० 

J
e
e
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“Finance Department” r¢ sppointment of 

° कक and suggesting ——. 1040- 

EDUCATION— 
Demand for Excess Grant in respect of 

Demand for grant. 1200. 
mn re— 

Rail ploy from 
Railway funds towards —— of their 
children, — 162. 

Assistance towards —— of children of 
Railway employees. 

Facilities for —— in Shahdara, Delhi 

Report on —— by Educational Adviser to 
Government of India. - 14015 

Scheme of by the Educational Adviser 
to the Government of India, 1390 

EDUCATION, HEALTH AND LANDS. 
DEPARTMENT OF— 

See “Department of “Education, Health | 
and Lands’’. j 

EDUCATIONAL ADVISER -TO THE 
GOVERNMENT OF INDIA— 
Question re— 

Report* on education by ——. 1401. 
Scheme of education by the ——. 1390. 

EFFICIENCY— 
: Motion for adjournment re deterioration 

of — of the Telegraph Department 

EFFICIENCY TEST(S)— 
Question re —— for higher grades in the | 

Establishment Branch of the Office of | 
Divisional Superintendent, Howrah. | 
1854. 

EGG(S)— 
Question re shortage of Potatoes and — 

in Nilgiris. 1097. 
=e COTTON— 

a 

EJECTMENT(S)— 
Question re —— cases in Delhi Courts. 

1623-24, 1919-20 

ELECTED ELEMENT— 
Question re desigability of increasing —— 

jn Shahdara-Delhi Municipality. 1406. 

ELECTION(S)— 
—— of a Member to the Central Com- 

mnittee of the Tuberculosis Association of 

India. 1414, 1575-76. 
—— of a Member to the Standing Com- 

_ mittee for 54, 211 
——_of Members to the Central Advisory 

Council for Railways. 1234-35, 1699, 
1869-70, 1998. 

—— of Members to. the Defence Consulta: 
1759-60. tive mittee. 1408-14. 

— of Me the Dethi University 
Court. _ 54, 

mittee for 
—— of Members to the Standing cae 

Con. |ELECTRICITY CHARGES— 
estion 

— of Members ding 
a the Food Department, 

—— of Members to the Standin; 
mittee for the Information and Broad- 
casting Department. 235, 
— of Members to the Standing Com- 

mittee for the Labour Department, 
1235-36, 1464. 

— of Members to the Standing Com. 
mitteé for the Posts and Air Depart. 
ment. 797-98, 905. 

— of Members to the Standing Com- 
‘mittee for the Supply Department. 

* 1407-08, 1699-1700. 
— of Members to the Standing on 

mittee on Emigration. 235, i 
——_of Members to the Standing Com- 

mittee on Pilgrimage to the — Hejaz. 
442-43, 775. 

——.of Members to the Standing Finance 
Committee. 1228-34, 1464. 

— of Members to the Standing Finance 
Committee for Railways. 1234, 1464. 

Question 7é— 
Certain military servants disqualified for 
— to Allahabad Cantonment. 431, 
1578. 

General —— to Cantonment Boards. 431, 
1573 >> 

General —— to the Central 
Assembly and the Council 
841-42. 

Postponement of ~—— to Shahdara Ni 
fied Area Committee 

Resolutions re deba of Goverment 
servants’ to Port Haj Committees. 
753-60. 

2 ee 

ELECTRIC MISTRY(IES)— 7 = = 
—— wiremen of Quetta 

Division released pee नल 

ELECTRICAL BULBS— £ 
Question re pérsons arrested for theft of 
—— from rolling stock. 1693. i 

ELECTRICAL DEPARTMENT: 
id for grant in respect of “working 

expenses—Expenses of —— 

ELECTRICAL TORCHES— ~ 
Question ve expenditure 

‘ket. Chee! Staff on 
and North Western Railways. 

on — f 
East” Thdian 

1095... 

ELECTRICITY— 
Question re —— supply rates within the 

Delhi Province. ), 848. 5 हर 

ELECTRICITY BOAR : ; 
Question re functions and duties of Central 
—, ete. . 1757. 

consumers in- paid 
Shahdara-Delhi. 1757-58. 
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Rea COMPANY (IES)— 

in Shahdara, Delhi, for staff of Upper 
Jumna Valley ——. 357-58. 

See also ‘“Company(ies) हु 

ELEVEN-YEAR COURSE— 
Question re —— for Delhi High Schools. 

46-47. 
EMBANKMENT(S)— मे 

<_ Demand for grant in respect of “‘Irriga- 
tion (including working हट. आर, 

3 5 lad saat —_and Drainage Se 
= aE Ty ieee in 

respect of ‘‘Irrigation. ‘avigation, 
— and Drainage Works”. 1634. 

EMBEZZLEMENT(S)— 
| ‘Question re instructions for ५ prevention, 
1 —ete., of —— by Railway servants. 977 

EMERGENCY COMMISSIONS— 

Lower initial pay of ——~ in the Superior 
Services (Non-Gazetted) on State Rail- « 
ways. 1515. 

Medical feés for attending to North- 
Western Railway 321. 

Memorial for dearness allowance by Delhi- 
Shahdara Railway Station —— 1516. 

Muslim grievances in Railway Parcels 
Office, Delhi. 1148. 

Non-provision of free quarters to certain 
North-Western Railway ——. 1864. 

Periodical medical examinations-of North- 
Western Railway ——. 657. 

up of family by Railway —— or 
vice versa at intermediate stations under 
North-Western Railway Pass Rules. 
971-72. 

Relief for —— of Posts and Air Depart 
ment under Militarisation Scheme. 1508 

Restrictions son Suspended Railway —, 

bap te Madioal Ticenii a Supply of foodgrains at controlled or con- Reo rT of cessional prices: to non-military —— of ——. - 1990-81. " Bengal - Government, Grievances of Warrant Officers, Indian Supply of foodgrains, etc., to ——-in the Medical Department, given 1990. Posts and Telegraphs Department. 501- ; कप TION 6 5 के 02. = 
ection of members to the Standing Com EMPLOYER(S)— . 

: mittee on ——. 235, 369, 436. Question re stocks of foodgrains hoarded 
1... £MIGRATION—EXTERN AL— by ip Bengal. 28. 

<-Demand for grant. 1202. ९ EMPLOYMENT— 
है Demand for supplementary grant. 1711- Motion for adjournment re lifting of ban 

on —— of women on underground work “EMIGRATION—INTERN AL— in coal mines, 93, 119-35 
~. Demand for grant He Question re— @ 

eei.qRemand for supplementary grant. 711. —— of Honorary Adviser for News-reel 
५. EMPLOYEE(S)— a a 7 मय नमक. Motion to reduce demand for “Railway padi cheduled Castes _ in >> 

Board” कह extension of Compulsory Non of Muslims in certain agi in the Provident Fund to all Railway —. Establishment Office of Howrah Division, ae a है | East Indian Railway. 962. 

Applications for active service fren] Se ERISO NERS — 
tain —— of Railway Clearing Accounts | See. ‘“Prisoner(s)”. 

Office. 1679. | ENGINE(S)}— 
Assistance to Railway —— from Railway} Question 76-- 

funds towards education of their Deteriorated —— on North-Western Rail- == ehildren. 152. way. 947, 1865, ze 2 di of child: —— troubles on North Western Railway. el satiate! ‘genes 97 week 972. » 
08 0) Ti fo hours of Wor! Less number of —— repaired in Railwa: sfor. Rail — “not covered ‘by Workshops: 972-73. 220: सकी a Factories Act. 1787 ENGINEER(S)— ee ca Conditions of service of Oudh and Tirhut 
‘ilway ——. - 1344. 

Dearness allowance sanctioned for —— of 
< the Central Government. 435, 

""Deducfion from Overtime of Muslim —— 
of the Government of India Press, New 
Delhi, for Friday prayers. 1398- 

East Indian and North Western Railways 
कं dismissed and discharged from 

» “Bervice. 1867. 
_ —— discharged on North Western  Rail- 

way. 
of Se Chief Cashier and Treasurer, 
ork Rail 652-53. 

= 75 आम Station Masters’ grade 
Tntraduatiss oF pee '.. 1677. 

नल 
Cantonment . Bests. "1971. 

Question re— 
Muslims promoted as Station —— and 

Assis it-—— in All-India Radio. 420. 

Transfer of two. Signal 2— from— East 
Indian Railway to North-Western Rail 
Way. 225-26. 3 

ENGINEERING COLLEGE(S)— - 
See**College(s)”. 

ENGINEERING DEPARTMENT— > 
पका wey ae 

ucity o slims in the ——, Bombay, 
ce and €entral - India Railway. 

Recruitment of inferior staff in —— and 
Methanical of East Indian 
Rail 

ee LS ae ee also “Civil ——", 
ee 

रा 



॥ : ; 
कु INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES 4 45 « 

“ENGINEERING DIVISIONS— Injustice to Muslim in Bihar in the matter, 

हर - Question re opening of new Telephone and of grant of sugar licences. 1835-36. 
Telegraph ——. 1611-12. ‘Taking over of portions of the Bengal and 

ENGLAND— के Assam Railway by the United States 
4 Question re— Army Railway Units. 

Bevin Boys sent to —— for training. 297. Motion re election of Members to the 

; Recruitment of experts from ——. 1988. Standing Committee for the Food 
ENQUIRY (IES)— Department, 1700, 1701. As 

Question re— Motion to reduce demand for ‘‘Railway » 
—— against the Director of Finance, Board” re stoppage of large number of 

Railway Board. 1678-79. passenger trains. 637-38. के = 
—— into causes of Bengal famine. 2-3. Poimt ot order raised by re. tl 

ENTERTAINMENT(S)— practice of Government to point out to 
« Question re— a Member ten or twelve days after he 

Allotment on —— of Britis] ygand Indian put the quéstion that it should have 
troo 17-68, 1270. been addressed to some other Depart- 

x Canis Ali’s scheme fe —— of Indian ment. 722. 
765-67. westion re— 

ENTITLEMENT ISSUES— Applicability of Indian Criminal Law to 
Question 7<-- American troops stationed in India. 

Provision for appeals on —— for depen- 1688-91. 
dents of defence forces of India. 80-81 Coal production and export. 950-51. - 

EN TOMOLOGIST(S)— कै Copyholders and Revisers passing Readers’ 
है. Question re Imperial and editing of Gov of India 

the Indian Journal of Entomology. 841. Press, New Delhi. 1566. 
ENTOMOLOGY— Directive issued’ to Bengal Government in 

Question re Imperial Entomologist and ' the matter of distribution centres | in 
> editing of the Zndian Journal of —. Caleutta.. 19-21 
a 84 Granting permanent _— recognition _to 

ENTRY(IES)— : Ses = denominational schools in Baluchistan. 
Question re— 185: हे 

Action for removal of restrictions on —— |. 4ueomte and expenditure of Indian Coffee 
of Indians into the United States of Cess eens 1026 
America: 407. Income Wid expenditure of Indian Tea 

Forced —— of soldiers into Ladies’ Cess Committee. 1025-26 
ea Intermediate Compartment at Burdwan. Raising of Government Intermediate 

1317-18. 195. 

= Restrictions on —— into Quetta. 1330-32. ions 00200 100 Quetta. 1331. 
EPIDEMIC(S)— {Coal 

Question «ré outbreak of —— in Madras Department. 1509 
OSS हट 

= q PT uae 222 कट Sees (Supplementary) a न 

+. - ESSAK SAIT, Mr. H.-A. SATHAR, H.— or given maintenance aloes 7. 
Central Excise Bill Licensed salt dealers, etc., in Bihar. 1749: 
Motion to consider. 236, 237, 239. Malaria epidemic in Baniyachung in Sylhet. 
Election of —— to ding Finance 548. 
aoe ht si a 3 seg cee recrui certain ‘grades 

eneral ussion the General Budget. yy: the Calcutta office of Su part~ 

Hi i - Code, Part IT (M: : en. ae nom pd ise arriage)— Observance” of communal holidays in _ 
a लि oat Joint Committee and Supply Department. 1338. ee 

Indian Aircraft (Amendment) Bill— Paucity of Muslim @Qfficers, ete., in 
7 5 Motion to consider. 479. >> lcutta Port Trust. |: 

द् Consideration ot clauses. 482. i incial Haj Commi 1215, 1216 
ndian Coconut Cess Bill— mall Coiri, difficulties at Burdwan -Rail- 

—~ Dae Sr refer to Select Committee. way Station. 1145, > 
Ui 

= Motion to consider, 812. Muslims व हे in Bombay, and Central काश af gas. 8616, धार कल tee es 
Motion to consider. 1283. = : Sta of Busi by the H ble 

Motion adjournment re— २८८८६ Sultan Ahmed. 1517. 
Cancellation” of « large ESSENTIAL ARTICLE(S)— 
Rae. Ayo on the North-Western See “‘Article( 

Civil Supplies Commiasioner's order refus- a FOODSTUFFS — 
ing suply of rice to South K; ee ““Foodstufi(s) 
District. 1155. * ESSENTIAL PUBLICATIONS— 

Extension for final disposal of cloth and See “Publi (s) 
= Jere texmmatked “August or September age es SUPPLIES. SCHEME— 
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, ESTABLISHMENT(S)— EXAMINER(S)— Mr; 
\ Question Wireless licence —— of Posts | Question re— : 

and Telegraphs Department. 1684: है 3 8 के ee our 
NcH— 0! neome-| appoin: in_ the Sin 2 gS कप 36 i or gee Division 422, Lie f 

४ ibility of ——, etc., in Bombay an 
हट tence Pot uae are pepe. ‘ea for appearing for Income-Tax 

4 tendent; Howrah. 1854. Officers’ examination. 593, 1574. 
af ——, Muslim clerks in Howrah Division | EXCHANGE FACILITY (IES)— 

not allowed to deal with certain. Staif Question re dollar —— for remitting cases. 5 subseriptions to American magazines: 
4 Reports of re-organisation of the —— of 030. - 4 the Office of Divisional Superintendent, EXCISE AND SALT -REVENUES, 
1 Howrah. 91. CEN Ale a 
j Re ion of in = 

Sa Railway 

— of Railways. 972. 
Vacancies filled by non-Muslim’ clerks in the 
—— of the office of the Divisional Super. 

3 interident, Howrah. 1854 

ESTABLISHMENT OFFICE(S)— 
Question re— 

Muslims and non-Muslims promoted and 
confirmed in the -+- and Executive 

है ८? Offices of Bengal and Assam Railway. 
= 957-58. 

“Non-employment of Muslims in certain 
sed in the —— ‘of Howrah Division, 

962. 
é ESTATE DEPARTMENT 

Question. re Muslims in the —— of 
Calcutta Port Trust. ‘721, 968 

12 EUROPEAN(S)— 

be mse २: 5 >> ent of a —— as Director-General 
— “septate 357. 

Sunday and other holi vallowances paid 
to. Anglo-Indian an Guat 0 
old East Indian Railway Section. 1687. 

EUROPEAN REFRESHMENT ROOM(S)— 
See ‘Refreshment Room(s) 

EVACUEE(S)— 
Question re Indian employed . by 

न vernment or given ‘maintenance 
~~ allowance. 6-7. ome 
EVENT(S)— 

ais Statement (Laid on the Table) re review 
i of important —— re Indians in 

2 a oe parts of the British Empire. 

- EXAMINATIQN(§)— = > 
1 Aligarh Muslim University and compart- 

mental system of ——.. 1996.97, 
and Re passing 

Readers’ —— of Government of India 
1566, 1567. जे व Press, New Delhi. 

x Departmental —— for posts of Inspectors. 
etc., of Post Offices.” 1681 89 ' 

me “Sea's ae I नर and Sind for a) for Income-Tax 
fficers’ —. 588, 187 

Facility . to detenus for appearing at 
University --+ 88-89. 

50105 for 
ic es PostS and Telegraphs Department. 

Recruitment on North-Western Rail 
a It of —— and selection. 868. 

tral Excise and Salt Revenues”? 
EXCISE BILL] = 

See “Central ——” under 

EXCISE CONTRACTS— 
Question re auction 

1978-79. 

EXCISE DUTIES, CENTRAL— - 
Demand for supplementary grant. 

EXOISE,DUTY— 
Motion for adjournment ve demand and 

exaction of enhanced —— at Caleutta,- 
Gondia and Delhi on duty-paid tobacco. 
981 

Question re —— on tobacco. 1451-53. 
Bxcise Rules— 

See “‘Rule(s)”. , 
EXECUTIVE COUNCIL— 

Demand for Excess Grant. 333-34. 
Demand of grant. 982, 1040, 1197. 
Motion to reduce “demand , for re 
zee confidence in the Government. 983- 

“Bill(s)”. 

६ —— in Delhi. 
s 

1631. 

EXECUTIVE ENGINEER(S)— , ar 
estion Te— 
Muslin ——, ete., ‘in the Civil, Engineer- 

ing Department of Calcutta Port Trust 
7 

Muslim —— in the Civil Engineering 
of Caleutta Port Trust, Department 

968-69 

EXECUTIVE OFFCIER(S)— ~ 
Question re— 
— as ents. of Military > Estates 

Officers. et 4-75. 
Muslims and eo i का ims promoted and 

confirmed in the Estab iad oe 
० 

; DECLARATION(S) OF— 
‘Declarat ‘ion(s) 

EXPENDITURE— 
Declaration directing certain budget heads 

of =— open to discussion by the 
Legislative Assembly. 3 

» Motion to ‘reduce demand for ‘Finance. 
Department” re appointment of Com-~ 

mittee for scrutinising Government —— 
and § economies. 1040-76. 

Question re— 4987 
—etc., on the News-Parade. 1987. 

placed under South-East. 

Ticket Check- 
ing tafi_on East Indian and North 

estern ee ee “072 ee 1693. 

of» Exemption(s)”’ 

-_ 
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#--- on Military Estates Circles. 1970. 
on sanitation in Shahdara-Delhi 

1926. 
Income and —— of Indian Coffee Cess 

Committee. 1026- 
Income and —— of Indian Tea Cess Com- 

mittee. 1025- 
Income _ and Shahdara-Delhi 
* Municipality. 

EXPERT(S)— 
Question re— 

British and Foreign —— employed by 
Government. 1093-94. 

—— appointed from outside India. 607. 
- — im by the Central Government. 

428-29: 
Recruitenént of —— from England. 1988. 

EXPERT(S), oo 

— of 
1406. 

EXPLORATION(S)— 
Question re licences for —— and Scientific 

Prospecting of Potential Oil Sources. 42- |. 
44, 

EXPORT(S)— ze x 
Question re— 

Coal production and ——, 950-51 
Exporters and —— quotas of tea. 1755-56. 

Benzol manufactured in 
1400.01, 1691. 

— of tea to Ifan by land. 1914-15. 
— permits policy. 
—— surplus since ing of doll#r 

resources in Indian hands. 1092-93. 
Facilities for —— of British cotton manu- 

factures to: India. 354-55. 
Rice purchased’ for —— to Ceylon 

Ben, gal. 557-58. 

EXPORT QUOTA(S}— 

from 

Question re for commodities. 207-08. 

EXPORTER(S)— 
_ Question re— न : 

५ —— and export eae of tea. 1755-56. 
ae oe hed. list of Shippers. 

EXPRESS TRAIN(S)— , 
Question re resumption of Indian Dining 

Car Service on ——. 978. 
EXTENSION(S)— - 

Motion to reduce demand for 
Board”’ re 

nel. 619-37. 

EXTENSIONS OF SERVICE— 
Question re— 

granted to Muslim Deputy Director. 
‘General and Assistant Deputy Director- 
General, Posts and ee 1513. 

3 subordinat 
Sée also “Service(s)"’ ss z 

EXTERNAL AFFAIRS DEPARTMENT— 

“Railway 

Motion for adjournment 776. inclusi of 
grant to the Indian Institute of Inter. 
national Affairs under —— expenditure. 

Sat 

EXTERNMENT— 
= Question 76 —— of Students .of Bena 

904-05. 3 
Question re closed and sectional holidays in 

etc. 1265. a 

| FACTORIES 

ee DEPARTMENTAL SUB-POST 
FICES— : 

See ‘‘Sub-Post Office(s)'’. 

cay t= | डा ail 
juestion re —— for velling i 
Examiners on East Indian Railway. 
1861 

‘ 

FACILITY (IES)— oe er oe 
Question re— 
Banking —— to to Hedjaz. 1215. ilgrims 
Extra —— to detenu Sardar Sardul Singh 

Caveeshar. 232. 
— for education in Shahdara, Delhi. 561. 
— to Co Resin eri 82. + 
— to detenus ‘for appearing at University 

examinations. “88. 
Want of storage —— for agricultural pro- 

ducts.- 1756. 

FACTORY (IES)— Ses 

at Ishapore, etc. 1151-52, 

FACTORIES ACT— + 
See “*Act(s)”’. < 

FACTORIES (AMENDMENT) BILL— 
See “Bill 

(SECOND AMENDMENT) 
BILL— x >. 

See “Bill(s)!*! 
| FAILURE— = 

Motion for adjournment re —— to enforce 
the Reciprocity Act. 91. 

FAMILY (IES)— मर 
Question re— प्र 
—— ration coupons for staff of Bengal and 

Assam Railway. 486-87. 
Picking up of —— by Railway employees or 

vice versd at intermediate stations under 
Rae Western Railway Pass Rules. 

FAMILY ALLOWANCE— 
See “Allowance(s)”’ = i 

FAMINE— — 
Motion for कर 23 eS re 

~ ’ 

Sir G. 8 
Bajpai’s ng | 
—— in Bengal, 1868. 

Question 7e— 
‘Directives issued to Bengal Government for 

Bengal. 12-13. 5 coping with —— in 
Enquiry 3० causes of 
— con 

. Ganj and Vizagapatam Districts. 
1911-12. « 
— in Travancore, etc. 1911. ~ 
Statement 

FAMINE CODE— 
to certain dis- 

Hindu University. 1085. tricts in Bengal. 198.202. 

rae 

pug 

Sikhs in certain cadres at Ammunition —— 

Bengal 23 
in the coastal belt of | 

ae Mr. Hutchings re Bengal 

= 
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FAMINE RELIEF OPERATIGNS— 

. 

FAMINE CONDITION(S)— 
Question re— 

FARE(S)— ‘i 
it deci: not to passen- 

ger ——. 1927. 
Motion for Se pacer re— 

re way revenue due to not charg- 
ing —— dnd freight ht of certain Military 

a ——-on 

FARM MACHINERY— 

— in Orissa. 720, 1574-75. 
Statement on —— in Bengal. 10-12. 

See “Relief Operation(s) 

eeial trains. 1998. 
enforcement of enhanced passenger 

Indian Railway. 1271. 
Motion to reduce Demand for ‘“Appropria- 

tion to rve a enhancement of. 
ssenger ——. 503- 

Motion to Yeduce Demand for ‘‘Railway 
Board”’ re enhancement of railway ——. 
522-23, 

Question re fixing of rates of ——— for 
. vehicles between Delhi and Shahdara- 

Dethi. 1924. 

See “‘Machinery(ies} | 
FATHER(S)— i 

Question re charge of double school fees in 
Delhi on —— -paying Income-tax. 1035 

oe PIRACHA, KHAN BAHADUR 

¢ 

Election of —— to the Standing Committee | 
on Emi; 436. 

Eleetion of —— to the Standing Committee 
Pilgrimage to the Hedjaz. 775 

Indian Finance Bill— 

Communal composition of the astafé i 

Income-tax, Amritsar. 1268-69, 1996. 
Complaints regarding insufficient stocks of 

certain essential commodities. 1749-50. 
Desirability of appointing a Muslim Coni- 
mapas of Income-tax in the Punjab. 

Discrimination in issuing Railway Priority 
Certificates for transport of. bones, etc. 
650-51. q 

Ejectment -cases in Delhi Courts. 1625-24, 
1919-20 

Enquiry against the Director of Finance, 
Railway Board. 

Holiday‘ for Shab-i-Barat Wet, granted हे 
Muslims of Bengal and Assam Railway. 
1330, 1679 

Instructing Officers at Meteorological train- 
ing centres. 1334. 

Men promoted out of turn as subheads and 
clerks in Railway Clearing Accounts 
Office. 1694. 

Muslim Officer ignored for appointment as 
£ 

Income-tax"in the Punjab. 1623. 
Officers and subordinates en pilgrim ships. 

45. 
Paucity of Muslim Officers in the Office of 

Chief Controller of Supply Accounts. 
1619 

Posts of Assistant Accounts Officers and 
Senior हैँ untants localised in the 
Railway unts Department. 1678, 

Promotion of Senior subordinates as sub- 
elem Keepers on North-Western Railway. 

3: 
Proposed class A or class I Service of 

__Motion to consider, 1433-36. Pp es set ay ones bree * 1015-16; 
i ippi Amendment) Re 0 of Mr. Amar Nath, 

eee eres Sipping Overseer, Punjab Irrigation Department 
Presentation of the Report of the Select after conviction. 1032. 

Committee. Senior subordinates promoted to Lower 
Motion to consider. 775-76. Gazetted Service in Traffic and Com- 
Motion to pass. 776. mercial Branches, North-Western 
Motion to reduce Demand for * ‘Department Railway: 1528. 

of Indians Overseas’* re facilities for Staff promoted to Lower Cazetted Service 
Pilgrimage to Hedjaz. 1076-78. in Railway Clearing Accounts Office. 

Question re— 13: 
dmission of ontside first-year Intermediate | FEDERATION— 
students to a coll 

Admission of sons Ee Govern- 
_ ment Officials Colleges. 1565-66. 
Alleged OnE of the M. and M. 
Sal Railway Clearing Accounts Office 

Section 0: y 
Office. 1679-80. * 

Applications for active service from certain 
learing 

Alleged loss of Railway Rete in M.M. 
8 ~ 

Question ve— 
Government contribution to Indian Labour 

Ruled. : rota. ditions of of jes con service 
Be Non Gazetted Railway servants under 

Rules regarding conditions of service under 

FEE(S)— Giueati a 
Banking facilities to pilgrims to Hedjaz. 

Bundle of unchecked warrants found in 
1693- हद Railway Clearing Accounts 

94. 
wailable with the 

Bomba piciy ele 86. 
Checking of Military Warratits in Railwa: 

‘ Accounts Office. 1 ri हे 

Char; 
fat! ae paying Income-tax 

rescribed for supplying copies of 
certain railway documents. 

baa — for attending Lala 
estern Railway employees. 

FEEDING— ~* 
estion re —— troops in 
India by the United Nations. 1032-34. 

re— z 
of double school —— in Delhi on. 

{ 
y, 

—
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उनका 

FEROZ CHAND, LALA— Es ; 
petiti गज 

1080. 
FERRY STEAMER(S)— . - 

See “Steamer(s)’’. 

FIFTEEN-YEAR PLAN— 
See “Plan, Fifteen-year’’. 

FILM(8)— 
Question re— 

of Muslim League presidential proces- 
sion at Karachi 2 

of presidential processions of certain 
organisations. 

—= ee licenses issued in Provinces. 

FILTH DEPOSIT: 
Question re— 
— nuisance and obstruction of road to 

Post Office in Jama Masjid area, Delhi 
1756 

FINANCE BILL— 
See ‘Indian ——” under “‘Bill(s}"’. 

FINANCE DEPARTMENT— 
Demand for excess grant in respect of ——. 

Demand for grant. 1198. ~ 
‘Demand for supplementary grant. 1645-54. 
Motion to reduce demand for ‘'——" 

appointment. of Committee for scrati- 
nising Government expenditure. and 
suggesting economies. 1040—76. 

FINANCE, DIRECTOR OF— 
Questior® re enquiry against the 

Railway Board. 1678-79. 

FINANCE MEMBER— ~ 
Appointment of the Honourable Sir. Edward 

Benthall to perform functions of the -—— 
oe Railway Budget general discussion. 

2 

pase ates HELP— 

FIROZABAD—— > > —= 
Question re— ६ 
Coal 220 to the Glass Bangle Industry, 

Reduction in supply of keroseife dil to 
Glass Bangle Industry ——. 8-19. 

Watt of wagons for transport of Glass ~ 
Bangles from ——, 1153-54. 

FIVE-YEAR TERM(S)— 
Qustion re orders 76 

Andit Offices. 1626. 
for officials in 

ee é 
FLAG(S)— eee 

Question re Indian National ——. 1982, | 

FCOD— 
Question re— “i 

Repatriation of Italian prisoners in India 
and ge of —— at p ‘ps, 
79. = 

Responsbaty, for feeding people in deficit — 
5. 

Responsibility for feeding people in war 
zones in India. 

Supply and rationing of —— in Provinces, 

FOOD CONDITION— : 
Question re —— in Calentta, 22:23. 

{FOOD COUNCIL(S)— 
Question ve Central 

in Provincial 
Legislature’ Members — 
31225. 7 

| FOOD DEPARTMENT- 
Demand. for«grant. 1198. 4 

~ Demand for supplementary 1662-71, 
Election of Members to the Standing 

mittee for the —— 1700-02, 1998. हर / 0 वि 
Castes in ——. 1568. 

S 

FOOD INSPECTORS— 

uestion re Post-war —— to Indian 
shipping. 

FINANCIAL POSITION— 
Motion to reduce d for ‘Rail 
Board” re of Railways with special 
reference to Post-War Developments 
563—75. 

FINES FUND— 
See “Fund” 

re bo; f Dacca Mail estion re passenger 168 0} a Mai 
rain. catching 122. 

FIRE ARM( 
“Arm wr. 

FIRING— 
Question re Tudians shot in police —— in 

Mauritius. 5 

1871. 
Scheduled Castes leather goods —— apply. 

ing for registration as approved Govern: 
ee te i eee 1676 

e’ —, etc., appointed in Karachi 
and Multan Divisions, 957. 

See also’ ‘‘Inspector(s)” = 

| FOOD SITUATION— as 

Se iyo samp te esponsibility plying _ accurate _ 
information: to of State on— 
Indian ——, 54244. 

Statements by Secretary of State on — 

Vinee of the Informative Oat or! ० e ve paign 
कप मे —— in Bengal. 81. 

FOODGRAIN( 
Motion. for adjournment re— 

Orissa Government’s ban on public meets 
ings, ete., for discussing Central 
ment’ policy. 1270-71 : 

Starvation due to inadequate arrangements _ 
for distribution of -— in Buntwal, 
South Kanara District. 1462-63. 
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Control. Prices of ——, ete., in Dblhi and 
Shahdara-Delhi. , 1920-25 

Discrimination “between*Railwayyand other 
Central Government servants stationed 
in Bengal as regards supply of.—— at 
concession rates. i 

— brought for sale to Shahdara"Delhi 
market from neighbouring localities. 
1924. 

— stored by Bihar Government for their 
©. ~ servants. 1567. 
— supplied to Bengal. 40-41. 
Gow agents oe purch: of ———; 

7 ete. 835-37. 
. Methods of procurement of -—— for 

| Government requirements. 346. 
Methods for procuring —— followed by 

Were anita the resent met! or procuring —— in 
- Punjab. 287-88. 

. Priority loading of —— to Howrah 

Profit made by Central Government out of 
purchases of —— from Punjab. 289-90. |, 

Scarcity of rice and rotten quality of —— 
in Patna market. - 1567. 

Scheme for supply of —— to Railway 
servants at concession rates. 142-44, 

Btocks of —— hoarded by employers ~in 
Bengal. 28. 

Supply of —— at controlled oy 70506 
sional prices to non-military employees. of 

engal Government. & 
Supply of, —, ete., to’ emp! in the 

and  Telegraphs partment. 

-FOODGRAIN(S) MARKET— 
Question re —— for Shahdara-Delhi. 1406. 

FOODGRAINS POLICY COMMiITTEE— 
. ६ _ See “Committee(s) 

FOODGRAINS POSITION— 
Question re ——. .37. 

FOODGRAINS RESERVE 
Question ve wie oe building up of Central 

‘FOODSTUFF(S)= 
Question Fe— 
een —— for manual workers in Bihar. 

Methods of — distribution of —— in 
Calcutta and districts of Bengal. 346-47 

Steps taken by military authorities t6 
हर न is 7-78. ete 

upp! —— to residents of Shahdara, 
Delhi. 358 : 

FORCED LABOUR— 
~ Question re Scheduled Castes subjected to 
— and Fegar.. 903-04. 

FOREIGN EXPERTS— 
Bee “Expert(s)" 

N pak कण कण 

FOREST (S)— 
D or grant . 1196, 

FOREST DEPARTMENT— - 
Question re Muslim officers in ——. 1225. 

FRANCHISE— e 
Question re— 

Colour prejudice in the Union of South 
Africa as regards Municipal —— of 
Indians. 1208-09. 

—— of Indians in British Columbia. 
1025. 

FRAUD(S)— 
Question re (cases of ——, etc., cgainst 

East Indian Railway servants. 1697. 

FREELAND HOSTEL— 
f from 

495-06. 
कं 

the ——, Ajmer. 

FREIGHT(S)— 
Motions for adjournment re Joss of Railway 

revenue due to not charging fare and 
= of certain Military special trains. 

1998. है 
३. 

FRIDAY PRAYERS— 

Question re deduction from overtime of 
uslim employees of the Government of 

> il Press, New Delhi, for ——.- 1398- 

FURS 
Question re— 

North-Western Railway. contract for 
storage of liquid —— at Kiamari. 1859 
ae of —— in Madras Presidency. 

FUEL ECONOMY— 
Questi re investigations for ing —— 

by Railways. 793. 

FUEL RATIONS— = 
Question re curtailment of —— to Govern- 

nt staff, 891 

FUNCTION(8)— 
Question re —— and duties 17 of Central 

Electricity Board, ete. 1787. 

FUND(S)— 
Question re— ol 

from 
Railway —— गिल education, of their 
children. . 

Disbursement of fines’: —— on Oudh and 
Tirhut Railway. 

Distribution ‘ene from Central 

_ See also ‘War ——". 
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, iG Lights provided lavatories reserved 

= 5.22 of — of Rail 1686- 

pet हक bah we Stenogray ४३ in the Office of the —, 

X\ ‘Action in respect’ of ——, etc., under North-Western Railway. 138, 7 

Ordinance No. III of 1944. GENERAL POST OFFICE(S)— 

Amenities to —— and Members of the Question re grievances of temporary clerks 
Working © 769. in the Delhi 

ये लक messages to ——. 1083-84. ding See also ‘‘Post Office(s)"” 

‘ —s letter to Miss Slade  regar GEOLOGICAL SURVEY— 

Japanese invasion. 87-88. Demand for grant. 1200. a 

Gente eat ‘GEOLOGIST(S)\—_ > a दि 

हो रे Desirability ES i ban a and other merry ve = Dihses 8s eats 

Congress leaders. 

: Reference to —— in the booklet ‘Indian GHANDY, MR. J. Sas the Sci 

today and tomorrow”. 771. a —s address at the Science 

GANDHI, Mrs.— GHAZIABAD— 
Question re— Question +४-- 

Illness and death of ——. 1082-83. Accidents to travelling. public between 
Statement in America by India’s Agen Date and <== Oe 

General concerning ——’s detention an DPasivability-at Rai i. y of running Rail Motor Cars 

death. | 965-66, 1004; 1080, 1001 between Delhi and ——. 1697-98 
GANDHI, Mrs. KASTURBAI— . Trains between Delhi and ——. 976-77 

4 Question re health of ——. ह GHAZIPUR FACTORY— ' 

», GANG STAFF— Question-re production of Opium alkaloids 

3 See “Staff Lae ee at ——. 367, 847 

GANGMEN— ey 
Question re —— deprived of uniforms on gre के re pane parm 

9 न 
Davos Caleutta. 1145. re 

कि ee GHIASUDDIN, Mn. M.— 
Famine conditions in the’ coastal belt of erg her TS Standing Committee 

and Vizagapatam Districts, 1911 Blactioa=ot to. fhe Sas ding Some 

Inferior quality of rice in —— and saat i fg अप bo  Broad- 

ae Vizagapatam Districts. €912. Question a ieee be: oF Mesa: 

हु a Bhole and 84-86. 7 
hare re alleged bate to Income-tax GHUZNAVI sin ABDUL प्न ALIM— 

lection of —— e ing. Com: 

GAZETTED MUSLIM OFFICERS— mittee for the Food Department. 1998. 
See “Muslim (8) Election of —— to the Standing . Com 

GAZETTED OFFICER(S)— हे mittee for the Supply 0० 
See ‘‘Officer(s) t 1699-1 ' कर - 

2 Election .of —— to the Stan Com: 
pe ah a + eo on हक अंक 7 कर “ Tied. 775. 

० ection of —— to the Standing Finance 
GAZETTED SERVICE(S)— Committee for Railways. 1464. 

Question re— 
Recruitment to Lower —— at Jamalpur 

and Moghulpura Worksh 788-90. 
Senior subordinates promoted to Lower —— 

in Trafic and Commercial Branches, 
North-Western Railway. 1528-29. 

Lower —— in Railway 
ig, Accounts Office. 1329. 

See also “‘Service(s)” 
GENERAL BUDGET— 

See “Budget—General'’ 
GENERAL DEPARTMENTS— : 

d for grant in respect of working 
expenses, Expenses of ——. 64 

_ “  GENERSL ELECTION(S)— 
a Sr dee: ) 
a GENERAL MANAGER(S)— 

General! discussion of the Railway Budget. 
384, 385-87. 

Indian Finance Bill— 
Motion to consider. 1436-47. 
Motion to reduce demand for “Railway 

- 

Board” re stoppage of large number of 
passenger trains. 638-39, 643. 

Question re— 
Appointment. of Non-Indian as Controller 

of raw mat 1400. 
Booking of orders for oe ital goods -with 

the United lom. 
British canvassing for Indian Orders for 

सिम के गत लक mileage. 950. 
Export of Benzo manufactured in’ India. 

1400-01, 1691. 
Fifteen-year plan for development of India. 

Import of quinine, atebrine, ete. 1214-15. 
Question 

her 
ee ee a :2अ्हु Aes dian Im mpc of dyes and chemicals through 

way. 960-61. ritish concerns. 1400. 

ft * 



. 
= - - “2 

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. 
ee ssa eee een ae 
ao Locomiptives and wagons sent abroad. .949. 
Manufacture of quinme in injectable form. 

1218. 
is ‘Paucity of Muslims in the Engineering 

Department, Bombay, Baroda and Central 
India Railway. 489-90)” 

Post-war sovereignty of air ports built im 
India by Foreign Governments. 487-89 

ire issued by I: tax Depart- 
ment to Indian firms of Auditors. 49. 

_ Reclassification of Mymensingh as area B. 
* 1849-60 

Regulation of trade between India and the 
Middle Eastern Countries. ~52. 

Rumours of big bribes in Bengal. 606. 
Question (Supplementary) re— 

Action on recommendations of Special Haj 
Enquiry Report. 

Delay in the issue of permits for transport 
of goods intended for the Supply Depart- 

GORAKHPUR— 
Question re*unpaid overtime work of —— 

railway workshop staff. 

GOURIPUR— 
Motion for adjournment re  dismantl- 

ing of —— Mob j Sharia Jhanjate 
‘Railway line. 1806. 

GOVERN MENT(S)— हु 
Demands for grant in respect of ‘‘payment. 

to. other —— Departmenis, etc., on 
~ of the Admi of Agency 

Subjects and management of Treasuries’’. 
1199. 3 

1927. 
Motion for adjournment re dilatory tactics 

of —— in enforcing the Reciprocity Act, 
210-11, 224. 

Motion to reduce demand for ‘Executive 
= ment, 492. Council’ re no-tonfidence in the ——, 

Qualifications and duties of Coal Commis- 983-1020, 
sioner. 499. Question re— 

Resignation of apprentices from the Free- 
land Hostel, Ajmer. 

British and Foreign experts employed by 
1093. 

Resolution re debarring of Government Civic Guards employed by Madras ——. 
servants’ election to Ror aj Com- 1262. - ae के 

_« « mittees.. 753-54, 756, 757, 758-59. Gold poe ee by British and American 

GIRL(S)— re (लक के 
Question re arrival of American —— 1849. Fed Saas ie se Biase 

GLASS BANGLE(S)— — Indian evacuees employed by —— or given. 
Question re want of wagons for transport 

: मै of —— from Firozabad 1153 54. Land requisitioned by —— near Shahdara 
GLASS BANGLE INDUSTRY— «६ Railway Station. 561 

See ‘Industry(ies)". 7 Post-War Sovereignty of air. ports built 
GODOWN(S)— _in Baguio by ee = - 4859. 

oe a of ses by. —— _ in 
Question re for stocking tobacco. 773- Calcutta. 76:77. ae 

ae 5 ge 7 जज of houses by —— in 080०७. 
GOLD— fi 

Motion for adjournment re sale at prot Use by —— of a dehydration factory at 
in India of —— purchased in ath Amritsar. 1037. 

= Q | Africa by the United Kingdom. 1517. Vacillating ‘policy of. —— regarding supply 
uestion re— of hard coke. 1317. 
—— sold in India by British and American See also. ‘Central --+ and ‘Provincial 
Seen ease eee Government(s) 

‘urchasing —— for sale in a. T ‘a 
Sale of —— by Reserve Bank of India. GOVERN SEN ADVERTISEMENT(S) 367-68 See ‘‘Advertisement(s) 

ke - me GOVERNMENT AGENT(S)— 
GONDIA— See “Agent(s) 

Motions for adjournment re demand and 
X of ed Excise Duty at 

= Calcutta, —— and Delhi on duty-paid 
tobacco. 981. 

GOODS— 
Question re— 

British canvassin 
tapital ——. 1 

Consumers’ —— imported from the United 
Kiugdorh. 549-51 

Delay in the issue of permits for transport 

cr Indian Orders for 

GOVERNMENT, CENTRAL— 
Question re pre made by 

oodgrains 
go" 2 
See also “Central Government*” 

GOVERNMENT CONTRACTOR(S)— 
See “Contractor(s) 

GOVERNMENT COUNSEL— 
See ‘‘Counsel(s)’’ 

of —— intended for the Supply Depart- 
ment. 491-92. bee! 

of controlled —— among 
dealers in Assam: 1763. 

f —. 1269 
consumer 1 Daye 568-69 

Price levels of agricultural commodities 
+. and manufactured ——. 1270. 

GOODS, CAPITAL— 
See ‘Capital Goods": 

GOVERNMENT EXPENDITURE— 
See “Expendit 

GOVERNMENT, HIS MAJESTY’S— 
See “His Majesty’s Government”, 

GOVERNMENT IN 
COLLEGE— 

_ See **College(s)”. 
GOVERNMENT OF BEN 

holesale 

TATE 

and retail 
prices by —— for paddy and rice. 2, « 

® 

— decision not to enhance passenger fares, 
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GOVERNMENT OF INDIA— 
Question re— 

‘Accredited Correspondents ‘with the ——. 
1-32. 

Classification of Accredited Press Corres 
pondents ' with the ——. 1458, 1459, 
1618-19. 

Communal composition of Indian Audit 
and Accounts Service officers, —— Head- 

GOVERNMENT REQUIREMENT(S)— 
bic 

foodgtains for —— 348. 
GOVERNMENT RISK— — 

Question re luggage, ete., of 
Defencé pee carried by. 

- ——s 

GOVERNMENT SERVANT(S)— 

el of 
Ws at 

quarters, Delhi. 1094-95, Question re— 
Diseontent - regarding classification of Accommodation for women ——. 283. 

Accredited Press Correspondents with Debarring of s election to Port Haj 

the ~ 1969. Committees. 753-60. 

Trade Advisers. 1564-65. See also “Serfant(s) a 

All-treatment meted out to —— detenos 
detained in provinces. 233. GOVERNMENT SERVICE(S)— 

Ii-ireatment meted out to -~—- detenus Question xe desirability of uniformity in 

detained in the Punjab. 233-3 
Mrs. Sarojini Naidu’s recent letter to ——. 
Home Department. 87. 

Previous consultation with —— regarding 
Tehran Conference, 497. 
dure for admission, classification, etc., 

of Accredited Press Correspondents with 
the ——. 196 

Rules for admission to the , Press 
Room, and for Supply of Government 
Publications to Trade Uniong, etc. 844. 

Salary, eic., of the Economie Adviser to 
859-40. 

Scheme of educati by the tional 
Adviser to the 1390, 

ett OF INDIA ACT, 1935— 
86655 

INDIA,, ECONOMIC 

See ‘Economie Adviser to the Government 
of India 

GOVERNMENT — OF INDIA, EDUCA- 
TIONAL ADVISER TO THE 

_ Question 7¢ report on education by ——. 
=. 1401. 

“GOVERNMENT OF INDIA OFFICES— ‘Australian as the —— .59, 92-53. 

Question ve bringing of Sikh Indian Audit Question re appointmest of an. Aust 
and Ai ts tvice officers: to ——. — 20, 

4 1261-62: : GRADE(S)— > z 
GOVERNMENT OF INDIA PRESS(ES)— Question 7e— = = 

Question re— Efficiency test. for higher —— in the 

Promotion of qualified copyholdérs and Establishment Branch of the Office of 
~“revisers ds readers in the ——, 546-47. Divisional. Superintendent, ‘Howrah, . 
Strike in the . 1854. 4 
See also “Press(es)” Sa. — of pay for clerks on East Indian : 

GOVERNMENT _OFFICIAL(S)— Railway. 1695 
Question १९ admission of sons of transferred Eee हे हल Ras व् guards ne 

ane Delhi Colleges. 1565-06. 

GOVERNMENT. POLIC 
ce demand fst “Department 

Labour’? re -— in dealing with 
Questions affecting the Interests of Indian 
Oe 78-91, गा 

_ Question re —— relating’ to coal industry 
1323-24. 

GOVERNMENT(S), PROVINCIAL— 
See ‘‘Provincial Government(s)"’. 

~ GOVERNMENT. PUBLICATION(S)— 
See ‘‘Publication(s) 

GOVERNMENT RAILWAY POLICE— 
Questior dered 

oo. for pp" 
1917-18. 

GOVERNMENT STAFF— 
Question 76 curtailment of fuel rations to® 

891 és 

GOVERNOR-GENERAL, H.E. THE— é 

Appointinent of the Honourable Sir Edward _ 
HKenthall by —— to perform the functions 
of the Finance. Member at Railway 
“budget general ‘discussion. 

Declaration “by —— directing certain ~ 
budget heads of expenditpre open to | 
discussion by the~ Legislative’ Assembly. — 
234, 

—’s address to the Council.of State and= 
the Legislative Assembly oes 

5 assent to” Bills. ; 
Message from —— asking for the passage 

of the India Finance Bill, by the Legisla- 
tive Assembly in the form recomm: 
1628, 

GOVERNOR OF BENGAL— 
Motion for adj 

way, on abolition of that grade. 49-50. 
Muslim officers recruited to certain —— by 

the Calcutta office of Supply Depart- 
ment. 1150. @ 

Old —— to certain ‘Travelling Ticket 
Examiners on East Indian RFS 
1514-15. 

Promotion to Loco., Foreman —— on North- 
. ‘Western Railway. 796. : 

ical —— “D" in, the 

tendent's Office, Delhi, and Head 
Operating Officer, Simla. ~ 
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Regi maintained for promotion ofj GROCERY SHOPS, CLVILIA} 
_-Telegraphs Linemen to Sub-Inspectars 

eon 858 
. Vacancies in intermediate :—— in the Stores 

Department, Bengal and®\asam Railway. 
96 

GRADUATE(S)— ¥ 
Question re salaries of —— recruited as 

“ Wireless Licenee Inspectors. 1683-84. 

GRAIN(S)— 
_ Question re desirabilit® of evolving a 

des = central —— reserves. 1911. 

|” GRAIN SHOP(S)— ? 
15 “Question 7९ reentage of Muslim reernit 
esate ment for Ihi Division. Railway -——— 

~ 4318-1 

GRAND TRUNK ROAD— - 
Question re authority responsible for 

sanitation of land~ between Railway 
. Bridge, Shahdara, and ——. 358. 

. re also “Road(s) 
¢ 

a be : 

- GRANTS-IN-AID TO PROVINCELAL. 
GOVERN MENTS— 

=~ Demand for grant. 1203. 
Demand for Supplementary Grant, 

: au ‘ 

CBnsideration. of clauses. 242, 243, 244. 
~ 2. 285, 287; 248, 265, 272-73, 275, 276. 

+ Oath of Office. 1265. 

»)  GRIEVANCE(S)— 
“= <* Question re— 

— 4f Indians in- South Africa. 22. 
— of leather merchants, etc. 1035-36. 
—— of Medical  Licentiates granted 

: Emergency Commissions, 1999. 
~ +<—— of Railway Clearing Accounts Office 

St: 
—— of temporary clerks in the General 

Post O01 Dethi. 1355. 
— of oer Officers, Indian Medical 

it, given Emergeney Ccmimis- 
< _sidns. 

_ Muslin Empl — Railway oy: mn 
Parcels Office, Delhi. 1148. 

> "2 Procedure for redress of —— of Indian 
६5०7 Chits. 1461. 2 

GRIFFITHS, Me. P. “J. 
Motion fo reduce demand for ‘‘Home 

Department’ 76 abnse of Powers under 
ae Defence of Tadia Act. and. Rules. 

~-Andian Finance’ Bill— : 
Motion to consider. 1483. 

GROCERY SHOP(S)— 
‘Quest 

i717. | 

GROCERY SHOPS, CIVILIAN— 
See “Civilian Grocery Shop(s)’’. = 

GROUP INSPECTOR(S)— 
See “Inspector(s)”. . 

“GROW MORE FOOD” CAMPAIGN— - 
Question: re ——vin the Punjab. 4-5. 

GUARD(S)— 
Question re— 

Fixation of lower pay for grade I —— in 

tion Officers and those from the Walto:7 
Training School, Lahore. *979-80. 

Karachi Division —— representation for 
seniority. 151. 

Memorial ‘of B Class —— of Howrah 
Division for fixation of pay, etc. 1852. 

Posting of unpaid probationers as +—, 
ete., on Oudh and Tirhut Railway. 1346. 

Prepagation of fresh seniority list of —— 
in Howrah Division. 185: 

way. 
Rest for —— after oe 

Western Railway. 151: 

Rest for 
(Delhi Division). 148. 

Senior B Class = in Howrah Division. 
1852. 

Seniority. 
Division, East Indian Railwe 

Sunday and other holiday allowances paid 
to Anglo‘Indian and Europeans ——on 
old East Indian Railway Station. 1687, 

Oe on North- 

GUJRAT— 
Question re miemorial sibmitted by the 

‘obacco Merchants’ Association, 
Nadiad, 772-73. 

GUPTA, Mri kK. S——=: * 
2 General i diseussior = of the Gener: “al Budget. 

Indian Finance Bill— 
Motion to consider. 1557. 

Motion Tor leave to introduce —— in the 
form r ded by His Excell: the 
Governor-General. 1630. ae 

Motion for adjournment re— = f 

Attack by war technician students on the 
poe of villagers at Rajampet. 
V 

and docu- Failure to preserve the Library 

Civitan —— in Delhi. 608. 
Imperial Secretariat Civil —. 891-92. 

ments of the All-India Congress Com: 
mittee und: 1 ee 

Order preventing rail travel for 
attending the All-India Kisan Confer- 

One 

Karachi Division, North-Western Bail- 
way, on abolition of that grade. 49-50, 
1663-64. : 

—— qualified by: Divisional Tyransporta- 

Promotion of —— on North-Western Rail- - 

on North-Western Railway — 



Order a Ran eg lee oe Om on Mrs 
directing her not “to _ participate , in 
public meetings, ete. 

Orissa Government's Ban on public meet- 
ings, etc., for discussing Central Govern- 
ment's foodgrains policy. 1270, 1271. 

Repression carried on under the cover of 
jthe Defence of India Rules ~ 185. 

Motion to reduce demand for— 
fd 

Sarojini Naidu | Desirability of release of Mr. Gandhi and 
other Congress- 16806! 
Beeuy of setting up a Road Board. 

Detention of petitions of Lala Feroz 
Chand. 1080. 

Discontent regarding Classification —_ of 
285 78590! ith the 

Government of India: 1969. 
vatackl 

“Executive Council” re 
the Government. 1014, 1017. 

among, Indian Officers of 
1,M.8. 1802-04. 

“Finknce Department” re of 

Committee for scrutinising Government 

’ pe ditt and sugg' 

‘a 1072. = ‘ 
Homie Department’’ re Abuse of Powers 
under the Defence of India Act and 

Roles. 1121. . 

“Railway Board” re— 

Disapproval of Policy and Working of the 
Railway Board. 561-3: 

position of Railways _ with 
sp reference to Post-War Develop- 
ments. 571. 

Question re— 

scenes to a Pbess Correspondent. 

Financial 

~ 

: Admission of Indians to American citizen- 
. ‘ship. 1849. 

‘Allotment on entertainment sof — British 

and Indian troops. 1270. , 

Anti-Submarine School. 424-25, 1573. 

Arrival of American gi 1849. 

Auction of car stand 
irs, Asaf Ali 1975-76. 

* Captain A. W, T. Webb of Indians Over- 

~~ = es Department. 1209-10. 
in Agency tion of _ aborigines 

161 
Colour bar in Kenya. 1023, 1996. 

Commissioned Officers dismissed — from 
service, 1981-82. कं 

। Conference called by Burma Government 

‘ (५ at. Simla. ; 5 

{ Conference. of Dominion Premiers in 

ondon.’ 496. - 

Conviction of Mr. Pather’ in~ Durban. 

_ «Debt of Burmasto India. 606-07. 

Desirability 6f checking Aeterioration of 
ns the hand stamina of the masses. 

a 1389. a 

Desirability of encouraging inland water 
transport. 1687-88. 

“ - Desitability of evolving’ a central grain 
reserve. 19) 

ig in the name of 

Empl t of women for underground 
work in collieries. 1745-46 

imports of consumer goods. Expected 
1269. 

Famine conditions in Orissa. 720, 1574-76. 
Famine Conditions in the coastal belt of 
Ganjam and . Vizagapatam Districts. 
1911-12. हि 

Famine in Orissa, Travancore, ete. 1911 
Fifteen-year plan for economic develop- 

ment, 1389-90, i 

Royal “Society in India, Formation . of 
1205-06. 

Future status of India in Regional Councils, 

Giving of Government advertisements” only 
fo certain Newspapers. 1969-70. 

Hand-made paper industry 1206-08. 
Imported Consumer goods. 1568-69. 

Inadequate coal supply to industries um- 
connected with war. 

Indian Institute of International Affairs, 
894. ५ ey : 

Indian Sciente Research: Institute. की: 5 
Inferior quality of rice in Ganjam and 
Vizagapatam Distri 1932. 

Japen’s. psychological — warfare, 721-22, 
898-99. 

Labour Adviser to the Labour Department. 
559-60. 

Letter of “Taj Company of Lahore to 
Maulana Abul Kalam 1268. é 
ae for increasing coal-output. 719- 

Money invested by Indians in Burma, 
§45-46. 

Mr. J. J. Ghandy’s address at the Science 
Congress. 838, — 

National Ph: Committee Report and 
Post-War Taare reconstructi 

Nutrition Research Institute,  Coonoor. 
838-39. 

Outbreak of 
dency. 

Pending tions concerning August 
disturbances. 1801. 

Price levels of agricultural commodities 
goods, 

2 pe mre age ial 

“Desirability of improving service condi- | * and manufactu 

Sere he tone ot Tydian_Narsene 150. Private ‘boats commandeered in. certain 
Desirability of making motor “traffic a Provinces. 1687, ts 

© central. sabject_ after the war. 1609: Procedure for admission, classification, 

Arts and Technical f Accredited Press rrespondents: witty 

{f= ollegon-ia New Delhi 1915. = | te Goreme New Delhi. 1915. $ the Gor t of India. 1969. ES 
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Proposed Conference of Dominion Premiers 
_._ 99 Tondon.. 1037-38. 

increase in ions of retired 
a Civil servants residing in Britain. 

Proposed visit to India tht a Walter 
A White an American ye 5425. 

al Councils. 496-97. 
Reference to Mr. Gandhi in the booklet 

“India today and tomorrow”. 771 
Retaliatory measures to colour bar wgondi- 

tions in Kenya. 1024. 
Rush of work at the Imperial Secretariat 

~ North-Biock- Post- Office; New Delhi. 

Sale of gold by Reserve Bank of India. 
269, 

Shortage of cloth in Bengal. 1918. 

Question re— 
Action in respect of Mahatma Gandhi, ete. 

under Ordinance No. III of 1944. 1976. 
Consumers’ goods. imported from the 

United Kingdom 9-51. 

Mahatma Gandhi’s letter to Miss Slade 
regarding Japanese invasion. 87. : 

Manufacture of Atmonium Sulphate. 147. 
Mrs. Sarojini Naidu's recent letter to 

gor ernment of India, Home Department. 
* 

Mrs. Sarojini Naidu’s recent statement in 
National Call. 

Order served on Mrs. 
Lahore Railway Station. 

Power.Alcohol Factories. 24. 

=e Naidu at 

=e Shortageof fuel in Madras _ Presid 
+ 

Shortage of aiey in Bate ce 596. 
dal —— of building of Indian Army 

Special allowance to British junior married 
= officers in India, 1453-54. 

Statenrent in America by 
General concerning Mrs 
fion and death. 955-66. 

Tour of Professor A. V. 
~ Society. 1205. 
insatisfactory catering at 

1978, = 

India’s Agent- 
Gandhi’s deten- 

= 3 Hill of Royal 

Various disaster: ti 
District. 1912-15. 

_ Want of a Radio~ Station ~ in - Andhra 
= country. 596, 

“Want of storage facilities for agricultural 
products. 1756. 

> GUPTA, MRR. R= 
=e 3 emand for का, grant in respect 

of “Finance Department 1 
Election of —— io the Standing Commitice 

for the Commerce Department. 1927. 
Election of —— to the Standing Committee 

—. for the Supply Deparimient. 1699-1700. 
General discussion of the General Budget. 

874-76. 879, 941, 
Hinde Code, Part IT (Marriage}— 

Motions to refer to Joint Committee and to 
~ eirenlate. 1; 901, 1908. 

alndian Finance Bill— 
_ Motion“to consider. 1252-56. 

» Indian Income-tax (Amendment) Bil! 
Motion to consider. 1730-34, 1738, 1739. 
Consideration of clauses. 

1743, 1871, 1874-75, 1875-71 
Motion to pass. 1885-86. = 

Vi 

oA ine 

1739-40, 1741, 

Civilian : 

R tions of the Economists Con- 4. ८5 

Research in the menufacture of paper pulp, 
plastics and artificial silk. 45-46. 

Restrictions on celebration of 
pendence Day, i 

ference. 

tha Inde- 

War-time irrigation programme for India. 
38-39. 

Resolution re release of political prisoners. 
115. z है 

GWALIOR AND NORTHERN INDIA 
TRANSPORT COMPANY— 

Question re refasai of permission te —— to 
run petrol buses between Delhi and 
Shahdara-Delhi. 1861. 

GWILT, MR. E. L. C.— 
Central Excise Bill— 

Consi: ition: of clauses. 324. 

Traffic Departm 

Election of to the 
mittee for the Commerce Department. 
1927. 

“Election of —— to the Standing Committee 
for the Food Department. | 

Election of —— to the Standing Finance 
Committee. 1464. * 

“Genegal discussion of the General Budget, 
9 914-17. 

Indian Coconut Cess Bill— 

Indian “Merchant Shipping 

Motion to consider. 776. 
Motion to reduce demand for “Department 

of Industries and Civil Suppli 
supply of Consumer as a means of 

to consider. 1928, 

_ Motion re United Nations Relicf and Re- Q Sates 46850 
11010 Agr supp! ntary) 7e— —_ 

* 1932, 1958-63. Methods for procuring foodgrains £ 
Motion to reduce Se for See eae 289. - पक 
aes 76 abusg wers under Stocks of newspr 

रू ०45. “ला पट, लक Rates 1126- Want of Fights on Bengal and Assam Rail 
. = way trains. 5 

Protective Duties Continuation Bill— Resolution floatation of loan for subsidi: 
ing the agriculturists. 747. 

(Amendment)” 

Standing Com- 2 
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H 
YED— 5 HABIB, SY 

Question re illness of —— of 
1342. : 

HABIBAR RAHMAN, DR.— 
Question ro— . - हा : 

Film producing- licenses — issued 
Provinces. 1751-52. 

Salt shortage in Bengal. 1030: 
Shortage of salt in Bengal. 424, 559. 

HABIBUR-RAHMAN, KHAN BAHADUR’ 
SHATKH— : 
Election of —— to the Standing Committee 

for the Civil Defence Branch of the 
Defence Department... 775. ~ 

Election of —— to the Standin, the. Inf ti 
and 

Department. 369. 
HAJ COMMITTER(S)— 

Question 7¢ provincial ——. 1215-16, 
See also ‘Port Haj Committee(s)’”. 

HAJ ENQUIRY REPORT— 
86९ “‘Report({s)”. 

HALDER, MR.— = 
Question 76. discharge of =—, officiating inate Rail: 

: 

Committee Poudeasting 

___ PEK 70 TE का AsseumLy DEBATES 87 
Sarr? 

HARIPUR— res 
Motion for adjournment re failure to give 

~~ protection against mob violence at ss 

HEAD CLERK(S)— ae 
Question re raising the grade of reser 

Commercial Branch, Divisional Superin- 
tendent’s Office, Delhi, and —~, 
ant Operating Officer, Simla. 1148-49. 

HEADQUARTER(S)— = न 
Question #€ communal composition of In 

Audit and Accounts Service officers Gov- 
ernment of India ——, Delhi. 1094-95. 

Question re— के 
पट: of checking deterioration of 

the health and: stamina of ihe masses, 
1389, 

777 of Mrs, Kasturbai Gandhi, 79. 
—— of Pandit Jawahar Lal Nehru. 427. 

HEDJAZ-— मन : >> 
Election of Members to the Standing Com- 

mittee on. Pilgrimage to the ——. 442-43, 
7%. be 

Motioi to reduce demand’ for ‘Depattment ~ 
of Indian’ Overseas’ re facilities for 
Gt tic —. 1076-71 

king facilities to pilgrims to 
— 1215. 

HEGDB, SRI, K. B, JINARAJA—.  - 
Demand for Supplementary ca in respect 

7. : 
General discussion of the General Budget. 

0, of the Railway Budget. 

chief™ chi 24 Workshop. _ 46. 
a et msn i uestion re co textiles produced b x “RK, + 

mills and --_. 1280 92 2६ ef “Food Department”. 
HAND-MADE PAPER— 886-89, 939. है कई ec Hee % General जी 2 387-90. 

~ Absence. of Indian refreshment room at 
—. 1699. 

Agreement of. European refreshment room 
at ——. 1699, 

+ Non-display _of Complaint Book by a Manan er, European refreshment room 

HARASSMENT— 
Question re— = 
—— cansed to a 

the Divisional 
2 sheds Division: 

passenger at Bareilly by 
Superintendent, - Morad- : 154-55, 

—— of Railway Staff by police. - 649. 

33
४ 

32
29
 

ee 

Hindu Code, Part IT (Marriaige)— 
Motions to refer to Joint Committee and! = 

to circulate.—1904-05, 
Indian Finance Bill~ 

Motion to consider. 1503. 
Motion for Adjournment re— 

- Civil Supplies Commissioner's order. 

District. 1154-55. 
Starvation due’ to inadequate arrange- ments for distribution of foodgrains in” Buntwal, South Kanara District. 1462. HENDERSON; MR. WRIGHT— = 

Question re-visit of —= to New Delhi. —~ of Supply. Department ‘contractors. 490-91. ats 482, . HESSTAN—_ 2 | HARBOUR(S)— Question 72 American order for —— of — / betes for ant in” respéct of “Working ao 5 364-65. St ee - penses—Maintenante d ei igh ~ mmissioner’s — Establishment ‘a pre. Steamers, a Steer 67 ee Stee ndig Oss oe a न a ‘Demand for supnlementary t ii ce “India “Office हे High  Conmis- = of hottie Expenses maintenance nnd | ~ _oner's ‘Bxtabliahment Charges working of Ferry ers and ——". | HIGH COURT(S)}— _ : — 664-65. = ८ न x Question re desirability of appointing —— HARD COKE— __ me दस ee Judges: from the Bar. 1032, ion 76 vacillating policy “of “Govern: | iat SALARIED POSTS— + = ment regarding supply~of ——. . 1317. See “Post(s)"*,- 8 HARDSHIP(S)}— HIGH SCHOOL(S)— Question 76 = el hi 2: Question #6 eleven year Course for Delhi — = of Circle, Service Telegrap ea ——._ 1746.47. See Delhi. 1685-86. ; ; See_also.‘'School(s)””. j a, inftered by tenants in-Old Delhi and) piawseR GRADE PROMOTION(S)-- oo कर Shahdara. 1571-72. a See “Promotion(s)””. = के. 5 न of character of Rail-| HILL. PROFESSOR 3. ए ~ = : wav Coolies at —— and Dehra Dun. aii 7 tour of —— of Royal Society. —* 

= 

refusing supply of tice to South Kanara - 7 ; 
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HINDI SECTION— = 
 —— of the Question re transfer of th 

Bureau of Public Information to Lahore. 
425-26. कर, 

HINDU(S)— — Oe 
Question re— hi : 

= Inadequate _ representation of “—— in 
Ajmer Municipal Committee. 842, 

Minininm qualification for recruitment of 
—— as lower-grade clerks in the Central 
Excises and Salt Revenues, Western 
Division. 48. 

HINDU CODE, PART II (MARRIAGE)— 
“Ste “‘Bill(s) 

HINDU MAHASABHA— 
Motion for adjournment ve dispersal of the 
ae Presidential procession at Amritsar. 

HINDU STAFF— 
See “S 

| HINDUSTAN TIMES— —_ 
Motion for adjournment re— . 

Notice ser on —— and National 
Call not to publish certain statements 

“-unless passed by Special Press Adviser. 
51; 

Orders passed on National Call and --- 
by 0! hice Commissioner of Delhi. 210. 

HIS MAJESTY’S GOVERNMENT— 
Question re absorption by —— of - dollar 

credits accruing to India. _771-72. 
HISSAR— 

Question ze detention of Mr. Satyanarayin 
1091-92, R, 

BOAR NG AND PROPITEBRING ORDI 
NANI 

See “Ordthance(s)". 
HOLIDAY(S)— : 

Question re— 
Closed arid sectional —— in External 

Affairs Department, etc. 1266. 
Desirability of Lord Budha’s birthday 

being observed as public ——. 12665. 
66. 

— for Jumat-ul-wida not granted 10 
Muslims in Divisional Superintendent's 
Office, Delhi. 1148. 

Shaba-Barat—not granted to 
on Bengal and Assam, Rail 

— for 
Muslims 

“way. 13530, 
Observance. of communal —— in Supply 
ee ते = 

: Jn the overnment of India Press 
New ‘Delhi, for work on Sunday and 

HOLIDAY ALLOWANCE(S)— 5 
See *‘Allowance(s)"’ 

HOME DEPARTMENT— 
Demand~for Excess Grant. 334. 
Demand for grant, 1115, 1197. 
Demand * for pts lementary grant, 1637-38. 
Motion to [घट8 demand for “——" re 

abuse of Powers under the Defence of 
fa India Act and Rules. 1115-28. 

Question ve Mrs. Sarojini | Naidu’s” 
letter Government. of India, ——. 

HONORARY ADVISER 
Qnhestion १6 Employment of —— for News- 

1 prod: 1986-87, 
HOSPITAL(S)— 

* Question re allowances for  Sub-Assistant 
Surgeons. cte., at. Irwin ——, New 
Delhi. 1218. 

recant |’ 
87. 

STEL(S)— ax a lee lon of apne feint 

495-96, the Freeland ——, Ajmer. 
HOT: WATER— 

See “Wate 
HOURS. OF WORK— 

Questiow re cases of infringement to —— 
nob red b; 

Factories Act. काठ 
HOUSE(S|}— -> 

Question re— See oe 
D jon over req vis ig of 

private i 
Requisitioning of —— by Government, in 

Caleutta.- 75-77. 
Requisitioning of —— by Government ito 

Dacca. 599-600, 
HOWRAH— 

Question re— 
Efficiency test for higher grades in the 

Establishment Branch of the Office of 
Divisional, Superintendent [854 

Priority loading of foodgrains to ——. 
963-64. - | 

Reports of ré-organisation of the Establish- 
ment Branch of the office of Divisional 
Superintendent, ——, 

Vacancies filled by Non-Muslim clerks in 
the Establishment Branch of the Office 
of the Divisional Superintendent, 
854 

HOWRAH DIVISION— 
Question re— 

Bias against Muslim candidates for 
of Office _ Superintendents, 
Indian Railway. 961-62. 

Establishment Branch Muslim clerks _ in 
—— hot allowéd to deal with certain 
Staff 

Memorial of 8: 01888 Sundae =—— for 
fixation “of pay a 
on-employment of Myslims in certains 
posts in the Establishment. Office of 
— East Indian Railway. 962. रे 

Preparation of 
Guards in —— 

Senior B Class Guards in ——, 2852. 
Seniority of certain guarda in ——, Kast 

Indian Railway. है 

-HUR(S)— : 5५ ५ 
Motions for adjournment’ re failure of 

1 Military authorities to prevent dacoity hy 
—— in Metho Dero, Sind. 1867-68. 

HUTCHINGS, MR. छ. _ es AE: 
th 16 Str 

Quest E stat by Bengal ion re tement , Te enga 
famine. 14-15. os 

; I 
50-8 

Question re Scheduled Castes 
nomination to ——. 1 

fresh seniority list of - 
1852. 

and their 

I, M. 8., INDIAN OFFICERS’ OF: 
Question re dissatisfaction among —+. 

1802-04. ae 
TLLNESS— : 

Question re— 
== <6f ved Mahmud and Mr. — 
Vallabhai Patel. ~ 423-24, = 

of Sardar Niranjan Singh Talib, a = 
Security prisoner. 36 a 

— of Shrimati Parvati Devi. 423. 
— of Syed Habib of Lahore. 1342, 

४-४
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ILL-TREATMENT— ; x 
Question re— 
# —— meted out to Government aS 

ai 

—— meted out to Government of India 
detenus detained in the Punjab. 233- 
34. 

Caveeshar. 
Representation by Sardar Sardul 

दर Caveeshar against —— meted 
him 

IMAM, MR. 

Singh 
out to 

SATYID HAIDER— 

for the Supply Department. 1699-1700. 
Election ‘of —— to ‘the Standing Finance 

Committee for Railways. 1464 
IMMIGRATION AGREEMENT. 

See “A nt(s)’” 
IMPFRIAL AGRICULTURAL RESEARCH 
INSTITUT: 
See “Agricultural Research Institute’. 

IMPERIAL. COUNCIL OF | AGRICUL- 
TURAL RESEARCH— 

Demand for grant. 1201, 
Demand -for Supplementary Grant. 1710. 
Question re Sikh stenographers, etc., in the 

office of ——. 1 
TMPERIAL DAIRY DEPARTMENT— 
Demand for gran 
Demand “for Supplementary Grant. 1712. 

IMPERIAL ENTOMOLOGIS 
See ‘Entomologist(sy” 

TMPERTAL INSTITUTE OF SUGAR 
TECH NOLOGY- 

“Demand for grant. 1201 
IMPERIAL SECRETARIAT— 

Question _re— 
—— Civil grocery shops. 891-92. 
Rush of work at. the —— North Block 

Post Office, New Delhi. 1855. 

Arrangement for ——-of Egyptiap Cotton. 
1755. 

Ban on —— of leather, etc, to Pishin 
District. - 1332, 1 

Expected —— of consumer goods. _ 1269. 
Facilitating increased —— of certain 
commodities as an anti-inflationary 
measure. 555-556. x 

-— and manufacture of ammonium 
sulphate, 1335-42. 

——.. etc., of newsprint and other paper. 
1028; 

— of agricultural tractors. 23, 24. 
— of da chemicals through iy 
. British concerns. — 1400. 
—— of essential articles from Britain 

1406. 
—— of farm machinery from America. 

794... 

IMPROVEMENT TRUST(S)— 
Question re buying and selling of Land by 

Deth 
INCOME(S)— 

Question re— 
—— and expenditure of Indian Tea Cogs 

Committee. 1625-26 
—— and expenditure “of Shahdara-Delhi 

Municipality. 
— of certain “ Cantonment funds and 

King’s. Commissioned Officers in 
Cantonments Department. 1975. 

INCOME TAX— 
Question re— 

Assistant Inspectors and Assistant 
Examiners of ——, appointed in the 
Sind and Bombay Division. 422, 848, 

Charge of double school fees in Delhi on 
fathers paying ——, 1035, 

Communal composition of the Staff of 
inspecting Assistant Commissioner of 

> Amritsar. 1268-69, 1996. 
Control over Appellate Assistant Commis- 

sioners of ——. 359-60. 
Desirability ‘of appointing a Muslim 

a eens of —— in the Punjab. 

oer, tases taken in appeal in Sind. 415- 

Rate of —— for South African Officers, 
serving in India. 161 

[NCOME-TAX (AMENDMENT) BILL— 
See, “Indian ——" ander “‘Bull(s 

INCOME TAX, APPELLATE ASSISTANT 
COMMISSIONER OF— 
See “Appellate Assistant Commissioner of 

income Tax 
INCOME-TAX ASSISTANT - COMM SIONER E - See “‘Apsistant Commi of Th 

tax” 
INCOME-TAX; COMMISSIONERS OF— See “Commissioners of* Income-tax”” INCOME-TAX DEPARTMENT— 

Question re— 
Biharis in the —— = > yar ‘clerks leaving —= in Sind, » 847. 
Questionnaire issued by —_ to I firms of Auditors. 49. — ae of- Muslims for appointment as 

INCOME-TAX OF FICER(S)— = 
Question re. 

Alleged bribe to —— Ga 1266-68. Demand for raising dearness allowance of subordinates in 598-99. Eee < Examiners, etc., in Bombay an ind “for a rin —_— Examination. 1574. Se 3 Proposed class A or class I Service of . 1623, 
geo a —— and Inspectors, ete., in —— of quinine, Beuee, etc. 1214-15. ‘in 

Permits for —— of paddy or rice for INCOME. : = 
owner's use in Calcutta. 1032. Ge TAX OFFICERS EXAMINA 

Policy for issue of licences for —— of] ७७ 7 
chemicals and dyes. 1222-28. INDEPENDENCE DAY— 

TMPORTED CONSUMERS’ GOODS— usstisn-see 3 
See “Good — arrests, éte., in India. 231. : — arrests in Delhi. 231. 

ultural ee ee 22 02108. 8 दी 2 on celebration of the ——. 
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INDIA— TT a a a ae a eS eg are 
~ Election of a member to the Central Com- 
mittee of the Tuberculosis Association of 

Representation by the Society of Regis~ 
tered # सनक in ern ——. 3§2- 

Absorption by His Majesty's Government 
of dollar credits accrning to ——. 77: 
‘2: 

- Bicycles imported into ——. 726. 
Cantonments’ in ——. 1973-74: 
Conservation of coal in ——. 
Debt of Burma ६0 —. 
Detenus in ——, 1457. के 
Enemy prisoners of war ‘in ——. _1617. 
See appointed from outside ——, 

Bayt of Benzol manufactured. in ——. 
2 

Facilities for exports of British cotton 
manufactures to ——.- 354-56. 

Feeding of their own troops in —— by 
the United Nations. - 1032-34. 

Hifteen-year plan tor development of 

_ Future status of —— in Regional Councils. 
497, 1038 

1. 
¥ormation of Royal Society in ——. 

1205-06. 

——. 1575-76. = Responsibility for feeding people in war 
M : zones in ——. 345-46. 

otion for adjournment re— Special «allowance to British Jumor 
Sale at profit in —— of d Married Officers in ——. 28. 

- South Africa by the United Kingdom. Statement in America by ——’s Agent 
eS General concerning Mrs. Gandhi’s deten- 

Special allowance to British Junior tion and death. 1084, 1089, 1091 
married officers 10 —. Sterling, at ——'s credit. 1457. 

Question re— Unification. of control of ships plying in 
coastal trade of ——. 

United States Foreign Economic Adminis- 
trator and purchase of commodities in 

1691. 
War time itrigation programme for ——~ 

38-39. 
INDIA’S, AGENT GENERAL— 

See “Agent General” 
NDIA OFFICE AND HIGH 
COMMISSIONER'S ESTABLISHMENT 
CHARGES— = 
Demand for grant. 1199, 

~ Demand for Supplementary grant. 1672. 
“INDIA TODAY AND TOMORROW” 

Question re reference to Mr. Gandhi in the 
booklet. ——, | 771. 

INDTAN(S)= 
Motion for adjournment re— 

Atrocities * perpetrated on ——. men — and 
women by traop stationed at Chakulia 
near Jamshedpoor. 1926-27. 

Question re— 
Action for removal of restrictions on entry 

of —— into the United States of 

३ of —— to American citizenshii Gold sold in —— by British and Am 
Governments. 1458. 

Independence Day arrests, ete... in ——, 

——'s Membership of League of Nations. 
1562-63, é 

——'s representatives and  the- United 
Nations. Relief and — Rehabilitation 
Agreement. 

Manufacture of Opium alkaloids for 
medicinal preparations in ——. 1572. 

Negotiations between —— and United 
States-of America regarding Lease-Lend 
agreement. “1748. 

.- Newsprint, etci, imported from abroad 
in’ ——.., 726, sen 

Paper “exported: from ——. - 1563, 
0५५ of <civil aviation. in 

39. 
-. Post-war sovereignty of air ports built in .-__——— by Foreign’ Governments... 487-89. Proposed visit. to —— of Mr. Walter 

White,.an American Journalist. 
Provision for appeals on entitlement issues 
oe dependents of defence forces of ——. 

Purchasing gold for sale in.—. 
Rate of Income-tax for South 

0: , Serving in ——. 16: 

rn 
African 

Repatriation of Italian prisoners in —— |’ 
oad wastage of food at prisoners’ camps. 

Appointment of Non- —— as Controller 
of raw materials. 1400. 

Colour prejudice in the Union of South 
Africa as regards Municipal Franchise 
of I 4 

Disabilities and restrictions affecting 
in the United States of America. - 142. 

Discrimination between —— and Anglo- 
Indian apprentices at Jamalpur Work- क् 
shop. 790, 1575. - 

Export surplus since freezing of dollar 
resources in —— hands. 1092-93, 

Franchise of —— in British Columbia. 
* 1025 >> 
Grievances of —— in 

Burma, Malaya 
— shot in police firing 

अंक, 22. 
ites, etc. 5. 
in Mauritias. 

Interviews’ of Sir Shafaat Ahmad Khan 
with Field Marshal Smuts ‘fegarding 
status of —— in South Africa. 193-94. 

Money invested by ——.in Burma? 545- 
46, 

Prosecution of —— in the United King- 
dom under the National Service Act. 
426, 

Steps ६8001 to help ——- and Non- -— 
orphan refugees. 1749, 4 a 

8. American Exclusion cb and its: -- 
effects on ——. 142, 

Statement. (Laid on the Table) re review of 
important events re —— in different parts 
of the British 

- Indian Aircraft. {Amendment) Bill— = 
See “Rillfs)" 

का 



ce el DIAN ARMY 
See “Army (ies)” 

—{NDIAN AUDIT AND ACCOUNTS 
= SERVIC. 

Question re bringing of Sikh°—— officers to 

: 

~ 

a 

| 

Government of India Offices. 1261-62. 
INDIAN~ AUDIT —AND ACCOUNTS 
SERVICE OFFICERS— s = 
See “Officer(s)”* 
Indian Bar Counvils and 1,688 Practitioners 
(Amendment) Bill— 

See “Bilka)”. ” 
INDIAN CHAMBER OF COMMERCE— 

See “Chamber(s) of Commerce 
INDIAN CIVIL SERVANT(S)— 

e ions of 
retired =i residing in Britain. 892. 

INDIAN COCONUT CESS BILL— 
See “Bill(s) 

INDIAN COFFEE CESS COMMITTEE— 
See “Committee(s) 

INDIAN COMMISSIONED 
OFFICERS— 
See ‘*Officer(s)”’. 

INDIAN COMPANTES 
BILL— 
See “Bill(s)’’, 

INDIAN COTTON GOODS— 
See “Cotton Goods”. 

INDIAN CRIMINAL LAW— 
Se “Criminal Taw’ 

INDIAN DINING CAR SERVICE— 
See “Dining Car Service 

INDIAN EVACUEE(S}— 
See “Evacuee(s)”’ 

MARRIED 

(AMENDMENT) 

“INDIAN FINANCE शा... 
See “Bill(s)” = 

INDTAN FIRMS OF AUDITORS— 
See “Auditor(s), Indian Firms of—”. 

INDIAN FOOD SITUATION— 
See “Food Situation” 

INDIAN HIGH SCHOOL— 
See “Schoolls) 

“INDIAN INCOME-TAX (AMENDMENT) 
LI— 

See “Bill{s)” 
INDIAN INDUSTRIES— 

See “Ind ties) 
INDIAN INDUSTRIALISTS— 

See “Tndustrialist(s)"” 
INDIAN INSTITUTE OF INTERNA- 

inclusion of 
TIONAL AFFATRS— 
Motion -for adjournment re 

grant to fhe —— under External Affairs 
Department expenditure, 904-05. 

nest: 894. 
INDIAN JOURNAL, OF FNTOMOLOGY— 

r 
editing of the ——. 841. 

INDIAN LABOUR— 
See “Taho 

INDIAN LABOUR FEDERATION— ~ 
See “Federation(s)” 

INDIAN LAND FORCES— 
See “Land Foreefs) 

INDIAN LANGUAGES SECTION= 
Question re complaints against the behaviour 

of the Snverintendent ‘of —— of the 

Bureau of Public Information. 422-23 
426, 

INDIAN MEDICAL DEPARTMENT— _ 
Question re— 3 

Discontinuance of recruitment to —— 
(British Cadre). 1988-89. 

Grievances of Warrant Officers, 
given Emergency Commissions. 

INDIAN MEDICAL SERVICE, . DIREO- 
“TOR GHNERAL— 

“Director General, Indian Medical 

INDIAN MERCHANT 
(AMENDMENT) BIL 
See “Bill @ 

INDIAN 
VICE— 

SHIPPING 

ILITARY NURSING SER- 

Sonos re Anglo-Indians, ete., in the —— 

INDIAN NATIONAL FLAG— 
See “Flag(s)”. 

INDIAN NAVY— 
See “Navy 

INDIAN NEWS PARADE 
Question re officers in charge of the - 

INDIAN NURSE(S)— 
See et 

INDIAN OFFICERS OF I, M.S.— _ 
See “I. M. ndian Officers of—"’ 

INDIAN ORDER(S)— 
See “Order(s) 

INDIAN PBNAL CODE— 
Question re trials of State Railways staff 

under section 161, ——. 
INDIAN PENAL CODE (AMENDMENT) 
BILL— 
See ‘Bill(s). 7 

INDIAN PERSON NEL— 
See “Personnel 

INDIAN POSTS AND THLEGRAPHS DE- 
PARTMENT— ; 5 
Demand for supplementary gran' 634-36. 
NDIAN POSTS K HS DE- 

RTMENT (INCLUDING WORKIN‘ 
EXPENSES) 
Demand for 97. 

INDIAN POSTS AND TBLEGRAPHS 
DEPARTMENT—WORKING EX-. 
PENSES— 
Demand for Excess Grant in respect.of ——. 

335. 
INDIAN POSTS AND TELEGRAPHS— 

(NOT MET FROM RHVENUE)— 
Demand for grant. 1204. 

INDIAN POSTS AND TEL! 
STORES SUSPENSE (NOT MET FROM 
REVENUE)— 
Demand for grant, 1204. 

nd for Supplementary grant, -1719. 
| INDIAN PROPAGANDA— 

INDIAN HATEWAY(S)— 

RAILWAY 
ASSOCIATION— 
See “‘Association(: 

INDIAN REFRESHMENT. ROOM(S)— 
NDIAN REGIST 
Question re vommarideering of ships on the 

INDIAN SCIENCE RESEARCH INSTI- 
TUTE— : 

CONFERENCE 

Question re—— 537." 
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INDIAN SHAMEN— 
. See “Seamen”, 

INDIAN SHIPPING— % 
_ See “Shipping”. 
INDIAN SOLDIER(S)— 
‘See “Soldier(s)’’. = 
INDIAN SOLDIERS’ BOARD—~ 

Question re meetings of the ——. 226.97. 
INDIAN STATES— 

See “State(s)"’. 
INDIAN STATES _ (PROTECTION 
AGAINST DISAFFECTION) (AMEND- 
MENT) BILL— . 
See “Bill(s)’’. 

INDIAN TEA CESS COMMITTER— 
See “Committee(s)”. 

INDIAN TOWN(S)— 
« See “Town(s)”’, 
INDIAN TROOPS— 

See “Troop(s)’’. ; 
‘INDIAN UNIT(S)— 

Question re procedure for redress of grievan- 
ces of ——. 1461. 

INDIAN WOMEN— 
‘Ste “Woman(en)”. 

INDIANS OVERSEAS DEPARTMENT— 
Question re Captain A. W. T. Webb of —. 

1209-10. 
See also “Department of Indians Overseas”’. 

INDOBURMA IMMIGRATION AGREE MENT— j 
See “Agreement(s)"’. 

INDUSTRIAL RECONSTRUCTION— 
Question re National Planning Committee 

~ Report and Post’ War ——.- 837. 
INDUSTRIAL RESEARCH, | SCIENTIFIC 
AND— 

1 -See “Scientific and Industrial Research”. 
INDUSTRIALIST(S) 

Question re proposed visit of leading Indian 
—— to the Urfited Kingdom. 

INDUSTRY(IES)}— . 
Demand for Excess Grant in respect of ——. 

Demand for grant, , 1201, 
Demand. for Supplementary Giant. -1710, 
Question re— 
Communication from Indian Chamber of 

Commerce, leutta, regarding expan- 
sion ete., of non-Indian —, 

Controller of coal acting 
600-01. 

acting as purchasing 
agent for REI TAS, 

Hand-made paper ——, 1206-08. 
Inadequate coal supply to —> unconnect- 

ed with war.- 794-95, 
Reduction in supply of kefosene oil to 

Bangle ——, Firozabad. 1218-19. 
INDUSTRIES AND CIVIL SUPPLIES, 
DEPARTMENT OR— : 
See “Department of Industries and Civil 
१८४०० )168!”, Sg 

INDUSTRY(IES), SUPERINTENDENT OF 

See “Superintendent ae Industry (ies)”’. 
~ INEFFICIENCY— 

Question re commission to * enquire into 
Archeological officers. es 

workers in Bihar. 
INSPECTING A! 

¢ 
INFERIOR SERVANT(S)— 
Question re maximam age for —— gor vemotion to subordinate posts on North 

estern Railway. 1149-50. 
See also “Servantls)", 

INFERIOR SERVICE— 
Question re al pel ge p ibed 

‘or promotions from —— to subordinate 
service on Railways. 1149, 

INFLATION— 2 
Motion to reduce Deniand for “De; artment 

of Industries anid “Civil Supplies’’—re 
supply of Consumer goods as a means 
of anti 1155-72. 1172-77, 

Question re facilitating- increased import of 
certain dities as an anti-inflationary 
measure. 555-56. 

INFORMATION. AND BROADCASTING 
DEPARTMENT— 
Election of members to the Standing*Com- 

mittee for the ——. 235, 369. : 
Question re relationship. bet the —— and 

the ‘Information Films of India’*—1987- 

See also “Department of Information and 
roadeasting”’. 

INFORMATION FILMS OF INDIA— 
Question re relationship between the Infor- 

mation and Broadcasting Department and 
the ——. 1987-88. 

INFORMATION OFFICER, ADDITIONAL 
DEPUTY PRINCIPAL— 
Question 76 ay, ete., of the ——. 431. 

INFORMATIVE CAMPAIGN— , Question re working of the —— regarding - 
food situation in Bengal. 81. 

INLAND WATER TRANSPORT— 
~ See “Water Transport’. 

INSECURITY— . 
Question re —— in» 

Western Railway. 
INSKIP, MR: A. C: 

Election of —— to the Standing Committee 
for roads. 905. 

INDIAN FINANCE BILL— 
Motion to consider. 1244. हे 
Motion to reduce demand-for “Department 

of Industries’ and Civil Supp! Pattee 
Supply of ee oods as a means of 
anti-inflation. 11 + 4160, 1177. 

Oath of Office. 1, : : 
Question 7९ oppo foodstuffs for. manuat- 

1227... 

SSISTANT_COMMISSION- 
una 0 the 

ER OF INCOME-T. 
Question. re _ com position of 

Amritsar. 1268-69, 1996. 
— 

Question re— - 
Discretion -to Registiars of Joint Stock 

Companies to refuse Fa) (em & 
‘accounts of certain undertakings, 1402- 
05. 

—— of certain railway stations in Morada- 
bad Division by the Commercial Superin- 
tendent. and. the Assistant _ Superinten- 
dent... 368. a ine 

INSPECTOR(S)— 
Question re— = न 

Assistant: —— and Assistant Examiners 
of Income-tax, appomted in the Sind and 

a aS ny 52, OS वन नकल Division: 422, 848, 7 

1 

5 

“ 
A 

ऐप



ae lee —— in the office of the Concilia- 
tion Officer (Railways) and Superviser of 
Railway Labour. 

Departmental examination for Posts of 
—, ete., of Post Offices. 1 1-82, 

Deputy Directors, Senior Regional हर 

Food, —— ete., on North Western Rail- 

way. 652; 
+ Percentage of Muslim —— in Sind and 

Baluchistan Postal Circle. 1850-51. 
Rationing Officers and —— 70. 
Salaries of graduates recruited as Wireless 

1683-84. License = 
Seales of pays ete. of Group —— and 

Divisional —— of Special Ticket Exami- 
ners on: North Western Railway. 154 

Scales of pay of Special Ticket Examiners 
and Group —— on North Western 
Railway. 154. 

Selocti गया न, अत 
——, ete:, of Post Offices, in the Punjab 
and N. ७.१४. ए, aircle. 1 

Unconfirmed Income-Tax Officers and ——, 
7 8! 360. 

INSPECTOR(S) OF RAILWAY LABOUR— 
Question re— 

Depressed class appointments of ——. 25-, 

Muslim 25. 
INSPECTOR(S) OF WORKS— 

Question re direct recruitment of —— on 
North Western Railway. 655-56 

INSTITUTE(S 
Question re All-India Railway Routine डे 

Delh 
INSTITUTE OF ACTUARIES— 

Question re status and position of Associates 
of 1 

INSTRUCTING OFFICERS— 
Officer{s)’’. 

INSTRUCTION(S)— 
Question re —— for prevention, etc, of 
embezzlements fh, slots servants. 977. 

INSURANCD (AMENDMENT) BILL— 
See “Rill(s) 

INSURANCE COMPANY(TES)— 
Question 76 applying for raising of shar= 
‘capital. A 1455. 

INSURANCE RULES— 5 
See Rale(s) 

INTELLIGENCE BUREAU, CENTRAL— 
See “Central Intelligence Bureau 

INTEREST(S) 
Motion to reduce Demand for “Department. 

of Tabour’—re Government policy in 
dealing with questions affecting the —— 

nd: 
INTPREST CH. 
Demand for gran’ 
Demand: for plementary. 

INTEREST- FREE ADVAN 
Demand for grant —— 
Demand for supplementary grant. 1719. 
Interest on debt and other obligations find 

reduction or avoidance of debt. 
Demand for grant. 1197. * 

jemand for supplementary grant. 1636-37. 
INTERMEDIATD CLASS— 

it. 677, 

inted 

NTERMED A 
See “College(s) to ee. 

INTERMEDIATE GRADEB— » | 
‘ee “*Grade(s: 

INTERMEDIATE STATLON(S)— 
Question re picking up of family by Railway 
employees or vice-versa at —— under 
North Western Railway pass rules. 971-— sh ej 
7 

INTERMEDIATE STUDENT(S)— 
See ‘“Student(s) 

INTERMITTENT WORKER(S)— 
See “Worker(s) 

INTERNATIONAL AFFAIRS, INDIAN 
INSTITUTE OF— 
See “Indian Institute of International 

airs’ 
INTERVIEW(S)— 

Question re —— of Sir Shafaat Ahmad Khan 
with Field Marshal Smuts regarding status 

Indians in South: Africa. 193-94. 
INVESTIGATION (S)— 

Question 76 > for secying fuel economy 
by Railways. 793. 

IRAN— 
Question “re export of tea to —— by land 

914-15. 

¢ —— and steel 
vilian ‘use. 1753-54. 

IRREGULARITY(1ES)— 
Question re reported under payment of 

Wages Act against East Indian Railway. 

released for 

RRIGATION DEPARTMENT(S}— 
Question re re-em 2 00 of Mr. 

Nath Overseer, 
tion. 

Amar 
after convic- unjab 

1032. 
(INCLUDING WORKING 

NSES), NAVIGATION, EMBANK- 
' AND DRAINAGE WORKS— 

Demand for grant. 1197, 
IRRIGATION, NAVIGATION, EMBANK- 
MENT AND DRATNAGE WORKS— 
Demands for Supplementary Grants. 1634. 

IRRIGATION PROGRAMM 
Question re war time —— for India. 38-39 

IRWIN HOSPITAL— 
See ‘‘Hospital(s)’ 

IRWIN ROAD— 
Question 76 closing of arches between quar- 

ters on New Delhi. 1914. > 
ISHAPORE— 
Question re ‘Sikhs in certain cadres at 

Ammunition Factories .at —=; ete. 
5 

ISMATEL ALIKHAN, KUNWER HAJBE— 
Motion r# election of Members to the Stand- 

ing Finance Committee, 1 

ISMAIL KHAN, HAJEE CHOWDHURY 
MUHAMMAD— 
Election of —— to ‘the Central Advisory 

Council for Railways. 1699. 
Election of —— tothe Standing Committee 

for. roads. 
Committee 

905. 
Blection of —=, to the Stand 

for the Food Department 
Question re—— ae 

~~ Accidents to_ travelling ae between 
Delhi and Ghaziabad - : > 

Catering arrangements for lToval traffic 

Question re Passes for staff 
* after 1928 on East Tndian Railway. 1696. 

a few miles ~ apart. 
1691-92. 
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Clerical staff in Personnel and Administra- 
tive Offices of Bengal and Assam Rail- 
way. 1853... < = Ey 

Consolidated or permanent iravelling allow- 
ance to Ticket Examinéfs> on certain 

- +. Railways. .. 978. कट 2 
Departure times of North Western Rail- 

way Coaching Express. 1692. 
Difference in pay of ~Personal - Assistants 

‘on North Western Railway. 978-79. 
Electric mistry wiren.err of Quetta Division 

released from service. 979. 
Employees promoted to. Station Masters’ 

grade on North Western Railway. 1677, 
Expenditure on Electric Torches for Ticket 

Checking Staff on East Indian and 
North Western Railways. 1693. 

Harassment to public due to non-supply 
of wagons for permitted articles. 979. 

Increase in pay and dearness allowance for 
_ Non-Gazetted railway servants. 1693. 
Ss Railway Conference Association: 

Instructions | 6r prevention, ete. of em- 
मा दमकल कह by Railway servants. 977. 
Non-pj of pensation for booked 

luggage under certain Military Warrant 
from Talmanir Hat. to Delhi-Shahdara: 

~ 979, 1692. 
»  Non-payment of officiating allowance te 

certain Special Ticket Examiners on 
North Western Railway. 977-78. 

+ _.Non-posting of Muslims in है, 1. (8) See- 
tion of the “Personnel Branch, Bengal 
and Assam Railway. 1853. 

~ Persons arrested for theft of electric bulbs 
Seed salting stock. 1693. 

‘osts created to meri increased enger 
~~ traffic on State Railways. 1692. : 
Recruitment of inferior staff in Engineer- 

ing and Mechanical vere rtments of 
East. Indian Railway. 1853. 

Resumption of Indian Dining Car Service 
on xpress Trains. 978. 

Sections on North Western Railway served 
by Rail Motor Cars. 1692, 

Soaks engaged in Construction Department, 
and Assam Railway. हि 

Steps for relieving oveceniwdiay in trains 

Watchmen on Bengal and Assam Railway. 
ae 1853. . = 

- ITALIAN PRISONER(S)— 
See ‘Prisoner(s)’". 

3 == 
J. © आ A- AND P.— 

Question re— : 
Juma prayers in office compound of —— 

Lahore, 901, ८ - 
Non-Muslim Superintendents punished’ by 
—— Lahore. 901. 

Promotions from routine to clerical rade 
in the office of —— Lahore. 90: 

- SAIL(S! 
: नल re— 

Delhi detenus detained in Punjab —— - 896.6 ४ 

Detenus and political convicts in-—— . 
1081-82. 2 ५ 

Sind Assembly members in ——. 53-84. 
Treatment meted ont to Delhi De‘enus in 

Punjab —. 49." 

JAILS 3०८ Ghia digi x Parsiaaal ad माय t YALLS AND CONVICT RETTLEENT OS = | 
Demand for grant —_— - i 
Demand ti cae Grant —— . 

1673, 
JAIL(S), CENTRAL— 

See “Central Jail.”’ 
JATIPRAKASH NARAYAN-- 

Question re “detention of — under 
Bengal Regulation of 1818. 78. ० 

JAMALPUR— 
Question re— , 

Discrimination between Indian and Anglo- 
Indian. apprentices at --+- Works op 
790, पर 

Recruitment to Lower Gazetted Service at 
—— and Moghulputa Workshops. 783- 

90. ; 
Seales of pay for certain “ex-apprentices 

of echnical School. 16’ 75. 
Special class apprentices at —— Workshop. 

790. 

JAMES, SIR F, E.— 
Central Excise Bill— 

Consideration of clauses —— 319, 320. 
Den.ands for supplementary grants in 

respect of —— A cera to Depre- 
pation Fund. 671-72. : 

Working Expenses —— Expenses ~ of 
Electrical Department. 669-70; 

Working Expenses Maintenance and 
orking of Ferry Steamers and 

Harbours. 664, 
Election of —— to the Delhi University 

Court. 211. 
Election of —— to the Defence Consulta- 

tive Committee. 1411. 
Election of 

mittee on Emigration. 7 
Election of —— to the Sesading 

Committee for Railways. पर 
Indian Aircraft: (Amendment) Bill— 

Motion to consider: —— 468, 471-74, 479. 
Indian Coconut Cess Bill— 
ee to refer to Select Committee. 220- 1 हे 

to the eres Com: 

Finance 

“ Motion to. consider. 811, छ2: : 
Indian Companies (Amendment) Bill— 

* Motion to consider + 457. 
Consideration of clauses. 458. 

Indian Finance Bill— 
Motion to — consider. 1275, 1280, 

1291-1300, 1348, 

Motion to refer to 

Motion re United 
Rehabilitation Administration 

Indian Income-Tax (An.endment). Bill— 
Select 

Agree- 
ent. © न 

Motion to reduce Demand for—~ 

3 

“Department of Industries and Civil- | 
Supplies re supply of Consumer is 
as a means Of  anti-inflation. ee - 
1168, 1175, 

“Executive Conncil’’ re—no confidence in 
.__the Governthent." 990, 995, 1000-03. 
“Finance De} re appointment | 

of Commi fot in ising — Goyern: x ment expenditure 1 - suggesting _.2 
economies. 1043-45, 1070.- 

Sy elton re 
ion with: 

scheduled tia 1113. 

Committee. oe 

Nations’ Relief and 

p
e
 

Pam
 
y
n
 

i>
 



ry Provident Fund EI 7 न Provident Fond | Biestn of — the Standing आफ, 

Fi 0 ys with 
special कट एक to Post-War Develop- 

~ ments. ५ a 
Non-representation 
Railway Services: 579.” 

Question re— 
Accommodation for women Government 

servants, 
©oal position. 205-07. 

Complaints forwarded to the Delhi 
Administration under the Hoarding and 
Profiteering Ordinance. 350-51. 

Deaths in Bengal in 1943, 1030-40. 
- Extension of medical relief services’ in 

Bengal. ss 2 
Provision for appeals on entitlement issues 

for dependents of defence forces of 
India. 80-81. - 

Responsibility for supplying accurate infor- 
mation to Secrétary of State on Indian 
food situation. 542-44. 

Scheme for establishment of Central Nur- 
sing Council. 9. 

See of potatoes and eggs in nilgiris. rf . 

Steps ‘taken by military - authorities ६0 
economise in foodstuffs. 77-78. 

Trade marks legislation, in Indian States. 
95. # 195. 

Question (supplementary) re— 
Burma: reconstruction conference to 96 
se by the Burma Government. 

Money invested’ by Indians ih Burma. 

Qualifications and duties of Coal Commis- 
sioner. 2 

Regulation of trade between India and the 
Middle Eastern Countries. 5 

Report on education by Educational Advi- 
ser to the Government of India. 1401. 

Statements by Secretary of State on*Indian 
food situation. 197. 

Resolutionsre release of political prisoners. 
BS ee 

JAMSHEDPOOR— | - 5 

52० 
way Budget. 

५» 408, 409. 5 aes - 
Indian Companies (Amendment) Bill— 

Motion to consider ——. 449-51, 452. 
ape कल of clauses. _ 459, 464—65, 

Indian Finance Bill— हि 
५ Motion to consider. 1247, 1251, 1273, 1304, 

1305, 1418, +1421, 1439, 1494, 1496, 1497, 
1498, 1501-03, 1518-26, 1612. ie ee 

Motion for leave to introduce —— in the 
form recommended by H.~E. the 
Governor-General. 1629. 

Indian Income-tax (Amendment) Bill— 
Motion to Consider. 1722, 1725, 1726-28. 
1736, 1737, 1738. 

Motion for adjournment injustice to. Muslims 
in Bihar in the matter of grant of sugar 
licences. 1837, 1838. 

Motion re election of Members to the Stand- 
ing Finance Committee, 1 

Motion to reduce demand for— 
“Appropriation to Reserve’’ re enhancement 

of Passenger Fares. 504, 513-15, 519: 

“Executive Council” 76 no confidence in the 
‘Government. 1004, 1013-15. 

“Finance Department“ re appointment of 
Committee for scrutinising Government ex- 

penditnre and suggesting economies. 
1947-49. 1060. : 

“Home Department’. re abuse of Powers . 
under the Defence of India Act and Rules. 
1121, 1130. 

“Railway Board’’ re— 
Extension of Compulsory Provident Fund 

to all Railway Employees. 589°590. 
Extensions to _ super dp 1 

631-33, 636. 
Financial position of Railways with 

special reference to Post-War Devyelop- 
ments, 572. _ + 

Mesgte dearness allowance to railway 
orkers. 617, : SP. 

Non-representation of Scheduled Castes in 

Resolution re ref 
Baluchistan Motion for adjournment 7६ ociti 

= perpetrated on Indian men-and yomen by 
troop stationed at Chakulia near ——. 

1926-27, 1997, 2014. 

5a hol L rf estion re 8 chological _ warfare. 
721-22, 898-99. ee 

JAPANESE AIR ATTACKS— 
Question re on Indian towns. 230. 

JAPANESE INV ASION— 
Question 78 Mahatma Gandhi's letter to Miss 

Slade regarding —— . 87-88. > 

JEHANGIR, SIR_COWASJEE— 
Central Excise Bill— _ - ? 
Consideration” of clauses ——. 242, 249, 

254, 261, 273, 274, 275, 318-20. 
Consideration of the wee of the Public 

.. Accounts Committee, » 052-33. 

Demand for Excess’Grant in respect of —— 

“Exécutive Council’. 
Demand for supplementary 

Appropriation to Depreciation Fund. 672- 
_ 74. S 

Finance. Denartment. 1645-46. 
= Rood Deperimnt. 1656. te 7 न्िी+77++# मत Department. 1665-64. 

grant jn respect 

Railway Services. पु “ 5 
‘orms. Committee for 

1770, 1779, 1784-85. 

JHADEV, MR. 0. G.— दे 

Question 7९ qualifications of ——, Concilia- 
tion Officer (Railways) and Supervisor of 
Railway Labour. vse 

JHARIA JHANGATE— = 
Motion for adjournment dismantling of Gouri- — 
४० Mohan; ean Railway line. 1806. 

JODHPUR RAILWAY— 
See ‘Railway(s)”” = 

IGEN SINGH, THE HONOURABLE 
18- 

Indian Coconut 0७5 Bill— है कं 

Motion to consider. 871, 7 
JOINT STOCK COMPANIES— 

Demand for grant. 1202. 
Demand for Supplementary Grant. 1712. = 

JOINT STOCK COMPANY(IES), REGIS- 
TRARS OF— > 
See “Registrar(s’ of Joint’ Stock Compa- - 

nies.” — z हे 

JOSHI, करार. ४. M.— 
Appointment: of —— to the Committee on 
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Card tae आफ 7 + ज्जपता स्तन नल नानक 1“ > 3 कक Excise Bill— 
“Motion to Consider. 240, 

Consideration of clauses —— 321, x Perrands, for supplementary grants in res- pect of —~ Appropriition.to Deprecia- tion Fund. 678, 676. ; =P 
Food Department —— 1665. 
Miscellaneous Departments— -1720-21, Election of —— to the Defence Consultative 
Committee, 1409-11. 

Election of —— to the Standing Committee 
for the Labour Department. 1464. 
Election of — to the Standing Committee 

on Emigration. 436: 
General discussion of the General Budget. 

, 887, 918,-920, 940. न 
General discussion of the Railway Budget, 

386, 387, 393-96, 307, 399, 410, 412. 
Hindu Code, Part II (Marriage)— 

Motion to refer to Joint Committee and 
to circulate. 818, 822, 1890, 

Indian Coconut Cess Bill— 
Motion to refer to’ Select Committee — . 

218-19, 221, 222. 
Indian Companies (Amendment) Bill— 
Consideration of clauses. 

Indian Finance Bill— : 
Motion to consider, 1242, 1250, 1252, 1274, 

1299, 1428, 1502, 1541. 
Indian Penal Code (Amendment) Bill 

(Amendment of Sections 497 and 498)—. 
Motion to. refer to Select Committee. 157, 

158, 159, 168, 169. 
Motion for adjournment re— % 

Lifting of ban on employment of women 
on underground work in coal mines. 93, 
121-23, 127, 129. 

Order preventing railway travel for attend- 
-ing the All-India Kisan peeence at 

Order seryed on Mrs, Sarojini Naidu 
directing her not to participate in public 
meetings, ete. 60-61. 

Motion re— 
Election of Members to the Standing Com- 

mittee for the Information and Broad- 
५ casting Department. 235. 
Election of Members to the Standing Finance Committee. 1229-30. 2 > 

United Nations Relief am 
Administration Agreement. 

Motion io reduce demand for— . 
“Appropriation to Reserve” re Pnhance- 

ment of Passenger fares. 514. 
“Depariment. of Industries and Civil 
Supplies re supply of consumer goods 

“as a ue ef anti-inflation 11. -59 
* 1165 1176. : 
“Department of Labour’ re Government 
» policy in dealing with questions affecting 
eee! of Indian Labour.. 1178-81. 

*Depariment of Posts and Air re need for 
hie ntial increase of Dearness Allow- 

/ 1195, 

x 

Rehabilitation 
945-47, 

312: 
“Executive Council’ re no con§dence in 

t vernment. 995, 996. —_ 
‘Finance Department” re appointment of 
Committee for scrutinising Government 
expenditure and suggesting economies. 

“Home Department"’ re abuse of Powers 

Rules, “1118-20. 
under the Defence of India Act and | | 

“Miscellaneous’” re Post War Reconstruc- * tion with special reference to ‘the sche- % Soe. castes, 11 , 1140, 1113. “Railway Board’ re— 
Bees Com; aa Provident Fund 0 ailway Employees. 585-86, : 588, 589, 590. abe Ek Extensions to superannuated parsonnel, 

Financial position of Railways with special oe to Post-War Developments, 

Meagre -dearness * allowance - to railway workers,—611-12. कर Non-representation-of Scheduled Castes in Railway Services, 583. 5 Stoppage of Ae number of passenger 
trains. 640. 

Question re— 
Application of State Railway rules to Oudh 

and Tirhut Railway. 1345, 
Coal supply to. the Glass Bangle Industry, 

Firozabad. 1153. 
Conditions of service of Oudh and Tirhut 

Railway employees. “1344. $ 
Dearness allowatice sanctioned for emp- 

loyees of the Central Government. . 435. 
Dearness allowances for inferior servants. 

434 
Disbursement of fines fund on Oudh and 

Virhut Railway, 1345. 
Non-payment of extra duty allowance to 
Bombay Circle Railway Mail Service 
staff. 501. a 

Posting of un-paid probationers as Guarda, 
etc-¥ on Oudh and . Tirhut Railway. 
1345. 

Reduction in supply of kerosene oik to 
Glass Bangle Industry, Firozabad. 
1218-19. 

Representations for revision 

Sn aaa upply ‘00% ‘ins, etc., loyees 

trike Posts and Telegraphs Department. 
501-02. 

Treatment meted out to Delhi detenus in 
Punjab Jails. 

Want of wagons for transport 
Bangles from Firozabad, 1153. 

of dearness 

of Glass 
"54. 

Question (Supplementary) re— 

a.
 

Accommodation for 
servants, 283. 

Amendments to.the New Delhi Rent Cont- 
vol Order. 658. 

A ivan Officers 

women Government 

1050१ oo 

Applicability of Tndian- 
American troops - stationed 

1600: cece = 
Appointment of Brigadier Wheeler as 
Director-General of Archeology. 348, 

Coal posifion. — 207. डर 
Commission to enquire into alleged ineffici- 
ency of Archwological officers. 349.. 

Contract for-cash and pay work on North 
Western Railway. 652. \ 

Detention of certain Sikh workers.: 1087, > 
1088, con 

-Development Officers for eyolving post-war. ~ 
reconstruction plans. 541. ¥ 5 

Directives issued to Bengal Government for 
coping with famine in Bengal: 13: 

Employment _ of women for underground> , 
a a ie te eae ae SOs lll Ss eee ae in collieries. 1745. — ae * 

yp
 

- as 
i, 

= 



employed on British-owned ships. 193. 

Measures for’ increasing coal output. 719. 

Monopoly for purchasing wool to Shiamji 
Mal of Amritsar. 5 

Post War sdvereignty of air ports built, in 
India by Foreign Governments. i 

Proposed visit of eae Indian industria- 

lists to the United Kingdom. 280. 

Report oh ‘education by Educational 

safer to the Government of India 

Question (Supply) re— 
Re-print of the pamphlet | 

Education and Research in Relation to 

National Welfare”. 1402. 
Responsibility for supplying accurate in- 

formation to Secretury of State on Indian 
food situation, 543,°544. 

Review of cases of detained Sind M.L.A’s- 

etc. « 

Review of the cases of detenus. 87. 

Rules to enforce Reciproci Act. 8. 

Scheme of educational by the Educational 

ee ere 

Enquiry into causes of Bengal famine. 5. UMA MASJID— Sees 5३८ कर 

cts 2 of’ their own ti in India by Question re taking of charge from the— 

_the United Nations. “abs 7 हु Managing Committees of the —— ete. 

Introduction of women labour in coal 430-31. , 

_ mines. i - | JUMA MASJID AREA— 

Labour unrest in Karachi Port Trust. Question re filth deposit nuisance and obs- 

1680, 1861. truction of road to Post 09! in — + 

Tiondon speeches of Messrs. Bhole and Delhi. _ 1756. 

Ghiasnddin, 85. JUMA MASJID DISPENSARY— , 

Lower wages, etc., of Indian seamen See—‘‘Dispensary(ies)"” ——- 1396. कक 

‘Adviser to the Government of India. 

1300. 
Statement by .Mr. Hutchings 7¢ Bengal 

famine. 15. 
Statement-on famine conditions in Bengal. 

Statements by Secretary of State on Indian 
food situation. 197, 198. 

Steps for building up of 
grains reserve, ete. 17. 

Resolution re— 
Floatation of loan 

agriculturists. 
Ree 

1 68-69. 7 
Release of political-prisoners. 98-101. 

< Statement of business ‘by the Honourable 

Sir Sultan Ahmed. 1518. 

JOURN ALIST(S)— 

“Central Food- 

for subsidizing the 

“for Baluchistan. 761, 

Question re. proposed visit to India of 
Mr. Walter White, an American ——, 425, 

JUDGE(S)— 
Question re desirability of appointing High 

Court ——-from the Bar. 1032. 

JULLUNDUR— हि 
~ Question re placing certain barracks out of 

Hounds for Personnel of Transportation’ 
Training Centre, ——- - 1461, 6 

JULLU NDUR CANTONMENT— 
Question re— ’ 

JUMA, PRAYERS— ‘ 

Question re —— in office compound of 

व. 0, M. A. and P., Lahore.” 901. हि 
TJumatd Wida— 2 

Question re holiday for 
“Muslims in. Divisonal 

—— not granted to 
Superintendent’ 

Office, Delhi. 1148. 
JUMNA VALLEY ELECTRICITY COM- 

PANY— : > ¥ 
See “Company (ies.)* ‘ 

JUNAID, DR. M. M 
Oath of Office. 1911. 

JUNCTION(S)— is 

Question re duties, etc., of waiting room: ; 

bearers at —— Stations on East Indian 

Railway. 1697. i 

JURISDICTION— 
ae | 

Question re —— for purchase of Aman crop H 

of the four chief agents in Bengal. 567. है 

JUSTICE, ADMINISTRATION: OF— 
‘See “Administration of Justice’’. F 

JUTE— , 

Questidn re Conference held for fixation of 1 

acreage for —— cultivation. 652-55. :-: ; 

1 
K (५ 

KAILASH BIHARI LALL, MR— * 3 

Demands for Supplementary Grants in ,tes- i 

wt of — 
a 

Department of Industries and Civil j 

Supplies. 1657: 
Finance Department, 1646-48; 1654. - ; 18, 
Election of to the Standing Committee 

for the Posts and Air Department. 905. 

lection of —= to the Standing Finance 

Con.mittee for Railways. 1 

Hindu (de, Part IT (marriage}— 

Motion to refer to Joint Committee and 

“to circulate. fe 

Indian Penal Code (Amendment) Tull ~~ 

(Amendment of Sections 497 and - { 

Motion to refer to Select Committeé.  167- 

68. 
Motion for adjournment re disappearance of 

rice from. Patna and Bhagalpur markets 

consequent on. partial rationing. 5 = i 

Motion to reduce demand. for “Railway : 

Board” re— 
न 

Extensions to superannnated personnel. f 

Non-rep' tation of heduled Castes i j 

Railway Services, 578. 
Question re— rE aus ee 

Admissibility nents ae a= 
Inadequate number of Ticket Collect 
—— Tailway Station. 1515, 

of 
nent allowance while on leave, | 

omal Hocation of profits of cloth 
No ee roster for Ticket Collectors at 
— Railway Station. 1515. ०० 

Non-payment of -rank-pay to certain _ एश- 
sonnel at~ Transportation ‘Training. 

< Centre, —— - 1459. = 

~~. Placing Saddar Bazar, —— , out of bounds 
ae dian Personnel of Defence Services. 

_ dealers. 1397. 
Bihar detenus. 88. = 
Biharis as Assistant Geologists. 1225. 

Biharis in the Incone-tax Denartment- 
1265. ¥ 

Cases of fraud, etc., against East Fndian 

Railway servants, 1697. - 
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a eo Neuen at पक मद Ma] Games ee चमक Censoring of the statement of Mrs. 
sg Sarojini Naidu, 230-31 

Central Intelligence: Bureau, . 607-08, 
Central Legislature Members in Provincial 
Food Councils. 1225. 

Civic Guards employed by Madras 
<i Government. 1262. 

Civil supplies for Shalidera, Delhi. 559- 

Civilian Grocery Shops in-Delhi.~ 608. 
Closed and sectional holidays in External 

Affairs Depariment, etc, “1265. 
Complaints against. the behaviour of the 

Superintendent of Indian Languages 
os Section of the Bureau of Public 

Fi Information. 426. 
Construction of Patna Broadcasting 

~. Station. 89. i हि 
»- “Cripps offer’? arid activities “of + the 

is Reforms Office. 37. 
Cutting of water supply in Shahdara, 

Delhi. 562. 
Delay in transit of postal articles to per- 

sonnel of Defence Services. 1805. 
Delays at Sales Office of Manager of 

FE Publications, Delhi. 1227. 
-. Desirability of Lord Budha’s birthday 

being observed as public holiday. 1265: 

Desirability of running Rail Motor Cars 
between Delhi and Ghaziabad. 1697-98. 

Differentiation in treatment of accredited 
03. = correspondents 

Disqualification on the ground of nepo- 
tism - for Municipal . Commissioners 
Shahdara, Delhi. 6; 

= Distribution to poviness. from Central 
pt Road Fund. 

Junction. “Stations on East Indian 
Railway. 1697. 

=" ; ‘Exclusion Delhi, — from of Shahdara; 
ae Rationing Scheme. 561 

Eye test for Travelling Ticket Examiners 
01 East Indian Railway. 186 

Facilities for education ip Shahdara, Delhi 

Facility to detenus for appearing at 
- _ University examinations. _88. के 

‘Fees prescribed for supplying “copies of 
certain railway documents. 368 

Foodgrains stored by Bihar Government 
: for their servants, 1567. 

= Gazetted Officers on Railways charged 
te with corruption, ete. 

Bots age h-handedness of landlords in 

Independence Day arrests in Delhi. 231. 
Tneligibility -of policemen’ for _ military 

eS services, 1097- 

{nspection of certain railway stations in 
— Moradabad Division~by the Commerc’ 

s eh Superintendent and the Assistant Supe- 
i tintendent. 368. = 

if Ynsurance companies spplving for raising 
of share capital. 1: 

Jurisdiction for purchase of Aman crop of 
the four chief agents in Bengal. 5 

Land isitioned by Gi { near 
Shahdara Railway Station. 561.~ 

Lowering down of prices of cloth to be 
manufactured. 

Question *e— 
Luggage, etc., of personnel of —Defence 

Service’ carried by Railways at Govern- 
ment risk. 1995. 

Mal-administration of the salt supply 
scheme in Bihar. 18-19. 

Measures for rationing, etc., in Bengal 

Medical examination of Railway station 
vendors, ete., on East Indian Railway. 

Shahdara, Delhi. Manicipal Committee, 
560. 
hee channels for distributing cloth, 

Non-availability of rice 
tates outside Calcutta. 

Operation of the Punjab Urban Rent. 
ee Act in Delhi, 1092, 1569. 4 

है 
Postage stamps considered as legal tender 

by Government Railway Police at 
Lhaksar. 1804-05. 

Production and sale of standard cloth in 
Provinces. 1027-28. 

Promotion of qualiied Copyholders- and 
visers as ders in Government of 

India Presses. 1226, 
ss trains running without — light. 

at controlled 
556-57. 

Refusal of permission to Gwalior and ‘ 
Northern India Transport Company to 
run petrol buses between Delhi and 
Shahdara-Delhi. 1861; 

Regulation for dress of Non-Gazetted 
Railway servants on East Indian Rail- 
way Administration 1697. =s 

- Representation of distributors on Gloth % 
Control Board. 1397 

lice officials re-employed under 
Delhi Ra Scheme. 1038. 

Rice purch: ae export to Ceylon from 
Benga! 

Scarcity of rice-and rotten quality of food. % 
grains in Patna market. 1567 

Scarcity of small coins. 230. 
Section 93 administration in Bihar. 1266. 
Sections of North Westé#h Railway 

served by Rail-Motor Cars. 1698. 
Sunday and other holiday allowances paid 

to Anglo-Indian and European Guards 
on old Bast Indian Railway Section. 
1687. 

y 

Transfer of the Hindi Section of the — 
Bureau of Public Information to Lahore. 
425-26 

Verification of character 
ies at Hardwar and Dehra Dan. 

War time mal-practices in coal trade. 722, 
971. == 

‘Wheat purchased by East Indian Hpsll 4 

Question (supplementary) re— 
C to 

National Sa Certificates in Shaha 
bad, Bil “19884. 

Indian National Flag: 1982. ae 
Bod the adoption of rehabilitation = — 
‘phate an Basta 5 

Re-publication of the Hiyasat. 559. ee 
—
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Resolution re— _ 
Debarring of Go nts’ electio: 

Indian States (Protection Against Disaffec- 

to Port Haj Committees. 756-57. 
Floatation of loan for ‘subsidising the 

agriculturists. 740-4) 
Release of political prisoners. 101-02. 

KANARA DISTRICT, SOU 
Motion for adjournment re starvation’ due to 

inadequate afrangements for distribution 
of foodgrains- in Buntwal, —— . - 

{ 
See “also South Kanara District’. 

> KANCHRAPARA— - 
Halder, Question re discharge of Mr, 

= officiating chief chemist at_—— Railway 
Workshop. 

ee KARACHI— 
4 Question re— 

Certain cartridges available with the 
Bombay rms. 86. 

Detention of Walizada Abdulnabi of ——. 
1979. 

Film of Muslim League presidential pro- 
cession at 362. 

= Labour unrest in —— Port Trust. 1680- 
81, 1751, 1860-61. 

Proposed recruitment: of Preventive Offi 
cers, etc., in Customs office. 82-83, 

Staff. clerk of —— general Post Office 
1. 

| _ Transfer of control of Sorting Department. 
ete. M. 8. Superintendent in ——. 
‘787-88. 

KARACHI DIVISION— 
Question. re— 

Discontinuance of travelling van porters in 
North Western Railway. 

Fixation of lowér pay for grade I 
in ——~North Western Railway, on 

' 

जे 
द 

| 

ae to. Circulate, 777-79, 781, 783, 

Kazis Bill— ~ as 
Motion for leave to introduce. 1830 

Motion for adjournment re— 
Fresh restrictions on detenus in the matter 
ea peas of letters written by them. 

cover 

156-57, 
Repression, carried on under the 

of the Defence of India Rules. 
176-78, 191. 

Motion to veduce demand for 
Council” re no confidence in the Govern- 
ment. “993-95. . 

Question re— 
Absence of Muslim Chief Clerks on 
Bombay, 
Railway 1139-40. 

Allotment on entertainment of British and 
Indian troops. 767 68. 

Appointment. of Brigadier Wheeler as 
Director-General of Archaelogy. 347-48. 

Ban on Import of leather, etc, to Pishin 
District. 1332. 

Binders in Government of India. Press, 
New Delhi. 

Certain military servants disqualified for 
ne to Allahabad Cantonment. 431, 

“Executive 

Commission to enquire into alleged ineffi- 
ciency of Archaeological officers. 348-49. 

Concert parties for Indian troops. 767. 
Conversion of an Extra Departmental Sub- 

Post Office into a Branch Post Office: 
1507. 5 

Deduction -from Overtime of Muslim 
ployees of the Gov: of India 

Press, New Delhi, for Friday prayers. 

Desirability of “a Selection Board of 
Bombay, Baroda and Central India 

abolition 6f that grade. 49-50, 1863 64. 1398: 
Food Inspectors, etc., appointed in —— 

and Multan Divisions. 957. % 
4 2 ar Pp for ity. Rail 

Bt 
Selections for higher grade promotions in 
pus ani hi Divisions. 957, 1995-96. 

Unfilled quota for Gazetted Muslim Offi 
cers in —— North Western Railway 

। 948-4! 
L KASAULI— = 

dequate Sikh representati 
4 on Cantonment Board, —— . 845. 
= KAZIS BILL— 

See “Bill(s)”. = 
KAZMI, QAZI MUHAMMAD AHMAD— 
“Abolition of Whipping Bill— 

lotion to continue. 775. 
a ‘Motion 10 refer. lect _ Committee. 

33, 1814, 1815, 1820, 1821, 1 
Code of Criminal Procedure (Amendment) 

Bill (Amendment of ‘sections 62, 488 

} = 
Motion to Continue. ~ 775 

Presentation of the. Report .of the Select 

Committee 

* Code of Criminal Procedure _ (Amendment) 

a. “Bill (Amendment of sections 378 and 429)— 

She Motion to Continue: . 775. 

= Indian Penal Code (Amendment) Bill 

हट "थक आई of Sections 407 and 496)— 
Motion to refer to Select Committee, 

Desirability of abolishing Staff Committee 
Bombay, Baroda — Cent 

Railway. 
Desirability of giving old scales of pay to 

clerks appointed prior. to Ist ears 8 
1928 on East Indian -Railway. 95. 

Discrimination between Indian and Anglo- 
Indian apprentices at Jamalpur Work- 
shop. 790, 1575. 

छाप Elections to Cantonment Boards. 

Grades of pay for clerks on East Indian 
Railw: 1695. 

Grievances of temporai cletks'.in the 
General Post Office, Delhi 1833. 

Intermediate Class Passes for staff 
appointed after 1928 on ~East | Indian 
Railway. 1696. 

Letter of Taj 272 aa of Lahore to 
‘Maulana 

Maximum pay for clerks in grade V on 
East Indian Railway. 1696. 

M ial of Sub-P 
increase of allowance. 1506. 

Minimum Qualification for recruitment of 

candidates as U; Division Clerks in 

in U.P. for. 

the Central Excises and Salt Revenues, - 
60 ee पट गदर ~ Western Division. 48 

64, 170, 174-76. 

e
e
 

i 

> 

Baroda and Central India —
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+ 

S 

Minimym qualification for recruitment of 
Hip das as lower-grade clerks. in the 
Central Excises -and _ Salt Revenues, 
Western Division... 48. 

+ Mr. Zahur Ali's scheme ré* entertainment 
of Indian troops: 

Muslim doctors, etc., employed in the 
A. है, 29. Department of Calcutta Port 
Trust. 721, 969. 

Muslim Executive Engineers, etc.,“in the 
Civil- Engineering Department of 

- Caleutta Port Trust. 721, 968-69. : 

५ Muslim recruitment in the Central Excises 

Wages in the Government of India Press, — ' 
New Delhi, for work on Sundays and 
other holidays. 

Wireless License Establishment of Posts 
and ~Telegraphs Department. 1684 

Working of Extra Departmental -Sub-Post 
Offices. 1505. 

Question (supplementary) re— 
Burma reconstruction conference 

convened by the 
90. 

to be 
Burma Government. 

Interviews of Sir Shafaat Ahmad Khan 
with Field Marshal Smuts regarding 
status of Indians in South Africa. 194 

oe Salt Revenues, Western Division. pasion a eels of Messrs. Bhole and ¢ 
के jasuddin, 86. - 

": " Mrs. Sarojini Naidu’s recent letter to 
Sy Saal pear 22 ge ores : Government. of India, Home Depart- 

ment. 87. c 
~ Muslims in the Estates Department of Muslims in Meteorological Department 

Calcutta Port Trust. 721, 968 953. 

N x ‘a Muslims as N af nt_of Section 4 of Legal 
1 है; Signal Inspectors, ae in Bomba A otitis Act ‘in Baloch: Area 

sett and Central India Railway Gan, See = 
sy uimine osition. 

हि ? Non-supply of Bombay Chronicle, etc., to Release of political prisoners. 102-04. 
> rdar Sardal Singh Caveeshar, 597. Requisitioning of houses by Government 

put rapely of stools to “Lino-Machine in Caleutta. 77. पु 
coolies. I - 

Paucity of Muslim officers, ete., ewan re 
Caicutta Port Trust. 721, 970. - Q Colour taeda 023, 1996, - 

Pay, ete., of Sub-Postmasters. 1505-06 Retaliatory measures to colour bar condi- 
tee of and for muslim | , + 88810: 1024. 

rectuitment in the Central Excises and = as : 
Sait ‘Revenues, Western Division. KEROSENE OIL— S * 

Percentage of Muslim oe per Suhordinat in supply of —— to 
and Lower Gazetted officers on Bombay, glee Bangle Industry, Firozabad. 1218- 

1686. 
Position of persons working temporarily in 

posts created’ before war vis-a-vis “war 
service men. 1454-55. 

Promotion of qualified copyholders and 
revisers as readers in the Government of 
India Presses. 546-47. 

; P: ti grade of techni 
ey cal hands -on East Indian Railway 
५८ (Mechanical Department). 46. 

< Racial d i of : d at: Buhordi 

Supervising Staff and Draftsmen on East 
Tri ay Ra ilway (Mechanical Depart 
ment). 46. 

Recruitment, to Lower Gazetted Service at 
austin and Moghulpura_ Workshops. 

Restrictions on entry into Quetta. 1330. 
82. 

Salaries of graduates recruited as Wireless 
License Inspectors. a 

Scales of ey certain ex-Apprentices. of 
echnical School. 1675. = 

Demand for Grant aa 
of—™ 
Department of Indians Overseas. 1644. 
“Emigration External’. 1711, 1712 
Miscellaneous. 1715, 1717. 

Indian Finance Bill— 2 
Motion to consider. 1487-91, 1594, 1598: 

Indian Merchant Shipping (Amendment) 
Bill— <3 ty 
‘Motion to Consider. 776. 

Motion for adjournment re— - 
Dilatory tactios of Government in  enfore- 

ing the Reciprocity Act. 210, 211, 224. 
Failure to enfores the Reciprocity . Act. 

tra ai jeees* em; 

KHARE, THE HONOURABLE DR, 
Supplementary 

Mem! to the Standing 
Committee on Emigration, 255. > 

Election of Members to the Standing 
as Committee on Pilgrimage to the Hedjaz, 

43, 
Resolution re _debarring Government 

servants’ election to Port Haj Committees 
753, 754, 757-58, 759. 

Statement (Laid on the Table) re ee of 

Supersession of eartajn Binders of ~ the 
Government of India Press, New Delhi 

fe 1399-1 
| tisfactor arrangements for 

Muslims on Bombay, Baroda and Central 
In ilway. 11 

; 

rtant events 76 vent, 
pie of the British Empire. 53. ? 

AR’ Rai ilway contract : Question re Ni Western 
for storage of liquid fuel at —— - 1859. 

KING'S COMMISSIONED OFFICER(S)— 
See “Comm: (3) 

KISAN CONFERENCE, ALL INDIA— 
See “Conference(s)’” 
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KRISHNAMACHARI, MR. 7. T.— 
Central Excise Bill— 

Motion to consider—236-37. 
Consideration of clauses —— |. 237-39, 

241-43. AF 245, 246. 248-50. 
52, 255, 261, 262-265 
266-267, 269, 270, 271-72, 274-75, 276-77 
310, 311, 312, 313-15, 317, 318, 320-21 

Motion to pass. 327-28. 
Demand for Bapplonentacy Grant in respect 
of— 
Commerce Department. .1655-56. 
Department of Indians Overseas. 1644. 
Department of Information and Broad- 

casting. 1639. 
Department of Posts and Air. 1659. 
Finance Department. 1645, 1653. 
Miscellaneous Departments. 1713, 1721. 
Police, 1707. 
Salt. 1634. 
War Transport Department. 1660-61. 
lection of —— to the Standing Finance 
Committee. 1464 
General discussion of the 

862-66, 925, 936, 938, 942, 943, 
General discussion of the Railway Budget 

Indian Bar Councils and Legal Practitioners 
endment) Bill— 

Motion for leave to introduce. 1831 
Indian Coconut Bill— 
~ Motion to refer to Select Committee —— 

eneral Budget. 

4-16, 
Consjderation of ‘clauses. 816. 

Indian Finance Bill— हे 
Motion to consider. 1249, 1259, 1271-91, 

1300, 1521, 1522, 1526, 1547, 1548, 1549, 
1550, 1551, 1609, 1610. 

Indian Income-Tax (Amendment) Bill— 
Motion. to refer to Select Committee. 

05, 806, 807, 808. 
= ‘Motion to consider. * 1728-30, 1735, 1736. 

Consideration. oe 1741-42, 1743-44, 
1871-72, 1874. 1880, 1881 
83. 

Motion to pass, 1884. 
Motion for adjournment re— 

Order preventing railway travel for 
attending the All-India Kisan — Confe- 
rence at Bezwada. 684-86, 687. ° 

Order served on Mrs, Sarojini WN: ae 
directing her not to participate in public 
meetings, ete, 61-63. 

Motion ve United Nations Relief and Re 
habilitation Administration Agreement. 

2006,..2009. 
Motion to reduce demand for— 
“Appropriation Reserve” ze -enhance- 

ment of passenger fares. ~ 511 
“Department of Industries “and Civil 

Supplies’ 7é° Supply of Consumer goods 
as a wieans of anti-inflation. 1167-69, 
175. 

Efecutive Council re no confidence in the 
Government. 988—91, 1009, 1010, 1011 

“Finance Ds f 

Question re— : 

. 

Absorption by His Majesty’s Government 
का dollar credits accruing to India. 771- 

Action in respect of detenus under 
Orilinance IIT of 1944; 1980-81, s 

Activities of the United Kingdom Com- 
mercial \Corporation, 839. 

Appointment of Brigadier Wheeler as 
Director-General of 
56, 

Archaeology. 355- 

Commodities exported by United Kingdom 
Commercial Corporation, 840-41. 

Commodities released for civilian constimp- 
tion. - 
anor eas Indian Chamber of 
Commerce, Calcutta, regarding expan- 
sion. ete, of non-Indian Aaataieiaas 

Curtailment of fuel rations to Government 
staff. 891, 

Development Officers for evolving post-war 
reconstruction plans, 540.41 

Discontinuance of free supply of Govern- 
ment, publications: to’ Chambers of Com- 
merce and Trade Associations. 541. 

Discretion to Registrars of Joint Stock 
Companies to refuse inspection, etc., of 
te of certain undertakings. 1402- 

Dollar exchange facilities for ‘remitting 
ute ol to American magazines, 

Doubling of railway line’ between Delhi 
and Agra. 1324. 

Employment of Honorary, Adviser for 
News-reel production. 986 

Beppe cic: etc., on the News Parade. 

Export surpigs since freezing of dollar 
resources in Indian 1092-93. 

Facilities for exports of British. cotton 
manufacturés to India. 354-55. 

Government contribution to India Labour 
Federation. 191 

Tiness of r.. Syed .Mahmud - and 
Mr. , Vallabhai_ Patel. 423-24. 

Tlness of Shrimati Parvati Devi. 423. 
Imperial Secretariat Civil Grocery shops. 

891-92. 
Import and f; 

sulphate. 1335-42 
Import of farm machinery from America 

of 

India’s representatives and _ the 
Nations Relief and 
Agreement. 542. . - 

Officers in oe of the Indian News 
i 

Rehabilitation 

Sekt: 
rogramme for expansion of All-India 
Radio. 1091, ; 

Protest against the 
ing heavy chemical 

Relationship between the Information खाते 

oer ure for import- 
034-35. : 

committee for scrutinising —— expendi 
ture and. suggesting economies, 1061, 
069. 

Railway Board re financial position of | 
ae with ial reference to Post- 

iar Developments, 574 

. 5 Broadcasting Department and the 
“Information Films of Tndia.’’ 1987-88. - 

Requisiti of houses by Government 
in Dacca. i 

Review of work of Economic Adviser to 
Government of India. 1403-04. 

Salary, etc., of the Economic Adviser to 
Government of India. 839-40. 

United | 
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Status and postin of Associates of 

tute of A ७8. 1 
Steel released for use of civilians, 651 
Stocks of newsprint. 356-57. 
Transfer of control™ef paper production 
and pee to Supply” Department. 

United States Foreign Economic Adminis. 
trator and purchase of commodities in 

beta India. 1402, 1691 
| ee Use by Government 6" a dehydration 
(८ factory at Amritsar. 1037. 
[ ‘Visit of Mr,- Wright. Henderson to New 
‘ee = Delhi. 490-91 
1 © =. Question (supplementary) re— 
Soe " Appointment of Brigadier Wheeler as 

कील General of Archaeology. 554. 
Bye-election for the + seat of the late 

है Mr. Satyamurti. 893 are 
॥ Commandeering of ships on the Indian 

Register. 725. 
te Conference called by Burma Government 

5 at. Si 
ja > Consumers’ goods imported from the 

United Kingdom. 550. 
Deaths in Bengal in 1943. 1040. = 
Exporters and export quotas of tea. 1755- 

हे Family allowance for Mr. Yudhyir Singh, 
; a_deténu. 896. = 

x Money invested by Indians in Burma 
645 

3 Passenger bogies of -Dacca Mail train 
~ = catching fire. 1323. 

“4 Policy for issue of licences for import of 
and dyes. 1223, 

of civil 
India. 140, 

Requisitioning of houses by 
in Calcutta. 76. 

= Seditionsness of the “Congress pledge. 
E 597. 

Unani and other systems as part of 
scheme for improving medical help te 

- masses, 1392. 
Want of lights on Bengal 
Railway trains. 

Resolution re release of political 
115-18 

KRISHNAMOORTHY, MR, ४ 8, A— * 
is Oath. of Office. 

KUSHAL PAL SINGH, RAJA BAHADUR— 
Election of the 

for Roads. 906. 

ee 

in jation 

Government 

-and” Assam 

prisoners. 

~ LABOUR— 
Motion to reduce 

हैं dealing with questions 
~ “anterests of- Indian —— 

~ Question 7e— 4 
‘eeding of —— ie see on 5० 
works in Bengal itary authori 
ties, 29. 

Insufficiency CO ees es loading and 

ding Committee | 

LABOUR: DEPARTMENT— 
Election of Members to the Stand: 

mittee forthe ——, 1235-36, 1 
Question re Labour“ Adviser 

1559-60. .. 

Com- 

to the —. 

LABOUR, DEPARTMENT OF— 
See “Department of Labour’. 

LABOUR FEDERATION— - \ 
See “Federation see 

LABOUR SUPERVISOR(S)— 
Question re publication of Railway ——'s, 

annual report. 25. 
LABOUR SUPERVISOR OF RAILWAY— 

See “Supervisor of Railway Labour” 
LABOUR TRIBUNAL(S) 

See" Tribunal(s) 

LABOUR UNREST— 
Question re— 
—— in Karachi 

1751. 
See -also ‘‘Unrest’’ 

LABOUR, WOMAN— 

Port Trust. 1680-81, 

COMPART- 

Question re forced entry of soldiers inte 
at. Burdwan. 1317-18, 

LAHIRI CHAUDHURY, MR. D. K.— 
General -disoussion of the General Budget. 

880, 
Hindu Code, Part IT 

Motion to refer to 
to circulate. 2 

Motion for Adjournment re— 
regs: of Gouripur Mohanganj} 
Tharia anjate Railway line. 1806. 
der served on Mrs. Sarojini Naidu 
directing her Banat SE articipate in pub- 

lic 1m + 
Motion #e election of members to the 

1६६९6. 1229, pe Finance ~ 

s
s
 

>> 
oint Committee and 
822, 

Motion to reduce Demand for —— “Home 
Department” re abuse of Powers under 
the Defence of India Act - and Rules 
1121, 1130 

Motion to reduce demand for ‘“Miscellane- 
ous” re Post-War Reconstruction with 
special reference to the scheduled castes, 

LAHORE— 
. पे re) ५ 

* (एच qi Divisional Trans- 
eric. 4 from. fhe-s we 
Walton ee 

1111688- 
en aye in 

0.0. & dP. है 
Letter of = Taj. Company f —— to - 

Maulana Abul Kalam’ Azad. 1093, = 

Superintendents oo बे a 
and 

nbs served on Mrs. Sarojini Naidu at 
— Railway Station. 88. 

Promotion: utine dlerical 
pede in ae fice of J.C.M-A. and 

Transfer of -Languages 
of Public Information to 
1262-63. 

Transfer “of Hindi Section of - the 
of ic _Information. to - --- 

of ——. 1342. 
office compound 

901 
of 

_ Non-Muslim 
J.C.M.A 

of Bureau 

[a ne Se  िल चल प अपर पक पलक ° 
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 [TAHORE CANTONMENT— सन पड 1 

porary clerks, etc., recruited by CMA. 
and P., —. 900. डर 

LALCHAND NAVALRAI, MR.— 

position of tem-— 

the Government. 1005. 
“Finance Department” re appointment of zx (00 tinisin Gbreecineth ‘Abolition of -Whipping Bill— osammeice 

Motion to refer to Select 
* 1814, 1815-17, 1819, 1820. : 

Aligarh Muslim University (Amendment) 
ill Motions to refer to Select Commit- 

tee and to circulate, 1823, 1828. 
Central Excise Bill— i 

Considerations of clauses. 250-51, 276, 

309, 31, 316, 317. ५ 
Demand for supplementary grant in respect 
of— > 

“Department of Information and Broad- 

casting’’. 
Food Department. 1662-63, 1669. 
Indian Posts and ‘Telegraphs Depart- 
ment. 1 3 

Miscellaneous Expenditure. 661-62. 
Police. 1705, 1707, 
Working Exp E of General 

Department. 668.” 
Working Expenses—Expenses of Traffic 
Department. 667. है 

Working  Expenses—Maintenance and 
supply of Locomotive Power. 

Election ‘of —— tO the Central Advisory 
Council for “Railways. 1699. 

Election of —— to the Standing Commit- 
e for the Civil Defence Branch of the 

Defence Department. . ie 
Election of —— to the Standing Commit- 

ted for the Information and Broadcasting 
Department. 369. 

General. discussion of the General Budget. 
: 880-82, 937, 

३ General discussion of the Railway Budget. 
385, , 398, 404, 407, 411. 

Hindu Code, Part 11 _(Marriage)— गन 

Motion to refer to Joint, Committee nnd 
to circulate. 819, 822, 830, 1889, 1995, 

ca : 1902. 
at Indian Coconut Cess Bill— 

Motion to consider, 811-12, 813. 

¢ Indian Finayece Bil— ._. 
Motion to consider. 1353, 1447, 1611. 

Indian Panel Code (Amendment) Bill 
area of Sections 497 and 496)— 

ion to refer to Select Committee: 
159, 160; 164-67, 173, 174. 

tion) Amendment Bill— 
Motion to circulate. 779-80, 782, 783. 

Motion for adjournment re— 
Failure of Military Authorities to pte- 

vent decals. by Hurs in Metho Dero, 
Sind. ~ न 5 
7 “preventing railway travel for 

atten _ the All-India Kisan  Con- 
ference at Bezwada. _ 689-90. 

Order served on Mrs_ 
५ directing her -not to participate in 

public, meetifigs, etc. पु 
i Repression carried on under the cover of 

the Defence of India Rules. 186. 
( eS » Motions re— ni 

‘ Election of members to the Central 
> a _sory Council for ‘Railways. - 1234-35, 

Election of members to the Standing 
te 7 Gommittee for the oe and 

Indian States (Protection Against Disaffec— 

stojini Naidu | 

aa or ox. Broadcasting Department. 

— and suggesting ecouomies, 

“Railway Board” re— 
Disapproval of policy and —working 5 of 

the Railway Board. 527-20, 534. 
Extension of Compulsory Provident 
mend to all Railway Employees, 587, 

Extensions to superannuated personnel. 
24, 

Meagre dearness allowance to railway 
workers, 610-11. 

Protective Duties Continuation Bill— 
Motion to consider, 1927-28. 7 

Question re— ‘ 
Abolition of the Lower Gazetted Service 

on Indian Railways. = i 
All-India Railway Routine Institute, 

Delhi. 947-48. 
Assistant Inspecto and Assistant Exa- 

miners of Income Tax pe inted if 
ie Sind and Bombay Seton 

Australi: wheat d for Sind. 
1024. 

Block on the promotion -of Station Cor- 
respondence Clerks on North Western 
Railway. 1141. ¢ 

Bringing certain old scales of pay into 
ine with the revised scales on North 
Western Railway. 500-01 

Colour’ prejudice in the Union of South ~ 
Africa as regards Municipal Fraachise 
of Indians. 1208-09, - 

Communal reservation in promotions to 
stenographers’ posts in North Western 
Railway. 486. ss 

Contradictory Orders for fixin; 
of subordinate staff on Nor 
Railway. 65. जे 

Control over Appellate Assistant Commis- 
sioners of Income-Tax. 359-60. 

Demand for raising -dearness allowance 
* of subordi: in tax offices. 

598-99, 
Desirability of classifying Delhi ae Area 

‘A’ for des all i 

1089. 

seniority 
Western 

© 

Desirability of uniformity in qualifica- 
tions for,appointment to» Government 
service. — 1917-18. : 

Deteriorated oF ines on North Western 
Railway. i 

Direct recruitment of Inspectors of Works 
on North Western 151 न 

Discontinuance ‘of travelling van portets 
in Karachi Division, North Western 
Railway. 485-86, 

Dissatisfacti ov isitjioning of er 
private houses. 1085-86. 

Eligibility of examiners etc., in Bombay 
and Sind for appearing for Income-T: 

ficers’ examination. 598, 1574. 

Employees discharged North Western 
Baleares aan 

Engine oe on North Western Rail- 
way. 

An 
a 
A
C
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Extension of activities of the 

tion Officer (Railways) and Supervisor 
way bour. 

ns of Service to subordinate 
Railway staff. 363. 

Externment of © students ‘of _ Benares 
u University. 1085. 

Facilit y of mail travel to Privilege 
Ticket holders. 

Film of Muslim Enotes aie pro- 
cession at Karachi 

Fixation of lower pay for grade I Guards 
Karachi Division orth Western 

Railway, on. abolition of. that grade 
49-50, 1863-64 

Food - condition in Calcutta, 22-23, 
5 Gangmen = rived of Uniforms on Rail 

ways, 1864, 
Government contribution to« Indian La- 

bour Federation. 1915-16. 
Grievances of Indians in South Africa, 

Harassment. of Railway Staff by police. 

Incomé-tax_cay€ faken in appeal in Sind. 
415-17, 

“Introduction labour 
mines. € 

Japanese air attacks on Indian Towns. 
230. 

~ Karachi Division 
for seniority. 

Less number of engines repaired in Rail- 
way Workshops. 972-73. 

Inspectors ete., on North -Western 
Railway. 2-43. 

Low-salaried clerks ‘leaving — Infcome-tax 
_ Department in Sind. » 83, 847. 
Methods of recr: t 

nate” Services Commission 
Western Railway. 225. 

Minority communities representation 78- 
~=garding lawlessness*on the North-Wes- 

tern Frontier. 498 
Misapplication of the Revised State Rail- 

9" Leave Rules on* North Western 
Railway. 147. 

Misbehaviour 8f military troo 
railway staff and vendors. 

Non-provision of free quarters to certain 
Ne estern Railway — employees. 

of women in coal 
86. 

representation Guards’ 
51. 

Subordi. 

on North 

towar‘ 

1864. 
North Wester Railway contract for 
5 storage of liquid fuel at Kigmari. 1859. 
Overseas business.secured by North Wea- 

ragh certain 
ay 151. 

Peripdical maa extminations of North 
- mm lway employees. 7. 

Picking up of family = Railway em: 
+ ployees or vice-vérsa at ‘intermediate 

stations under North Western: Railway 
ass Rules. 971-72 

_~ « Proposed increase in higher grade 
mercial “Staff on North Western Rail- 

p way. 1864-65. 
roposed recruitment of Preventive Ofi- 

. etc., in Karachi Customs office. 
82-83. 

Publication of certain. annual oe rts 
- = “concerning labour on Railways. 0. 

© Publication of Railway Labour Supervi- 
sor’s annual report. 1924-25. 

~ Biharis “in the Tncome-tax 
~ 1265. 

Recruitment on North Western Railway 
‘as a result of examination and selec- 
tion, के 
Seen of minority communities 

ishment Brafiches of Railways. 

Restrictions on suspended Railway em- 
ployees. 1, : 

Review of cases of detained Sind 
M..A’s, etc. 768-69. 

Review of ‘the cases-of detenus. 86-87. 
Selection of _ Assistant — Controllers-- on 

North Western Railway. x 
Selection of Personnel Officers on North 

Western Railway.” “656. 
Sind Assembly Members in jail. 83-84. 
Statement on war ‘situation. 229: 
Superintendent —of- North Western Rail- 7 

way Walton School. 1142 = 
Supply and f food in Pro- 

vinces 
Tickets “issued from Delhi for Delhi- 

mbala Section Railway Stations. 844. 
Training. of Commercial Group” students 

at North Western Railway Walton 

rationing 

School. 1141. 
Transfer of control ~ of Sorting Depart- 

ment, etc., to R.M.S) Superintendent 
in Karachi: 787-88 

Transfer of officers from other Railways 
to North. Western Railway. 1859-60. : 

Transfer of two Signal Engineers from 
East Indian Railway to North Wesfern 
Railway. — 225-21 

Unconfirmed . Incomestax Officers — “and 
tors, ete., in Sind. 360. 

Unfi led vacancies reserved for minority 
tommunities. 

Weekly rest day for gang staff on North 
Western Railway. 1 

esti (Supplementary: ) re— 
Action in Tespect “4 
™ nance IIT of 1944, Se ee 
Action on. recomime of Special 

Haj Enquiry Report. 353, 354. 
“Allegations of corruption against trans- 

port officials. 
Allotment on entertainment of - British a 

and Indian troops:. 767, 768. . 
Amendments to the New Delhi Rent Con- 

trol Order, 659. 
es “5 सडक Officers employed on Railways. 

of Indian Cri 1 Law to 
४0098 stationed in India. 

690. 
Applying Famine Code to certain dis- 

tricts in Bengal, = 
Rain of American 5: 

ction of standing in the name 
of Mre, Asaf Ali. °1976. + 

Department. 

. 
Channel of recruitment to class IT offi- = 

cers in Telegraph Engineering Depart- re 
ment. 968. 

Colour bar in Kenya. 1023. — >> 
Commission to enquire into alleged _ in- 23 ee 

efficiency of Archwological officers. 349. - 
Commitments in respéct of supplies 

coal for bunkers aioe 141. 
Railway Advisory Committee for Jodhp 

Railway. 948. = 
Cas mposition of -W-A.C. (I) 

3 OE EE ee fe ra ee 2222: 



= Measures-for increasing coal ontpuf. : 

i on landlords 

junal p tage prescribed 
motions from inferior to _subordinate 

service on Railways. 1149 
to contribute to 

National Savings Certificates in Shah- 
abad, Bihar. 1983. 

Conversion of an Extra Departmental 
Sub-Post Office Into a Branch Post 
Office. 1507. - 

Desirability of a Selection Board on Bom- 

bay Batoda and Central . India ‘Rail- 
way. 7139. 

Desirability of appointing a Sikh es 

-Act i 

963, srr 
“ Non-posting of Muslims in E- 1 (B 

~ Section of the Personnel Branch, ol = 

-and Assam Railway. 1853. « 3 

Opening of new Telephone and Tele —_ 

graph Engineering Divisions. 1512. = 

Passenger bogies of Dacca Mail. train 
catching: fire.~ 1523. 

Paucity of Muslim: officers in the office of 

Chief Controller of Sapply Accounts. - 

Discrimination between Indian and Anglo-]> 

Indian apprentices at Jamalpur Work- 

shop. » 790. 2 
Dissatisfaction among Indian Officers of 

1.M.S. 1805. 
Employees of the Chief Cashier and 

‘Treasurer, North Western Railway. 655. 

Employment of scheduled castes in All- 
Indis Radio. 897. 

Export permits policy, 1754. 
Family allowance to Congress 

Panjab. 

“Filth deposit nuisance and obstruction of 

©-road to Post Office in Jama Masjid 

“area, Dellii. 1756. 
Fixing of pay of- retrenched’ staff _re- 

appointed in the Compilation Section, 
North Western Railway. 491. 

Footl Inspectors appointed in Karachi and 
Multan Divisious. 957. 

General ‘elections. to the Central gies isla. 
tive Assembly and the Couneil of State 1 = 

Government agents for purchase of food- 
“grains, etc. 

detenus in 

“Grow more food” carfipaign in the 

Punjab. 5. Se 

Hardships of Circle Service Telegraphists 
itt Delhi: © 1685, 1686. >. 

Health of Mrs. Kasturbai Gandhi. 79. 
Indian evacuees employed by Government 

or given maintenance allowance. To ~ 
Interviews of Str Shafaat Ahmad Khan 

awith Field Marshal Smuts regarding 
“ee status of Indians in South Africa. 194, 

ir uilrest in Karachi Port Trast. 

Lights provided in Lavatories of reserved 
compartments of General Managers of 
Railways. 87. 5 > 

Lower pati 7 of muslims appointed 
in Railway. 5 

Lower wages, etc., of Indian seamen 
employed on British-owned. ships. — 193. 

*Mal-adininistration of the. salt supply 
scheme in Bihar. 18; 

ete in Meteorological” Department. 

in the Railway Board office. 1153. 

Detention of certain Sikh workers. 1083. 1620. ae 2 ¥ न = 

Detention of Jaiprakash Narain under Paucity of Muslims in_ the Engineering 

Bengal Regulation—of 1818, 78. Dey partment, Bombay, Baroda and €en- 

Detention -of petitions of Lala Feroz tral India Railway. 490. 

Chand. 1080. = - Pay, etc., of Sub-Postmasters. 1506. 

Difficrtty i securing dati by ¥ tage of Muslim In: rs in Sind 

Members of the Legislative Assembly and Baluchistan Postal Circle. (1851. 

at’ Delhi Railway. Station.~ 149. -Preponderance of Muslim: Artists in All- 

- Directive issued to Be ngal Government India Radio Sistiot ae 1623. 

in the matter of distribution centres in Preponderance of Mus! Officers in the- 

Calentta. 20. a Punjab- Postal Circle. 1511.> 

Present method for procuring foodgrains _ 

in the Punjab. 3 = 

Prevention of slaughter of prime cattle 9. 

Production and sale of Standard Cloth in > 

Provinces. _ 1028. = pus 

Promotions, ete., in Personnel Branch of 
Bengal and Assam Railway. 

Proposed visit. of leading Indian indus- 

trialists to the United Kingdom. 280. 

Quinine Position. 2. 
Raising of Government Intermediate Col- 

lege, Quetta, to Degree College. 195. - — 

Recruitment. to Lower Gazetted Service 

at Jamalpur and Moghulpura Work- 
shops.. 789, 790. ea 

Relief for emplovees of Posts: and _Air 

हा कल under Militarisation -Scheme= 

1508. 
Re-organizati of © $- service. 

1972, eect Zs ee 
Repatriation of Italian prisoners in India a 

and wastage of footl at prisoners camps. 

79. = 
Requisitioning of ~houses by Government 

in Calentta. 76, 77. ~ 

Resignati from the im no 
Freeland Hostel, Ajmer. 49. aes 

Restrictions on entry into Quetta. _ ahs 

Retaliatory- measures to colour bar condi- | 
tions in Kenya. 1024. कं 

Rules for. working of “Press Correspon- = ~ 
dents Advisory Committee. 1986. _ x2 

«Rumours of big bribes in Bengal 606._ 
Sale of National’ Saving Certificates. 1801. _ 

Sohedaled Coie and their nomination fo 
30.8, ie s 

“Special allowatice to British junior mar ~~ 
~ried- officers. in India, 1453, 1454. 
Starvation deaths in Bengal. 14. # 
Stocks of newsprint. 357. ~ 

© Suh-Assistant Surgeons recruited on North 
Western Railway. — 1321. 

४ ions for. stimulating recruitment - 
endian Women to W.A.C. (1). 1080 

Technical- experts recruited for training 
of War Technicians. 539. 

Uniforms of W.A.C. (I.). - 895. 2 
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Unsatisfact ts for 
y 

Muslims on Bombay Baroda and Gen- 
tral india Railway. 1140. 5 «| 

"Want of a Radio Station in Andhra coun- 
try. 

Resolution re— 
Debarring of Govefmment servants’ vlec- 

tion to Port Haj Pea rere: 754-55. 
xv 

63, 1765, 1766, 1767, 17%, 1772, 1775, 
1774, 1775, 1777. 

‘Release of political prisoners. 4-98, 195, 
106, 108, 118-19, 

Statement of Business by the Honour- 
able Sir Sultan Ahmed. 1517, 

LALLJEE, MR, HOQSEINBHOY A.— 
Central Excise Bill— 

Consideration of clauses. “248, 254-55, 
257-59, 260, 265, 268-69. 

€onl Mines Safety (Stowing). Amendment 
ill— . 

Motion to Consider. 445. > 
Election of —— to the Central Advisory 

Council for Railways. 1699. 
Election of —— to the Defence Consulta 

tive: Committee. 1759-60. 
Election of —— to the Standing Commit 
“es the Supply Department, 1699. 

Election of —— to the Standing Com- 
mittee on Pilgrimage: to the Hejaz. 
775. 

General discussion of the Railway Budget 
377-80, 4 13, 

Indian Coconut Cess Bill— 
Motion to refer to Select - Committee. 

216-17. 
Indian Companies (Amendment) Bill— 

Motion to consider. 450, 451. 
of clauses. . 458-59, 460, 

7. 
Indian Finance Bill— 

Motion to consider. 1305, 1444, 1445, 
1531-45, 1546, 1609. 

Indian Income-tax (Amendment) Bill— 
Consideration of clauses. 1872. 

Motion for adjournment re lifting of ban 
on employnfent of women on underground 
work in coal mines. 126- 

Motion re United Nations Relief and Re- 
~ habilitation + Administration | Agreement. 

Consideration 
6; 

_ Motion to reduce Demand 
« Department. of Industries and Civil 
- Supplies re supply of consumer goods 

as’a means of anti-inflation. 1159-61 
+ of r’ re Government 

policy in dealing with questions affect- 
inig the interests of Indian Labour. 
190. 

{ «Miscellancous” re post-war Reconstrue- 
tion with special reference to the Sche- 
duled Castes. 1002-004. 

“Railway Board’ re non-representation of 
e@ Scheduled Castes. in Railway Services. 

579-81, 555. 
. Nomination of +— on the Panel of 

. Chairman. 54, 

Rail 
Question (Supplementary) re— 

ficers on ys. 

2 Applicability of Indian Criminal Law to 
American troops. stationed in India. 
1690. 

Applying Famine Code to certain dis- 
tricts in Bengal. 202. 

Complaints 1 the quality of food- 
grains supplied to Bengal. 725. 

Conservation of coal in India. 
Cotton textiles लक by mills* aud 

» hand- 
Export quotas for commodities. 208, 
Extension of medical relief services in 
Ben 723. 

Grievances of —Leather Merchants, ete. 
1035. 

Indian loyed G 
ment or given. maintenance allowance. 
८ 

Quota of Assamese in Bengal and Assam 
Railway Services. 

Rules to enforce Hedi preeliy Act. 3 
Starvation deaths in Bengal - 
Stocks released from army reserves for 

रू. civilians in Bengal 
Resolution re reforms Committee for Balu- 

chistan, 1766 
Statement of Business by the Honourable 

Sir Sultan Ahmed, — 729. 

LALMANIR HAT—: 
Question re non-payment 

for booked luggage under 
tary warrant from 

of compensation 
certain mili- 

to Delhi-Shah- 
dara. 979, 1692. - 

LAND{S)— = 
Question re— 

Authority responsible for sanitation of 
between Railway Bridge, Shahdara 

and Grand Tronk Road, 
Buying and selling of —— by Delhi Im- 

provement Trust. 1 
Contemplated return of certain_—— near 

Shahdara Railway 
former owners. 

—— acquired by military in Assam for 

Station Bridge to 

0 कक कक 65 Bengal. f pee yy military in Bengal for 
aerodron etc. Bie 

7. —— requisitioned by. pag near 

Procurement of —— for war purposes. 
970-71. 

LAND: FORCES— 
Question re scheduled castes Ci ‘issioned 

Officers in Indian ५ ete, 902. 

LANDLORD(S)— 
Motion for b 76 ulsion on 
—— to contribute to, National Savings 
Certificates in Shahabad, Bihar. 1461-62. 

Question re— 
Compulsion on. —— to ponte ta to Na- 

tional Savings Certifica’ in Shahabad, 
Bihar, . 

High- 1568. 
न््म GES SECTION— 

piel ns re transfer of ——-of Bureau of 
peta Information to Lahore. | 1227, 

See also ‘Indian ——”. : 

LATE WORK— 
Question re tonga charges for —— to Rail- 
Poa Clearing Accounts Office Staff. 795- 

LAVATORY(IES)— हल श 
Question. re— « 

Lights provided in —+ of reserved com- 
Managers of Rail- 

ways. 1686-87. 
Want of light in certain North Block 

clerks’ ——._ 1560-6: 

; 
x 
om 

$
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LAW INSPECTOR(S)— 
Question १४ - Muslim ae for selection 

—— on Hast Indian Railway. 1854 

LAWLESS NESS— : 
repre- Question १6 minority communities 

sentation regarding. —— on the North- 
Western Frontier. 498. 

LAWN(S)— 
Question re —— in front of “orthodox 

clerks’ quarter in D,I.Z.~ Area, New 
Delhi 1561. पु 

LAWSON, MR. 0. P.— 
Indian Finance Bill— 
Motion to consider. . 1372-76. 

flection of —— to the Standing Commit 
tee for the Food Department, 1998. 

Election of —— the See Commit- 

369. | t पता 

in Calcutta. 
re 

of houses by Government 

Resolution re floatation of 
sidising the agriculturists 

LEADER(S)— 
५ Question re desirability of release 1० _ Mr. 
| Gandhi and other Congress ——. 896-97. 
om LEAGUE OF NATIONS— 

Question 76 India’s. Membership of —— 
1562-65. 

LEASE-LEND— ‘neki ie 5 

and United States of America 
ing —— agreement. 1748 

LEATHER— 
Question re ban on Import of ——, ete. lo 

Pishin District. 1332, 1570. 
LEATHER GOODS FIRMS— 

See ‘*Firm(s)”’ 
LEATHER MERCHANTS— 

See ‘‘Merchant(s) 

LEAYE— 

Admissibility of consolidated or 
nent allowance on —. 

| : Compensatory casual —— in Railway 

हे Clearing Accounts Office. 795. 
Rules whereunder absence on’ —— consti- 

4 tutes a jn service for certain 

F purposes on State Railways. 153. 

LEAVE RULE(S)— . * 
See ‘“Rule(s)’’. * 

LEGAL PRACTITIONERS ACT— 
See ‘‘Act(s)". 

LEGAL TENDER— 
Question 76 
—— by Government Railway Police 

1804-05. 

Toan for sub- 
734-35. 

India 
regard- 

stamps considered as 
at 

LEGISLATION— cea 
Question re for free il” treat 

ment of m 1392-95. 
LEGISLATIVE reg re eee 
oun eure directing certain budget heads 

of expen open b e 

Excell 0 पल 

address to the Council of State and the 
337-44. 

Question re— 

oo 

eS SS SS aa 7 
General elections to the Central —— anil 

the Council of State. 841- 
Non-official Members of the Central —— 

receiving salaries or permanent allow- 
035, 

LEGISLATIVE ASSEMBLY AND LEGIS 
LATIVE. ASSEMBLY DEPARTM=INT 
Demand for grant. _ 1197. 
mand .for supplementary grant. 1637. 

LEGISLATIVE DEPARTME 
Demand for grant. 

LEPER(S)— 
Question ve increasing number of —— 

1747-48. 
LETTER(S)— 
Motion for adjournment re fresh restric 

‘tions on detenus in the matter of length 
of —— written by them. 1868-69. 

Question re— ’ 
— of Taj Company . of Lahore to 

Maulana Abul Kalam - Azad. 109%. 
1264, 1268. 

Mahatma Gandhi's -— to Miss Slade 
regarding “Japanese invasion. 87-8 

Mrs. Sarojini Naidu’s recent —— to Gov- 
ie of India, Home Department. 
8 : 

LHAKSAR— 
Question re postage stumps considered as 

legal tender by Government Railway 
Police at 18044 

LIAQUAT ALI KHAN 
MUHAMMAD— 
Aligarh Muslim University 
Bill— 

Motions to refer 
and’ to circulate. 

Central Excise Bill— 
Consideration of clauses. 321 

Demand for supplement. grant in res- 
ect of —— 1718 
ees to Provincial Governments 

hese 5 
Miscellaneous, 1717. 7 
General discussion of the General Budget. 

880, 937, 943, 944. 
General discussion of the Railway Budget. ~ 

399, 411, 412. 413. 
Indian Aircraft (Amendment) Bill— * 

Motion to consider. 473. 
Indian Finance Bill— 
Motion to consider. 

1502, 1585, 1583-95, 
Motion for adjournment re— 

Failure to enforce the Reciprocity Act 
91. 

Injustice te Muslim in Bihar in the 
matter , of grant of su Ticengs. 
1836,  1840,°1842, 1846. >> 

Order. preventing railway travel 

NAWABZADA 

(Amendment) 

to Select Committee 
1823, 1828. 

1488," 1491, 1499, 
1604. ais 

for 

ference at Bezwada. 694-96. 
presage earried on under the cover of 

e Defence of India Rules. 181, 187- 

~ Motion re— 
Election Central 

Advisory Council for Railwa: 1255. 
United Nations Relief and Rehabilitation 
ene aaa Agreement. 2004-05, 

of members to the 

+ 
see to reduce demand. for— Difficulty in securing accommodation by 

Members of th ६ Delhi Rail priation to Reserve’’ re enhance- 
ment of Passenger Fares, 521. 

attending the All-India Kisan Con- 2,
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Labour” re . 
in dealing with questions affect- 

the interests of. Indian Labour. 1187 
"Executive Councilre so confidence in 

¢ Government. 498"%4011-13. 
“Finance Department’? — re appointment 

of Committee for serutinising Govern- 
ment expenditure and suggesting eco- 
noniies. - 1054, 1065, 1066, 1075-75. 

“Home Department” कह abuse of Powers 
under the Defence of India Act and 

; rea 

Rules, 1121 
“Railway Board हर 

5 personnel. 
दि 619, 620, 633-34. = 

Financial position of Railways with 

55 5 special reference to Post-War Develop- 
ments. 564, 57) 

Stoppage of large “namber of passenger 642. : 

Want of —— in certain North Block 
clerks’ lavatories. 1560-6 

Want. of —— on Bengal and Assam Rail- 
way eae 793-94. 

LIGHTHOUSES. AND LIGHTSHIPS— 
Demand for grant. — 1199. 

LIGHTING— 
Question re poor —— of roads’ of minis- 

terial quarters, New Delhi, © 1396-97. 
LINEMAN (EN}— 

Question re register maintained for 
प्रथा of “Telegraphs ——- to Sub- 
tors’ grade. 1858. 

LINO MACHINE COOLIES— 
See “‘Cooly(ies)” 

LIQUID FUEL— 

| A 
nspec- 

See ‘Fuel’ 
LIST(S}— 

Question re racial discrimination in com 
pilation of _ combined seniority 

= ~ Quest ti Secretary of Subordinate “Supervising Staff and drafts- 

हट State on Indian food situation. 197. men 6n East Indian Railway (‘dec 

I Question (Supplementary) .re— cal Department). 46. x 

Allegations corruption against trans: | LOADING— 

port officials. Question re— 

: <- Goal position. 207. Insufficiency of labour for —— and un- E 

x Directive issued to Bengal Government | ia Delhi Divison. 1319. 

in the matter of distribution centres in ee —— foodgrains to Howrah, 963- j 

jcutta. h 
; 

= लिन कक ‘of houses by Government | LOADING CONTRACTOR(S) sre 

in Calcutta. 2 = Question 76 non-payment of -wages 

| Sind Assembly members in jail. 84. workers by —— at Delhi-Shahdara Rail- 

Resolution te— way Station. 359; 

Debarring of Government servants alee | LOAN(S}— 

tion to Port Haj Committees. 756 Resolution re floatation of —— for subsi- 

. Committee for Baluchistan dising the agriculturists. 

= 760-64, 1762, 1769; 1770, 1775, 1786, fet an eee ADVANCES BEARING IN. 

६ Release of political prisoners. 108-10. Demand. for grant. 204. 

Statement of the bh D id f ry grant. 1719-20, 3 

Sir Sultan Ahmed» 336, 728-30. 

-VAIBRARY(IES)— 
Motion for adjournment re failure to pre- 

the —— and documents of the ~ serve 
= All-India Congress’ Committee an- 
ad 1875. 

L LICENCE(S)— 
gs Motion: for adjournmeft 78 injusti to 

Muslims: in Bihar in the matter of, grant 
of sugar ——. 1806-07, 1831-48. 

= Question re— * 
: a producing —— issued in Provinces 

_ ——= for exploration and Scientific Pros 
pecting of Potential Oil Sources. 42- 

— to shopkeepers of Shahdara-Delhi for 
sale of controlled articles. 1924. 

Policy. for issue of —— port of 
chemicala~and dyes. 1222. 

LIGENSED SALT DEALER(S)— 
- See “Salt (8) 
LICENTIATES, MEDICAL— 

See ‘Medical Licentiate(s)” 
GHT(S) 7; 

7 ——* provided adios 

Railways. _ 1686-87. 
et trains running without ——. | 

of — 
of 

LOCO TOREMAN. 
Question re promotion. to —— grade on 

North Western Railway. 796. 
LOCO. INSPECTOR(S)— 

Question re —— etc., on North Western 
Railway. 1342-43. 

LOCOMOTIVE(S)— 
Question re 

94) 
d wagons sent abroad. : 

LOCOMOTIVE POWER— 
Demand for grant in respect of eres 2 
Expenses, Maintenance and vd A 

Demand for supplementary grant in res- a 
pect of ‘We Expenses, Main x 
and supply of —=".- 663. “ty 

LONDO: 

हटने of Dominion Premiers in ——. = 

4 
—— speeches of Messrs. Bhole and Ghias-  » 

uddin. 84-86. 
Proposed Confefence of Dominion Premi 

erg in ——. 1037-38. eee 
LOWER GLAS: 

Question re —— assigned to certain seen- 
rity prisoners in- Central Jail, Ajmer. az 

LOWER GRADE CLERKS— a 
Sée ‘Olerk(s)"’. : aaa 

LOWER GAZETTED. OFFICERS— रु a 
See “‘Officer{s) 

LOWER GAZETTED: 
Se Service(s)"* and - “‘Service(s)”. 

= =z 



Motion for adjournment re ban on Pakis- 
tan Day Meeting at ——. 1463. 

46-47. certain 208४७) - 01068 86 ——. 
1व,ए७७७68(8)-- 

- Question re— 
—; etc., of personnel of Defence Ser- 

vices catried by Railways at Govern- 

= ment risk. 1 

| pi of tion for booked 
=—— ‘under certain Military, Warrant 

कप from Lalmanir Hat to Delhi-Shahdara. 

LUGGAGE RULE(S}— 
Si लि 

श हा. AND 9. 88ए710फ४-- 
हि Question re— 4 

Alleged bad working of the ——, Railway 
- है Clearing Accounts Office, 1344 

Alleged loss of Railway Warrants in —— 

के of Railway Clearing. Accounts Office, 

i 1679-80 

- Overhauling of —— work in Railway 

* Clearing Aceounts Office. 1675-76. 
M. G. 0 BRANCH— 

Question re Clerks serving under “Chief 
“Administrative Officer, War Departinent 

1455-56. 
M. L. A(s)— 

; Question re review of cases of 3 

= ete. 768-69. 
‘7 MACHINERY(IES)— 
ms Question re import of farm -—— from 

América. 794. 
MADRAS— 

Question re Civie Guards employed by —— 
Government, 1 

“MADRAS PRESIDENCY. ' 
Question -re— वि 

Outbreak of epidemics in: ——. 1387-89. 
Shortage of fuel in ——.- 838. 

. MAGAZINE(S}— 5 
~ Question re dollar exchange facilities for 

~ ~~ remitting subscriptions to American ——. 

*. MAGISTRATE(S)— 
: Motion for adjournment re compulsion used 

by 
Certificates. 91-92. 

MAGISTRATE’S ORDER— 
See “Order(s} 

MAHARASHTRA MILITARISATION 
BOARD. 
Question 7¢ demand for fire arms by the 

Poona. 417. 
MAHATMA* GANDHI— 

. See “Gandhi, 8188”, 

MAIL TRAIN(S)— 
~~ See Train(s)". = 
‘MAIL TRAIN, DACCA— * 

See “Dacca Mail Train’. ~~ 
MAIL TRAVEL— 

Question re facility of —— to Privilege 
Ticket holders: 

MAINTENANCE ALLOWANCE— 
See ‘‘Allowance(s)"’. 

in the salé of National Savings |_ 

67 : 
“Election of —— to the Standing Finance ~~ 

Central pon Bill— 
Gorisideration’ of clauses. 316, 325. 2 

Demand for supplementary grant in respect 
of ‘Appropriation to Depreciation Fund 

Committee for Eailways. ~ 1464 
Hindu Code, Part 41 (Marriage)— 

Motion to refer to Joint- Committee and tw 
circulate. 819, 1902. 

Indian Coconut Cess Bill—, = 
—— to refer to Select Committee.” 212, . 

Consideration of clauses. 816, 
Indian Finance Bill— हू 

Motion to — consider. 1295, 1310, 752  : 
1444, 1602. 

Indian Incéme-Tax (Amendment) Bill— ai 
Motion io refer to Select. Committee. 79%. 

_ Motion for adjournment. re— 
Order preveniing railway-travel for attena- 

ing the All-India Kisan Conference at 
Bezwada, 680, 6 

Order served on Mrs. Sarojini Naidu direct- 
ing her-not te participate in public sneet- 
ings. etc. 9 

Repression carried on under the ‘cover of ~ 
se Defence of India Rules. 180-82, 

Motion re United Nations Relief and Re- 
तक A Agr 

Motion to reduce demand for—— _ 
“Executive Council” re no Confidence im 

the Government. 1019. : 
“Finance Department”? re appointment of ४ 
Committee for scrutimsing, Government 
22:19 48 and “suggesting cconomies. 

“Home Department” re abuse cof Powers 
wider the Defence of India Act snd 
Rules. 3115-18, 1122: 

‘Miscellaneous’ टन aaa ‘war Reconstruc- 
tion- with special reference to the 
scheduled castes. 1104, 1108-C9. 1110. 

“Railway Board" re— 
Disapproval of Policy and Working of the 

Railway Board, 533-25. 

623, 626, 658, — 
Financial position of Railways with specu 

reference to Post-W: Developments. © 
563, 565, 574. 

Non-representation of Scheduled Castes im =e 
& Railway Services. १581, 582. . = 
Question re— 

C Gandh 

1062 

to. 
083-84. : 

idee and death of Mrs. Gandhi. 

Paddy gone worse at Stations on Tes 
and. Assam- Railway... 654-55 पु 

Prodaction and sale of standard cloth - 
Provinces. = 

Removal of Mr. J. Nigam and Mr. Ria 
aa Ahmad Khan from their services. 

Restrictions imposed on-collieries: 956-57. 
Shortage of salt in Bengal. ~424, 559. 

Statement in America by India’s Agent 
General concerning Mrs. Gandhi's deten- 
tion and death. 1084 ae c 
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ey taken to increase output of coal, ete. 

astion (Si Jementary) re 
Serene techn for women Government 

Servants, 483. > 
American Officers 

498. 
intment of “Brigadier Wheeler as 

अल ओह of Archmology. 348, 
554. 

Black market paper transaction. 1029. 
= i i 5७. 
Burma reconstruction conference “ to 

convened by the Burma Government. 

9 

employed on Railways. 

ts t of 
end 

९ Ilation of on ac 
delayed ‘supplies from stockists 
manufacturers. 491. 4 

Captain A. W. T. Webb ®f Indians. Over- 

seas Department. 1210. i 

Commission to enquire into alleged ineifi- 

ciency of Archmological officers, Ee 
Communication from Indian Chamber of 

“Commerce, Calcutta, regarding expan- 
sion, etc., of non-Indian industries. 601. 

Detention of Petition of Feroze Chand. 
1080. पु 

Delay in the issue of permits for transport 
cf goods intended for the Supply Depart- 
ment. 5 = 

Development Officers for evolving post-war 
reconstruction plans. . डर 

Exclusion of Benares Hindu University 
from det sir training scheme. 80. 

Forced entry of soldiers into Ladies 
4 Intermediate Compartment at Burdwan. 

Hand-made paper industry. 1207, 1208. 
Health of Mrs: Kasturbat Gandhi, 79. 
Import. ete., of Newsprint and other 

paper. 1029. 
Import of quinine, atebrine, etc. 1214, 

Indian evacuees employed by Government 
or given maintenance allowance. 7. 

London speeches of Messrs. Bhole and 
Ghinsuddin, 85. 

Mal-administration salt supply of the 
scheme in Bihar. 18. 

Malaria epidemic in 
Sylhet. 547,548. ~ 

bay of vegetarian W. A. C. (I)s. 594, 

Banijyachung in 

Non-hooking .by Mail Trains . between 
_ Delhi and Muttra. A 
Passenger bogies of Dacca Mail train 

catching fire.- 1323. 
Police Verification Reports in case of 

Bengali recruits to 106! ee 593, 
594. 

Post of Assistant Superintendent, Deputy 
~ Commissioner's Office, Delhi. 896. 
Post-war sovereignty of air ports built in 
“India by Foreign Governments. 488. 
Programmes for expansion of All-India 

Radio. 1091. . 
Quinine Position. 2. 

* Regional Councils. 497. - 
cea itioning of houses by Govertiment in 

Responsibility for supplying accurate inifor- 
mation to Recreate. of te on Indian 

* Food situation. 5 
Rumours of big bribes in Bengal. 606. 
Salt Shortage in Bengal. 1030. 
Seditionsness of the Congress pledge. 598) 
Starvation deaths in Bengal. 4. 
Statement by Mr. Hutchings re Bengal 

famine. red 
Statement in America by India's Agent 

General concerning Mrs. Gandhi's deten- 
tion and death. 966. 

Stat on famine diti in Bengal. 
1५-18: 

Steps taken by military authorities to 
eeconomise in foodstuffs. 78. 

Visit of Mr. Wright Henderson to New 
Delhi, 491. . : 

Want of a Radio Station in Andhra 
country. 596. 

Working of the Informative Campaign re- 
garding food situation in Bengal. -81. 

Resolution re floatation of loan for subsidis- 
ing the, Gare eae 746. 

MAJLIS-1-A — : 
Question re members of the 

Delhi. 602-05. = 
MAL ADMINISTRATION— 

Question re of the Salt Supply Scheme 
in Bihar. 18-19. 

MALARIA EPIDEMIC— 
Question re— 
— in Assam. 1753. 

in Baniachung 

Sunni रु 

in Sylhet. 547-49. 
1627. 

MALAYA STATE(S)— 
pe cH = 

dians ree in Burma, ——, ete. 5 
MALPRACTICR( 

Question re —— time —— in’ coal trade. 
422. 

MANGAL SINGH, SARDAR— 
General discussion of the General Budget. 

864, 871-74, 925. 
General discussion of the Railway Budget. 

-98,. 405, 
Indian Finance Bill— 3 

Motion to «consider. 1358, 
1545. 

Motion for adjournment re— | 
Fresh restrictions on detenus in the matter’ 
tar tee of letters written by them. 

- Repression carried’ on कट 2223 cover 
ie Dates tee पक = we 
gon ree ion re election embers to the Defence: 

” Consulta Committee. 1412, 1413. 
Motion to reduce Demand -for— 

“Department of Industries and Civil 
Supplies” re supply of Consumer goods: 
as a means of anti-inflation. 1172: 

“Executive Council” re no confidence im 
the Government. 992, 1004. _ 

“Finance Depa  -¥e appok 
Committee for |] 

छा 

expenditure and suggesting economies.. 
, 1069. 

1370, 1522, 

serul 

1045-47, 1064, 1067, 

Resignation of apprentices from the Free- 
5 1०240 ef ae 44५ 3::024 25 जन Hostel, Ajmer. 496, 

lcutta. 77. 2 ८ “Railway Board” re— 
कर आल खाक 77 of houses by G in Extension of Compulsory: Provident Fund acca. 599, 600, to all Railway Employees. 588. — 

7 Stoppage of large number of passen| 
“trains. 637-648, 630.40, 643. Pe 

ad 
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Question re— 
‘Action for removal of restrictions on entry 

of Indians into the United States of 
America. 497 

Amenities to members of the Congress 

Working Committee. 426-27. 
Ara Shite for Indians propaganda in 

8.8.8. 498, 67. 
Arrest of Raj Singh Rara. 1265. 
Arrest of S. Jit Sin; gt Sahni. 18565. : 
Arrest of Sardar Raghbir Singh Panj 

Hazari. 895-96. 

‘Assembly's vote against increase of Rail- 
way fares. 966-67. 

Attachment of Mr, Asaf Ali’s property. 
976. 

Gertain Station Service Telegraph Masters. 
1677-78. = SSS 

Classification of Mr. Krishna Nair, 8 ci 
disobedience prisoner. 1982. 

Coal reserved for agricultural operations. 

Consolidated pay of British and Indian 
soldiers and that of American svldiers: 
etc. 1977-78. | 

Delhi detenus detained in Punjab jails. 
* 896. 
Detenus and political convicts in jails. 

1081-82. 
Enquiry into causes of Bengal-famine. 2-3. 

_ Expenditure of troops placed under South 
East Asia Command: 427. 

Export quotas for commodities. 207-08. 
Exporters on the established list of 

Shippers. 208. 
Facilities to Congress detenus in Punjab. 

Family allowance for Mr, Yudhvir Singh, 
‘a detenu. 

Lower class assigned certain 
prisoners in Central Jail, Ajmer. or 

Method for procpring pulses in the Punjab. 
288-89, 

Methods for pi Food, 
by pfovinces, ete. 0, 

Opportunity to Assembly for discussion of 
the Agreement for U.N.R.R. 841. 

sie etc., of certain telegraphists. 1684- _ 

Pay of certain British Married Officers and 
Indian Commissioned Married Officers. 
1976-77. : 

Present method for procuring foodgrains im 
the Punjab. 287-88, 

Previous consultation with Government of 
ri regarding the Tehran Conference. 
97. 

Prices at which wheat is purchased in the 
Punjab and sold in Bengal. 286-87. 

Profit made by Central Government_out of 
250८ om of foodgrains¥from Punjab. 

ee King- 
Service Act. 

Prosecution of Indians in th 
dom under the National 
426, 559. 

Quashing of sentences passed on certain 
(सह prisoners in Central Jail, Ajmer. 

* Recent statement of Mrs. Sarojini ‘Naidu. 
231 

Report on Indian propaganda in the United 
States of America. 498, 607. 

Secret session of ‘the Assembly for state 
ment on War situation. 427-28, 

Starvation deaths in Bengal. 3-4. 
Statement in America by India’s Aggnt 

General concerning Mrs: Gandhi's deten- 
tion and death. 1089. 

Family allowance for Sardar Niranjan Supply of the 47 of Benaras to Congress. 
Singh Talib. 362. Working Committee members. 

ily all to Congress detenus in ( 
Punjab. 81-82. : Action in respect of detenus under Ordin- 

Feeding of their own t in India ‘by ance IIT of 1944. 1981. 4 
the United ns. Applicability of Indian Criminal Law -to 

Films of presidential processions of -certain American troops ~stationed in India. 
organisations. 361. 1690. 

General elections to the Central Legislati Class of Accredited Press Corres— 
Assembly and the Council of State. 841- pondents. 1985. 
42. Era of ae Ao fe Lahore to — 

“Gg, mt ; 5 aulana A Aza 1083. row more food" -campaign in the Endo कक आवक तन 0 आधा oak 
Punjab. 4-5 

“*Hardships of Circle Service Telegraphisis 
86. in Delhi. 

Health of Pandit Jawahar 

Tilness of Pandit Ravi 

Tilness of Sardar Niranjan Singh Talib, a 
security prisoner. 361. 

Tilness of Syed Habib of Lahore. 1342. 
da sependete Day arrests, etc., in India. 

Lal Nehru. 

Shankar Shukla 

Indian evacuees employed by Government 
or given maintenance allowance. 6-7. 

Indian National Flag. 1982, 
Indians in Burma, Malaya States, etc. 5. 
Letter of Taj Company of Lahore to 
Mawlana Abul Kalam Azad. 1264, 1268. 

Limit on sterling securities to be held by 
Reserve Bank of India. 231-32. 

MANAGER OF PUBLICATIONS— 
Sales 

MANAGING COMMITTEE— 

Ghiasnddin. 86. 
Rice parchased for export to Ceylon from 

558. 
Rumours of big bribes in Ben Hae 606. 
Sind Assembly members in jail. 84. 
Special allowance to British junior married’ 

officers in India. 1454, 

Use by Gov it of a dehydration 
Factory. at Amaritsar. 1037. 

Resolution re forms Committee for 
Baluchistan. 1760-62, 1775. 

MANAGER(S)— a 
Question 76 non-display of Complaint Book - 

——, Enropean re freghment room at 
Hapur. 1698-99. 

—, Question re. delays at 
Dethi. 1227. a 

Office of 

See ‘Committee(s)”” ee eee
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. ५ 5 MANUAL WORKERS— Serer Reprenion-cartied “on ander Ghs_cOver. ot 
>t re dstuffs for —— in |’ the Defence of India Rules. 156, 157, 
= : 1227. oe 181, 184-87 ; 
Fonts MANUFACTURE(S)—* = Motion to reduce Demand for— 

~ Qitestion re— “Executive Couneil’™ 7e no gonfidence in 
= Import and —— of ammonium sulphate the Government. 1009-11. 

1535-42. “Home Department’ +e abusé of powers 4 
—— of Ammonium Sulphate. 147. utider “Defence of India Act and Rules 
—— of opium alkaloids for medicinal pre- - 1126, 115055. 

parations in India. 157: Resolution re release of political prisoners 
—— of quinine in injectable form. 1213. 110- 

“Research in the —— of paper pulp, plastics | MEAL(S)— 
and artificial silk. 45-46. Question re— 

MANUFACTURE(S), COTTON— 
- . ~ + 866 ‘Cotton Manufacture(s) 

2 = 2720 URED. GOODS— 
reat = ee *५ 

MANUFACTURER(S). 
Question_re canceilation of contracts on ac 

count of delayed supplies from- stockists 
and ——. 491. 

MARKET(S)— 
» © Motion ior adjournment 7९ disappearance of 

«vice fron Patna and Bhagalpur con- 
2 Sequent on partial rationing. 50-51 

z Question re— 

Foodgrains brought for sale to Shahdra- 

Scarcity of rice and rotten quality of food- 
gtains in Pa’ 1567. 

MARKET(S), FOODGRAINS— - 
Qsestion re for Shahdara-Delhi, 

MARRIED. OFFICER(S)— 7 
i - See “Olficer(s) 

-MASSES— 
Question re— > a - 

Desirability of checking deterioration of; 
ae health and stainina ~of — the 

1406. 

Legisiation for free medical. treatment of 
3592-93, 

2 Unani_and other~ systems as part of scheme i for improving medical help to —. 
= " 1390-92, 1996.97. 

5 MAURITIUS— 
1... Question +e Indians shot in police firing in 

. 
MAXWELL, THE HONOURABLE SIR 
~ REGINALD: 

| 
rs 
* is 

. 

Declarations of Exemption under the Regis- 
tration of Foreigiiers © Act {laid on the. 

~ — table). 94,- 4) 
< $55 a for Supplementary Grant in respect 

Home Department. 1637,1 

04. 
Police, 1704, 1706-07. 

Motion for adjournment re— 
Gan on Pakistan Day 

1463: 
en at Li 

Notice served “on- Hindustan Times and 
National Call. not to publish certain 
statements unless passed by Special Press 
Adviser. 51. 

‘Order preventing igs travel for attend- 
> ing the All-India Kisan Conference at 

Bezwada. 659, 660, 682: 691-94, 69. 

Mae के on Mrs... Sarojini ane 
irecting her not to participate in publ 

meetings, etc. 51-52, 64-67, 70-71, 

Dethi —= from neighbouring localities. 
1924 Ses 

Jails and Convict Settlements, 1673, 1702. | — 

Curtailment of courses of —— at Railway 
Refreshment Rooms at. Dethi. 4. 

—— of vegetarian W. A, 0. (9)8. 594-95. 
MEASURE(S)— = 

Question re —— for rationing, etc, in 
Bengal. 658, = 

MECHANIC(S)— 
Question: re apprentice recruited Com- 

munity wise in Beygal and. Assam Railway. 
195. 4 

MECHANICAL DEPARTMENT—" 
Question re— 

e
e
 

. 

Ea 

P Selecti rade of techni 
al hands 01" the East’ Indian Railway 
(—)...46 

Racial discri jon in compilation of #& 
combined iority list of Subordinate 
Supervisiag Staff and draftsmen on East 
Indian Railway ——.. 46, 

Recruitinent “of inferior staff in Engineer-~ 
५ ing and —— of East Indiaa Railway. 

855. 
Senior clerks in —— of the Delhi Province. = 

95. ~a 
MEDICAL DIRECTORATE— हे 

re किक ता, of establishing a 
ss ecborate in Railway Board. 

MEDICAL EXAMINATION (S}— 
Question re— टेट 
-— of Railway station vendors, ¢tc., on 3 
East Indian Railway 6. a 

Periodical —— of North Western Railway 
employees. 657. a 

MEDICAL FEES— ~~ a 
Ste “Vee(s) 

MEDICAL HELP— 
Question re Unani and other —— as part of 
scheme »for improving -— to ° masses. 
1390-92, 97, 

MEDICAL LICENTIATES— 
—— granted >. 

Question re extension of —— services in कं... 
Bengal. 722-23. pe 

MEDICAL SERVICES— 
Demand for "grant. 1206. 
Demand for Supplementary Grant. 1710. 

MEDICAL TREATMPNT— 
Question 76 legislation for free —— of masses; 

1392-93. x 

MEDICINAL PREPARATIONS— Z 
Question 7९ manufacture vf Opium alkaloids 

for in India. 1572. 

bay oaerae - fe — 
ition 76 - arrangements ~ transport of ~~ 

~ milk See: 1 stations 



MEETING(S)— 
Motion for adjournment. re— 

Order served on Mrs. Sarojini Naidu 
ing her not to participate in public —— 
ete. 51-52, 56-75. 

Orissa Government’s ban on public —— 
ete,, for discussing Central Governmerit’s 

. foodgrains policy. 1270-71. é 
Question re —— of the Indian Soldiers 

Board. - 226-27. 
MEHTA, MR. JAMNADAS, M.— 

Central Excise Bill— 
Consideration of clauses. 324-25 

Demand for supplementary grant in ‘respect [° 
of— 
Aner to Depreciation Fund. 670 

Traffic Working Expenses—Expenses of 
665-66. 

General discussion of the General Budget 
859-62. 
oo discussion of ‘the Railway Budg-t. 

38 
Hindu Code, Part 11 {Marriage)— 

Motion to refer to Joint Committee and to. 
circulate. 

Indian Companies (Amendment) Bill— 
Motion to. consider. 
‘onsideration of clauses. 459-62, 463, 464, 

4 467, 468. 2 
Indian Finance Bill— 2 

Motion to consider. 1294, 1348, 1370, 1376- 
85, 1415-30. 1439, 1469, 1491, 1606. 

Motion for adjournment re— 
Compulsion used by Magi. in the sale 

of National Savings Certificates. 92. 
- Lifting. of ban on employment of women 

= underground work in coal mines. 123- 

4 i 

Order preventing railway travel for attend- 
ing the All-India Kisan Conference at 

: Bezwada. 660. 
“Motion 76 election of Members to the Defence 

Consultative Committee. 1 “1769- 

5 
L
G
 

gi
, 

60, 
Motion to reduce demand for— 3 

“Appropriation to Reserve’ re enhance 
ment of Passeriger Fares. * 515-17, 519. 

“Department of Industries and ‘Civil Sup- 
plies” re supply of consumer ponds 58 8 
means of anti-inflation. 1170-72, 1176. 

“Department of Labour'’ re Government- 
policy in dealiftg with questions affecting 
the interests of Indian Labour. 1193-86. 

“Department of Posts and Air’’ re need 
D f 

Allowance. 1191-93, 1195, 1196. 
“Executive Council’ re no confidence in 
४: Government. 1 
“Finance Department” 

ae for a : 
expenditure and suggest economies. 
051, 1060-61, 1069, 1070. Ze 

५
 

10
13
 

005 

re. appointment..of 

““Miscellani R te ruction 
x _ with special reference, to the scheduled 

- “Railway Board’” 
— Disanproval of Policy and Working of the 

ma Railway Board. 524. 

a= Extension Provident Fund \f 
to all Railway Sea 586-87, ६88, 

> Financial position of Railways with special — 
22757: to _ Post-war Developments. 

'-Meagre Allowance to Railway Workers. 
591, 10, 

Non-representation of Scheduled Castes in 
. Railway Services. 579. 583. 

Question re— 
’ Oentres for training war technicians. 296. 
Godowns for stocking tobacco. 775-74. 
Memorial submitted by the Gujarat 
Tobacco Merchants’ Association, Nadiad, ~ 
77275: 

Non-enforcement of ‘section 4 of Legal 
Practitioners Act in Baluchistan Area, 
962-63. 

Policy for issue of iicences for import. of 
chemicals and dyes. 1222-24. 

Question (Supplementary) re— 
Appointment of Brigadier Wheeler 

Director-General of Archaeology. 348 
Burma reconstruction confetence to be -con- 

yvened by the Burma Government. - 90. 
Coal Supply to the Glass Bangle Industry, 

Ferozabad. 1153. 
Deaths im Bengal 1943. 1039. 
Employees of the Chief Cashier and 

‘Treasurer, North Western Railway 653. 

~ Prices at which wheat is purchased in the 
Punjab and sold in Bengal. 287 

+ Proposed Conference of* Dominion Premiers 

in London. 1037, 1038. : 
Resolution re release of political prisoners. 

104-07 

as 

MEMBER(S)— 
Election of a —— to the Central Advisory 

Council for Railways. 1869-70. 1 

Election of a —— to the Central Committee 

of the Tubercnlosis Association of India. 
1414, 1575-76. : 

Election of a —— to the Standing Committee 

, 2H, 
Election .of "—— ‘to the Central Advisory 

Council for Railways. 1234-35 
Election of —— to the Defence. ConSultative 

Committee. 1408 14, 1759+ 
Election of —— tothe Delhi University 
~ Court. 54, 211 
Election. of —— to the Standing Commuttee 

for roads. 
Election of —— to the Standing Committee —— 

for the Civil Defence Branch of the De * 
fence Department. 1, 7759. 

Election of —— to the Standing Committee 
for~ the Commerce Department. 1702, 
1927. 

Electicn of —— to the Stand) t 
for the Food Department. 1700-02 1998. 

Election of —— to the Standing Committee 
d g Dew - 

ee
r c

e 

Election of to the Standing Committee 
for the Labour Department. 4235. 464. 

Election of to the Standing Committee - 
os Posts and Air Department.- 797 

Election of —— to the Standing Committes 
i the Supply Department. 1407-08, 1699- 

Election of —— to the Standing Committee 
peep nee oe ee eee Emigration. 235, 369, 436. के 
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Election of —— to the Standing Committee 
on Pilgrimage to the Hejaz.~442-43; 775. 

Election of —— to the Standing Finance 
Committee. 1228-34, 1464. 

Election of to the Standing Finanve 
= © Committee for Railways. 1234, 1464 

Question re— 
Amenities to Mahatma Gandhi and —— 

. of the Congress Working Committee. 
769-70. ; 

Amenities to of the Congress Work- 
ing Committee. 426-27. 

Central Legislature —— in Provincial Food 
ह Councils 

Difficulty im securing accommodation by 
— of the Legislative Asstmbly at 
Delhi Railway Station. 149-50. 

ह — of the Sunni Majlis-e-Awkaf, Delhi 
io > 602: > 

Non-official —— of the Central Legislative 
Assembly receiving salaries or permanent 
allowances. 1035 

Sind Assembly —— in jail. 83-84. 
Supply of the Aj of Benares to Congress 

Working Committees ——. 1264. 
rr: for accom- 

mouation of —— of Assembly at Simla. 

MEMBERSHIP— : 
ee re India’s —— of League of Nations. 

MEMORIAL(S)— 
+ Question re— 

for dearness allowance by 
Shahdara Rail 

Delhi- 
Station pl 0 

1516. 
— of 8 Class Guards of Howrah Division 

for fixation of pay, etc. 1852. 
— ‘of Sub-Postmasters in U. P. for in- 

crease of allowance. 1506-07. 
—— submitted by the Gujarat Tobacco 

Merchants’ Association,<« Nadiad. 772-73. 
MENIAL STAFF— 

See “Staft”’ 
MERCHANT(S)— y 
coe re grievances of leather ——, etc 

MERCHANT SHIPPING (AMENDMENT) 
BILL— 
See “‘Indian.——" under “Bill(s)”’ 

MESSAGE(S 
Question ra condolences 

! Gandhi.» 1085-84. Z 
METEOROLOGICAL DEPARTMENT— 

estion re— 
Expansion of the ——._ 1145-46. 

951-53. 

— to Mahatina 

Officers of Class I, etc., granted extensions 
=: < of al is Posts and Telegraphs and 

— 9, 
METEOROLOGICAL TRAINING  CEN- 

: “TRE(S 
Question, ve instructing Officers at. ——. 

| METEOROLOGY— 
Demand for grant. 1200 

-METHO DERO— 
Motions for adjournment re failure of Mili- 

tary authorities to prevent decoity by Hurs 
867-68. 

METRE GAUGE LINE— 
Question re bridging the Brahmaputra at 

Panda and doubling of certain —— on 
Bengal and Assam Railway. 137. | 7 in Bengal by military authorities. 29. and Assam Railway. 137. 

METRE GAUGE SECTION(S)— a 
sy ered 

of Bengal and Assam Railway. 657. 
MIDDLE EASTERN COUNTRIES— 

Question re regulation of trade between India 
and the ——. 361-52, ~ 

MILCH CATTLE— * 
Question re keeping of —— in orthodox 

quarters. 1561-6: 
MILITARIZATION. BOARD(S8)— 
Question ve demand for fire arms 

Maharashtra ——, Poona. 417. 
MILITARIZATION SCHEME— 

Question 76 relief for employees of Posts and 

led 

by the 

Air Department under » 1508. 
MILITARY— 

Question re— 
Help of the —— in famine relief operations 

in Bengal. 39. - 
" Land acquired by -—— in Assam for 

asrodromes, etc. 
Land acquired by —— in Bengal for 

aerodromes, e! 428. 
MILITARY ACCOUNTS DEPARTMENT— 

Question re Communal proportion for recruit- 
ment of clerical and menial staff it ——. 

900 
MILITARY AUTHORITIES— 
Motions for adjournment re failure of —— 

to prevent dacoity by Hurs in Metho Dero, 
Sind. 68. 

Question re— 
Feeding of labour engaged on 

works in Bengal by ——. 29. 
Steps taken by —— to economise in food- 

stuffs. 77-7: 

military 

| MILITARY ESTATES CIRCLE— 
Question re ex) ४ कै ३-० on ——, 19 

MILITARY ESTATES OFFICERS— 
Question re see Officers as Agents of 

1974-7! 
MILITARY FINANCE DEPARTMENT— 

Question re Sikh Assistants, etc., in ——. 
261 

MILITARY NURSING SERVICE— 
See “Tadian —— 

MILITARY SERVANT(S)— 
Question १८ cartain —— disqualified for eles- 

tion to Allahabad Cantonment Board. 1575, 
See also ‘‘Servant(s)’” 

"Boson SERVICE(S)— 
jon re ineligibility of police men for 

1097-98. ke P 
MILITARY SPECIAL TRAINS—— | 

Motions for adjournment re loss of Railway 
due to not charging fare and 

freight of certain ——. 1998. 
MILITARY TROOPS— 

See “Troop(s)’’. 

MILITARY WARRANTS— 
Question re— 
Checking of —— in Railway Clearing 

Accounts Office, 1694. “4 
— exchanged ie Travelling Ticket Exa- 

miners on Oudh and Tirhut Railway. 

1 

Non-payment of compensation for booked 
under certain —— from Lalmanir 

Hat to Delhi-Shahdara. 979, 1692. 
MILITARY WORK(S)— 
Question re feeding of Isbour engaged on 
—— in Bengal by military authorities. 29. 
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Question re— 
Arrangements for transport. of —— to 

Déihi- from stations between Meerut and 
Delhi. 1857. 

Desirability of supply of Pulses, ete, 
at Concession rates to Lowe? Staff, 1096. 
97. 

MILL(S)— 
Question re cotton textiles produced by —— 

and hand-looms. 22. 
MILLER, MR. C. C.— 

Coal Mines Safety (Stowing) Amendment 
11-- 

Motion to Consider. 444. 
Election of —— to the ae Comniitte> 

for the Labour a rtment. ess 
Election ‘of —— to the Standing Committee 

for the Posts and Air Department. 905. 
Faetories (Amendment) Bill— 5 

-, Qonsideration of clauses. - 1930. 
MINE(S) 

Demand for grant. 1200. 
Demand for Supplementary Grant. 1708-09. 
Question 76 introduction: of women labour in 

6. 
(STOWING) 

MIST RY (188)-- 
sea Te pay, 

MOB VIOLENCE— 
Motion for adjournment ‘re failure to give 

protection against —— at Haripur. 50. 
MOGHULPURA— 

Question re recruitment to Lower Gazetted 
Service at Jamalpur and —— Worksheps. 
coor 

MOGH LINE— ~ 
Question re— 2 . 
—— ships.. 1563. 
Requisitioning of ‘Sciendia Stsam Naviga- 

tion Company and —— ships. 1038-39 
MOHANGANJ— < 
Motion for ar 

Gouripur 
line. 1806. 

MOHINI MILLS— 
Question re Coal supply to —— by Mesers. 
Andrew Yule & Co. 1143. 

MONEY 
Question 7¢ —— invested “by Indians in 

Burma, 545-46. 

MONEY ORDER(S)— 
Question re delay in delivery of certain —— 

by Delhi-Shahdara Post Office. 975. 
MONOPOLY (IES)— 

ai 

Jharia . Jhanjate पे अल 

AMEND 
M BILL— 
See “0081 ——’’ under ‘‘Bill(s)”* 

MINERAL. OL 

tion re facturing —— by syntheti 

MINISTERIAL QUARTER(S)— ~* 
See “Quarter(s) 

MINORITY GC@MMUNITY(IES)— 
Question re— 

for 

» — for purchasing wool to Shiamji Mal of 
Amritsar. - 144-4 

"नल, of telephone — 

—— for sale of Standard Cloth in Saran ~ 
District, Bihar. 1749. 

arene DIVISION-- 
estion 7 

—— on Railways. 187-38. 
—— representation regarding lawlessness 

on the North-Western Frontier. 498. 
Representation of in Establishment 

Branches of Railways. 972 
Unfilled vacancies reserved for . 595. 

MINT: . 
Demand for grant. 1202. 
Demand for Supplementary Grant. 1714. 

MISBEHAVIOUR— 
Question re —— of military troops towards 

railway staff and vendors. 844. 
MISCELLANEOUS— . 
Demand for grant. 1203, 109: 
Demand for Supplementary Grant. 1714-17 
Motion to reduce demand for ite 

post-war Reconstruction with special refer- 
ence to the scheduled castes. 1098, 1114, 

MISCELLANEOUS ADJUSTMENTS BE 
TWEEN THE CENTRAL GOVERNMENT 
AND PROVINCIAL GOVERNMENTS— 
Demand for grant. 
Demand for ee Grant. 1718. 

MISCELLANEO EP. MEN’ 
Demand fer grant. 1202. 
Demand for Supplementary Grant, 1712-14 

720-22. 1 
MISCELLANEOUS EXPENDITURE— 
Demand for or 646. 

~ Demand for plementary grant. 661-62, — 
MISCELLANEOUS EXPENSES— 

Pin Demand for grant in = of -? Working 

= 

Expenses —— —— 

MISRA, PANDIT SHAMBHUDAYAL— 
- Indian Finance Bill— 

Motion to consider. 1489. 

525 , 
Harassment caused to a passenger at 

Bareilly by the Divisional Superintend- 
ent, ——. 154-55. 

Inspection of certain railway stations in 
—— by the Commercial Superintendent 
and for Superintendent. 368. 

MOSQUE(S)— 
Resolution re protection of —— in New Delhi 

1793-99. 

MOTION(S)— 
— re United Nations Relief and Rehabi- 
litation’ Administration Agreement. —1931- 

< dee also “Condolence ——"!. « 

MOTION (8) FOR ADJOURNMENT— | 
See “‘Adjournment(s)”’ 

MOTOR-CAR(S)— 
Question re— 

ing of ——, etc., on the rondWetween 
Railway Bridge, Shahdara-Delhi and 
Grand Trunk Road. 1924. 

Sections on North Western Railway served 
by Rail >, 1692. 

MOTOR TRAFFIC— x - 
Question re desirability of making —— a cen- 

tral subject after the war. 1509. 
MOTOR VEHICLES RULES— 

See “Rule(s)”. 
MUAZZAM ~~ SAHTB 
MUHAMMAD— 

BAHADUR, MR., 

Election of —— to the Standing Finance 
Committee. 1464. 

= ae यम 7 लक कक 1 
1 ntittee for Railways. 

है
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“MUDALI 38, THE HONOURABLE DEWAN 

BAHADUR*SIR A. RAM. WAMI. 

न discussion of the Genéral Budget 

9 
indu Code, Part 11 (Marriage)— 

sce to refer to Taint Committee and to 

eircul: 826. 
Indian Aircraft (Amendment) Bill— 

me é Motion to Consider. 474, 477. 

Coconut Cess Sonn = 

1280, 1281,.1282, 1304, 

Indi: 
M dion to consider. 

Indian Finance Bill 
~ Motion to Consider. 

1305. 
Motion re election of Members to the Stand- 

oo Bees for the Supply Department. 

1407-08. 
Motion to reduce Demand for— : 3 

“Executive Council” fe no confidence in the 

Government. 
5 

“Finance Department’’ re appointment of 

Committee for scratinising Government 

z arp nditure and suggesting ~ economies. 

1 
= Janeous’” Te t-war Reconstruction 

ie special peters to the scheduled 
castes. 1098, 1109-1 

MULTAN DIVISION(S)— 
Question re Food Inspectors, 

| Kai 
| MUNICIPAL COMMISSIONER(S)— 
i Question re disqualification on the ground of 

- “nepotism for —— Shahdara, Delhi. 

MUNICIPAL COMMITTEE(S)— 
Question re— 
Inadequate 

wh Shahdara, Delhi. 560. = : 

MUNICIPAL FRANCHISE— 

See “Franchise 

MUNICIPALITY (IES)— 
Questi m re 

Ares Desirability of.inereasing elected element in 
Shahdara-Delhi ——. 1406. 

Income and expenditure of Shahdara Delhi 

1406. 

etc., appointed 

represeritation of Hindus in 
842, = 

- =MURID HOSSAIN QURESHI, - KHAN 
BAHADUR NAWAB MAKHDUM, SIR— 
Question re— 
Import of agricultural tractors. 23, 24. 
Steps for meeting deficiency: pf agricultural 

ks, 23-24. 
MOREE SAHIB BAHADUR, MAULVI 

Demand for suppleifientary grant in respect 
of ‘Department: of Indians Ove 

Committee 
644, 

Election of —— to the bee 
ilgrimage to the Hejaz. 

= Agk abainGs> Co) fe I 
<= ete., Punjab, North-West Frontier and 

Delhi Provinces. 1908 
» Punjab, 

_ _ North-West Frontier and Delhi. 1802. 
Tenders for loading, etc., of waste es 

n Government of India Presses, New 
Delhi ees eae 1750. - 

Question (Supp! ') 
fuslim Officers, ete., in Calcatta Port 

eo | Resolution re> oReforma=- Commnittes- for 

aluchistan. 1774-76. 
MUSLIM(S)— 
Motion for adjournment re injustice to’ —— 

in Bibar in the matter of grant of sugar 
licences. 1806. 831-48. 

Question 7¢— 
Absence of —— Chief Clerks on Bombay, 
Baroda and Central India Railway. 
1139-40. = : 

Absence of —— officers in 
Stationery “Office. 1915. 

Appointment of —— instead of available 
Sikh candidates on North Western Rail 

“Central 

way. 139 
Catering for ——-on Oudh and Tirhat 

Railway. 1154, 1575. 
Desirability of posting a —— Deputy 

Postmaster General in the United Pro- 
vinees. - 791. 

Extensions of service granted to —— 2०- 
puty Director General and_ Assistant 
Depity Director General, Posts and 
Telegraphs. 1513. 

Holiday for Jumat-ul-wida not granted to 
— in Divisional Superintendent's Office, 
Dethi.- 1148. 

Holiday for Shab-<-Barat not, granted to 
— on Bengal and Assam Railway. 
1330, 1679. 

Lower percentage of —— appointed in 
Railways 
— and non- —— promoted and confirmed 

in the Establishment and Executive 
ffices-of Bengal and Assam - Railway. 

— as camp clerks in the office of Post 
Master General, U. P. 1510. 

—— as Technical Assistants and Pro- 
> “70555 Assistants in All-India Radio. 

—— as Telegraphs Masters. 
— Executive ete., in “the 

Civil Engineering Department of 
Caleutta Port Trust. 721. 

— 709 All-India Radio. 419-20. 
— jn Bengal and Assam Railway. 1352 

ee tn Meteorological Department, 951- 

—— in the Department of Secretary, 
Calcutta Port Trust , 968. 

——in the Estates Department of Calcutta 
Port Trust, 721, 968. 

—— «promoted as Station. Engineers and 
eres Engineers in All-India Radio. 

= recruited as telegraphists, etc. 1146- 

—— taken as Traffic Superintendents, etc. 
in Delhi Division 1515. 

Non-employment of —— in certain posts: 
in the Establishment Office of Howrah 
Division, East Indian Railway. 962. ~- 

आप शक्कर > of —— in E. I. (8) Section 
of ६ ‘ersonnel Branch Set and 

paucity of x 

Non-recraitment of — as 4 हल पक 
; Signal Inspectors, ‘ ० = 

Baroda and Central India Railway. 

Paucity of —— in Delhi Division, © “Western Railway a 

for 



Paucit; en ey ee ee कल 

मर Bombay, Baroda and Central’ 
Indja lway. 489-90. 

Percentage of —— Inspectors in Sind and 
Baluchistan Postal Circle. 1850-51 

Percentage of —— Upper Subordinate and 
Lower Gazetted Officers. on Bombay, 
Baroda and Central India Railway 

9, 
Quota of —— for appointment as Assist 

ant Collectors of Customs. 1268. 
Quota of —— for appointment as Deputy 

Superintendent, etc. 1264 
Quota of —— for appointment as Officers, 

étc., on Income-Tax Department. 1263. 
64. 

Steps for raising number of —— in the 
Technical. and Enginecring Section. of 
All-India Radio. 420. 

tisfactory catering‘ arr ts for 
on Bombay, Baroda end Central 

Indian Railway. 1140. 
MUSLIM APPLICANT(8)— 

See ‘‘Applicant(s) 
MUSLIM ARTISTS— 

See ‘‘Artist(s)’’. 
MUSLIM ASSISTANTS— 

See ‘‘Assistant(s) Tee 
MUSLIM CANDIDATES— et 

See. ‘Candidate(s)’ 

Bs tax”. Si 
MUSLIM DOCTOR(S)— 

4 See ‘Doctor(s)”? 
= MUSLIM EMPLOYEES— 

See “Employee(s) 

XECUTIVE ENGINEERS— 
See ‘Executive Engineer(s)’*. 

५ MUSLIM INSPECTORS OF RAILWAY 
LABOUR— 
See ‘Tnapector(s) of Railway Labour”. 

4 MUSLIM LEAGGE— : 
juestion re film of —— dential proces: 

> rachi, 362. == 

_ 
53 See also ‘‘Officer(s)’’ 

a 8 20 न न BENT 

ः व जरप अ 

; MUSLIM 
: 

sion at, Kai 

MUSLIM OFFICER(S)— 
Question re— 
Paucity of ——, etc., in Calcutta Port 

Trust..- 721. 
Preponderance of —— inthe Punjab 

Posta! Circle. - 1510-11. 
Unfilled quota for Gazetted —— in Karachi 

Division, North Western Railway. 948. 

See “Staff” = aie 
MUSLIM UNIVERSITY , 
BILL— 

‘ . See “Aligarh ’* under ““Bill(s)”” 

-_. MUSLIM WAKFS (AMENDMENT): BILL— 
4 See “Dsthi ——” under “Bill(s)’”. * 

MYMENSINGH— 
E Question re reclassification of —— as area B. 

NADIAD— a Z : 
rial १५ bi ratte ed b the 

Gujarat Tobacco Merchants’ Association, 
—. _ 772-75, 

NAIDU, MR. G. RANGIAH— ~ 
Motion for ad. re order p 

railway travel 107 attending the All-India 
Kisan Conference at Bezwai 690-91, 

Motion to reduce demand for— > 
“Appropriation “to Reserve’ 
ment of Passenger Fares. 

“Home Department’ re abuse of Powers 
under the Defence of India Act and 
Rules. _ 1128-30. 

Question re— ee 
Administrative Officers promoted 

Commissioned Officer in Civil Pioneer 
Force in Province. ~ 281-83, ८ 

Ales tions of viele against transport 
officials. 

Bye-election for the seat of the late 
892-93. 

228- 
Mr. Satyamurti. 

Collection of money on War Bonds. 

Dearness allowance for low-paid pension- 
ers. 

- Expenditure on sanitation in Shahdara- 
Delhi, 1925. 

Foodgrains brought for sale to Shahdara- 
Delhi market from neighbouring locali- 
ties. -19: 

Maintenance of roads within Shahdara- 
+ Delhi. 1925. z 
Sanitation of land between Railway 

« bridge,  Shahdara-Delhi and Grand 
Trunk Road. 1925. ८ 

War Fund collections: 228. 
37800 plementary) re prices at which 

wheat is “purchased in the Punjab and 
sold in Bengal 

NAIDU, MRS, SAROJINI— - is 
Question r/ 

Censoring of the statement of —— - 
डा. हू 

230- 

Recent statement of ——, °231. 
NAIR, 318. KRISHNA—_ 

Question re classification of —— 4° ciyil 
isobedience prisone: 982, 5 

NATRANGE,/SYED GHULAM BHIK— 
25 के Muslim ~ University (Amendment) 

Motion for leave to ‘introduce. 1831 
Appointment of —— to the. 
Petitions 54. 

Central. Excise Bill— ~ 
Consideration of clauses —— 259-60, 267- 

Delhi Muslim Wakfs (Amendment) Bill— 
Consideration of rises. 1830, 5 

the Delhi University — 

Election of ——; to Sgr 5 6 Committee 
for thé Food Department. ९; 

ion of —— sere Standing Committee 

Election of —— to the Stand 
on Pilgritrage to the Hejaz. 

General di st f the Raih 
410. 

Hindu Code, Part IT (Marriage)— 
‘Motions to refer to Joint Committee and 

to circulate. 04. 

on. 

y Budget. 
Committee — 
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* Indian Finance Bill— 
Motion to Consider. .1526-31. 

Motion for adjournment— 
Injustice to Muslims in “Bihar in +h 
- — of grant of sugar licences. 

Motion re United Nations Relief and 

ee Administration Agreement. 

1941 
*Motion to reduce demand for ‘Finance 

" of Com- 
ex- _ mittee for scrutinising Government 

» ‘penditure and suggesting economies. 1 

- Nomination of the Panel of Chair- 
men. 54. 

Question re— 
Appointment of more King's Commis: 

sioned. Officers in’ Cantonments Depart- 

ments. 1973. 
Bevin Boys sent to England for training. 

"297. 
Cantonments in India. 1973-74. 
Centres for training war technicians. 

Ghairmen of . National Service Labour 
: Tribunals. 

; Circle Telegraph Services. 1325-27. 
1 $ Deputy Directors, Senior, Regional Inspec- 

tors, gi d Ti 
Inspectors. 287, 

Desirability of establishing Medical 
Directorate in Railway Board. 1321-22 

_ \ Difficulties in the working of Cantonments 

< Act. 
+ Bxecntive Officers as 

Estates Officers. 1! 
pe 2 तप on Military Estates Circles. 

19 
Income of Cantonment funds and 

King’s Commissioned Officers in Canton- 
ments Department. 1975. x 

Introduction of low scales 
loyees of certain Cantonment Boards, 

1971-72. 

“Medical fees for 

Bets of Military 

attending to North 
Western Railway employees. 121 

Muslims as: Telegraphs Masters, 1328. — 

New cadre of carrier dants, 1327-28. 
Procurement of lands for war purposes. 

of* pay 

. 1970-71. 
Promations of Telephone Operators. 128. 
Re-org jon 0! it service. 

a 1972. 
br Sub-Assistant Surgeons recruited on North 

i > Western Railway. 1620-21. 

i = fers, ent Hxeoutive 
हे * Officers. 191 

a Question बम | ) 
’ Action, on recommi tions of Special Haj 

Enquiry Report. 358. 
‘Leaping promotions to a South | Indian 

- ~ Assistant i — Imperial Agricultural 
t Research Institute. 1914. 
at Licensed 8७10 dealers, cto., in Bikar. 1748 

Resolution of — Gor 
servants’-election to Port Haj Committees. 

4! 756, 757. . 
NATIONAL CALL— 

Notide 
— not to publish statementa 
gd ‘passed. by Special Press Adviser. 

Orders passed on —— and . Hindustan ve 4 
Times by Chief Commissioner of Delhi 5 

Question re Mrs, Sarojini Naidu’s _ recent 
statement in —— . . 

National Flag— 

st 00७ cn ati Janning 00 Report— 
See ee tae ps ae 2 

NATIONAL SAVINGS CERTIFICATES— 
Motion for adjournment’ re— 

Compulsion on landlords ta contribute to : 
Shahabad, Bihar. 1461-62. न 

Compulsion used by Magistrates in the 
sale of ——. 91-92 | 

Question re— 
Compulsion’ on landlords to contribute to = 
— in Shahabad, ‘Bihar. 1983-84: 7 

80) 

ar
e 

8 

= in 

«६-१ Sale of —_ 
National Service Act— 

See “Act(s)”” 3 
—National Service Labour Tribunals— a 

See ‘Tribunal(s)”’ 
NATIONAL WAR FRONT— 

Question re— 
Activities of —— in Assam. 1625-26. 
Women’s Organization of the —— . 227. 

“National. Welfare, Scientific Education and 
Research in Relation to—* 
See ‘‘Scientific Education’ and Research in 

Relation to National Welfare.” जा] 
NAUMAN, MR, MUHAMMAD— ¢ 

Central Excise Bill— 
a ere of clauses’ —— . 256, 315- 

Consideration of* the Re poe of the Public 
Accounts Committee. 

(2 अल for Supplementary Grant in respect 
of— 

_ Food Department. 1667; 1668, 1669. a 
cous. 1715-16. 

Election of —— to peste So Committee 
for the Comm 1927. 

Election of —— to the Standing Committeo _ °- 
for the Labour Department. 1464 

Election of —— to the Standing Finance , = 
Committee for Railways. 1464 

Factories (Amendment) Bil— 
Motion to consider 
Bas discussion of the General Budget, 
884: 

Indian Companies. (Amendment) Bill— 
Motion to consider ——. 452-53. 

Motion for nee ournment re injustice to 
Muslims in Bi in the matter of grant > 
of sugar licenses, 1834-35, 1838. 

Motion re United Nations Relief and Re- 
«5 habilitation Admini ‘Agre 
1954-55. 
Motion to reduce demand for— 
¥Finance Department’ re appointment of 
31८ अपर Government ex- 
penditure and auggesti economies 

_ 1049-51. Sra 
‘Railway Board’’ re— 
Disapproval of Poli ed Working of the 

Railway 525-21, 536 

624-25, 635. 
Protective Duties Continuation Bill— 

Motion to consider. 1927, 1928. 2 

. > 



‘ 
Question re 

Absence of Muslim officers 
* Stationery Office. 1915, 
Appointments made in the Store 
aes Bengal : 

i of Selection for 
Bengal. and Assam Railway. 1332. 

Desirability of posting a Technical Officer 

“40 the Office of Controller of Printing 
and Stationery. 

Musiim applicants 
Department, Bengal 

Muslims and ioe ales 

Col 

5. 
for Posts in the ‘Stores 

Assam Railway. 
promoted 

in Central 12 
VAL 
eee ee suggestions fo 

staff 0६ certain —— 
NAVIGATION(S)—_ का 
Demi ant in respect 

wankment and Dri Works. ion कु 
rae for supplementary grant in fespect 
- 01 rr it — and 

Drainage Works. 1634 Sok rs 

NAVY— Z 
Question re deniand for better type of 

ratings in Indian —— - 419. - 

NEHRU, PANDIT JAWAHAR LAL— 
ion re health of —— -« 4 confirmed in aid 

Executive Offices of Bengal and Assam 

Railway. 957-58. 
Muslims in Bengal and Assam Railway: 

1332-33. 
Probationary Assistant Station Masters 

and Signallers appointed of Bengal and 

Assam Railway. 
Recruitment on Oudh and Tirhut Railway 

Offic grad 851-52. 
tions-on entry into Quetta, 1331 

appointed im the Stores Department 

of 
othe a 

dinate vacancies 
1851. ‘that. Railwey. 

yaestion (Supplementary) 

Bengal and Assim Railway in. the 
30- 958. 

filled on 0041 and 

Tridia Railway Routine Inetitute, 

Delhi. 748. 
Channel of fecruitment: to * Class IT 

Officers in ‘Telegraph = Engineering 
Department. 968 

Circle. Telegraph Services. 1327. 
prescribed for 

४ to subordinate 
4 

fficer, Delhi. 965. 

Inspector: ete., appointed in 

hi-and- Multan: —— += 

qematal asses to 

Communal —_ percentage 
otions from _infe1 

NEOGY, MR. K--O.— 
~ Central Excise Bill—~ 7 = 

Considerations’ of clauses. 309,323, 325- 
26. 

Demand for Supplementary Grant in respect — 

of— aad 

Department of Indians Overseas. 1643. 
Departmen: of Information and Broadcast- 

ing. 1641. 
Food Department. 1666, 1671. 
Police. 1704-06. 
Sait.~ 1 
General -diseussion of the General Budget, 

- ‘age 
of the y. = General di 

383-408. 
Motion “for adjournment 76" <i 

Order served on- Mrs. ~ Sarojini Naida 

directing her not to participate in public” ~ 

meetings, ete. 70-71. 
srried on under the cover of 

of India- Rules. 189-9- 
Nations Relief and Rehal 

litation Admi 

Motion 
“Appropriation to 
ment of -passeriger. fares. 521. 

“Executive Council’ reno confidence: 

Delhi. 11 
काशी 2of- rice: 

Vizagepatam Dist 
Lower percentage of Muslims appointed 

in’ Railways. 
Muslim- Executive 

Engineering 
Port Trust. 

Muslims in 
D. 

Engineers’ in the Givil 
peas of Calcutta 

9 
Meteorological~ Department: 

Muslims in_the Department of Secretary, | 

Calcutta Port ‘Trust 968. 

हद रण ae 

- jone, 
“Pan faslim Officers, 

Calcutta Port” Trust. 
Muslim’ officers in the 

Telegraph 

ete. in 

48. ४ 
in. Ganjam and | 

eo G 3008... -- 

“Pinance Department’’ re 8] nna कर 

Committee for scrutinisxing wernmen| 
“expenditure ands 

05) 1-53. मा 

“Railway Board” re enhancement of Railway: 

Fares, - 522. aes : 

Nomination of —— on the Panel. of 
men, = 

Question re— Pal rs 

“Action: for stimulating coal Taine 

Central and, Sonthern India. - 
Amenities -to MDNR 

ss Working 
769- 

Members a 

“hessian of Tune 1945. Gormittes, 
American order for 

364-65. 
P derance of ¥ Eo = 

‘Ponjab Portal Cirle. अहम Appling Tam Code to: certain 
Fi Bran et 

Bengal and Assam: Railway, 959. 21:25] ent of Bri on Wheeler 

Recruitment ey Lower Gazetted Service at Brent ea of Archaenlogs 553- 

= og P ae 

Sats ion 208 oh th Average retail prices of rice Bengal. 

‘Patablichment Branch of 
the Divisional Superintendent, Howrah. ‘Bicycles imported”into India... 726. हे 

961. न patel Burm! eters aa pits to मु 

class, al jamalpur conven u arms 

SPiforkshor कट 
89-9 



ae 

INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES अमर ee enema hee SS as eer ae ee 3 

Question re— : Pay, ete.; of eaten mistries. 973-74. 
cultivati ti of Position as Indo-Burma Immigra-, 

synthetic anti-malarial drugs. 204-05. tion Agreement. 1211-1 
Coal Position. 38. + Post war development of civil aviation in 

Commandeering of ships on athe Indian India. 139-40. Pa 

Register. 724-25... Post-war financial help to Indian shipping: 
Commitments. in respect of supplies of 724. 

coal for bunkers and shipments. 140-4 Post-war shipping policy. 1210-11 

Communication from Indian Chamber of bs of opium t Ghazi- 
Commerce, Calcutta, regarding expan- pur Factory, 367, 847, 1572. 
sion ete. of non-Indian industries. 600- Progress in the adoption of rehabilitation 
OL. schemes in Bengal. 556, 1873-74. 

Complaints regarding the quality of food. Qualifications and duties of Coal Com- - 
grains supplied to Bengal. 3 missioner. 345, 499-500. - 

Gonference held for fixation of acreage Recommendations of the Foodgrains Policy 
for jute cultivation. 552-53. Committee. 29-37. a¥ 

Conservation of coal in India. - 203-04. Repatriation of destitute persons from 

Consumers’ goods imperted from the Calcutta. 5 
United Kingdom. 549-51. Requisitioning of houses by Government in 

Cotton textiles pressed by mills and Dacca 600. 
j = hand-looms. 1220-22. Requisitioning of Scindia Steam Naviga- 

et Delay i for coal requisitioned for. tion Company and Mogul Line ships. 
3 Railways under Defence of India Act 

150-5 Sale of gold by Reserve Bank of India. 
Difficulties in coal position in Bengal due 367-68 

to actions of Coal Commissioner. 955-56. Scheme for supply of foodgrains to Rail- 
Direétives: issued to Bengal’ Government way Servants at concession rates. 142 है 

for coping with famine in Bengal. 12- 44. . 
13. Seditiousness of cones pledge. 769. 

Discrimination between Railway and other Starvation deaths in Bengal. 13-14, 

tees Central Government servants stationed 1 by Mr. shi re Bengal” 

२1 in Bengal as regards supply of food Famine. 14-15. 
grains at concession rates. 15 Statement in America by India’s ao 

Experts appointed from outside India General. concerning —_ Mrs. 
607. detention and death, 1091. a 

Facilitating increased import: नम एन Statement on famine conditions in Bengal. — 

commodities as an 10-12. 
~ measure. 555-56. of State on Indian 
Feeding of labour engaged on military See किक: 

works in Bengal by military authorities. by employ- 

८ 29. 
> Fixation of wholesale and retail prices by Stocks released from army reserves for . 

x Government of Bengal for pa and civilians in Bengal. 202-03. a 
rice, 27. Supply of foodgrains at - controlled or. 

Foodgrains Position. 37. concessional prices to non-military em- 
Foodgrains supplied to Bengal. 40-41. ployees of Bengal Government. 
Government licy- relating to coal Unification of control of plying in 

* * — jndustry. 1. 504 coastal trade of 17919. 1. 

Help of the Military in famine __ relief Working of the Informative Campaign ree __- 

operations in Bengal. garding food situation in Bengal. - 81. Es 

_ -. Investigations for securing fuel economy Question ‘Supplementary re— 

_ by Railways, 793. Officers employed on _ Railways 
=i le for Secor. ae Buea Pics 494. i: ee पु 

= ity as ‘otenti jources, ppointment 0: fer ~Wheel ie “age 
i Director-General of -Archeealogy. छः 

Manufacture of Opium - alkaloids for Coal ition. 207. 
medicinal preparations in India, 1572, Com: ding rice sold by ration = 

Manufacturing mineral oil by synthetic shops in Calcutta. 1031 
processes. 9-1 Compulsion on landlords to contribute to ' 

Newsprint, etc., imported from abroad and National Savings Certificates in Shaha- 
manufactured in India., 726. badad, Bihar. 1984. 

at. ete, of coal in British India and ges to: Mahat Gandhi. 
the States. 37-38. 084, = 

Overloaded coal from Bengal and Bihar Conference called by Burma Government. 
Coalfields taken over by East Indian and at Simla. 545. 

Bites Nagpur Railways. et ed Deaths in Bengal in 1943. 1039. : * 
+ Paddy gone worse at stations on ge Government agents for purchase of fe नि 

and Assam Railway. 851-52. eps ees 7 कट pe जा 
Passenger™hogies of Dacca Mail train 

_> catching fire. ' 1322-23. 
Ph trains cancelled Metre 

~ Gange section of Bengal and Assam 
= « Railway SS er a ee ae 

Tmports, etc., of newsprint and other 
paper. 1029. 

Malaria epidemic in Baniyachung in 
. Sythet. 547, 548, 549. 

कु : e Z 
71
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Post-war sovereignty of air ports built in ace SS city of alt प्रण built i= cag ee etm road. 

aoe by Foreign Governments. 488, manufactured in oe ae 

Production and sale of Standard Cloth in ewe st RON , 

Provinces. 1028. 
onorary 

Rejection of Canadian Government's offer “Adviser for. ——.—- 100667. ad 
of wheat to India NIGAM, MR, J. 

Question re removal of —— and Pega ao ot hou’es by Government in 
Calcutta. 

Salt shortage in Bengal 
Scheduled castes spi ected 

labour and degar. 
Shortage of salt in Bengal, 559 
Steps taken to merease output 

ete. 
Use by Government of a_ Dehydration 
Factory at Amritsar. 1037, 

NEPOTISM— 
Question re disqualification. on the ground 

of —— for Municipal Commissioners, 
Shahdara, Delhi, 560-61 

NEW CONSTRUCTION— 

to forced 

of coal, 

Demand for grant. 648. 
NEW DBELHI— 

Question -re— 
Allowances for Sub-Assistant Sur, peers 

cte., ab Irwin Hospital, —— ._ 1 
Amendments to the —— Rent Control 

Order, 657-59. 
Binders in eae of India Press. 

Closing of arches Letween quarters जो 
Trwin Road 191 

Closing. of Se D. I. Z. Area Squares. 

Copyholders and Revisers passing Reader's 
examination of G nent of India 
Press ——. 1566, 

Deduction from overfime of Muslim 
employees of the Government of India 
Press, ——, for Friday prayers. 1398- 

- Desirability of opening and Technical 

Di between un-orthodox and ortho- 
dox quarters in ——, 1217-18. 

Lawns in front” of orthodox 
quarters in D. TI, 2. Area, ——. 

Poor lighting of rods of ministerial 
narters, ——. 1306-97. 

Rash of work at the Imperial Secretariat 
North Block Post Office. —— . 1855. 

Supersession of certain Binders of _ the 
Government of India Press, ——. - 1399 
1400. 

Tenders for loading, etc., 

clerk's 
1. 

of waste paper 
in Government of India Presses, —— |. 

Aligarh. _1750. 
vide of Mr, Wright Henderson to —— 

Wages in the Goyernnient of India Press 
for work cn Sundoys atnl other 

holidays. 1399. 
Resolution re protection of Mosqtes in ——. 

4 793-99. 
WEWS PARADE— 

Qnestion re expenditure, ete., on the —— 
987 

- NEWSPAPER(S)— 
Question re giving of Government advertise- 

ments only to certain =—, 1969-70. 
NEWSPRINT- a 

BT ar of —— and other paper. 

Pah a ae ac nnn: SS 

Mr. Riaguddin Ahmad Khan from their 
services. 1086. 

NILGIRIS— 
Question re shortage of Potatoes and eggs in 

NIRANJAN SINGH TALIB, SARDAR— 
Question re— 

Family allowance for ——. 

Tilness of , a security prisoner. 361, 
NOMINATION (S)— 

f the-Panel of Chairmen. 54 
Question re Scheduled Castes and their —=— 

LC.8. 16: 
AILWAY SER- 

see ilway Servants’ and also “‘Ser- 
16 6 

NON oe ETTED STAFF— 

NON-INDIANS— 
See “Indian(s) 

NON-MILITARY BMPLOYEES— 
See 

NON. 

a । 
M LIM SUPERINTENDENTS— |, 

Superin’ endent(s) 
4 

| | 

Se 
, NON-PAYMENT(S)— 

Payment(s) 
NON-TECHNICAL HANDS— 

Quest’on re promgtion to selection grade of 
on East Indian Railway (Mechanical — 

De . 
NORTH BLOCK— ; 

Question’ re want of ot ht in certain —— | 

clerks’ lufatori 6 ‘ee: 

NORTH WESTERN RAILWAY— 
See *Railway(s) 

NORTHERN INDIA— 
d | 

NORTH-WEST FRONTIER— 
Ques‘ion re— 

Assistant Commissioners” of Tncome-tax, — 
ete., Punjab, —— and Dethi Provinces. 

Commissioners _ of Income tax, “Punjab, 

—— and Delhi. 1802. 
NORTH-WESTERN _FRONTIER— =a 

Question re minority communities’ repre- 

“sentation regarding lawlessness on the 

—. 498. 
|. NOTIFID- AREA COMMITTEE(S)— * 

See. “*Cammittee(s)”- ~ 
NUISANCE— 
Question re-filth deposit —— and obstruction 

of road to” Post Office in Jama Masjid 
area, Delhi. 1756. 

a
i
m
e
e
)
 

| 
5
 

al
y 
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RSE(S)— 
Question 7 desirability of improving service 

conditions of Indian —— - 
VURSING COUNCIL— 

Question re scheme for establishment of 
9. 

NURSING SERVICE— 
See “Auxiliary —— ” also ‘Indian Military 

NUTRITION RESEARCH INSTITUTE— 
Question re ——, Coonoer-« 
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CG. W. 787. 

Mu M. ३91 
Krishnamoortty, Mr. E. 8. A. 1 
Ogilvie, Sir Charles.: 1 947. 
Punjabi, Mr. K. 1. 
Shesliy, Sir John. 787. 
Sukthankar, Mr, ४. N. 137 
“Sundaresan, Mr, N. 835, 1617 
Thorne, Sir उठ, 1911. - { 

* Vishnu Sahay, Mr. 1387, 1745. | 
Wagstaff Colonel H. ७. - 345: 
Zahid Husain, Mr. 1205, 1969. 

_ 1853, 
“Selection of men from 

jiway Clearing Accounts 

_OFFICE HOURS— 
Question re —— in Imperial Secretariat 

and Attached Offices. 421 B 

OFFICE OF CHIEF MECHANICAL 
. \GINEER— 

Question _re promotions to clerical. grade 
Assam Rail- “० in the ——, Bengal and 

989. 

Branch —— for 
+ Dethi} 

| 

way. = 

Divisional Superintendent, Officeof” 

IFFICE SUPERINTENDEN प (8): 
> Question 76 bias against Muslim candidates 

for posts of ——, Howrah Division, East 
Indian Railway. 961 

OFFICER(S)— 
z Motion for oa journment ve special allowance 

iat J anior married —— in India. 

ion Te— 

tive —— of Bengal and Assam Railway. | 

FICE OF DIVISIONAL SUPERINTEN- | 

Developmient —— for evolving “Post-War 
Reconstraction plans, 540-41. 

Gazetted —— on Railways charged with 
corruption, etc. 186 

Sees — under the Surveyor General. 
19 

Instructing —— at Meteorological training 
centres. if 

Late attendance of —— in Railway Clearing 
Actounts Office. 795. 

Method of selection of —— for promotion 
to higher grades in P. and T. Depart- 
ment and R.M.S. 1682-83. 

Muslim ignored for appointment as 
Appellate Assistant — Commissioner of 
Income-tax in the Punjab. 1623, 

Muslim —— in Forest. Department. 1225: 
Muslim: —— recrnited to certain grades by 

the Calcutta office of Supply Department. 
1150. 

— and subordinates on pilgrinr shi pe 45. 
a appointed in Delhi Rationing Scheme. 

191: < Z 
ae “of the Indian News Parade f 
ee ¢ 

of Class I, etc., granted extensions of " 
in Posts and ‘Telegraphs: and” 

rologieal Departments. 1858-59. 
i Calentta Port 

Trust 5 
Paucity of Muslim —— in the Office of the 

Chief Controller of -Supply Accounts. ‘ 
1619-20. 3 

Pay of certain British Marned —— and é 
Commissioned Married >> 

Peréentage of Muslim Uppe? Subordinate « 
“and, Lower Gazetted —— ७४ Bombay, 

rod: Central «India. Railway. 

rosecution 
_ of Commerce, Delhi. 
Quota of Muslims for appomtment as ——, 

, on Ineome-tax Department. 1263- 

Rate of Tncome-tax for South African —, 
serving in India.~ 161’ 

Rationing —— and Inspectors. 1570. प 
Recruitment of Gazetted +---- |! Supply 

Department. - 8435-44, 
Shortage of —— in Indian Army.. 595. 
pecial allowance to British Junior married 

India- Offices, 1261-62. 
‘Channel of recrnitinent to Class Il — in 

telegraph Engineering Department. 967- 

Civilian Gazetted —— in Defence Forces. 
1456. 

“Communal composition of Indian Audit and 
= Goverament of 

Absence of Muslim —— in Central Station 4 
5S — 1227-28, 1453-54. 

ery Office, 1915 = in डे ia. * 
Administrative —— promoted Gonirhis: transfer of —— from other Railways to _ 
sone = ot Pioneer Foite’-in North Western Railway. 3859-60... 2 

< दी: loyed Rail OFFICER CADET TI TEASING UNIT— Ee 
AES ploy — 98. “Cadet “Training Unit’*. > 

of “Bringing of Sikh Indian Audit शव | OFFICERS’ GRADE — 
Secunia Se: to Go if Set erm it on Oudh and Tirhut 

Railway in ——. 1851-52. 

OFFICTAL(S)— 
re orders Te fi 

in Audit Offices 1626. 

OFFICIATING ALLOWANCE— 
S ywance(s) 

term for—— _— 



Motion to consider. 484. _ 
3 Motion te pass. 484. रे 

Motion ve election of members to the 
Standing Committee for the Civil Defence 
Branch of the Defence Department. 660. 

Oath of Office. 1, 947. रन 

। = (रा, SOURCES— 

i 

fi and 
Scientific. Prospecting of Potential. — 
42-44, 

OLD BELHI— 
~~ Question re hardships suffered by tenants. in 

— ani jahdara. 1571-72. 
Open Line Works— 
Demand for grant. 648. 

~~ jemand for supplementary grant. 677. 

— Demand for grant. 1196. : 

OPIUM ALKALOIDS— 
Question- re— 

aciure of fot medicinal sprepars. 
1572. 

७ Ghazipur Factory, 

ORDER(S 
Motien-for adjournment re— 

xj = Eo ae jlies Commissioner's —— refusin: 
; = "of vice to Sout Kanara District. 

4154-55. 
४: —— prevetiting railway travel for_attending 

’ the All-India Kisen: “Conference “at 
Bezwada. €59-€0, 678-96, ‘i 

Question. re— | 
Amendments to the New Delhi Rent 

4 657-59. Control ——. 
Re 

indian. ——* for iz . for 
1216-17. 

may © 
~-Deth ate’s ——» prohibiting dis- 

posa! of eartain colour and dye stuffs, 
. 1871 
घर —— re five-year term for-officials in Audit 

Offices. 5 
— re on Mrs. Sarojini Naidu at 

= 81078 Railway Station. = 

ORDINANCE(S}— ‘ i. 

Action in respect of detenns under —— THT 
of 3944. -1980-81 

Action in respect of Mahatma Gandhi, étc., 
un FIT of 1944. . 197 

“ORGANIZATION(S)— 
Question re— 

Films of_presidential processions of certain 
36) 

Women’s ——.of the National War. Front. 

ORISSA— ~ 7 
estion Te— 

al goods with the | 

te ea Adminis- | 

Fauine conditions in ——. 720. 1574-75 
Famine ja Travancore, eic.~ 1911 —. 

ORISSA GOVERNMENT— | 
Motion for adjournment re 

public Hpelea के etc. iwi) ing Cen- 
vernme! 

1270-71. 5 = 

ORPHAN REFUGEE(S}— __ ces 
See eels) 

ORTHODOX CLERKS’ QUARTER(S}— 
See “Quarter(s) a 

ORTHODOX QUARTER(S)— : म 
See “Quarter{s} 

OTHER SCIENTIFIC DEPARTMENTS— 
Demands for grant, 1290, 

OUDH AND. TIRHUT RATEWAY- 
See. *Railway(s)”’ 

OUTPUT— 2 
Question re— 
-—, et¢., of coal in British Indfa and the 

tes. 37-38. 
taken to increase —— of coal, ete. 

OVERCROWDING— s 
QueStion re— ae. 

a ar trains on North Western Railway. — 

Stons for relieving —— in trains. 1693. 

OVERSEAS BUSINESS— 
See ‘‘Business = 

OVERSEERR(S} ee 18 
m te re-employment of Mr. Amar 

I . Puaniab Irrigation Depart- 
ment, after conviction. 

OVERTIM 
Q 40} 

entployees of the Government of India 
Press. New Dethi, for Friday Pra 
1798-99. aes 

OVERTIME WORK— 
Question re— = 

..- Non-payment for ——-to staf of te 
Division, North Western Railway. 1651 

Unnyid —— of Gorakhpur. roilway wor 
shop staff,~ 974. 

OWNER(S\= सर = 
Question re— 

> Permits for importof-nsddy or rice-for—— 
ne in-Caleutta, -1032. 

—>= Supply of “petrol to —— of private cara, 
ete.; in Provinees. 139, 

= ee =e 

PADDY— a 
Qirestion Te—— > Z हक ae 

Fixation of wholesale and ret १8 by 
Government of Bengal for —— and rice. 

Povmniss 107 ieipott of —~ oF “vite Forts 
owner's use in Caleutts. 1032. Z 

PAKISTAN DAY MEETING— 
Motion for adiournment re ben ch —— 

- Lucknow. 1463. हि 

PAMPHLET(S}— 
Question ‘re raprint of the —— 

Edncation and Research in Relation to 
National Welfare’. 1401-02. 
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PANDE, Mr. BADRI DUTT— 
Motion to reduce demand fi 

“Executive Council” ve no-confidence in the 
Government. 1004 

“Home Department 
under the Defence of India Act and 
Rules. 1124, 1130, 

Question re Government contribution—.to 
Indian Labour Federation. 1916. 

Question (Supplementary) re illness and 
death of Mrs, Gandhi. 1083, 

Sep noes 
ti re bi id 5 the B hmay ie at 

and doubling certéin Metre Gauge 
Line on Bengal and Assam Railway. 137. 

PANEL OF CHAIRMAN(MEN)— 
Nowhination of the ——. 

PANTH PIPLODA— 
Demand for grant. 1204. 

re abuse of Powers 

PATNA— -—< 
Question re— 
oe of —— Broadcasting Station. 

Scarcity of rice and rotten quality of food- 
grains iri —— market. 1567 

PATNA MARKET— 
See “Market(s)”’. 

PAUCITY— 
mestion 76-- 
— of Muslim Officers, etc., in Calcutta 

Port Trust. 970. 
Paucity of Muslim Officers in the Office of 

Chief Controller of Supply Accounts. 
1619 

—- of Muslims in Dethi Division, North 
Western Railway. 1318. 

—— of Muslims in the Engineering Depart 
Demand for Supplementary Grant. _ 1719. ment, Bombay, Baroda and Central India 

4 2 ge Railway: 489-90, 
he ee Juestion 7€--+ oe 
see ential publications listed for_allotmen ee ee 
if _ Consolidated —— of British and Indian 

i Hand-made industry. 1206-08. soldiers and-that of American soldiers, 
imports, etc., of newsprint and other ——. ete. 1977-78. 

1028-29. ted f I Desirability of giving old scales of —— to 
exported from India clerks appointed prior to Ist August 1928 

Tenders for loading, eto., of waste —— in on East Indian Railway. 1694-95. 
Government of India Presses, New Delhi 
and Aligrah. 1750. 

: Transfer of control of —— production and 
> pyrenser to Supply Department. 1856- 

© PAPER PULP— 
, Question re research in.the manufacture of 

> Pl and artificial silk. 45-46. 

PAPER TRANSACTION— 
1S Question re black market ——. 1029. 

PARVATI DEVI, SHRIMATI— 
Question re illness‘of ——. 423. 

PASS(ES)— 
दर Question re— 

~ Checking lg tickets and —— of Railway 

Intermediate Class —— for staff appointed 
aise 1928 on Bast Indian Raslway 

—— for men re-employed after retirement) - 
Rail 651-52. 

pol given iy 

3 1514. aeons 
1 PASS ej 
“4 “See “Rule(s)’” 

PASSENGER(S 

oo North Western lway. 

ent caused to a —— at 

Difference in’ —— of Personal Assistants 
on North “Western Raitway. 978-79. 

Duties and scales of —— of Switchmen in 
Delhi Division, North Western Railway, 
taken over from East Indian Railway. 
1865-66. = 

Fixation of lower —— for grade 1 Guards 
in Karachi Division, North Western Rail 
qantas, + on abolition of that grade. 49-50 

Fixing of —— of retrenched. 
appointed C= ene pourra 
North Western Railway. 46, 491. 

Grades of —— for clerks on East Indian 
Railway. 1695. 

Increase in —— and dearness allowance for 
Non-Gazetted Railway servants, 1693. 

Introduction of low scales of —— for 
employees of certain Cantonment Boards 
1971-72. 

Lower initial —— of ployees in the 
Superior ices (Non-Gazetted). on 
State Railways. 1515. 

Maximum —— for clerks in grade V on 

Question 
Bareilly by the Di 
Moradabad Division. 

PASSENGER BOGIES— 
See ‘Bogi % 

PASSENGER FARE(S)— aren *! (3) 

PASSENGER TRAIN(S)— 
See ““ 

PATEL, Mr. VALLABHAI— 
Question ve illness of 

423-24. 

154-55. 

Syed Mahmud 
and —. 

PATHER, Mr— ~ 

Old scale of —— given to Mr. A, J. Doran 
and others |?! fter- 
979... = 

, etc., 6f Sub-Postmasters, 1505-06. 
+ etc., of telephone mistries. 973-74. 

—, etc, he Deputy 
Principal Information हूं?! तन 

— of certain British Married Officers and 
aoa Commissioned ied = Officers. 
1976-77. 

See re conviction of —— in Durban — of Pioneers in Civil Pioneer Force. 
1752. 

. etc, of certain telegraphists. 1684. — 

a 
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Scales of ——, etc., of Group Ins om Export policy. 1764. 

‘and Divisional Inspectors of L —— for im: of pad or rice for owner’: 

Ticket Examiners on North Western 
Railway. 154. 

Scales of ——, etc., of Oudh and Tirhut 
Railway Non-Gazetted Stafi. 975. 

Scales of —— for certain ¢z-apprentices of 
Jamalpur Technical School 75. 

Scales of —— of Special Ticket Examiners 
and Group Inspectors on North Western 
Railway. 154. 

See also ‘‘Scale(s) of ——". 
PAY RATE(S)— 

See “Rate(s)”. 

Question re— कै 
Non of compensation for _ booked 

Inggage under certain Military Warraut 
from Lalmanir Hat to Delhi-Shakdara. 

Non of officiating allowance to certain 
Special Ticket Examiners on North 
Western Rail 977-78. 

PAYMENT OF WAGES ACT— 
ct (3). 

PAYMENTS TO 
COMPANIES— 

Demand for Excess Grant. 
Demand for grant. 646. 
Demand for supplementary grant. 662 
Payment to other Governmen' Depart- 

ments, etc., on account of the Adininistra- 
tion of Agency Subjects and management 
of Treasuries. 

Demazd for grant. 11199. 
PENAL CODE (AMENDMENT). BILL 

See “indian ——"’ under “‘Bill{s) 

PENSION (S}— 

INDIAN -STATES AND 

335 

Demand for grant in respect of “‘super- 
annuation allowances and ——". 1208. 

Question re. proposed increase in —— of 
retired Indian Civil servants residing in 
Brit 892. 

PENSION(S), COMMUTED VALUE OF- 
‘Commuted 

PENSIONER(S)— 

| PERSONAL ASSISTANT(S)— 

use in Calcutta, 1 038. 
PERMIT BOOK(S)— 

Question ze missing —— in the office of 
Commodity Controller, Delhi. 1571. 

Question re difference in pay of —— on 
North Western Railway. 978-79. 

PERSON NEL— 
Motion to reduce demand for “Railway 

Board” ree: 
—. 619-37. 

Question re— 
Delay in transit of postal articles ta —— of 

Defence Services, 
Luggage, etc., of of Defence Services 

carried by Railways at Government risk. 
1995. 

Non-payment of rank-pay to certain —— at 
‘Transportation, Tee Centre, 
Jullundur Cantonment. 1 

—— of the Special Police establishment. 

pel 

60. 
Petitions for discharge of certain —— in 

Defence Services from Bihar. 1805-06. 
Placing certain barracks out of bounds for 
— of Transportation Training Centre, 
Jullundur, 1461 

Placing Saddar Bazar, Jullundur Canton~ 
ment, Gut. of bounds for Indian —— of 

_ Defence Services. 1461. लक 

PERSONNEL BRANCH— ; 
Question re— 

Non-posting of Muslims in S:1. (B.) Section 
of the ——, Bengal and Assam Railway: 
1 

Promotions, ete,;.in_ —— of Bengal and 
As Railway 

PERSONNEL OFFICER(S)— = 
Question re: selection of —— on North 

Western Railway. 656. 
See also ‘‘Officer(s)"’. 

PETITION(S)— = 

Committee on ——. 54. 
Question re— 

allowance for low-paid 
—. 894. 

PERCENTAGE— 
Question re— - हे 

* Lower of Muslims appointed in Rail- 
ways. 

—— increase in prices of cotton and woollen 
cloth. 1560. 

— of and qualifications for Muslim 
recruitment in the Central Excises and 

_ Salt Revenues, Western Division. 48. 
— of Muslim and Hindu staff in Supply 

_ Department, 094. 
— of Muslim recruitment for Delhi Divi- 

sion Railway shops. 1318- 
— of Muslim Upper Subordinate and 

Lower Gazetted Bom! 
Baroda and Central India Railway. 1139. 

‘PERMANENT ALLOWANCE— 
Allowance(s) 

PERMIT(S)— = 
Question *e— 
Delay in the issue of —— for t rt of 

part- goods intended for the Su) 
ment. 491-92. z 

of —— of Lala Feroz Chand. 
1080. 
— ior discharge ‘of certain personnel in 

Defence Berviess from Bihar. 1805-06. 
PETROL— हे 

Question re supply of —— to owners of 
private cars, ete., in provinces. 139, 147. 

PETROL. BUS(ES)— 
See ‘“Bus(es)”’. 

PETTY CONSUMERS— हि 
See ‘Cons {s) 

PIARE LAL KUREEL, Mz. 
Election of —— to the Standing Commi 

for the Civil Defence Branch of the 
Defence Department. 775. 

Election of —— to the Standing Committee 
for the Labour Department. 1464. 

Motion to reduce demand for— = 
“‘Miscellaneous’’ re Post-War Reconstruc- 

tion with special reference to, the 
heduled Castes. 1104—06. 
way Board” re non-r 
eduled Castes in Rai 
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Question re— PLASTIC(S)\—— 5 tte Ss ae 1715५ 1 PEACE ao peg er 
Communal composition. of Civil Pioneer| Question re research in the manniacture of 
Force Clerks. 1037 paper pulp, —— and artificial silk. 45- 

५; Communal ३ करन कक in certain Postal 46. = 
see 4 Offices at Lucknow. POINT(S) OF ORDER— 

__- Employment” of ~Scheduled Castes_in All OS) ते कर M fe A. Sathar प्. Essak 
India Radio. 897. ie Sait re the practice of Government to 

- Grievances. of leather “merchants, ete."}~ point out to a Member ten or twelve day 
rene Se ee - aes pre question that it sho ad 

ner 2 to 
“Civil Pionger Force. 1759. inane 722, हक Suc peri 

raised by Mr. N. M. Joshi whether the 
debate can go on when Government i P e 

ato Avatlary ioneer Fores. 762 | —otical member has repli कह 1०० ०० 
Representation of Scheduled Castes in Food POLICE— 

epartment. 1569. 1), i for-E 334. 
Reservation “of — Provincial vacaricies for remand “for Excess “Grant, < 
“Scheduled Castes. 1625. Demand for grant. 1199. 

Pay of Pioneers in Civil Pioneer Force. 

Scheduled Castes and their nomination to pane for Supplementary Grant. 1704- 

as LCS. 162 8. 
Scheduled Castes Commissioned Officers in Question re— : 

Indian Land: Forces, etc. 902, Harassment of Railway Staff by ——. 649. 

Scheduled Castes Commissioned Officers in Indians shot in —— firing in Mauritius. * 
the United” Provinces Civil - Pioneer 219 a ae 2 
Force. 1036. | POLICH, CALCUTTA— - = 

Scheduled Castes leather goods firms apply- | See “Caleutta Police®: Sess 
‘ing for registration as approved Govern} por ice ESTABLISHMENT— 
ment Contractors. 1676. Question re— = Schedpled Castes Regimients. 1620-21 Saacaz 1 ecial. ——., | 4 Schedled Castog regiments बंका ie Sages investigated” by Special ~ 1460. 

or ndia Personnel of the Special ——. ~1459-60. 
Pepediied caves Stelt-of Sepply. Deert- | por ice. GOVERNMENT. RATLWAY— 

“for appointment 6f Scheduled Castes See“ Government Railway Police’: = 

Pee oe 902. Seti, of 5 POLICE GUARD—, = 2 
Transfer 6 angus nreau Question re— ~ 

of Public Information ine 1262-|- --- at Shri Gopal Chamber of Commerce, i 
= = 1626-27,_ 

REM(S)— : : 
Sa ae ve. banking facilities to. —— to a 

Hedijaz. जल 2 PILGRIM 5पसताए(8)-- Delhi Rationing ao 

Question हू officers and subordinates on | POLICE STATION(S)— 
6 Question re thefts registered by the ve 

PILGRIM AGE(S}— a Shahdara, Delhi. 433, 
“Election of Members to the Standing Com-} POLICE VERIFICATION REPORTS— 
oes on —— to the Hedjaz. 42-43. See “Report(s) 

5 पु POLICEMAN (MEN)— 
oF inden Stated ane Jor Depgtiment Question 76 Eh a! of —— for Military 

— to Hedjaz, 1076-78. _ — i op ect a ० 
ON: ॥( = = POLECY (188)-- 3 

estion = re pay of —— in- Civil —— ‘Motion for adjournment re Orissa Govern-  — 
1752. _- ment’s ban on for 

discussing Cen 

. 1784 
wee seniority on Enst Indians 
Railway. 152-55. zs saint 

Post-War. shippin; =. 1240-11. 

Pay Ci 762, 
Propesed antl a of Civil —— into 

cr कं न मा my (Gomes re supply of 

ve bar on import-of leather, etc., ar oe eae ss 
eee ०० | POLITICAL CONVICT(S)— = 

र et dotenus and == ta juile,.10Bi= = 

dev, stoma ce it as 5 eae DEPARTMENT—_ 
6 -also~ ‘“Post-War Reconstruction ——’’. uesticn 76 retention of second — division: : 

PLAN, FIFTEEN- ae ककल clerks in —— and Railway ——. 1088-89, 
re —— for development of India. | POLITICAL PRISONERS— ee 

See **Prisoner(s}’ a ae ase 
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POONA— POSTMASTER-GENERAL— 
Question v¢ demand for fire arms by the 

Maharashtra Militarisation Board, ——. 7. की 

PORT(S)— 
See ‘Air ——"”. 

PORT HAJ COMMITTEE(S)— 
Resolution 7¢ debarring of Government 

servants’ election to ——. 753-60. 
-PORT TRUST(S)— 

Question re— 
Labour unrest’ in Karachi ——. 1680-81, 

1751, 1860-61" है 
Muslim doctors, ete., employed in the 
ARP. partment of Calcutta ——. 
721, 

Muslin’ Executive Engineers, etc., in the 
Civil Engineering Department — of 
Caleutta —. 

Muslims in the Department of Secretary, 
Caleutta, —— 7: 

Muslims in the Estate Department of | 
Calcutta ——. 72 3 

Paucity of Muslim officers, etc., in 
721. Cc a—, 

PORTER(S)— 
Question ve discontinuance of travelling van 

in Karachi Division, North Western 
Rail 485-86. 

PORTS AND PILOTAGE— 
jemand for grant. 1199. 

Demand for Supplementary Grant. 1708. 

POST(S)— 4 
Question re— 
Appointments to ——~carrying allowances 

in Circle Post Offices in U.P. 1510. 
Bias against Muslim candidates for of 

Office Superintendents, Howrah Division, 
East-Indian Railway. 961-62. 

Clerks ‘selected for certain higher —— 
sanctioned by the General Manager, East 

i Tndian Railway. 960+ 
» Communal reservation in promotions to 

 Stenogray — in North Western 
Railway. 

Gazetted and ‘supervisory —— in the 
Punjab Postal Circle. 1512. 

Method of filling —— of stenographers in 
Posts and Air Department. 1510. 

Maslim applicants for —— in the Stores 
Department, Bengal and Assam Railway. 

158. 
Non-employment of Muslims in certain —— 

in the t Office of Hi sh 
Division, East Semana 962. 

हि मात गिल esirability of posting a Muslin Deput; 
—— in the United Provinces. 791. ae 

Muslims as camp clerks in the office of ——, — 
U.P. 1510. 7 

POST OFFICE(S)— नि 
Question re— 
Appointments to posts carrying allowances 

* ia. Cirele in U-. Gl 
Delay in delivery of certain Money Orders 

by Delhi-Shahdara ——.. 97: 
Departnienta] examination for posts of 

nspectors, etc., of ——. 1681-82. 
Filth deposit nuisance and obstruction of 

road to —— in Jama Masjid area, Delhi. 
1756. 

Public Telephone at Dethi-Shahdara ——. * 
975. 

Rush of work at the Imperial Secrefariat, 
North Block , New Delhi. 1855 

Selection of candidates for appointment as 
Inspectors, ete, of ——, in the Punjab 
and N,-W.F.P. circle. 1683. 

Staff clerk of Karachi General - 4851. 
POST-WAR DEVELOPMENT(S)— 

Motion to reduce demand for ‘Railway 
Board” 7e financial position of Railways 
with special reference to ——-. 563-75. 

Question re of civil_aviation in India. 
39-40, 

POST-WAR FINANCIAL HELP— 
See “Financial Help ~ 

POST-WAR INDUSTRIAL RECONSTRUG- 

‘Industrial Reconstruction 

POST-WAR RECONSTRUCTION- 
Motion to reduce demand for ‘“Miscellane- 

४ “ous” re —— with special referefice to the 
Scheduled Castes. 109851114. 

POST-WAR RECONSTRUCTION PLAN(S}— 
Question re development officers for evoly- 

ing 1. 2 

POST-WAR SHIPPING POLICY— 
Question 7e ——. 1210, 1211 

POSTAGE STAMP(S)— 
Question re —— congidered as legal tender 

by — Government Railway at 
haksar. 1804-05. 

POSTAL ARTICLE(S)— हि Ss) 
e™ Article(s)”. 

POSTAL CIRCLE(S)— 
Position of persons rily in 

- - —— created before war vis-a-vis sie 
454-58. 

— of Assistant Deputy 
Commissioner's Office, Delhi. 897-98. 

Selection for —— of Assistant Super- 
intendent in State»Railway Coal Depart- 
ment. 1509. 

Sikhs in high salaries —— in Supply 
Department. 45. ५ 

POSTMASTER(S) <4 
Question re p! of Wireless tors 
+ under —— in the Punjab and ऐड. कफ. 

Percentage of Muslim Ii कु मम in Sind — 
1 = 

Placing of Wireless Inspectors Post- 
es कि the Punjab and N.-W.F.P. 

- Preponderance of Muslim officers i -the 
Punjab ae 1510. = 

dai ‘or i 
Inspectors, etc., of Post Offices in the 
Punjab and N.-W.F.P. ——. 1683. 

(S)— 
Question re desirability of Urda 

knowing —— in Central Pro 
1324-25. 
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जज अल ड 
बह + -certain —— at Lucknow, 46-47. : 

POSTING— के = 
Question re —— of ee id probationers as 

Guards, etc, on Oudh and Tirhit“Rail- 
ry ae 

POSTS AND AIR DEPARTMENT— = 
है Election ‘of members to the Standing Com- 

mittee for the ——. 797-98, 905. 
~ Question re— 

» ~~ Method of filling posts of stenographers in 
88 Sa 1810, 

= Relief for eiployees of —— under Mili- 
APES tarisation Scheme. 1508. 
ree See also a riment of Posts and Air’’ 

POSTS AND TELEGRAPHS— 
Question re— 

ons of service granted to Muslim 
Deputy Director-General and Assistant 
Deputy Director-General. ee 

re unal i in} 
Observations by —— that it-has never been 

the practice and it is not practicable’ that 
during the discussion of the Finance. Bill 
Members-in-charge of all the departments 
should be present in the House. 1236. 

Remarks by —— on the cut motion of 
Mr. Abdur Rasheed Choudhury (who. _ 
wanted to discuss under the — head 
“Central Excise Duties’? the imposition 
of contemplated duty on tea and coffee) 
that the-cnt motions are intended to give 
an opportunity to the House to discuss 
tatters of administration under the exist- 
ing law and not to’ discuss any question 
in respect of any future law songht to 
be enacted. 1088 

Remarks by —— that it is_an established 
practice that only those who have given 
notice of amendments can- move them, 
449: 

Statement by --- re convention concerning 

ARTMENT 
“UNCLE ING WORKING EXPENSES), 

_ See “Tndian Posts and Telegraphs Depart. 
ment (ineluding Working oe 

POTATO(ES)— - ; टू 
estion 76 shortage of —— and & in 

eo Nilgiris. 1097. sie = 
POTENTIAL OIL SOURCES— 

See “Oil Source(s)’. 

WER(S)— . 
Soke to reduce demand for 
Date 

7 ‘Home 
timent’’ re abuse of —— under the 
ee of India Act and Rules, 1115- 

POWER ALCOHOL FACTORY— 
See ‘Factory (ies) 

RE-CADET AIR TRAINING SGHEME— 
See “Air Training Sch 
-PREMIER(S)— 

_ Question re = of Dominion —— in 

~ PRESIDENT, (THE HONOURABLE 

व ei of the Hie table and ee 
Speech: Usshig ie 

Demands for Grants 232 
on 

Recruitment: ea ree - e 
Government of India ——. 349-50. 

Supersession of certain Binders of the 
Government of India - New Delhi. 
1399-1400. 

Tenders for loading, etc., of waste paper 
in Government of India ——, New Delhi 
and Aligarh. 1750. 

W: in the Government of India ——, 
for work on Sundays and New फैला, 

6ther holidays. 1399. 
See also “Government of India 

PRESS ADVISER, SPECTAL—~ 
See “Special Press Adviser" 

PRESS CONFERENCE— 
__ See “Conference(s)” 

CORRESPON DEN T(S)— 
Question re— 

Accredition to a ——. 196 
Classification of Accredited ——. 1985, 
Classification of ited —— with ~ 
Government of India. 1618-19 

regarding zg classification . of 
ith the Government of 

. 1969. Ste 
ae wen Railway Passes. 1514. 

0088: ny. < 
“Members should not a case while 
giging notice _of an adjournment motion. 

1५ classification, 
, of Accredited —— with the Govern- 

of India, 1969. - | 
See also “‘Correspondent(s)” 

Government of - 

Stenographer “for Deputy A 5 

_ posts “AND TELEGRAPHS DEPART! PRESIDENTIAL PROCESSIONS 
MENT ‘ See “Procession{s) 
Question re— | PRESS(ES)— हि se 

AMéthod of selection of officers for promotion; Question re— 5 
to hig her grades in —— and £8. Binders in Government of India ——, New 

- 1. 5. Delhi. 1208. 
Officers of Class I, ete.. granted extensions Copyholders and Revisers passing Readers’ 

of service in —— and ६ 9: of India 
Departments. 1858-59. : ——, New Dethi. 1566, 1567. 

Recruitment examination for Subordinate Dedachon — tran =—-overtiine ete पं 

E 168%. - : employees of the Government of India _ 
ete. to employees in_ —, New Delhi. for’ Friday — prayers ~~~ 

Establishment: es ee 1398-99 
ae = Promotion of qualified Copyholders and J 

ND TELEGRAPHS DEP. Revisers. as Readers in 



PRESS CORRESPONDENT ADVISORY 
COMMITTEE— 

Question’ re 1458-69. -.* 
See also “Committee(s) 

PRESS fin ral 
Question re tal 

ernment of 
of Government Publications 
Unik 844, 

PREVENTIVE OFFICER(S} 
Question ve proposed recruitient of ---- 

ete., in Karachi Customs~ Office. "82-83. 
846. 

PRICE(S)— ae : 
Question re— -. - 

Average rétail —— Bi rice in Bengal. 

‘or admission to the Gov- 
dia ——} and for Supply 

to Trade 

39: 

Control —— of coal, ढा2., in Delhi and 
Shahdata Delhi. 1920 

Control, of foodgrams 
and Shahdara-Delhi. 1920. 

ete... in Delhi 

Fixation of wholesale and retail —— by | 
Governmeiit of Bengal for paddy and rice. | 

1401. 
to be 

High —— of textiles at Barpeta: 
Lowering down of of cloth 

manufactured. 1398. 
Percentage increase in ——- of cotton aud: |- sate 

cloth. 1560. 
at which wheat is porchased in the 

ih and sold in Bengal. 286-87. 
Rice #oldat- high —— in certain parts of 

Bengal. 347. 
Scheme for control of,— 

of coal, etc. 1393.95 
Supply of foodgrains at controlled or con- 

€essional ——- to non-military employees 
of Bengal Governinent 

PRICE CONTROLLED ARTICLE(S} 
Question re 404, 

PRICE -LEVEL ¥ 
=» Question se of agricultnral commodi- 

‘ties and manufactured gaods, - a 

of. Indian cotton 
ithout, exhibition 

लि 
कक a se | 

ete in hi 
of 1219. 

PRINTING 
Demand 

ND_STATIONERY— 
t Excess Grant_in respect of 

355. 
~ Demand for*grant. 1203. 
PRINTING AND STATIONERY, .CON- 
TROLLER OF— 

566 “Controller of 
3 Stationery”. 

ee ne ORITY CERTIFICATES, RAILWAY— 
कर Priority~ Certificate(s)”’ 

Printing “and 

PRISONER(S)— — 
Question re— 

Classification of Mr. Krishna Nair, a civil 
disohedi 982. 

“Enemy of war in India. 1617. 
Titness of Sardar Niranjan- Singh Talib, a 

security ——. 361. 
Lewer class assigned 

| 
and distribution | 

cpatviation of Italian —— in In 
wastage of food at ——'s camps 5 

Resolution re release of politi 

PRIVILEGE TICKET— 
Question re facility of mail travel to —— 

old. 365: 
eS ARY 

i 

64. 
ASSISTANT STATION 

“Assistant Station Master(: 
PROBATIONARY SIGN eee sage 

See “Signallerfs)"” 
PROBATIONER(S}— है 

uestion re posting of anpaid —— बेड 
Guards. ¢te,, on Oudh and: Tirhat FR, 

Question. re 
—— for admission as atcrediged Correspon- 

~ dents, 433.34. 
Protest against the —— for importing heavy 

| 034 
(8)-- 

Motion for adjournment re— 
Attack by War -technician stadehis on 1 
—— of vill at Rajamy 1759. 

Dispersal of a5 e@ Hindu Mahasabha Presi. 
deptial —— at Ammitsar. — 50. 

Question re— 4 
Film of Muslim League presidential ——_ 

at Karachi. 
Films of’, presidential _—— “of certain 

organisations. 361. 
PRODUCTION(S}— 

Question re— 

1027 < 
of opium alkaloids at 

Factory.~ 367, 847, 1572. 
PROFIT— = 

Motion for adjournment re sale at 
India of gold purchased in South Africa — 
hy the United Kingdom. — 1517. 

Question #₹-+ 
Anomalons allocation of 

dealers. 
—, ete., of Reserve Bank of India 

made by Central Goveriment 
[2 फेक of foodgrains— 

-90. 
PROGRAMME(S)— = 

* nestion re 
dig, य' 

PROGRAMME ASSISTAN T(S)}— 
Question +e Muslims as Technical Assistant! 

and —— jn“ All-Lidia Radio. 421, 

PROMOTION(S)——— « wie 

Block cnsthe<=<-oh aeagon पक लक on the —— ol ion lent 
Clerks on North-Western Railway a 

ces 

froin inferior to subordinate, service 
Railways. 1149. 

Communal मा लत 
3 n ys. 1 

no 

38. 
Communal reservation in —— to steno- 

graphers’ posts in North-Western Rail 
_ way. ~ 486. 
Leaping. —— toa South Indian Aésistant 

in. Foyperial —— Agrieultural = Researelt 
Institute, 1914. 
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Maximum age for inferior -servants for —— 

Railway. 1149-50. 
Method. of selection of officers for —— to 

higher grades in P. and T. Department 
and R.M.S. “83. 
— ete., in Personnel Branch of “Bengal 

and Assam Railway. 959. 
—, _ele., of Ticket Checking Staff, Oudh 

and Tirhut Railway. 953. 
- —— from routine to clerical grade in the 

office of J.C.MRA. and P., Lahore. 901. 
— of Guards on North-Western Rail- 

way. 15 
—— of qualified Ce holders and Revisers 

as Readers in overnment of India 
Presses, 546-47, 1224-25, 1226. 

Keepers on North-Western — Railway. 
हु >1529:# 
* —— of Telephone Operators. 1328. 

—— of Train Examiners as 11“ 
un Inspectors on East Indian Rai ay. 

to clerical grade “D*" in the office of 

16 subordinate posis on North-Western 

—= of Senior subordinates as Sub-Store 

© 
N uestion १€-- fs 

Adininistrative Officers promoted as Com- 

for inferio¥ servants for —— | FROVINCE(S)— ०. ४ "7 

In 

Distribution 
zs ‘und. si 

iim produei 
1751-52. = 

to —— from Central Road 

licences issued in ——. 

Ill-treatment. meted out to Government of 
India detenus detained in ——. 235. 

Methods for procuring foodgrains followed 
hy ——, el 289. 

Private boats 
1687, 

commandeered 
“ 1804. 

Production and sale of standard cloth im 
027-28. 

Supply and rationing of food in —— 209. 
Supply of petrol to owners of private cars, 

139, 147. 
PROVINCIAL EXCISE— 

Demand for  grau 196 
EEC 28 Powe 

‘cod Co 
PROVINCIAL GOVERNMENTS— 

Chief Mechanical Engineer, Bengal and| Demand for grant. in respect of # ०5 
Assam Railway हि | ~ Grants-in-Aid to ---- 1203. 

4 Loco, Foreman grade on North Miscellaneous adjustments between the 
Wesiern Railway. 796. tral Government and —— रे 

to selection grade of, non-technical! PROVINCIAL HAJ COMMITTEE(S)— 
= hands on East. Indian Railway Sée** mmittee(s) 

« (Mechanical Department). 46. PROVINCIAL VACANCIES— 
‘js cae maintained for —— of Telegraphs See “Vi y{ies)”* 

Pach emen “to: Sub-Inspectors’ grade. 1858. PSYCHOLOGICAL WARFARE» हर 
‘or higher grade —— in Karachi 86९ W; = 

3 Delhi Divisions. 957, 1 PUBLIC. > 
328072064837%9 8-+:3-१७-७( ५ कक tases Question ze harassment to —— duc to 

Question re— ; wide )] for permitted 
Arrangements for Tudian —— in the}. - * c 
USSR. 498, 60 

| 2 of America. 
Report on Indian —— in the United States | 

498, 607. 

PROPERTY (IES)— 
Question eee of Mr., Asaf. Ali’s 

PROPERTY (AMENDMENT) BILL- 
See “Transfer of ——" under “R.-11 (S.) 

~ “PROSECUTION(S)— 
~ Question 7e— 

Pending ——— concerning Augusi 1942 
disturbances. 1801. 

Indians in the United Kingdom 
under the National Service Act. 426, 

—= of Officers of Shri Gopal Chamber of 
_ ~ Commerce, Delhi. 1627. 

_ — = under Wheat Control Order, 1759: 
PROTECTION— 

“Motion for adjournment re failure to give 
—— against. mob violence at Maripur. 

ae ८ 

mon 

PROTECTIVE DUTIES CONTINUATION 

= ow ae ieee me ae आल chemicals.” गलत 

eet FUND(S)— oe Sis 

Board" re ee of Compalors = 
ee ee a 2 सदर लक all Railway Employees, 

| PUBLIC MEETINGS— 

PUBLIC HEALTH— 
Demand .for grant 
Demand for 

1200. 
Supplementary 

PUBLIC HOLIDAY: 

“ 
Grant. 17105 

See 
PUBLIC 

Holiday(s)"’. 
INFORMATION BUREAC— 
Bureau of Public Information” 

366 “Meetin, 
PUBLIC RELATIONS DIRECTORATE— 

Question re tonys conducted by—. 1461. 
'UBLIC TELEPHONE— 

See ‘Telephone(s) 

PUBLICATION(S)— 
Question r¢— 

Erte ee i 
MA 

Discontinuance ef free supply of Govern- 
== ment —— to Chambers BY Commnens and 

Trade Associations. 
Essential —— listed for allotment of paper. 

1030. 
—— “of certain annual re concerning 

labour on Railways. — 21; 
Re —— of the Sat ded 558-59. 

“Question re— 

rates to lower 5! 

missioned Officer in Civil Pioneer Force 
281-83. , 

in certain - 

Re ० 

ae Press Ri बे for suppl St oom, and for ly 
Goverment Trade Unions, ete. — 

PULSES— 244४ ba 

Desirability of Iv of ——, “milk, ete, = 
Wy Gniventiots rake taff. | 1096-- 

aay 
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5 | Question 

Method for procuring —— in the Punjab. 5 | 28889. procuring 1) 

PUNJAB— af 
Question 7e— 

Aisintait Co ‘ne of J * 
Frontier and ete., , North-West 

Delhi Provinces. 1 
Commissioners of Income-tax, ——, North- 

West Frontier and Delhi. 1802. 
Delhi detenus detained in —— jails. 896. 
Desirability of appointing a Muslim Com- 

missioner of Income-tax in the ——. 
1269, 

Facilities to Congress detenus in ——. 82. 
Family all to Congress dete in 

82, 
= more food’? campaign in the —. 

Ill-treatment meted out to Government of 
India detenus detained in the ——. 233- 

Method for procuring pulses in the ——. 
288-89. 

Muslim Officer ignored for appointment as 
Appellate Assistant Commissioner of 
Income-tax- in the 1623. 

Present method for procuring foodgrains in 
the ——. 287. 

Prices at which wheat is purchased in the 
and sold in Bengal. 286-87, 

Profit made by Central Government out 
‘of purchases of foodgrains from ——. 

Re-employment of Mr. Amar Nath, Over. 
seer, ——-, Irrigation Department, after 
conviction. 1032. 

Treatment meted out to Delhi detenus in 
—— Jails: 

PUNJAB AND N.-W.F. POSTAL CIRCLE— 
Question re— 

Placing of Wireless Inspectors under Post- 
masters in the 686. 

Selection of candidaiee. 1a spp 
napectors, etc.,> 0! ost: 

1688. 
PUNS. POSTAL LE— 

See ‘Postal Circle(s)”’. 

PUNJAB URBAN RENT RESTRICTION 

intment as 
ices, in the 

To 
See ‘‘Act(s)”. 

PUNJABI, Mr. K. L.— 
Oath of office. 835. 

PURCHASE(S)— 
Question re United States Foreign Economic 

Administrator and —— of commodities 
in India. 1402, 

PURCHASING AGENT(S)— 
re Controller of Goal acting as 
industries. 1143. 

QUALIFICATION (8)— 

“Desirability of uniformity in —— for 
tt to _ Government 

—— for 

recruitment didates 
— for 

U Division Clerke in the Central 
i Se andl ele Revenues, Wi 

| QUETTA— 

BETVICE. | 

Minimum —— for recruitment of Hindus 
~as lower-grade clerks-in the 

Excises - and it Revenues, Western 
Division, 48. 

Percentage of and —— for Muslim reeruit- 
ment in the Central Excises and 
Revenues, Western Division: 48. 

— and duties of Coal Commissioner. 
345, 490 

—— for recruitment of Superior Telegraph 
Engineering 2. 
— of Mr. D. 6. Jhadev, Conciliation 

Officer (Railways) and _ Supervisor 
Railway Labour. | 

QUARTER(S)— भर 
Queation re— 

Closing of arches between —— on Irwin 
Road, New Delhi. 1914. 

Disparity — between un-orthodox ._and 
orthedox —— in New Delhi. 1217-18. 

Keeping of milch cattle in orthodox —— 
1561-62. 

Lawns in front of orthodox clerks’ —— 
in D.1.Z. Area, New Delhi. 1561 

Non-provision of free —— certain 
North-Western Railway employees. 1864. 

Poor lighting of roads of ministerial —, 
New Delhi. 1396-97. 

QUESTION HOUR— 
Dispensing with the —— on the General 

Budget presentation day. 368. 

QUESTIONNAIRE— 
Question re issued by Income-tax 
Department to Indian firms of Auditors. 

Question re— 
Raising of Government Intermediate 

College, ——, to @ollege. _ 195. 
Restrictions on entry into ——. 1330-32. 

QUETTA DIVISION— 
Question re electric mistry wiremen of —— 

released from service. 

QUININE— 
Question re— 

Import of —, atebrine> ete. 1214-15. 
Merck ot —— in injectable form. — 

UININE POSITION— s 
= <=, 12, 21-22. s 
QUININE PRODUCTION— A 

Q re ——. 1396. 

QUOTA(8)— 
westion Te— 
Exporters and export —— of tea. 1755. 

56. 
—— of Assamese in Bengal “and Assam 

Railway Services, 494. 
S38 

t, etc. 1264. Superintenden' 
—— of Muslims for sppointment a8 _ 

; etc., on Jncome-tax Depart- 
ment. 1263-64, 

Unfilled —— for Gazetted Muslim Officers” 
jn Karachi Division, North-Western Rail- 

way. ee ee पन्ना ल्चन ऑन: = 

of 

| 

= 
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RACIAL DISCRIMINATION— 
é¢ “Discrimination 

RACIAL TROUBLE— 
_ ~~ Question re —— over New Indian High 

pny School at Bluff, Durban. 1559. 

= RADIO, ALL-INDIA— - 

See “All-India Radio’ 
RADIO SET(S}— 

Question re —— imported from America 

and dther countries. 1564. 
RADIO STATION (8)-- 

Question re want. of a —— Gn Andhra 
conutry. - 596: 

SRAGHBIR SINGH, = SARDAR, PANJ 

HAZARI— 
Question re arrest of ——. 895-96. 

RAIL MOTOR CARS— 
पड जटा = Question--re— 

Desirability of tnnning ——. between Delhi 
and Ghaziabad. 1697-98. 

Sections on North Western Railway served 
=e. by ——. 1 1698. 

RAILWAY (8)-- 
Bengal 5800 Assam— 

Motion for adjournment re taking over of 

जि ss portions‘of the —— by the 1 nited. States 

Army Railway Units., 727-28 
Question re— 

Appointments made -in the Store Depart 
ment 1338. 

Apprentice Mechanics recruited Comma. 
wity wise in ——. 195: 

Bridging the Brahmaputra #t Pandu and 
24533 2 ara Metre Gange Line on 

Certain’ clerical vacancies filled 
Chief . Mechanical “Engineer's: 
—— 959. 

trative ees of - 
for recrui fon 

See 71532: 
Fainily ration coupons for staff of ——. 

é 486-87. 
= ‘Holiday for Shab-i-Barat’ not granted to 

Muslims on» 
= Muslim applicants. for posts in the Stores 

Department. 958. 
Muslims and non-Muslims, ‘promoted and 

confirmed in the Establishment and 
Executive offices of ——. 957- 

Muslims in 33: 
Non-posting of _ Muslims 

“. Section the Personnel 
1 _ 1853. 

“Paddy gone worse at stations’: on ——. 

5» ete., In 

Promotions to clerical “Dp? tn the 

Office of the Chief teen Engineer, 

inthe |< 
Office, | 

Clerical. staff in Personnel and Adminis | 
1855. 

Staff cots in Construction Department, 

‘Vatancies filled in Ed Lower Gazetted 
Service-on, ——. 

Vacancies in intermediate grades in the 
Stores De) resents —. 

Want of lig’ 793-94. on —— brains. 
Watchmen on, —— 1853. 

Bengal-Nagpar— 
Question 7e overloaded coal from Bengal 

and Bihar Coalfields taken over by Eas 
Tadian and 50. 

Bombay, Baroda and Central India— 
Quéstien re 

Absence of Muslim Chief Clerks on ——. 
1139-40. 

Desirability of a Selection Board of ——. 
1139. 

Desirability of abolishing Staff Corgmnittee 
ou — 

Non-recruitment of Muslims as Apprentice 
Signal Inspectors, etc., in ——. 

Paucity of Muslims in the Engineering 
Department, 89-90. 

~Pergontage of 
and Lower 
1188: 

Muslim Upper Subordiaate 
Gazetted Officers on ——. 

catering Sarrangements. for 
slims on ——: 1140. 

Kast Indian— 
Motion for adjournment re proposed 
enforcement of enhanced passenger fares 
on ——_ 1271 

Question. re— 
Applications _ under 

‘Act agninst illegal deductions; 
— and North Western, Railways. 
3925 

Payment -of Wages 
eic, 

Cases. ee, 
1697. > 

Clerks selected fer certain. higher ‘posts 
sanctioned by the General Manager, ——. 
960-61 

Continuous and intermittent workers on ++- 
- ~ North Western 1406. 

Desirability of giving old scales of pay to 
clerks appointed prior to Ist August 1928, 
on ——. 1694-95 

Duties and scales of pay of Switchmen in 
Delhi Division, North Western Railway, 

865 66. : taken over from ——. Ii 
Duties, etc., of waiting room beare 

junction Wesel 
Fr 6. disch: d fi nt a bs ‘rom 

“service. ४ 3 Se 

et enditure on Electric Torches for Ticket 

hecking Staff on —— an North 
Western Railways. 

Eye test Bu ‘Travelling Ticket Examiners 
छत “४-5 

Grades of pay for clerks on Bast- Indian 

~ Class Passes for Staff 
appointed after 1928 on ——. 1696. 

2 aye reported under  parmnent of 

Maximum poy for clerks in grade V om ५ 

’ यु : 

: 
4 

tech = 

Bias against: Maslim-candidatcs for posts of - 

‘Superintendents. Howrah Division, 

— 
ee 



vendors, €(९८., on —— 

_ Enspectors on ——. 
Non-employment of Muslim in certain posts 

in the establishment. office of Howrah 
Division, ——. 

Old. grades to certain Travelling Ticket 
Examinérs on ——: 1514-15. 

“Overloaded coal from Bengal and Bihar 

Coalfields: taken over by —— and Bengal 
Nagpur Railways. 150. 

Folicy regarding sepioriiy on —— 152-53. 
Promotion to selecti raile of techni. 

cal hands on —— (Mechanical. Depart- 
ment). 46. 

Promotions of ‘Train Examiners as_ Trans 
portation Inspectors on ——. 48. 

Racial di pilat 
combined Seniority list of Suberdinate 

Supervising Staff and draftsmen on —— 

Medical examination’ of Railway a eo ae mga cn कक i te mgin' 
696. ~ Difference Bs ए of Perso: 

Muslim applicants for selection as Law} 

(Mechanical Department). 46, 
Recruitment of inferior staff in Engineering 

and Mechanical Departments of ——. 
1853. 
seulation for dress of non-Gazetted Rail- 

servants on —— Administration. 
1697. = 

Seniority of certain ‘guards “in 
हा Division. 

= Sanday and other’ Holiday allowances paid 
to Anglo-Indian and European Guards on 

old —— Station. 1687. 
‘Transfer of two Signal Engineers from. 

to North Western Railway 26 
Wheat purchased by’ —— to 

Dearness Allowance. 366 
Working hours of certai 

North Western Railw 

Howrah: 

supplement 

ays. 1515 . 

re abolition of the _ Lower 
Gazetted Service on ——. E 

-Jodhpur— 
Question re Railway Advisory Committee 

for Me tion 

special reference to Post-War Develop- 
ments. 563-78. 

North Western— 
Motion for adjournment re cancellation of a 

Jarge ppetes of passenger trains on the 

Question 7e— 

Applications under Payment of Wages Act 
against illegal deductions, ete., on 
Indian and ——. 1867, 1 

Ay a of “Muslims instead of avail- 
pe Sikh candidates on. —. 

Seger of Station Corres: 

Bringing certain कक ‘of pay into line 
with the te on 500-0! 

Communal — reservation in promotions to 
stenographers' posts in ——. 485. 

s
h
u
t
 

shi 
bb 
Se
al
 

staff on -—— and 

Deterio meee 

Direct sects बट 

Discontinuance of travelling iscontinuance of trave! van 
Karachi Div ‘sions 485. 
DERN है 86 Sikh -stenographers 

on — 1: 
Duties and scales of pay of Switchinen in 

Dethi Division, ——, taken over from 
East Indian Railway. 1865-66 

Duties of. Special Ticket Examiners 
Group Tnspectors on ——. 

East Indian and —— employees dismissed 
and discharged from service. 1867.0 — 

Employees discharged on ——.” 
Employees of the Chief _ Cashier and” 
‘Treasurer, . 6525535. 

Employees promoted to Station Masters 
grade on ——. 1677. 

Engine troubles on 97: 
Expenditure on electric-torches for ticket_ 

checking staff on Hast पलक and ——. 

at of Inspectors of 

Fixation of lowér, pay Tor grade I guards in 
Karaehi- Division, ——, on abolition 
that-grade, 49-50, 1863-64 2 

Fixing of pay of retrenched staff re~ 
appointed on the Compilation Section, 
—. 46, 4 

Food Inspectors ete, on, ——. 652, 654. 
335. Insecurity in certain trams on ——. 

34, 1465. 2 
Loco. Inspectors, etc., on —=)~ 1342-43. हा 
Maximum age for inferior “servants for 

promotion to subordinate posts on’ ——. 4 
1149-5 

Medical - fees for>- attenditig +to Bye 
employees. 1321 

tie Special Ticket “Examiners on ——~ 
7-78. 

Non-provision of free quarters to certain 
— employees. 1864 

—— contract for storage of liquid fuel af 
Kiamari. 2 

Overcrowding of trains on ——. = 
Overseas business secured by - 

certain agencies. 151-52. - 
Passes for men peas ee after retire- 
ment on —— 

Paucity of Muslims in Delhi Di 

Periodical medical examinations of 
empl 

Picki of ‘family by Rail spares 
on 3715 at बट अलग 
under —— Pass 

of Guards on —. 1 Continnous and on |; 
Promotion of Senior subordinates as Sub- 

. Store Keepers on ---- 1 

ig ion to Loco. grade on ——. Sree == O68. 
Pd Contradictory Orders for fixing 

z : ‘of subordinate staff on 656. 
~ Departure times of —— Coaching Express. Proposed increase in hi ghee gee ee 

cial Staff on ——. pee 
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Recognition to the United Union of —— 
workers. 1516. 

Recruitment on —— as a result of examina- 
Aion and selection. 1866. 

1613-14. 
se, for Guards on —— (Delhi Division). 

Scales of pay, etc., of Group Inspectors and 
‘Divisional Inspectors of Special Ticket 
Examiners on ——. 

Rest for Guards after duty period on —. | 

Consolidated iting jo he -Unitad एड आल 55 ली Ge ० आओ teweelitig alow: 9! ment travelling allow: 
ance to Ticket Rerun on certain ——. 
978. 

Curtailment of courses of meals at —— 
Refreshment Rooms at Delhi, 974. 

Delay in tt for coal requisitioned for 
— under Defence of India Act. 150-51. 

Serene deprived of uniforms on — 

Gazetted officers on —— charged with cor. 
861 54. 

Scales of pay of Special Ticket E “ See fe ing fuel b 
and Group Inspectors on ——, 154. ee 793. 4 

डी] 4500५. by दि Motor Cars Lights provided in lavatories of reserved 
Hataction of Assistant C Nertan a, Ed aya of General Managers of 

1865. 
Soave on Personnel Offiters on ——. 

Senior subordinates promoted to Lower 
Gazetted Service in Traffic and Commer: 
cial Branches, हर 8. 

Stenographers in the Office of the General 
Manager, . 138. 

Sub-Assistant Surgeons recruited on ——. 

जे :3: 74 aman of —— Walton School, 

Training of Commercial Group students at 
alton School. 

Transfer of officers from other Railways to 
1859-60. 

_* ‘Transfer of Ticket Collectors of Delhi Divi- 
sion of —— to Transportation Group. 

‘i 152. 
te Transfer of two-Signal Engineers from East 

~ Indian Railway te ——. 225-26. 
Unfilled quota for Gazetted Muslim Officers 

Karachi Div vision, 
Weekly rest day for gang staff on ——. 

Working hours of certain staff on East 
1513. 

Lower percentage of Muslims appointed in- 964 [ 

Luggage, €६०., of personnel of Defence 
Services carried by at Government 
risk. 

Publication of certain annual reports con- 
cerning labour on ——. 210. 

Representation of minority communities ip 
tablishment Branches of ——. $72 

Unpaid overtime work of Gorakhpur —— 
workshop staff. 974. 

State—~ 
Question re— 

Lower initial pay of employees in the 
Superior Services (Non- Gazetted) on 

. 1615, 
Posts created to meet increased passenger 

trafic on ——. 16 
Rules whereunder absence on leave consti- 

tutes a break in service for certain: pur- 
poses on ——. 

ing rooms arrang' 
classes staf{.on ——. 50. 

Selection for past of Assistant Coal Super-- 
गज Coal Department. 

for depressed 

Indian‘ and —. 
“. 

a State-managed- 

pecan sag Pant Question re current Inggage rules on ——. 

Question re— 81 95, 

Additional Staff employed on ——. 954. RAILWAY ACCOUNTS DEPARTMENT— 

Application of State Railway rules to ——. Question ve posts of Assistant Accounts 
Officers and Senior Accountants localised 

Catering for Muslims on ——. - 1154, 1575. the ——. 1678. 

Claims paid by ——. 954. RAILWAY ACCOUNTS OFFICE(S)— 

Conditions of service of —— employ: dates for enf Eon 

344, ee id leave rules in ——. | 

Disbursement of fines fund on -7-----०1345. | RAILWAY ESO a ae OLS : 

Military, warrants exchanged 09] हल Question re applications under Payment of 

Examiners on ——. 064-55. ‘ges Act a eines deductions, 

Posting of unpaid as guards 
ete. a 

‘Promotion, etc., of Ticket Checking Staff, 

” Recruitment on —— in Officers’ grade. 

एक 05 ADVISORY COMMITTEE— 
8 ‘Comm: 

RAILWAY BO. 
Demand for grant. 522-37, 562-91, 645-46. 
Motion to reduce demand for —— re— 1851-52. 

Scales of pay, etc., of —— Non-Gazetted 
Staff. 

ibed for promo- 
tion from inferior to subordinate service 
ras —. 1149. saints 

in for 
minority communities on ——. 137-38. 

al of policy and working of 
the ——. 523-37. 

Motion to reduce demand for —— 76 
Enhancement of Railway fares, 522-23. 
Extension of Com Provident Fund: 

to all Railway open: 585-90. 
tensi to superannuated personnel. 
619.37. y 

Financial position of Railways 
refi te 
563-25. : 

wd
 

i 
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Meagre dearness allowante to railway work- 
ers. 808-1 

Non-representation gf Scheduled Castes in 
ailway Services. 6-85. 

Stoppage of large number of passenger 
trains. 637-45. 

Question 7e— 
Desirability of blishi 

‘ Directorate in ——. 1321-22. 
Enquiry against’ the Director of Finance, 

a Medical 

1 
RAILWAY BOARD OFFICE— * 
Questia ; een ae 

5 Desirability of inting a Sikh er in 
the 1625, 

Muslims Assistants in ——. 964-65. 
RAILWAY BRIDGE(S)— 

Question कह authority responsible for sam 
tation of land between hahdara. 
and Grand Trunk Road. 358. 

RAILWAY BUDGET— 
See “Budget —— Railways”. 

... RAILWAY (S}- ( RAL ADVISORY 
COUNCIL FOR— - 

. See “Central Advisory Council for Rail- 
4 ways’”. 
x RAILWAY CLEARING ACCOUNTS 

OFFIC: : 
Question re— 

_ Additional staff employed in ——. 1862-63. 
Alleged* bad working of the M and M. 

=. Section, 1, 
हे Alleged loss of Railway Warrants in M. M 

wd 13 _ Section. of —. 679-80. 
S Applications for active service from certain 

‘d employees of 1679 
aindle of ‘unchecked warrants found in 
— 9 

Checking of Military Warrants in —— 
1694. aio ae 

Compensatory cas leave. ith ——. 
~ te - Ott A ala in ——, 795. 

४ Existence of h power sulphuric Acid 
Factory near —— at Delhi Kishenganj 
865. s 

Grievances of —— staff. 796. पे 
Late attendance of officers in ——. 
Location in different buildings of the ——, 

Men promoted out of turn as subheads and 
clerks in ——. हि 

Overhauling of M. M. Section work in 
- 1675-76. 

Pressure of work in ——, Delhi, 1861-62. 
Selection of men from Branch Offices for 

Meagre allowance to railway workers. 591. 

| 

| 
| 
| 

RAILWAY DOCUMENT(S)— 
See “Document(s: 

RATLWAY EMPLOYEES— 
See *" loyee(s) 

RAILWAY PARE(S}— 
» Question ye Assembly's 

increase of ——. 966-67. 
See also ‘‘Fare(s)"’. 

RAILWAY FUNDS— 
See ‘‘Fund(s) Z 

RAILWAY GRAIN SHOP(S)— 
See “Grain Shop{s)’’. » 

RAILWAY LABOUR, INSPECTORS OF— 
See “Inspectors of Railway Labour" 

RAILWAY LABOUR, SUPERVISOR— 
Question re publication of ——'s annual 

report. 1924-25. 
See also “Supervisgr of Railway Labour”. 

RAILWAY LINE(S)}— 

vote 

Motion for adjournment re dismantling 
of Gouripur—Mohanganj—IJ hari a— 
Jhanjate —. 1 

Question re doubling of —— between Delhi 
and A 

RAILWAY MAIL SERV ICE— - 
Question re— : 

Additional staff for —— ७" and “ER” 
Divisions. 1508-09. 

Certain disabilities in . 1343-44, 
Method of selection of officers for promotion 

to higher grades in P. and T. Depart- 
ment and 1682-83. 

‘Non-payment of extra duty allowance to 
Bombay Circle staff 

Transfer of control of Sorting Department, 
etc,, to —— Superintendent in Karachi. 
87-88. 

RAILWAY MILEAGE— ‘ 
tion re dismai —— 950: 

RAILWAY PARCEL OFFICE— 
Question 7९ pli pee 

RAILWAY PASS(ES)}— - 
See “‘Pass(es) 

RAILWAY POLICE, GOVERNMENT- 
See “Government way Police 

grievances 

“| RAILWAY PRIORITY CERTIFICATES— 
Question ve discrimination in- issuing —— 

for transport of bones, etc. 650-51 
RAILWAY REVENUE— 

Motions for adjournment re loss of ~— due 
to not charging fare and fi ०5 of certain 
Military special trains. 

AILWAY ROUTINE INSTITUT, 
See “‘Institute(s) 

RAILWAY SERVANT(S)— 
Delhi, 487. 

वि ae 0००५ 5०० ~ ted Service 

1328, 
Tonga charges for late work to —— Staff. 

795- 
Transfer of men from —— to the Ration 

Office 
RAILWAY(S). CONCILIATION OFFICER— 

Qu th 2 estion 7९. extension of activities of the 

= — Supervision of Railway Lal 
~~ e 

Ly Se also “‘Conciliation Officer (Railways)”* 
<2 RAILWAY COOL-Y(TES)— 

किक 2 
ve retention of Second Division 

Political and 1088-89. 

Cases of Bese etc., against East Indian 

~ Dearness allowance to —— on area’ basis. 
1516. 

Discgimination between —— and , other 
Central Government servants stationed in 
Bengal as regards supply of foodgrains at 
concession rat 

Increase in pay and dearness allowance for 
Non-Gazetted ——. 1693. 

Instructions - for. prevention, of 
embezzlements by ——. 977. 

Regulation for dress of Non-Gazetted —— 
od Indian Railway Administration_ 

ott. 

against 

.
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Rules re conditions of service of non- 
Gazetted 1 

‘Rules regarding conditions of service of 
Non-Gazetted ——- under Federation 
699. 

Scheme for supply of foodgrains tou— at 
concession rates. 142-44. 

See also ‘‘Servant(s)" 
RAILWAY SERVICE(S)— 

See Age 2० ‘i 
RAILWAY STA 

RAILWAY (8). 
COMMITTE 

See “Standing Finance Committee for Rail 

५ 
RAILWAY STATION(S)— 

o Question re— 
- Difficulty in securing accommodation by 

of th Asi y at 
Delhi ——. 149-50. 

Wuties, etc., of waiting room bearer: 
bh ion ——, on East Indian Railway. 
1 

Fall eee reservation in trains at Delhi 
——. 976. 

STANDING FINANCE 
R— 

a 

Thadequate.number of Ticket Collectors at 
rs Jullundur Cantonment ——~. 1515 

tg ‘Tuspection of cretain —— in Moradabad 
Division by the Commercial Superinten 
dent and the Assistant ~ Superintendent. 

Medical Examination of —— Vendors, etc. 
* on East Indian patsy 

. No duty roster for Ticket Collectors at 
5 Jullundur Cantonment ——. 1515, 

yment workers — by 
oe ps Contractor at Delhi-Shahdara 

Non-supply of hot water for bathing at 
Delhi —— Waiting Rooms. 975-76. 

-Order served on Mrs. Sarojini Naidu at 
Lahore ——. 

~~ Small Fe difficulties at Burdwan —. 

~ Tickets issued from Delhi for Delhi- 
Ambala Section —— 

RAILWAY STATION BRIDGE— 
Question re contem) return of certain 

land near Shahdara —— to former 
ers. _ 45. =a 

RAILWAY TRAVEL— 
See_ “Travel” 

RAILWAY WARRANTS— 
Question reall loss of —— in M. M 

ion of y Clearing Accounts 
— _ Office 1679-80. Ss 
RAILWAY WATCH AND WARD SUB- 

Se ger Week aid Ward 8 1b-Inapector(s) 5२. See “Watch an ard Su (s)"” 
RAILWAY WORKER(S) 

_ Motion to reduce Demand for ‘Railway 
ge —- - Board’ re— 

_ = Meagre allowance to —~-. 591 
Ty aan dearness allowance to ——. 608 

RAILWAY WORKSHOP(S)— 
Question re— 

Discharge of Myr. Halier, officiating chief 
chemist at Kanchrapara ——. 46. 

a, number of engines repaired in —. 
972-73. 

See-also ““Workshop(s)"” 

} 

i ॥ 

RAISMAN, THE HONOURABLE SIR 
JEREMY— 
Central Excise Bill 

Presentation of the Report of the Select 
Committee. मु 

Motion to consider, 236, 240-41. 
Consideration of clauses, 242, 245-46, 247, 

249, 251-52, 253-54, 256-57, 260-62. 
263, 264, 265, 266, 268, 270, 271, 273-74, 
308, 309, 310-11; 316-18, 319, 322-24, 326. 

Motion to pass. 328. 
2 Excise Rules (laid op the Table) 

Consideration of the report of the Public 
Accounts. Committee. 328, 331-33. 

Demand for Excess Grant in respect of— 
Broadcasting. 335. 
Civil Defence Department. 334. 
Education. 36 
Executive Council, 333, 
Finance Department. 334. 
Home ve artiment, 334, 
Indians Overseas Department. 
rine Ee and Tel 

orking Expenses. 
Industries. 335. 
Payments to Indian States and Companies. 

Police. 334. 

Repayments to Depreciation Reserve Fund. 
336: 

334, 
egrayhs Department, 

Stationery and Printing. 336. 

| © ‘Supply of Locomotive Power. 

2 2807% Miscellaneous _Expen- 

Demand for grant in respect of— 
Customs. 1196. 
Department of Indians Overseas. 1076 
Department of Industries and Civil Sup- 

plies. 
Department of Labour. 1178. 
Department of Posts and Air. 
Executive Council. 982. 
Home Department. 1115, 
Miscellaneous. 1099. 
Administration of Justice. 
Agriculture. 1710. 
हज आम, 1709. 

1191. 

1673. 

‘al Excise 
Civil Defence. 
Civil Veterinary Services. 
Civil Works. 1714. 
Commerce Department. 
Commercial 

712, 

1710. 

1654. 
Intelligence -and Statistica, 

Council of n= 1637. 
Cu 
Delhi. 178. 
Department of Education, 

643, 
lepartment. 1637-39... - 

Department, -of Indians Overseas. 1943, 

Health. and 

1644. 
Department of Industries and Civil Sup- 
aie. 1656. 

Working Expenses. Expenses of Traffic 
Department. 336. or 

Working Expenses. Maintenance and 
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डे of Information and Broadcast. 
ing. 1638, 1641 

Department of Labour. 1059, 

Indian Income-tax (Amendment) Bill— 
Motion for leave to introd et 
“Motion to refer to Select Committee, 798- « 

Department of Posts and Air. 1659. 800, 805-09, 

Emigration External. 1711 3 Presentation of the Report of the Select 
Emigration Internal. 1711 Committee. 72. = 

Finance Department, 1645, 1651-54. Motion to consider. 1722-23, 1727, 1733, 

‘ood Department. 1662. > 1734, 39. ~ 

Grants-in-Aid to. P ial Gover i f clauses. 1742-43, 1744, 

1717. = 1872.73, 1875, 1876, 1877, 1878, 1880-81 

Tiyperial Council of Agricultural Research. Motion to pass. 84, 1 
Motion for adjournment re— 

i Dairy Department, 1712. Compulsion on landlords to contribute to 

India Office and High Commissioner's National Savings Certificates in 
Shahbad, Bihar, 1462. Establishment Ci 672. 

Indian Posts and ah ne phs Department 
634. 

Indian Posts and Telegraphs. Stores Sus 
pense (not met from’ Revenue), 171 

Industries, 1710. 
Tuterest-Free Advances, 1719. is 
Interest on debt and other. obligations and 

| 
} 

Compulsion used by Magistrates in the sale 
of National Savings Certificates. 92, 

Demand and Exaction of Enhanced Excise ~ 
Duty at Calcutta, Gondia and Delhi on 
Duty-paid Tobacco. 981 

Inclusion of grant to the Indian Institute of 
International Affairs under External 

reduction or avoidance of debt, 16: Affairs Department expenditure, 904, _ 

Irrigation, Navigation, Embankment and 905. 

Drainage Works, 1634 Sale at_profit in India of gold purchased in 

Jails aud Convict Settlements> 1673. South Africay by the United Kingdom: 

Joint Stock Companies. 151 

| 00262 Asi nd Legislati Motion re— 

mbly ytment: 163% Election of membets lo the Standing 

Loans and i bearing Interest Finance Committee. 1228, 1229, 1231 

AT United Nations Relief and Rehabilitation 

Medical Services. 1710. Administration Agreement. 1940. 

Mines. 1708, 1709. Motion to reduce demand for— हि 

Mint, 174. | Appropriation to Reserve’\ re ह1॥0108--..._ 

Miscellaneous, 1714, 1716, 1717. | ment of Passenger Fares. 511-13, 515. 

Miseellaneons Adjustments between the | “Department of Industries and Civil Sup- 

५ Central and the Provincial Govern- pli re supply of cénsumer goods as @ 

ments. 1718) mear anti-inflation. 91159. 

Miaeellgnesus— Departments, 1712; 1713; Department of Labour’ r+ Government, 
1714. 1721-22 > policy in dealing with penne affecting 

Panth Piploda. 1719 a the interests of Indian Labour. 1184 

Police, 1704, 1707-08, x eek ee of Posts and ३६ xe need for 

Ports and Pilot 1708, न substantial increase of Dearness Allow-- -- 

5 Public Health. = | ance. “1194- = ee, 

poe? vies Zz }=“Exeeutive Council’ 7¢— ” Cert 

Taxes on income including Cozporation | ~ - Appointment of Committee for scrut ee 
Tax, 3631, 1 | gee and _ suggesting econonties, _ 

War Trans ee Department. 1660, 1662. 5 ¢ = 

Zoological Survey 21708 | No. confid: in the Gor 990. : 

eneral discussion of the General pce Finance Department’’ re “appointment of — 
849, 850, 857, 860, 865, 870, 880, 881 fo for eae Government- | > 

expenditure and sugzestin 2 

Te nies the aly Badge |p OA OO = 
Sees ae ussion of the Railway Budget Prescitation of the creel. Badael 00 = 

Indian Companies. {Amendment} Bill: Hl Presentation of the Raport of the Public 2 

mete : |! # Accounts Committee. = 

stlanses. = 967-68. Resolution. re, floatation of loan for subsi- ~~ 

~~ Motion “for leave to-inteodues. 718. 5 dizing the agrientturists. 747-50, 752. ss = 

Motion- to. consider. 1936; 1241, 1944, | a the 
दे 1245, 1246, 1247, 1248. 1253, 1272, | Sir Sultan Almed. 729. ES: 

: 1273, 1279, 1287, 1288, 1305: 1305.) RAJ_SINGH RANA= pee 

1307, 1310, ==1311, 152. 313, | _* Question re arrest ef ——. 71265. - ८ 

1350, 1352. 13553. 1: 1558. - 1578, | RATAMPET— = 

$379, 1380, 1381, 1415, 1416. 1417, 1418 Motion for adjournment 76 attack by War 

c 1419, 1420, 1421, 1422, 1437, 1438, 1439. technician students on the procession 

1444, 1446, 1467, 1468, 1469. 1496. 81 ers at ——. 1759. - 

502, 1519, 1520, 1522, 1541, 1604-15. RAMAYAN PRASAD, MR— ee 

iad by HE. the 
for leave to introduce-in the form | 

Governor: | contribute to National Savings Certificates 
in Shahabad, Bihar. 1983-84. 
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RATE(S)— RAZA ALI, SIR. SYED— ~~ c 
Question re— Consideration of the report of the Public 

Desirability of supply of pulses, milk, etc., Accdunts Committee. 
at concession —— to lower staff: 1096-37. Election of —— to the Standing Committee J 

= Difterent. dates for enforcing new pay 7 on Emigration. 436. _ 
~ “and leave rules in Railway Accounts Indian Penal Code (Amendment) Bill {Amend- 

Offices. ment of Sections 497 and 498)— |] 
Diserimination between Railway and other Motion to refer to Select Committee. 163, et} 

Central Government servants stationed i 164, 166, 167, 170-72. 2 है 
: Bengal as regards supply of foodgrains at Motion for adjournment ve injustice to x 

: concession ——. 15. Muslims in Bihar in the matter of grant 
Electricity supply —— within the Delhi of sugar licences. 1839, 1840: : 

Province. 848. Motion re United Nations Relief and 4s 
Rehabilifation Administration Agreement, —— ~ et 

} 

न Delhi and Shahdara-Delhi, 1924. । 
Non-availability of rice~ at contréiled —— | 

| outside Calcutta. -556-57. 
--- ७ Income-tax for South’ African | 

Officers, serving in India. ~ 1617. 
revision of dearness Representations for 

allowance 4 
+ * Scheme for supply of foodgrains to Railway 

* ‘servants at concession ——.. 142-44. 

RATING (S)— 
: Question 76 demand for better type of —— | 

t in Indian Navy. हे 

ATION COUPON 
हि Question re family —— for ही of Bengal 

i -/ and Assam Railway. 486-87. =a 
| RATION-OFFICE— । 
hs Question 7ह transfer of men from Railway | 

= Clearing Accounts. Office to the 

~ by —— in Caleutta. 

= — Deh, | 

Ae rice sold 

। RATIONING— 

_ RATION SHOP(S— 

Motion for adjournment 77 disappearance of 

Question ré gomplainis 

consequent on partial ——. 
|, Question rr— ‘ | 
15३ Measures for ——. etc.. in Bengal. 558. | 
fase 21024, पा 

Supply and —— of food in Provinces. | 

RATIONING INSPECTORS—  * = 
i पा “Inspec! tor(s)”. 1 

_ -RATIONING OFFICER— | 
See “Officer(s) 2 

~RATIONING SCHEME— 
Question re 

oe en of -Shahdara, Delhi, from ——. 

Cpe Officers appointed in Delhi ——. 1 4 
डक Retired police officials re-employed under 
aad Ihi ——. 1038. 

RAW MATERIALS, CONTROLLER OF— 
See “Controller of Raw Materials’. 

RAY. Mes.. RENUKA— 
Hindu Code, Part I] (Marriage) 

~ Motion to refer to Joint Committee and ta 
circulate. 

Mndian Penal Code (Amendment) Bill (Amend- 
ment of Secti and 
Motion to refer to Select Committee. 167 
“Motion for adjournment re lifting of ban on 

employment. of women 

t 

rice from Patna and Bhagalpur markets )RECTPROCITY ACT 

50-51 

है ts in coal mines. 93, 119-21, 130, 134- 

1956, 2010. 2011, 2012. 
Motion to reduce demand for— 

“Executive Couneil’’ re no confidence in the 
Government. 1013. : 

‘Finance Department’ re appointment. of 
Committee for scrutinising Government 

diture and ggesti i 
1048. 1061-63, 1070. 

Railway Board” re— ‘ 
to supe d personnel, : 

entation of Scheduled Castes in 
584. rvices. 

Question pplemhentary) r¢ rules to enforce 
eciprocity’ Act पु 

READER(S)— 
Question re— 

Copyholders and Revisers passing —— 
Examination of Government of India 
Press, New Delhi. 1566, 1. ms 

Promotion of qualified Copyholders and a 

Revisers as —— in’ Government of | 5. 
7, 1224-25, 1: 

हि he 

See “Act(s)". A 

RECOGNITION— = 
Question ve granting permanent —— to 

denominational schools in Baluchistan, 
195.96. -_ 

| RECOMMENDATION(S)— 
Question re— 

Action on = of Special. Haj Enquiry 
Report, 352-54. 

— of the Economists Conference. 24. 
— of the Foodgrains Policy Committee, 

20.37, : = 
RECONSTRUCTION PLAN(S)— ५ 

RECRUIT(S)— 
Question 7¢ Police -Verification Reports in 

case of Bengali to Defence Forces. 
593-94. 

RECRUITMEN T(8)— 
stion 76-- | 

Channel of —— to Class If Officers in 
pe ‘aph' Engineering — Departme: 

कि pee i. 
Assam yea 

‘or —— of clerical Communal a al 
and menial staff Military Accounts - 

ent. 

Direct —— of Ii of Works on 
North Western Railway, 655-56. के 

Vv ~
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"RE-EMPLOYMENT- 

Discontinuance of —— to Indian Medical 
Department (British Cadre). 1988-89. 

Methods ‘ rough soboi dinate 
ervices. Commission on estern 

Railway. 
Minimum qualification for —— of candi- 

dates as Uppgr Division Clerks in the 
Central cises. and Salt Revenues, 
Western Bivision 48. 

Minimum, qualification for —— of Hindus 
as lower grade clerks in “the Central 
Excises and Salt Revenues, Western 
Division. ‘ 

Muslim —— in the Central Excises and Salt 
Revenues, Western Division. 

Percentage of and qualifications for 
Muslim in the Central Exeises and 
Salt Revenues, Western Division. 48. 

Percentage of Muslim 
ivision Railway grain shops. 1318-19. 

Proposed —— of Preventive Officers, etc. 
in Karachi Customs Office. 82-83, 846. 

Qualificatiofis for of Superior Telegraph 
Engineering Officers. 12 

— examination for Subordinate .services 
in Posts 
16 

—— of experts from id. 4988. - 
— of Gazetted Officers in Supply Depart- 

—— af lowest grade readers in Government 
of India Presses. 349-50. 

-f+—-on North Western Railway as a result 
of examination and selection. 1865. 

—-‘on Oudh and Tirhut Railway in 
Officers’ grade. 1851-52. 

—— to Lower Gazetted Service at Jamalpur 
and Moghulpura Workshops. 788-90. 

Suggestions for stignul 
Women to W.A,C. (I.). 1079-8 

RECRULVING OFFICER(S)— «_ 
Question re for steps 
Scheduled Castes —. 

Sppoinhneat of 

Question r¢ —— of Mr. Amar Nath, Over- 
Trrigation Department after 

for Delhi | 

and Telegraphs Department. | 

REGIONAL. COUNCIL(S)—_ 5 

Question re— ५५ 
Future status of India in ——. 497, 1038. ~ 
=——. 496-97. vere 2s 

REGIONAL INSPECTOR(S)— 
See *‘Inspector(s)’”. 

EGISTER(S)— 

f Telegraphs 1. me vou Th हे of Telegraphs Linemen to Sul rs 
grade. 1858. कर आर 

REGISTERED ACCOUNTANTS— 
See “Accountant(s), Registered”. _ - 

REGISTRAR(S) OF JOINT STOCK 
COMPANIES— 

Question re discretion to —— to refuse 
inspection, ete., of accounts of ‘certain 
undertakings. 1402-03, 

REGISTRATION OF FOREIGNERS ACT— 
See “Act(s) 

REHADBILITATION— 
Motion re United Nations Relief and —— 

Administration Agreement. 2001-14. 

REHABILITATION SCHEME(S)— 
Question 7¢ progress in the adoption of —— 

in Bengal 
See also “Scheme(s)”’ 

RELEASE se 
Question 76. desirability “of —— of Mr. - 
Gandhi and other Congresajeaders. 896- 
97. 

Resolution re —— of political priséners. 
94-111 

RELIEF AND REHABILITATION ADMIN- 
I#TRATION. 

Motion re United Nations —— Agreement. 
1931-55, 1956-67, 2001-14. 
See also ‘‘Agreement(s)”. 

} 
RELIEF OPERATION (S)— 

1760-93. 

REFORMS OFFICE— 
Question re ‘Cripps’ Offer” and activities 

REFRESHMENT ROOM{S)— 
Question re— 
Absence of Indian ——‘at Hapur. 1699” 

European —— at Hapur. 

i it of courses of meals at Railway 
=— at Delhi. 974. 

Non-display _ of 
Manager, —— at 

REFUGEE(S)— se 
Question re steps taken to help “Indian and 

non- orphan ——. 1749. 
REGIMENT(S)— 

ion re— 
Scheduled Castes ——. 
Scheduled Castes —— taised in British 
India, -02. 

Complaint Book by 
Hapur. 1698- 

seer, Punjab > हा a - ne help chr Military in famine 

REFORMS MN EE— हे ee 
Resolution re —— for Baluchistan. ,760-64, eae CONTROL ORDER— 

Ce 

RENT RESTRICTION ACT- = 
See “Punjab Urban ——” under हु 

REORGANISATION—  . 
Question re— 
— of Cantonment servi 
—— of Wharf and Yard Staff. 1857-58. 
Report of —— of the Estab] लकी आ पक 

of the office of Divisional 
Howrah. 961. ; घ 

eave cocosT ex 
nestion re— : © 

ft destitute persons from Calcutta. 

— of Italian prisoners in India and 
wastage of prisoners’ camp, 79. 

| REPAYMENTS TO DEPRECIATION 
RESER 
See Ee Rees Greet il को 2000 680 
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: REPORT(S)— ७ 
ani eration of the —— of the-Public 

4 Accounts Committee. 
: _ > Preseritation of the —— of the Public 
‘ae Accounts Committee. 53. 

Question re— 
cs ~ Action on recommendations of Special Haj 
ae Enquiry —— 54. 

बा National Planning Committee and 
r: Post-War industrial reconstruction. 837 

a Police Verification —— in case of Bengali 
= Recruits to Defence Forces, 593-94, 

Publication of certain annual —— concern- 
labonr on Railways. 210 

_ Publication of Railway Labour Supervisor's 
ets Annual 924-25, 

= -~ —— of re-organisation of the Establish 
ment Branch of the office of Divisional 
Superinterident, Howrah. 96 

- ——— on education by Educational Adviser 
= ~ to the Government of India. 1401 
~~ न on Indian propaganda in the United 

States of America, 498, 607. 

REPRESENTATION(S)— हि 
= Motion to reduce Demand for 
ae Board’ 

“Railway 
re non. of Scheduled Castes 

> in Railway Services. 576-85. 
‘Question re— 

Tnadequate —— of Hindus in Ajmer 
Municipal Committee. 842. 

Tnadeqnate Sikh —— on Cantonment 
Board, Kasauli, 845. ’ 2 

3 Lees Division Guards —— for Senicvity; 
= ABE: कु 

= AES Be ‘uority, iijee) —— sexarding Inw- 

६ Re मकर the North Western Frontier. 

against. ill-treatment meted. out to him, 

—— by the Society of Registered Account- 
अप ‘in Northern India. 362-63. 

—— for revision of dearness 
tates, 434. 

—— of distributors on Cloth Control Board. 
13 

allowance 

—— of minority communities in Establish- 
1 ment Branches of Railways. 972. 
—— of Scheduled Castes in Food Depart- 
=ment. 1568. 

REPRESENTATIVE(S}— 

Hi ions with —— of the Sudan and 
East African Governments on. cotton 

crops, ~ 544-45, 

~ _. India's —~ ‘and the United Nations Relief 
— and Rehabilitation Agreement, 

REPRESSTON— 
Motion for adjournment re —— carried on 

under the cover of the Defence of India 
~ Rules. 165-57, 176-92 

REPUBLICATION— 
Question re —— of the Riyasat. 7.98 

- RESEARCH(ES)— 
‘Question re —— in 1 manufacture of 

paper pulp, plastics and ik. 

—— by Sardar Sardul Singh Caveeshar |- REST— 

RESERVATION— 
Question re— ~ ‘i 

Full capacity —— in trains at Delhi Rail 
way Station. 976, धर 

नया of Provincial vacancies for Scheduled 
Castes, 1625. 

RESERVE(S)— 
Demand tor grant ingrespect of ‘Appropria- 

tion to ~—.» 603-22. 
Motion .to-reduce demand for * Appropria- 

tion to ——"’ re enhancement of Passenger 
Fares.” 503-22. 

Question re desirability of evolving a 
central grain. —— 

RESERVE BANK OF INDIA— 
Question re— 

Limit on sterling securities to be held by 
——. 227-28, 231-32. 

Profits, etc., of ——. 1262. 
Sale of gold by 367-68, 1269. 
See also “Bank(s)"", 

RESIGN ATION(S)— 
Question ze-——— of appreiitices from the 

2 Freeland Hostel, Ajmer. 49. 
RESOLUTION(S)— 

re— 
Debarring of Government servants’ election 

to Port Haj Committees. 753-6 
Negatived, 760, 
Floatation of loan for subsidising the agri- 

culturists. 730-53: 
Adopted, 753 : 
Protection of Mosques in New Delhi. 1793. 

99. 

Reforms Committee for Baluchistan, -760= 
64, 1760-93. 

‘Release of Political prisoners. 94-119. 
itived. 9. 

uty 
Western Railway. 1513-1 

—— for Guards on North Western Railway 
(Delhi Division). 148. 

REST DAY. 
Question re weekly —— for gang staff on 

North Western Railway. 146. 

RESTRICTION (S)— 
Motion for adjournment re fresh —— 

detenus in the matter of length of letters 
written by them. 1868. 

Question re— 
Action for removal of.—— on entry of 

Indians _ into ‘States of 
America. 487, 2 

- Wisabilities’ and” — affecting Indians in 
nited States of America.” 142. 

— imposed on collieries. 956-57 
—— imposed on movement of Tice from 

Burdwan, etc., to Caleutta. 1144. 
— on f the 

Day. 88. 
~—-on entry-into- Quetta, 

“== on.guspended Railway employees. 151. 

RETAIL PRICES— : ais 
Sve “Price(s)’* nea 

RETALIATORY MEASU 
Question ‘RESEARCH INSTITUTE— | 

See “Indian Science ——". - 

iRES— 
colour bar conditions in- 

Kenya. 1024. कट पिन 77 न य णनजयत प अरे Fe 



RETIRED INDIAN CIVIL SERVANTS— 
See ‘Indian Civil Servants’’.~ 

RETIRED POLICE OFFICIALS— 
Ste ‘Police O: 1 (s)"* 

RETIREMENT(S)— 
Question re— 

Old scale of pay given to Mr. A. J. Horan 
and others re-employed after ——. 979. 

Passes for men re-employed after —— on 
Rei North Western Railway. 651-52. 

RENCHED STAFF— 
i 

REVIEW(S)— 
Question re— 

of the cases of detenus. 86-87, 1457. 
of work “of - Economic Adviser to 

Government of India. 1403. ‘ 
+ Statement (laid- fon the table) ve of 

iinportant events re Indians in different 
paris of the British Empire. 53. 

REVIEW OF CASES— ‘ 
See “Case(s « 

REVISED STATE LEAVE 
RULES— 

Sée “Rule(s}". 
REVISER(S)— 

RAILWAY | 

passing Readers’ 
Examination of Government of * India 
Press, New Delhi. 1566, 1, 

Promotion of qualified copyholders and —— 
as readers in the Governnient of India 

“47, 1224-25, 1226. Presses. 546-47, 
५ RIAZUDDIN AHMAD KHAN, MR.— 

Question १९ removal.of Mr, one and 
from their services 

RICE— 
Motion for adjournment .re— 

Civil Supplies Commissioner’s Order refus 
ing supply of to South Kanara Dis 
f¥iet: 1154-55. 

Jisappearance of from Patna and 
Bhagalpar markets consequent on partial 
rationing. 50-51 

uestion re— © 
पु अहम retail prices of —— im Bengal. 39- 

Complaints. regarding —— sold by’ ration 
shops in Caleutta. 1050-57. 

Fixation of wholesale and. retail prices by. 
3-८ 224/7 कद of Bengal for paddy and 

Inferior quality o: 
es Vizagapatam Districts. " 1912 

Non-availability of —— at controlled rates 
ontside Caleutta. 556-57. 

Permits for import of paddy or —— for 
owner's use in Calcutta, 1032, 

Restrictions imposed on movement of —— 
‘von Burdwan, etc., to Caleutta. 1144. 
Bae oon sed for export to Ceylon from 

prices in. certain parts of 

ity of food- 

— sold at 
Bengal. 347. 

Scarcity of —— and rotten 
grains in Patna market. eer, 

RICHARDSON, SIR HENR’ 
= Mines Safety -(Stowing) . Amendment 

Motion to pass. 
Election of —— to the Standing Commit: 
~for the Supply. Depart 1699-1700. 
General discussion the General Budget. 

ROAD BOAR 

ROAD FUND— 

ROAD FUND, CEN’ e 

ROLLING STOCK— 

aa discussion of the Railway 
77. 

Indian Companies (Amendment) Bill— 
Mofion to consider. 449, 

Indian Finance Bili— Sse 55 
Motion to consider. 1363; 1467, 1576-78, 
/1601 

Indian Income-tax [Amendment) Bill— , 
Motion to refer to Select Committee. 801, 

a (० consider. 1723-26, 1734, 1735, 
1737. 

Motion to pass. 1884-85. ‘ 
Motion for adjournment rr lifting of ban_ 

on employment of women on’ underground 
work in coal mines. 128-30, 

Motion to reduce demand for— ~ 
“Department of Industries and- Civil Sup- —_ 

plies** ve supply of consumer goods as a 
ineans of anti-inflation. 1155, 1159. 

‘Finance D te apy nt of 
Committee for serutinising Government 
expenditure and suggesting economies. 
1065-66, 1073. 

Nomination of —— on the Panel of Chair- 
man. 5 

Question {eng plementary) re— 
Coal supply to Mohini Mills by Messrs. 

Andrew, Yule and Co, 1143, 
Hand-made paper industry. 1207. 
Resolution re floatation of loan for Sub- 

sidising the agriculturists. 738-49. 
Statement of. Business by the Honourable _ 

Sir Sultan Ahmed, 729. 4 

«RAY ASAT- 
Question re publication of the ——. 297- 

98, 558-5 

ROAD(S)— 
Election of a'member-to the Standing Com 

mittee for 84 = 

Election of members to the Standing Com- 
for —— 797. 905. 

Question #९- 

Control of vehicular trafiie on the —— be- 
tween Railway bridge, Shahdara-Delhi 
and Grand Trunk —=—. 1924. 

Filth deposit. nuisance’ and obstruction of ~ 
—— to Post Office in Jama Masjid area, 
Delhi. 1756. 

Maintenance of -—— within Shahdara- 
Dethi: 1925. 

Parking of motor cars, etc., the 
संस कक्ष Railway bridge, Shahdara-Delhi- 
and Grand Trunk ——: 1924. ४ 

Poor lighting of —— of ministerial quar- 
ters, New Delhi: ~1396-97.~ न 

Sanitation of land between Railway bridge, 
Shahdara-Delhi and Grand Tran 

Question re desirability of setting up a 1 = 

‘See 'Fand(s)": ; 4 

See “Central Roa a” 

Question arrested for theft of 
electric pals rons 693. 
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ROY, THE HONOURABLE SIR ASOKA— “=. for_adiniasion to, जा Mey SIR ASOKA— 
ete oe Whipping Bill— 

— for admission to the 'Governnient of 
‘India Press ne and for supply of 

1४ refer to Select C ittee. 
1819-21 

Central Excise Bill— 

- Hindu Code, Part IL (Marriage) Bill— 
Motion to continue. 54. 
Motions to refer to’ Joint Committee and to 

circulate, 817-18, 820, 822, 825, 1905-08. 

Indian Penal Code (Amendment) Bill (Amend- 
ment of Sections ‘497 and 498) 
~ to refer ‘to Select Committee. 172- 

Indian States (Protection Against Disaffec 
tion) Amendment Bill— 

* Motion to. circulate. 780-82. 

‘Transfer of Property (Amendment) Bill— 
Motion for leave to introduce. 
Motion. to consider. 
Motion to pass. 483... 

ROYAL ARMY MEDICAL CORPS—— 
५ (० re Anglo-Indian, ete., in the ——, 

: 

1 
Consideration of clauses. 311-12. 

5 

| 
. 

ROYAL SOCIETY—_ 
luestion re— 
Formation of —— in India. 1205-06. 

ii 10७8 of Profesgor A.- V;> Hill _ 0: —. 
8 « 53906 : F 

_ RULE(S)— bed 
Motor - Amendments toy Ajmer-Merwara 

24 on the table) «Vehicles —— (laid 
- 439-42. 4 
Amhendments to certain ae 

{laid on the table). ५ eae 
: to the f — (laid on 

* the table), 1407. 
Central Excise —— (laid on the table). 

शा, 

~ 
Modifications to the Central Excise ——. 

Motion for adj ent si 
carried or under tlie cover. of the 
Defence of India. ——. 155. 

~ Motion to reduce demand for Home 
. Department. re abuse of Powers under 

~ the Defence of India Act and ——. 
1115-38. 

Questi re Applicati § 
Railway —— to Oudh and Tirhut 

<< 2० 1345. 

Current Inggage —— on State Managed 
Railways, 1991-95. 

Different dates for enforcing new pay 
lea’ ae in Railway 

Gov P to Trade 
Unions, ete, 844. 
— for working of Press Correspondents 

Advisory Committee. 1985-86 
conditions of service of 

Railway Servants. 1459, 
—— regarding conditions of service of 

non-Gazetted Railway servants under 
Federation. 1699. 

regarding conditions of service under 
Federation. 

to enforce Reciprocity Act. 7-8 
where under absence on leave conati- 

tutes a break in service for certain 
purposes on States Railways. 153. + 

RULING(S) BY MR. DEPUTY PRESIDENT 
(MR. AKHIL CHANDRA DATTA)— 
Mivellaneous— 

It is improper to suggest that the President 
would have acted in a different manner 
had he been in the Chair. 1247. 

RULING(S) BY MR, PRESIDENT (THE 
HONOURABLE SIR ABDUR RAHEM)— 
Bill(s}— 

A motion for recommiting a Bill to the 
Select Committee is a 01181 motion 
and out of order unless it is made out 

» that \the recommitment is rendered 
necessary by the manner in which tlie 
Select Committee had handled the Bill 
or that, unforeseen circumstancés” haye 
emerged “after the lect Committee’ 
Report, requiring recommitment. 237. 

No Honourable Member can speak after 
moyer of the motion has replied 

A cut motion 
different demand is out of order if nage lee अं 
entails mere repetition ef the discussion 
previously held. 522-23. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS— 

An Honourable Member can- mention his 
points, but cannot have full length debate 
on 8 subject in dealing with -supple- 
mentary demands. 671 

MISCELLANEOUS— 
A point of order should be raised at the 

per shi 
An Lore Member has right to 
ver part im a debate after the mover 

Honourable-“Members are not permitted to 
in the Ch 314. 

Tt is entirely in the discretion of the Chair ~ 
to cail any Member to speak. 587. 

: S RUMOUR(S)— 
Se ane गन ea 

- _ Railway. 147. 606: है 
Persons authorised — sub-| RUNNING ROOM(S)— कि 

(2) of Section 241 of the Govern: Question re — Bp dees for 
menit’ 0: 1935. Depressed 

Picking up of family by: Railway| / Railways. 50. 
employees 6r vice versa at intermediate | RUSSIA— 
stations under Ni estern Railway Questi oe tion to -— to study 
Pass —. 971-72. her culture. 363. 



ps ee, 8 
a “बाद, 8.diT SINGH ; 

Question re arrest of ——. 1855. —- — 

he SALARY (1118)-- 
Question re— 

Non-official Members of the Central Legis- 
lative Assembly receiving —— ० -per- 
manent allowances. — 1035. 

—, ete, of the Economie Adviser to 
Government of India. 
— of graduates recruited as 

ense Inspectors, 1683-8: 
Wireless 

) 
Motion for adjournment *e— 

Compulsion used by Magistrates in the 
—— of National Savings Certificates. 
91-92. 

—— at profit in Tndia of gold purchased 
in South Africa by the United Kingdom 
4517. | 

Question xe— 
Production and से ला in| of star 

in India. 227. 
of bullion by Reserve Bank. 80. 

‘Bank “of India. ld 99 Reserve 

Savings Certificates. 1801, 

ce re delays at —— of Manager of 
Publications, Delhi 1227 

SALT- 
« Demand for grant. 1196, 

Demand for Supplementary Grant. | 
1632-34. 

Question re— 
Searcify of»—— at Barneta. 1404 

Shortage of, —— in Bengal. 

SALT DEALER(S)— 
Seis, re licensed 

“Set “Central Excise and Salt Revenues’. 

SALT SUPPLY SCHEME— 
४६6 “* Scheme(s) 

SAN FRANCISCO: XAVIER, 
Question re release of —— 

SANITATION— 
_ Question re— 

= thority _ responsible 
way Bridge, Shahdara, and 

in Shahdara-Delhi 

of land ween Railway Bridge, 
Shahdara-Delhi and Grand Trunk Roel 

8.85 + 
1025, 

BANP SINGH, SARDAR— 
~Abolition of 

817-18. 

Bill— 2 
Let Select Committee. 

ee . 

of clauses ——. 262. 

for ——=-ef Jand 

5“ tet aig 7 — ‘to the Commiiiee on | _ 

ee कद ला nae anias Ca oe pplementary | ag See, 
of ‘Working Expenses. Expen ? 
General Department”. 668. Siang Co q 

Blection of —— to the Committee: 
for the Food Department. - 7 

Coat af iscussion of the General Bi 
851, 968-71 z 

Hindu Code, Part 11 (Marriage)}— =e : 

Motion to refer to soe mmittee and to 
circulate. 819, ६ है 

Indian States (Protection 
tion) Amendment Bi 

Motion to circulate. 283. 
Motion for adjournment re order prevent- 
ug railway travel for atten@ing the All- 
India Kisan Conference at Beaw: 

0, 
Motion to reduce demand for— 
“Home Department’? re -abuse of Powers 

under the Defence of India- Act and 
tules. 1123-26, 11335, 1134. 

Motion- to “reduée demand for ~“‘Railway— 

Against Disaffee- 

Board’ re— ; Pata: d आह? 

622-23, 632. = 5 
Meagre™ dearness — allowance — to tailway 

workers. 5 : =: 
Stoppage of -large number of “passenger 

trains. 637, 648, 641-42,- = 
Question +e— 

“All for. Sub-Assistant 55 
५, at Jrwin- Hospital, New Delhi, 

of Doctors at the Jama Masjid — 
'y. 1596. a 

of E of Muslims instead 
evailable Sikh: candidates op North , 
Western Rs Se 

Bringing —of jan Audis and 
se tcounts Service Officers to Governm 

if India aes 1261 Ee 
Bi orsign experts employ SHS 94 ? 

of openings D.I.Z, Arca Si 
‘ew. Dethi. 1746, 

Communal composition 
and- Accounts Service Officers. 

oF Tia te 
yr 4 

+ ment of India Headquarters, Delhi. 
1094 हु ae 

aninority. communities- on Railways. 
137-38. 

Complaints about supply of commodities 
under Supply Scheme. 1085-96. 

Desirability of appointin; a Sikh Officer 
in the Railway Board + 

Desira inting High Court 
Jadges trom | 132. - 

Desirability ef supply of Pulses, Mik, ete,, — 
= concession 1 ve to lower stafi. 1096- 

Rs of certain Sikh workers. 1086- 

Discrimination against Sikh stenographers — 
~ on Nortly Eee Railway. 142. S 
Disparity between unorthodox and oriho- _ 

dox. quarters. in New Delhi. 121' Bae. 
Eleven years course for Delhi High 

Enginee: College’ for Delhi. 17: 
fact Sardar! 

Singh Caveeshar. 
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Representation by 
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Gazetted Officers, under the Surveyor- 
General. 1918. , 

Goreriient counsel at courte martial. 
1 

Guards qualified by Divisional ‘Transpor- 
‘ tation Officers and those from the Walton 

Training School, Lahore. 979-80 
Iil-treatment meted out to Government of 

India detenus detained {n provinces. 
238. 

Il-treatment. meted out to Government of 
"India detenils detained in the Punjab. 

233-34. 

Til-treatment meted oat To Sardar Sardul 
Singh Caveeshar. 360-61. 

y Inadequate Sikh representation on Can- 
tonment Board, Kasauli. 845. 

Insecurity ‘in certain — trains, on -North 
Western Railway. 1333-34, 1455 ‘ 

Lawns in front of orthodox clerks’ quarter 
in D.1.Z. Area, New Delhi. 1561 

M.G.O. Branch Clerks serving under Chief 
Administrative Officer, War Departmen’ 

56. 

Percentage increase in prices of cotton and 
Wooilen cloth. 1560. 

Percentage’ of Muslim and Hindu staff in | 
Supply Department, etc., 1094. 

Poor lighting of roads of ministerial 
quarters, New Delhi. 1396-97. 

Quinine production. 41396. 
Republication of the Piyasat.. 297-98. 

Sardar Sardul Singh 
against ill-treatment meted 

Sale of bullion 2 
Senior clerks in Medical 

the Delhi Province. 1395-96 
Sikh Assistants, etc., in Military Finance 

Department. 1261 
Sikhs in certain caders, at Ammunition 

Factories at Ishapore, etc, 1151-52. 

aveeshar 

~ Sikhs in hig! posts in Supply 
Departmi 

Sikh stenographers, eto,, in the office of 
Imperial” Council of — Agricultural 

. 00900: 1 ee ae 
yes) ers in the office of the Director- 
SPAN SE Service, 1919. 

> 

Speer, Western Railway. 138. 
Sup; f petrol to owners of private cars, 

©., in provinces. 139, 
Verifiea of the bona fides of Sikhs 

ly 842. 
Want of light in fe ogo Block 

‘ks’ lavatories. 1560-61. 
Qhestion (Supplementary) re— 

cate Son he of corruption against transport 
285. 

Ay bility of Indian Criminal Law 
yee troops jioned in India. 

cabvaliancus’ (io 

। 

Stenographers ae office of the General | 

Dissatisfaction over ri आल of 
private houses. , 1086. 

Film _ produci licences issued in 

Mr. Zahur/ Ali’s scheme re entertainment 
of Indian troops. 766. 

Norbooking by Mail Trains between Delhi 
and Muttra. Pik 
Present method for procurin, foodgrains 

in the Punjab. 288. कर 
Prices at which wheat is purchased in the 

Punjab and sold in Ben 
Seditiousness of Congress ibe 759. 

प्र 

Resolution re— 
Floatation of loan for subsidising the 

agriculturists. 747. 
Reforms Committee for Baluchistan. 

1766, 1771-74, 1782. 

SARAN DISTRICT. 
Question re monopoly for-sale of Standard 

Cloth i: 1749, 

SARDUL SINGH CAVEESHAR, SARDAR— 

762, 

Question re ill-treatment meted out to 

Ste-also’ “‘Caveeshar, Sardar Sardul 
Singh” Spa = 

| SAROJINI NAIDU, MRS.— — 
Motion for adjournment re— 

Ban on 92. 
Order served on —— directing her not to 
povauste in public meetings, etc. 51- 

Question. re— 

rss recent statement in National Ogi. 

Order served on*-—— at Lahore Railway 
Station. हि 

= $ reeent letter. to Government of India, 
87, 

See also Pees | “Mr: Sarojini™. 
SATYAMURTI MR.— 

Question re bye-election for the seat of the 
892-93. 

SATYANARAIN 84134 7, MR.— 
Question re detention of —— of Hissar. 

~ 1091-1092. - 
SCALE(S) OF PAY— 

Question re— 

Bringing certain old —— into line with the 
ae — on North Western Railway. 

— for certain किट 27 tices of Jamalpur 
Technical Schoo! 

See also under “Pay” aud “Pay, ‘Scale(s) 

SCARCITY— 
Question re —— of small coins 230, 

SCHEDULED CASTE( 
Motion to reduced demand for “Miscell& 
neous” re Post-War Reconstruction with 
special reference to the ——, 1098-1114. 

Motion to reduce daniand: for ‘Railway 

Paes Bs 
ployment of —— in AllIndia Radio 

Representation of —— in Food Pe ee अर व++ हक ि- 1568. मे 

कक 
The 



id their nomination to 1.0.8, 1621 
Content icers in Indian Land 

Forces, ete. 5 
—— leather goods firms applying for regis- 

tration as approved Government Con- 
tractors, 1676. 

—— Regiments. 1620-21 
— ye 22४ raised in British India. 

“ 
—— snbjected to forced labour and Begar. 

903-04, 
क्र Steps for 

Officers. 

2 SCHEDULED CASTE 
OFFICERS— 

See “Commissioned Officer(s) 

Brae ear CASTES STAFF— ८ 
- ee" , 

SCHEME(S)— “ 
Question re— 

Essential Supplies ——. 
Maladministration of the salt supply —— 

in Bihar. 18-19 

iJ Mr. Zahur Ali's —— re entertainment’ of 
Indian troops. .765- 

dg the adoption of rehabilitation 
pag gal. 1573. 

rice and distribution of 

६२“ फप्टा of —— Recruiting 

COMMISSIONED 

— for control of 
coal, ete, 1393-9: 

for establishment of Central Nursing 
Council. * 9. 8 

for supply of foodgrains to Railway 
seryants af concession rates. 142. 

education by the Educational 
Government. of : 

——= of 
Adviser to the 
1390. ; 

OGnanj and other systems as part of —— for 
का पक 1 ing medical help to masses, 1390- = - ¢ 

A 
*SCHOOL(S)— 

Question re— 
Anti-Submarine ——. 424-25, 1573. 
Cadet. —— for Officer Cadet hie / Unit 

n of Women's Auxiliary \Corps dia), 
417-18. > 

Desirability of a High —— for Shahdara- 
Dethi. 1406-07. 

Eleven-year course for Delhi High —— 
~*~ 1746-47 

Granting permanent recognition to denomi. 
canal — in Baluchistan. 195-96. 

a 2253. to ubl# over New Indian High —— See ‘Prisoher(s) 

: Darban. _ 1559 SEDITIOUSNESS— ; 
, a of Pie certain ices. of eee oe of the Congress pledge. 

~~ Students in Delhi. ते कश्झंते - ey बे 
«_ ing at Shahdara-Delhi. 1758. SELECTION (S)— 

ae ian sen Committee of —— for recruitment on 
Bengal and Assam Railway. 1332. 

eons CONGRESS— pee i 
_ # Question re Mr, J. J. Ghandy’s addrdss at Method of at oer हा के; सम १ ९ 

यम 77772. 2 हज 8 16% 8 
for —— as Law Inspec- 

tors fy ge 
= Se ee Pea: >> 

x Reservation OE Proviadial अप for TECLENTERIG AND पायल AND INDUSTRIAL 
RESEARCH— Eee i 

Demand for grant, 1201. 

SCIENTIFIC DEPARTMENTS, OTHER— 
See “Other Scientific Departments”. 

“SCIENTIFIC EDUCATION AND 
RESEARCH § IN - RELATION TO 
NATIONAL WELFARE”— 

Question re reprint of the pamphlet ——. 
401-02. 

SCIENTIFIC PROSPECTING— 
Question re licences for exploration and 
——— of Potential Oil Sources. 42. 

SCINDIA STEAM NAVIGATION COM- 
“| PANY— 

Question re requisitioning of -—— and 
Mogul Line ships, 1038-39, 

*| SEAMEN— ‘ ° 
es, etc., of Indian Question re lower w: 
ritish-owned * ships. —— employed on 

193. 
SEAT(S)— 

Question re bye-election for the —— of the 
late Mr. Satyamurti. 892-93. 

SECOND DIVISION-= 
Question 76 retention of —— clerks in 

Political and Railway Departments. 
088-89. =< ; 

SECRET SESSION— 
See ‘Session 

SECRETARIAT(S)— 
Question re Office hours in Imperiat —— 

and Attached Offices, 42 

SECRETARY ALCUTTA PORT TRUST— 
Question. re Saale in the Department of 
z 5 720; 

SECRETARY OF STATE— “ 
Question re— a 

bility for Lyi 
amformation to —— on ee 
tion. , न 

Statemen: “Bes — on Indian food situa- 
tion. | 1! ae 

की 
accurate 

‘ood sittta-— 

SECTION 95 ADMINISTRATION— 
Question re —— in Bihar. 

SECURITY (IES)— 
Question re limit on ster! —— to be held 

iy Reserve Bank of Take 227-28, 231- 

’ 
SECURITY PRISONERS— 
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Recruitment on North Western Railway. as 
: a result, of examination and ——. 1965. 

_ “for ‘higher’ grade premotions 
: pees and Delhi Divisions. .957,_ 

in 

dent. in State Railway Coal Department. 
1509. 

—— of Asvistant Controllers on — North 
Western Railway, © 1865. 

oof dlidates tas 
Tnspectors, ete., of Post Ginces, in the 
Punjab and N,-W.F.P. circle. 1685 

_ —— ofmen from Branch Offices for Rail- | 
soa way Clearing Accounts Office,, Delhi. | 

SELECTION BOARD(S)|— | 
Question. re— 

Composition of —— for Delhi Division 

Desirability of & —— of Bombay 
and Central India Railway. 1439. 

*__— = for appointments in the office_of the | 
"7 Com; ler of Assam. 48-49. । 

SELECTION GRADE(S)— 
5 Question re promotion to of non -techni- 

> cal -hands on East Indian Railway 
{Mechanical Department). 46 

SENIOR REGIONAL INSPECTOR(S)— 
~-See “Tnspector(s = 

SENIORITY— 

Contradictory  Oxders 
subordinate staff: on 
Railway. 656. 

Karachi. Division Guards representation for 

‘Sane FM 

Baroda 

=~ of 

Policy- regarding- —— on 
> >. Railway. 152-53. ~ 

=~ of certain guards in Howrah Division, 
East Tndian- Railway. 1852. 

SENIORITY LIST— 

East Indian 

Question te. preparation of fresh —— of 
Guards in कक Division. 1852. 

885 पप३४ ९॥8(8)-- पु 
Question re quaship —— passed “On 
certain Se prisoners in Central Jail. 
Ajmer. 1624-1 

SERVANT(S)— 
Questi 

Cases of fraud, etc., against East Indian 
: ey a 
Certain military ——_ disqualified 
_ tion to AHahabad Cantonment. 431. 
Dearness allowance to Railway and other 

Central Government ——. 1 
“Dearness allowances for inferior ——. 434- 

for elec- 

SERVICE(S 

_~ —— for post of Assistant Coal Superinten-|_ 

Discrimination between Railway zd other s 
in 

SHAHABAD— 

{ 

\ 

e
e
 

oe
 
ae

 

reduce demand for ‘Railway tion ० ० {Railway 
Castes in Railway ——. 576-85: 3 

(Question re— 
Abolition of the Lower Gazetted —— om है 

Yndian Railways. 225, 
Bringing of Sikh Indian Audit and Accounts 
—— officers to Government of India 
offices. 1261-62. 

Cs issioned Officers dismissed from —. : 
1981-82. 

Desirability of improving ——conditions of 4 
1206. a 

‘th Western Railways. 
d-sud discharged from 

Quetta 

Indian Nurses, 
East~Indian and N 

employées dismis! 
1867. 

Electric Mistry _ Wiremen 
Division. released from ——. 

Extensions of to. subordinate Railway 
staff..<63, 

Officers of Class I, etc 
ot th Posts. and Telegraphs and 

feterological Departments. 1858-59. F 

Proposed a A or lass 1. —— ot Income- . ; 
x Officers. 

of a7: 

granfed extensions 

Rail 
Removal of Mus-J..Nigain and Mr. Riaz-— ४ 

nddin Ahmad Khan from their ——. A 

086. eas 
Rules re conditions of —— of Non- 

Gazetted Railway servants. 1459 
Rules regarding conditions of —= ci Non- 

* Gazetted Railway servants under Federa=— 
tion, 1699. ~- 

Rules regarding conditions of —— under 

_ _ Federation. 433. 2 
~ Rules: bsence“on leave consti- 
~ tutes a break for cortainpurpases 5 

on State Railways. a = = 
Vacancies filled i the Lower Gazetted —— 

on Bengal and Assam Railway 960. ~ 

SERVIC E(S).COMMISSION— कु 
See ““Commission(s)"’ > 

SERVICE(S), CONDITIONS OF. 
Question 72 —— of Ondh and Tirhut Rail- 
Wy employees. 1344. 

SERVICE VEHICLE(S)}— 
See “‘Vehicle(s)”. 

SESSIGN(S)— 
Question. re secret 

statement on 

SHAB-T. saa sd 
Question re holi for *—— not granted to 
Muslims on Bengal and ४२२२९ Railway. a 
1330, 1697. ee : 

SHAFAAT AHMAD KHAN, SIR— src 
Question re interviews of —— with Ficld 

Marshal Smuts of 
Indians-in South Africa, 195-94. 

Motion for .adje' 
to 



aa 

Committee. 1759-60. 
> Election of —— to the Standing Finance 

Committee for ecru 
कक 7०४० discussion ०1 General Budget. 

Question re steps taken to help Indian and 
non-Indian orphan refugees. 1749. 

SHAHDARA— 
Question re— 

Authority responsible for sanitation of land 
between Railway Bridge, , and Grand 
Trunk Road. 358. 

Civil Supplies for ——, Delhi. 559-60. 
Contem pete return of certain land near 

ilway Station Bridge to former 
owners, 45. 

_ Disqualification on ground of nepotism for 
Municipal Commissioners, ——, elhi 

Exclusion of ——, Delhi, from Rationing 
Scheme. 561. 

Facilities for education in Delhi. 561 
Hardships suffered iy tenants in Old Delhi 

and ——. 1571-72. 
“Municipal Committee, ——, Delhi, 560. 
Postponement of elections to —— Notified’ 

Area Committee, 358. 5 
4 tioning accommodation in ——, 
Bah elhi, for staff of Upper Jumna Valley 

Electricity Company. 557-58, 3. 
Sopely of foodstuffs to residents of —— 

SHAHDARA-DELHI— 
Question re— 

Arrangements for conveyance of students | 
to wa =—— elhi summer 

months, 1867. 
Control prices of coal, etc., in Delhi and 

during 

Control prices of foodgrains, ९६०... in Delhi 
1920-235. d ——. 

sented of traffic. on “the road 
between idge, —— and Grand ‘Trunk KT >> 

Cutti ppl in —. 562. 
Desirab ility of a High School for ——. 

406-07. 
Desirability of increasing elected element 

mn —— Municipality पर 
Electricity charges paid by consumers in 

1757-58. 
Expenditure on sanitation in ——. 1925. 
Fixing of rates of fares for vehicles between 

Delhi and ——. 1924. 
Foodgraing brought for sale to —— market 

from neighbouring localities. 1 
markets for ——. 406. 

oe emia of —— Muni 

Licences. to shop-keepers of for sale of 

Maintenance of roads within ——. 1925. 
Parking of motor cars, etc., on the road 

“between ite bridge, —— and Grand 
Tronk Road. 1924. 

‘Refusal permission to Gwalior and 
Northern India. Transport Company to 
SR gabe buses between. Delhi and ——— 

+ Sanitation’ of land a bri 
ना and Grand Trunk ie 

Students in Delhi 18 and Colleges 
residing at —. Bo 

Thefts registered by the Police ‘ 

Visit of Dinector of Public Health, Delhi, | 

SHAHDARA RAILWAY STATION— 
land req y 

ment near ——. 

SHAHDARA TOWN— ५ 
लक & sey. in — of telegrams ४ ५ 

receiv y Delhi City Telegraph Office. 
974-75. es * 

SHAM LAL, LALA— 
Indian Finance Bill— 

Motion to consider. 

SHARE CAPITAL— 
Question re Insurance Companies applying 

for raising of ——. 1455. 

1363-72. 

See also “Capital(s)”*. 

SHEEHY, SIR JOHN— 
Indian Finance Bill— 

Motion to consider. 1437. 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 172. 

Consideration of clauses. 
1879, 1 

Oath of Office. 787. 

| 

1740, 1873, 1876, 

SHIAMJIT MAL, 
| Question re monopoly for purchasing wool to 

46, | of Amritsar. 144 

| SHIP(S)— ट : 
Question re— Pon = 

~ Commandeering of —— on the -Indian_ 
“Register. 724-725. = 
Lower Indian wages, etc. 

employed on British-owned ——. 193. 
Moghul Line ——. 1563. 
ey nace of Scindia Steam N: = foe 
Unification of control of —— plying 

coastal trade of India. 1212. * 

ast te T(sj— 
jon re commitments respect. 
— of coal for bunkers and ——. 

SHIPPER(S)— established = 
Question re expres on the i list 

of = 

SHIPPING— 
Question re post-war financiil help to 

Indian —. 

SHIPPING POLICY— 
See ‘Polity(ies)”’ 

SHOOTING(S)— 
juestion re —— of 

ee a ee hgh Coe Bale, Se Calcutta Police. 
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SHOP(S)— SIGNAL ENGINEER(S)— 
Question re Of¥ilian Grovery —— in Delhi ‘See ‘*Engineer(s) 

t a SIGNAL TNSPECTOR(S)—_ 
SHOP_KEEPER(S)— Question re non-recruitment of Muslims as 

Question re licences to —— of Shahdara- apprentice ——, etc., in Bombay, Baroda 
Delhi for sale of controlled articles. 1924.. amd Central Tndia Railway. 1696. 

SHORTAGE— : SIGNALLER(S)- 
Question re of salt in Bengal. 559. Question ve probationary Assistant Station 

in 

SHRI GOPAL CHAMBER OF COMMERCE— 
See “Chamber(s) of Commerce 

SHUKLA, PANDIT RAVI SHANKER— 
Question. re illness of ——. «108: 

SIDDIQUE ALI KHAN, NAWAB— 
Election of —— to the Standing Committee | 

for the Posts and Air Department. 905. 
Question re— ~ 
Appointment of Brigadier Wheeler as 

Director-General of Archwology. 347-48. 
Certain military servants disqualified for 

~ .- election to Allahabad Cantonment Board. 
431, 1573. 

Commission *to enquire into alleged ineffi- 
Gieney of Archeological officers. 348-49. 

Commissioned Officer Cadets discharged 
from Belgaum Officer Cadets Training 

कै, Centre. 1979-80. 
Desirability of posting Urdu knowing = 

1324-25 
Abdulnabi of 

dlerks in Central Provinces 
Detention of Walizada 

Karachi. 1979. 
General elections to Cantonment Boards. 

431, 1573. 
Minimum qualification for recruitment of 
candidates Upper Division Clerks in 
the Central Excises and Salt’ Revenues, 
Western Division. 48. ‘ 

Minimum qualifications for recruitment of 
: Hindus as lower-grade clerks in the 

Central Excises and Salt Revenues, 
Western Division. 

Muslim officers recruited to certain grades 
by the Caleutta office of Supply Depart- 
tment. 1150. 

Muslim recruitment in the Central Excises 
and Salt Revenues, Western Division. 

Assistants ~ and 
in All-India 

48. * 
Muslims as 
Programme 

dio. 421 
Muslims in All-India Radio. 419-20. 
Muslims promoted as Station Engineers 

Cy Engineers in All-India 
Radio, 420-21 

Percentage of and qualifications’ for Muslim 
recruitment in- the Central. Excises and 
Salt Revennes, Western Division. 48. 

od for raising number of Muslims in 
e 

Technical 
Asistants 

rs. Technical and Engineering Section of 
<= All-India Radio. . 

SIDDIQUE. SHAIKH RAFIUDDIN 
AHMA 

~ Question re— 
Clerks selected for certain higher posts 

sanctioned by the General Manager, East 
|. sat Railwey. 960-61. 

n of the Establish: 

Masters and —— apto inted of Bengal and 
Assam Railway 858. 

81४ प्र (8)-- 

Question re— 

Appointment of Muslims imstead of avail- 
able —— candidates on North Western- 
Railway. 139. 

Bringing of Indian Audit and Accounts 
Service officers to Government of India 
offices. 1261-62. 

Discrimination against —— stenographeys on 
North Western Railway. 142, 

—— Assistants, etc., in Military Finance 
Department. 126 - 

—— in certain caders at Anima 
Factories at Ishapore, etc. 1151-52. 7 

in high salaried posts in Supply 
Department. 45. 

—— stenographers, ete., in the office of 
Imperial Council. of | Agricultural 
Research. 1919, 

Verification of the bona fides of — 
recruited in Supply Department. 842-43, 

SIKH OFFICER(S)— 
See. “‘Officer(s)”” 

REPRESENTATION— 122 See “Representation(s)”. res ~~ 

SIKH WORKER(S)— 
See “‘Worker(s)”’. 

SILK— 

Question 7९ research in the manufacture of 
paper pulp, plastics and artificial ——, 
5-46. 

SIMLA— 
Question #९-- 

Conference called by Burma Government 
at —. 545. 

Sal Branch Divisional Superintendent C 
. cial Branch, Divisional 

Delhi, and Head 
Officer, ——. 1148: 

for 
dation of Member of Assembly. at —— 

4 
SIND— 

Motion for ied कह failure of Mili. 
tary authorities to prevent dacoity b; 
‘Hurs in Mi कि re z. 

Question re— 

of Some pie Seria am ers of Income- ia 
Divisional d Division. 848. ee Reports of 

ment Branch of the office of D 
Australian wheat consigned for ——. 1024, Superintendent, Howrah. 961. 

“yet, 



Eligibility of iners, ete., in’ Bo 
tak 

SORTING DEPARTMENT. 
of control of ——, ete., —— for appearing for 1 

Oficors Examination. . 598, 1574. 
Es Tucome-tax cases taken in appeal in. —. 

415-17. 
ला Low-salaried, Clerks sr Tncome-tax 
x Department in —-. 

Review of cases of detained —— M.L.Az., 
etc. 768-69. 

Assembly Members in jail. 83-84. 
= Unconfirmed  Tneome-tax” Officers and 

Inspectors, etc., in —— 360, ~ 
SIND AND BALUCHISTAN “POSTAL 

कि CIRCLE 
Question re percentage of Muslim Inspectors 

in 1850-51 

SIVA, RAJ, RAO BAHADUR N.— 
lection of —— to the Standing Committee 

t for Railways. 1464. 
2 General discussion of the General Budget 

860, 913, 920-25 | 
f Indian Aircraft (Amendment) Bill— 

Motion to consider. 477-79. 
। Motion to reduce demand for— 

“Executive Council’ re no 
the Government. 

* Miscellaneous”’ r¢ Post-War Reeonstruc- 
tion with ‘special “reference to the} 

uled . 1098, 1099-1102, 1112. 
Board” re non-representation of | 

Scheduled Castes in Railway Services. 
: 576-77, 584, 585. | 

Question re Scheduled Castes subjected. to 
forced labour and begar. 903-04. 

Question (Supplementary) re steps for rais- 
jug number of Muslims in the Technical | 
and Engineering Section of 

; Radio. 
SLADE, MISS > 

Question re Mahatma Gandhi's letter to —— 
} - yegarding Japanese invasion. 87-88. 

ira GHTER— 
cl Ses 76 prevention of 

॥ - SMALL 6015(8)-- 
+ Question re— 

Scarcity of ——. 230! 
— difficulties at 

Station. 1144-45, 

SMUTS, FIELD MARSHAL— 
uestion ve interviews of Sir Shafaat 
Ahmad Khan with —— regarding status 
of Indians in South Africa. 1! 

SOCIETY. OF REGISTERED ACCOUNT- 
ANTS: 

confidence ‘in | 

“Railway 

420. 

of . prime 

Burdwan Railway 

See “Accountant(s), Registered’’. 

Consolidated pay of British Indian — and 
thai of Stench == ete. 1977-78. 

Forced entry of — into Ladies’ Inter 
21828 Compartment at Burdwan. 1317- 
18. 2 

SOLDIERS’ BOARD— 
See “Indian ——". 

All-India | है 

to R.M.S. Superintendent * in vachi, 
787-88. ta a 

SOUTH AFRICA— 
Motion fof mod perce re 5816 '# profit in 

India of. gold purchased in —— by the 
Jnited Kingdom. 1617. 0 _ 

Question re— 
nees of Indians in ——- 22, 

Interviews of Sir Shafaat. Ahmad 
with Field Marshal Smuts._regarding 
status—of Indians in ——. 16594 

SOUTH AFRICAN OFFICER(S}— 
See “Offiver(s) 

SOUTH EAST ASIA COMMAND— 
Question re expenditure of troops placed 

under 27. 

SOUTH INDIAN ASSISTANT— 
See “Assistant(s) 

SOUTHERN INDIA— 
Question re action for stimulating coal rais- 

ings in Central and ——. 

SOUTH KANARA— 
Motion for adjournment 76 Civil पक (रह 

Commissioner's: order refusing supp 
rice to —— District. 1154 

SOVEREIGN TY— है 
Question re Post-Wat of air ports built 

in India by Foreign Governments. 487- 

५ ALLOWANCE— 
“Allowance(s) 

CIAL CLASS APPRENTICE(S)— 
See ‘Apprentice(s) 

SPECIAL HAJ ENQUIRY REPORT- 
See “Report(s) 

SPECIAL PRESS ADVISER— 
Motion for adjournment re notice served on 
Hindustan Times and National Call not to 
ublish aire statements unless 

५ reas & 

SPECIAL TICKET EXAMINER(S)— + 
See “Ticket Exaiminer(s)’”, 

SPEECH (ES}— 
Question re Londou —— of Messrs. Bhole — 

84-86. and Ghiasuddin. 
SPEED— 

Question ve -aceidents due to excessive —— 
710-43. : of service. vehicles. 

SPENCE, SIR GEORGE— : 
Central Excise Bill— 

Consideration of clauses? 320, 321 
Delhi Muslim Wakfs (Amendment) Bill— 

Motion to consider. 11 
Insurance (Amendment) Bill— ] 

Consideration of clauses. 484. 

SQUARE(S 
Question re closing of openings 1.1. 2, Area 

46. —, New Delhi 

SRIVASTAVA, MR. SHARAN 
RAS. 
Question re collection of toll by Delhi Police 

from tonga drivers. 

-HARI 



120 INDEX TO THE LEGISLATIVE Y DEBATES. = 

- IVASTAVA, THE HONOURABLE SIR Non-payment of extra dity allowance to ! 
जज PRABAD— ag ivcle Railway Mail Service 
जौ Demand for supplementary grant jin respect a 3 

of-~+ iat ue ve Percentage cf Muslim and Hindu —— in 4 
24 Se Delhi? 17४9 mie Supply Department, etc. 1094. ~~ 

iz Department, 1663, 1664, 1665, 1666. | Promotion, etc., of Ticket Checking —— 
1667, 1669-70. Oudty and Tirhut Railway. 953-54. 

Salt, 1633, 1634. 4 : | Proposed increase in higher grade Commer- as 
Indian Finance Bill— = | cial —— on North Western Railway. 

Motion to consider. 1361. | 1864-65. 
x Motion for adjournment +e— Racial diser lati f 

. Disappearance of rice from Patna and combined seniority list’ of Bubordinate 
Bhagalpur markets consequent on partial | Supervising —— and draftsmen on East 

~~ rationing Indian Railway (Mechanical Department) 
= Injustice to Muslims in Bihar in the natter | «46 

of grant of sugar licences. 1807, 1832, | Recruitment of inferioy —~ in Engineering 
ह 1834, 1855, 1836. 1837, 1858-40, 1841, | id Mechanical Departments of East 
a 1842, 1843, 1844, 1846, 184° Fndian Railway. 1853, 

Starvation due to Gt | isation of Wharf and Yard ——= a 
for distribution of foodgraina in Buntwal 1857-58. ter =. 
South Kanara District. 1462, 1463. Requisitioning of accommodation in Shah- 

Motion 7९ election of Members to the Stand- | dara, Dethi for —— of Uppe x Jumna कि 
प्र ing Committee for the Food Department. Valley electricity company 17-58, 1575. 

1700, 1701-02. Running Room arrangements’ for Depressed 
“STAFF— a Classes —— on State Railways. 30. 

“~~ Question १६-- Scales. of etc., or Oudh ene Tirbut 
tted-——. 3 Additional —— employed in Railway Clear. = edule 2 

ss ing Accounts Office. 186: | Sehedted Castes of Supply Depart- 

Additional employed on Ondh and —— appointed in the Stores Departinent of 
‘Tirhut Railway. 954. Bengal and Assam Railway in the scale ‘ 

Additional —— for R.M. “C” and “E” of Rs. 
Divisions. 1 —— engaged in Construction Department, 

Checking of tickets "and passes of Railway Bengal and Assam Railway. 1853. 
tie ots 955. — in Railway Clearing Accounts Office, 

Clerical —— in Personnel and Administra- Delhi. 1855. 
| tive “Offices of Bengal and Assam Rail- जनता promoted to’ Lower Gazetted Service 
s ~_ way, 1853. in Railway Clearing Accounts Office. 
ie Communal . composition .of the —— of 1329. - 

3 Inspect of Suggestions for encouragement to —— of ८ 
Income-tax, Amritsar. 1268-69, 1996. 

Communal proportion for recruitment of 
clerical and menial —— in Military 
Accounts Department. 899-900. 

Contradictory Orders for fixing seniority 
1 ot stbordinate ——-on North Western | 

Railway. 656 
Desirability of supply of pulses, milk, etc., 

sa at concession rates to lower ---+ 1096. 

2 ens on Electric Torches for Ticket 
fg + 9 ecking ——— on East Indian aud North 

Western ‘Railways. 1693. 
~ Extensions of service to subordiuate-Rail 

way 
Family ration coupons for —~ of Bengal 

= and Assam Railway. 486-87. 
Be Fixing of Pay of retrenched —— re- 

= appointed in the Compilation Section, 
= orth Western Railway. 46, 941. 
Sat ee जि if learing 

Office —. 
seared of Railway -—— by police. 

Intermediate — Class asses for = —— 
appointed after 1928 on East Indian 
Rail 696, 

Misbehaviour of milita: towards 
railway —— and ven ors. B44 
Se oe overtime work to —— of 

i Division, 

_ certain naval ships. 1079, 
Te “Charing cha ee late work to Railway 

Transfer of cértain clerical —— 1D Tole: ale 
graph Engineering Divisign, Ambala 
1512. 

Trials of State Railways —— under Section 
161, Indian Penal Code. 1 

Unpaid overtime work of Gorakhpur rail- 
way workshop ——, 974. 

Weekly rest-day for yang —— on North 
Western Railway. 

Working hours of certain —— on East * 
Indian and “North Western Railways. 
1513. 

STAFF CASEH(S)— ~~. See “6: )” z 3 sic ~ 

STAFF CLERK— ‘ a 
Question re —— of Karachi General Post = 

Office. = ied 

STAFF COMMITTEE— = 
See “‘Committee(a)’’. 4 

STAMPS— é 
Demand for grant. 1196. ae 
Demand for supplementary grant. 1634. 

STANDARD CLOTH— 
Aon Te— 

Monopoly for sale of —— in Saran Dis- 
trict, Bihar. 17: 

Production and sale of —— in Provinces. 
1027-28, 

North Western Railway. 
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Fr 

~ STANDING COMMITTEE(S)— 
Election of members to the —— foreRoads. 

54; 211, 797, 905 . 
Bleckion ‘of members to the == for the | 

Civil Defence Branch of the Defence 
Department. 660-61, 775. 

Election of Members to the —— for the 
Commerce Department. 1702, 1927. 

Election of Members to the —— for the 

Food Department. 1700-02, 1998. 
Election of Members to the —— for the 

Information and Broadcasting Depart- 
ment, A 5 

Election of Members to, the —— for the 

Labour Department. 1235-36, 1464. 

Election of Members to the —— for the 

\ Posts and Air Department. 797-98, 905. 

- lection of Members to the —— for the 

“Secret session of the Assembly for —— on 
War situation. 427-28, Sie डक 

— by Mr. Hutchings ve Bengal famine. 
14-15. दर ps 

—— by Secretary of State on Indian food 
situation. 196-98. eee 

— in America by India’s Agent-General | 
नाक: 55 Mrs, Gandhi’s detention बाते... 
death. , 1084, 1089, 1091. 

— on famine conditions in Bengal 10-12. 
— on war situation. 229-30. a 

re convention concerning Condolence — 
motions- 502. 4 
— re war situation on the Burma Front. 

1807-09. 

STATEMENT(S) LAID ON THE TABLE— 
— by the Honotrable Sir Sultan Ahmed. 

Supply Department. 1407-08, 1699-1700. 

“Election of Members to the —— on Emigra- 
tion, - 235, 369, 436. 

Election-of Members to the —— on 

Pilgrimage to the Hedjaz. 442-43, 775. 

STANDING FINANCE COMMITTEE— 
Election of Members to’ the . 1464, 

1228-34. 2 = 

per FINANCE COMMITTEE FOR 
R. 

6 Se ei of Members to the ——-. 1234, 

1464. 

STARVATION— 
Motion for adjournment re due to 

inadequate arrangements, for distribution 
of foodgrains in Buntwal, South Kanara 
District. 1462-63. 

Question re —— deaths in Bengal. 3-4, 
13-14. 

STATE(S}— 
Demand for grant in respect of payment 

oe कही re Indian —— and Companies. 646. - 

~ Output, 6 ey British India and 
= —._ 37-38. : 
on marks- legislation in Indian ——. 

195. 

STATE RAILWAY (8)-- 
See “Railway(s)"’. 

STATE RAILWAY LEAVE RULES— 
See *Rule(s)”. 

~ STATE-MANAGED RAILWAY(S)— 
See “Railway(s)"’. 

_ STATE RAILWAY RULES—. « 
“Rule(s)”. 

TATE RATLWAY 
Seo “Stallis) 

STATEMENT(S)— कक 
Motion for atone re notice served on 

Hindustan Times and National Call not to 
ublish’ certain —— unless passed by 
pecial Press Adviser. 51. 

Question re— 
Censoring of the —— of Mrs. Sarojini 

Naidu. “230-315 : 
Mrs. ‘Sarojini. Najdu’s recent —— in 

National Call. 88. 
Recent —= of Mrs. Sarojini Naidu, 231. 

Tndians in different parts of the British — 
Empire. 53. 

STATEMENT OF BUSINESS— कक; 
— by The Honourable Sir Sultan Ahmed. 

| ie 336, 436, 728-50, 797, 1345-46, 1517- - 
| 18. 2 | 
| STATES (PROTECTION _AGAINST 918. 
AFFECTION) (AMENDMENT) BILL— 

* See ‘Indian ——’ under “‘Bill(s)”’. 

STATION(S)— 
Question re— 

Catering arrangements for local traffic be- — 
| tween —— a few miles epart, 1691-92, =. 
| Paddy gone worse at —— on Bengal and 
| Assam Railway. 551-52, 654-56. = 
| See also ‘Railway Station(s)”’. 

| STATION CORRESPONDENCE CLERK— 
| “Clerk(s)"* 

1s TION ENGINEER(S}— 
‘ ‘Engineer(s)’’. zZ 

eee MASTER(S)—_ ee 25241 
» Question re pol promoted to ——'s 
“=~ grade oy, N Westone Railway. 1677, — 

STATION SERVICE TELEGRAPH © 
MAST: ; ERS— 

See “Telegraph. Master(s)". ५८. = 

STATIONERY AND PRINTING— - 5 
Demand for Excess Grant in respect of _ 

_-++ 335. 
Demand for grant. 1203. 3 

STATIONERY OFFICE(S)— - - ss 
Question re absence of Muslim officers: in_ 

Central ——-. 1915. > हि 
STATISTICS— = - 

Demand for grant in respect of ‘‘Commer- 
cial Intelligence and» ——’. aes 

Question re steps for improvement of agri- ‘or 
cultural . 15-16. 

STATUS— - मम 
Question कु ae 
Future - of India in Regional ‘Councils. 

Interviews of Sir Shafaat Ahmad Khan — 
with Field Marshal Smuts regarding —_— - 
of Indians in South Africa. 193-94. = 

—— and position of associates of Institute — 

Shaan > of Actuaries, 1220. 
ER(S) =e 

eee in respect of 84८०३ । | 
working | 

: 

Demand fo: 
: pénses, an 

Ferry —— and Harbours". 647. 

= ie Ee a RS OS 
>, + -
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Demand for supplementary grant in STRIKE(S)— ¢ 

of “Working = tes 4 _ Question re — in the Government of India 

and bie of Ferry — and Pm 

Harbours”. -65. STRUCTURAL WORKS— | 
: oes ee ae bee oe rear of ‘‘Working > ees 

> <a aintenance of — बट 

$ ee and —— released for ciyilian use. Beane ee sup) ae ae in respect 

re aoe ed a use of civilians, 551 <a ०८६2 si rece 
. P 

eee STUART, SERGEANT R. R.— 
Discrimination against Sikh —— on North Be re shooting of —— of Calcutts 
लक कर Railway. 142. olice x ane 

ethod of filling posts of —— in Posts) spuDENT(S)— Fig] 

oR and Air Department. 1510 | tO) 

kb — ele, in tile office of Imperial Men on the, proce ae 
ou of Agricultural Research. 1919. | o 

+ — pa peony Accountant-General, Posts | FL op ig Rapmpe: 2159 = 

and Telegraphs, Delhi. 1626. कै " 
= ee the cites. of tke Divector-Generdl Admi: Se otis Interntediate « 

=e जा व्च पल oe Seg s M. Arrangements for, Goweey ence of —— from 

ee Nous Westorn ‘Halley ir: AUBERT) Shahdara-Delhi to” Delhi during summer 

_ gTENOGRAPHERS’ POST(S)— ले a सा 
है ee aoe University. 1085. a cae 

LEN 5 es residing 

F Question re —— at India’s credit. 1457. | ak नेक कर मर z 

\ STERLING SECURITY (88)-- | Training of Commercial Group —— at me 

5 6 > See ‘Security(ies) । North Western Railway Walton School - 

STOCK(S)— 5 a ८ 
Question 7e— joie 4 hes हे at | SUB-ASSISTANT SURGEON (S)— a 

ref La ES ti i —, 

certain essential commodities. 1749-50. | Ky Henital’ New Se aes ret 

ee } ar ts foaderains hoarded by employers in 5 See also “Surgeon(s) ९ 

he + oF ie 356-57. Ete *, SUBBARAYAN, SHRIMATI .K. RADHA * = 

¥ —— released. from army reserv civi- re 

= ~*>~ Jiaus in Bengal 03. “Hindu Code, Part 11 (Marri: 

Time for disposal of old —— of cotton to refer to Jc 5 

textiles. 1563-64 | Indian F Bill कर 
ndian Finance Bill— ~~” > 

Sree el aan on | 2 Botton to consider 1480-87, 1497 
2352: ‘otion to reduce demand for. “Department ~— 

ee सलमान supplies from and of Labour” re Government policy in deal- < 

STOKES, MR. पे. G — sein Labour, MBLSS 180 
= 

indian Labour. 

% Election of —— to the Central Advisory Motion to reduce demand for “Railway 

ics oe Railways. ve ८ Board” re financial position of Railways 

ae D2 ee or ea ai vb अल “7 अर to Post-War Deve- 

x Rese: enhancem pme: 565-6 
: Passenger Fare’. 509-11 Question (supplementary) ve colour bar’ in 

= SLODES) हु Li 1४5 prs Reforma Committee — f 4 se 2. ution 7 for के 

eer eerie bos ae ie aes Baluchistan. - 1770, eo 

7 STORAGE FACILITY (IES)— SUB-HEAD(S)— = ss 
Pee See ‘Facility (ies) = Question is Sess = of aoe as = 

E(8) DEPARTMENT: —_ an tks in Railway Clearing . 

33 se Nicer se 1 Accounts Office. 1694 = 

eas Sy Oe He ani the —, Bengal and BUR INGEECTOR. 8 GRADE— धर =a : 

Muslim applicants for Posts in the —— See eee) Se: a 
B d Railway. SUBMARINE(S) — 

Staff a uoinied in the —— of Bengal Question re anti—— School. 424-25, 1573. _ 2 

and bruh the scale of SUBORDIN ATE(S)— > tent 

poorer iat haan Aes 960, i Decal for raising 

STORES BUBESNGE है कल and —— on 
in Prom of Senior 

Posts and Rate {not met ‘ — on North-Western 

+ from Revenue)” Bon . ‘i \ हे 

~ 



Pst, 

Senior —— promdted to Lower a 
Service in Traffic and Commercial 
Branches, North-Western Railway. 1328. 
29. 

sig कक कल UPPER— 
rer rf 

SUBORDINATE POST(S)— 
Question ve maximum age for inferior 

servants for promotion to —— on North 
Western Railway. 1149-50. 

SUBORDINATE SERVICE(S)—" 
Question re— 
Communal percentage prescribed for pro: 

motions from inferior to —— on Rail- 
ways, 1149, 

Recruitment examination for —— in Posts 
न Department. 

SUBORDINATE SERVICES COMMISSION— 
See “‘Commission(s) 

SUBORDINATE STAFF- 
See “Staff(s) 

sate Neer ATE SUPERVISING STAFF— 
See * 

SUBORDINATE VACANCY(IES)— 
See “Vacancy(ies)”’ 

SUB-POSTMASTER(S}— 
Question re— rele 

— in U.P. for increase of 

f 1505-06. 
See also ‘‘Postmaster(s)’*: 

SUB-POST OFFICE(S)— 
Question re— 

Conversion of an Extra Departmental —— 
into a Branch Post Office. 1507. 

W orig of Extra Departmental ——. 

SUBSCRIPTION(S)— 
Question re dollar exchange for facilities 

Consideration a oS naked 0 Le a Ce oe ee 
Coal Mines Safety (Stowing) Amendment 

peed fi eS cen Grani emans 07 

of Pieper पाल Sr Tatonmation 
80500 8०8 3641, पे 

of the Budget. 

7 हूँ mot 

Hindu Code, Part 11 (Marriag: 
Motion to refer to Joint Committee and to 

* circulate. 818, 820, 881, 89. . eS 
Indian Finance Bill— 

Motion to» consider. 1248, 1249, 
|, 9428, 1450-31, 1436, 1469. 

1888, 1689. 
Indian Income-tax (Amendment) Bill— 

Motion to consider. 1754 
dian Penal Code (Amendment) Bill (Amend- 
ent of Sections 497 and 498 
Motion to.refer to Select Committee, 165. 

Indian States (Protection” Against Disaffec- 
tion) Amendment Bill— - 
Motion to circulate. 783. 

Motion. te— 

Election*of Members to the Standing Com- 
mittee for the Food Department. 1700. 

Election of Members to the Standing Com- 
mittee for the Information and Broadcast- 
ing Department. 

1348-49, 
1470, 

United Nations Relief and Rehabilitation _ 
Administration Agreement. 1! 

Motion to reduce demand for “Department 
of-Labour’’ re Government policy in deal- 
ing with questions affecting the interests 
ot Indian Labour. 1187. 

Motion to’ reduce demand for “Executive 
Council” re ng expe 

remitting to American rs 358 aerainning कटी चज७ and sagen .. 
Motion to reduce demand for ‘Executive 

Couneil confidence vern- 
ment. 984, 996, 999, 1015-20. ee 

Motion to reduce demand for ‘Home 
Department” re” abuse of powers under nates us —— on North 

1329. 
SUDAN GOVERNMENT— 

e with 1 
of the —— and East African Governments 
on cotton crops. 

SUGAR LICENCE(S)— 
See ‘‘Licence(s) 

/ SUGAR ears Ost 

Institute of Sugar Techno- 

IMPERIAL 

SULPHURIC ACID F. 
estion_re existence 

LD FACTO hi eee 

= near Railway ens pe Fae Office at 
Delhi-Kishenganj.— 

~ AHMED, THE HONOURABLE 
SIR— 
oe ition of 

to whee Be 

Defence of India Act and 

Motion to reduce démand~ fon “Railway 
Board’’ re stoppage. of large number of 
passenger 

Resolution re— 

Debarring © 
to Port Haj Committees. 758: 

ब्म् 

ants’ election 

Release of political prisoners. 96 a 

Statement of Business by 224, 
730, 197, 1345, 1517-18. 

SUNDAY(S) 5 क् 

ere ga wi in the Government of © 

India Press, new Delhi, for work on —— _ 

and other holidays. 

SUNDAY ALLOWANCE(S)— 

See ‘‘Allowance(s) 

SUNDERASAN, MR. N.— 
Demand for Supplementary Grant in res-. 

of ‘Miscellan 3 
Pee 3 
Oath of Office. 835, 1617. 

= 
A 
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SUNNI MAJLIS-E-AWKAF— - 
See ‘‘Majlis-i-Awkaf” ‘ 

_SUPERANNUATED PERSONNEL— 
See ‘“Personnel 

- SUPERANNUATION ALLOWANCES AND 
PENSIONS— 

» Demand for grant. 1203, 

SUPERINTENDENT(S)— 
Question -re— 

Non-Muslim —— punished by J.C.M.A 
and P,, Lahore. 2 

— of North’ Western Rajlway Walton 
School. 1142. 

Transfer of control of Sorting Department. 
ete., to R.M.S8, —— in Karachi é 

“SUPERINTENDENT OF INDUSTRIES— 
+ Question re— 

Connection of the Dethi —— with colour 
and dyes firms. 1571. 

—, Delhi. 49. 

SUPERTOR-SERVICES (NON-GAZETTED)— 
-Question re lower initial pay of employees 

in the on State Railways. 1515. 

SUPERIOR TELEGRAPH ENGINEERING 
- OFFICER(S 

See ‘Telegraph Engineering Officer(s)"’ 

SUPERVISOR OF RAILWAY LABOUR— 
Question re— 

Bengalee Inspectors in the office of the Con- 
cf Ration 0 Best (Railways) and ——. 26. 

Commiunal composition in the Office of the 
i Seem Oficer Railways) and —. 

Conciliation Officers (Railways) and ——. 
26-27. 

Extension of activities of the Conciliation 
‘Officer (Railways) and “ 

Qualifications of Mr. 79. G. Jhadev, Con- 
ciliation Officer (Railways) and 26. 

oe berth POST(8)— 
See “Pi 

_ SUPPLY(IES)— 
Question re— 

cot ft of 
ese delayed —— from stockists and manufac- 

turers. 491. 
Civil —— for Shahdara, Delhi. 558-60. _ 

-£ Coal —— to the Glass Bangle Industry, 
Firozabad. 1155. 

~~ Commitments in respect of —— of coal for 
bunkers and shipments. 140-4 

Complaints about —— of commodities under 
Supply Scheme. 1095-96. 

Desirability of —— of pulses, milk, ete., at 
Seas Rates to Lower Staff. 1096- 

Discontinuance of free —— of Government 

and Trade Associations. 541. 
Essenti: Scheme. 434. 
Rules for admission to the Goyernment. of 
india Press Room, and for —— of Go 
ernment Publications to Trade Unions, 
ete. 

Scheme for —— of foodgrains to Rail 

‘SUPP 

SURVEY OF INDIA— 

Si rationing of food in Provinces. 

—— of foodgrains to 
the Posts and ‘Telegraphs. 
501-02. 

Department. 

Vacillating policy of Governnient regardis 
of hard coke, 1317. pale 

SUPPLY ACCOUNTS, CHIEF CONTROL- 
LER OF— कर: 

See “Chief C lex of Supply A: ws 

SUPPLY DEPARTMENT— 
Election of Members to the Standing 

Coeenittes for the ——. 08, 
1700. 

के 

५५ 

Question re— 

Delay in the issue of permits for transport 
of goods intended for the 91-92, 

Harassment of contractors. _ 492. 
Muslim officers recruited to certain grades 

by the Calcutta Office of Supply Depart- 
ment, 1150, 
es of comtnunal holidays in —, 

Percentage of Muslim and Hindu staff ih 
$ etc. 1094 

Recruitment of Gazetted Officers in ——. 
843-44. 

Scheduled Castes Staff of ——. 1330, 
Sikhs in high salaried posts in ——. 45. 

Transfer of control of paper production and 
pure! to ——.. 1856 

Verification of the bona fides-of Sikhs re- 
in——. 842. 

epee = notin shout supply of 
commodities under 

SURGEON(S)— 
Question १7९ Sub-Assistant —— recruited on 

North Western Railway. 1320-21... 

Demand for grant. 1199. 

SURVEY OR-GENERAL— ; 
Question A ate Officers under the 

Sal eretpeceets " Se oe 
uestion-re duties and scales.of pay 
in Delhi Division, North Western’ Rail- 
way, taken over from East Indian Rail 
way. 1865-66. 

SYED MAHMUD, DR.— 
Question ve illness of — and Mr. 

Vallabhai Patel, 423-24. 

SYLHET- 2 
Question re malaria epidemic in Baniya-~— 
chung in ——.. 547-49, 1627. 

SYNTHETIC ANTI-MALARTIAL. DRUGS— 
See “Drug(s) 

SYNTHETIC. PROCESSES— 
Question re aed 

servants at concession rates. 142-44. —. 910.> 

न 

है mineral oil by 

=, 
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7 TELEGRAPH MASTER(S)— 

Certain Station Be — T ‘in ion Service ——. a 'AILOR(S)— j “= Mt ae eee 

: seta Civil Pioneer Force, 1782 TELEGRAPH OFFICE(S)— 6 
+ TAT COMPANY— Question 76 delivery in Shahdara Town 

Question 76 letter of —— of Laho of T ee received® by City 

Maulana Abul Kalam Azad, 1093, 1264, |” 
268 TELEGRAPH SERVICE(S)— 1 

> ‘TAXES ON INCOME INCLUDING COR. Question re Circle —. 1525-27, 
PORATION TAX— E TELEGRAPHIST(S)— डे 

Demand for grant. 1196. Question ré- 
Demand for supplementary grant. 1631-32. Hardships of Circles Service —— in Delhi. 

Se TEA— 1685-86. 
, Question re— Muslims recruited as ——, ete., 1146-47. 

fe Export of —— to. Tran by land.~ 1914-15. Pay,*etc., of certain ——, 1684-85. 

| ‘755- | TELEGRAPHS LINEMEN— ह रा and export quotas of ——. a el ae Pp 

5 TEA CESS COMMITTEE— 
See “Committee(s) 

TECHNICAL AND ENGINEERING SEC. 

Question ve steps for raising number of 
Muslims in the —— of All-India Radio. 
420 

TECHNICAL ASSISTANT(S)— 
oe Question re Muslims as —— and Prog- 

=— ~ Assistants in All-India Radio. 

‘ "TECHNICAL COLLEGE(S)— 
= See “‘College(s) 

TECHNICAL EXPERT(S)— 
Question re —— recruited for training of 

IR War Technicians. 539. 

"TECHNICAL JNSPECTOR(S)— 
See “Tnspector(s 

NICAL OFFICER(S)— 
Officer(s) 

TEN आफ  लिः [« SCHOOL(S) 

TE 
See 

a 
a re Petes for training 

TEHRAN CONFERENCE— 
Question re previous consultation with 
Government of India regarding the —. 
497. 

TELEGRAM (8)-- 
| कु Question re delivery i Shahdara Town of 

we received by Delhi City. Telegraph 
Fats. Office. 974-75. 
i TELEGRAPH— 

opening of new Telephone and 
Divisions. 1511-12. 

“PELEGRAPH ENGINEERING DIVISION— 
Question re transfer of 

fapestion ve channel of recruitment to Class. 
967-68. 

See ‘‘Lineman(en)”. 

TELEPHONE— 
Question re— 

Opening of new ——and Telegraph Engine- 
ering Divisions. 15 

Public —— at Delhi-Shahdara Post Office, 
5 Pas: 

TELEPHONE MISTRIES— 
See “Mistry(ies)”’. 

TELEPHONE OPERATOR(S)— 
Question re promotions of ——. 1328. 

TEMPORARY CLERK(S)— 
See “Clerk(s) 

TEMPORARY WAR POSTS— 
See “War Posts’ 

NT(S)— 
Question 76 hardships suffered by —— in 

Old Delhi and Shahdara. 1571-72. 

TENDER(S)— 
etc., of waste 

age H ndia Presses, “1५ 
eae Jelhi and Aligarh. 1760. 

TEXTILE(S)}— : | 
Question re— 4 4 

High price of —— at 1401. > ४ 
Time for of old stock of cotton 
12“ ज] tas : 

THAKUR SINGH, CAPTAINS = b=. 1 
Election of —— to ding Committee ह 

for roads. : q 

THEFT(S8)— : aK = ith | 
Question 7e— 

Persons arrested for —— of electric bulbs 
from rolling stock. 1693. - 

5 सके by the Police Station, 
Shahdara, Delhi. - 433. 

THORNE, THE .HONOURABLE SIR- 
JOHN— © 

(s) » under the 
Registration of popes Act. (Laid 
on the Table). 

Oath of Office. 

| TICKET(S)— 
Questi ion 267" 

ees 2b अमल ae 

rom Delhi for Delhi-Ambala a 4000९ 
844. 

os fi 

ene “CaS ENGINEERING — OFFT- 
Same uestion ve qualifications for recruitment | . 

* a. Fe = rr aa 1512, 
_ Section ‘Railway Stations. 

न 

कि
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TICKET CHECKING STAFF— TRADE ASSOCIATION (S)— 
See “* Association(s) 4 os, 

TICKET COLLECTOR(S)— TRADE CHANNEL(S)— Mad 
bats ae =e hi gues re new —— for distributing cloth. 

= ae and: > 
Cantonment Railway Station. 1615. a प् 

| No duty roster for —— at Jullundur Shear: ces ea RES ee aN 
ee Cantonment Railway Station. 1515. PERS 10 or या %त 208 :<:2195. 

: Transfer of —— of Delhi Division of | TRADE UNION(S)— 
i North Western Rai to ti re rules for admission to the 
- Group. 162. Government of India Press Room, and * 

+ TICKET EXAMINER(S)— for supply of /Government publication to 
2 ion re— + etc. 844. 

ted or travelling | TRAFFIC— = 
allowance to ——-on certain Railways. | Question re— हि 
978. Catering arrangements for local —— 

Eye test for Travelling —— on East between stations a few miles apart. Fn 
Indian Railway. 1861 1691-92. 

Non-pa: yt if alk ti Control of Vehicular on the road < 
2 jpecial —— on North Western between Railway bridge, Shahdara-Delhi, 

Railway. 977-78. and Grand. Trunk- Road 
"TICKET EXAMINERS, SPECIAL— Posts created to meet increased passenger 

Question re— on State Railways. 1692. 

Duties “of —— and Group Inspectors on | TRAFFIC BRANCH— 
North Western Railway. 153. re senior subordinates promoted to 

Scales of pay, etc., of Group Inspectors Lower Gazetted Service in zn 
and Divisional Inspectors of —— on Commercial Branches, North Western oy 

Ree Western Railway. 154. Railway. 1328-29. < 

les of pay of —— and Group Inspectors | TRAFFIC DEPARTMENT. 
_ on North Western Railway. 154, Demand for Rie in respect of Working 

Sag em a Expenses. ‘xpenses of ——. 647. 
eee: m(s) for journment re demand and AFFI T 7 

Cores of entinioe! excise eee TR. Guin 1s Motions bees 5 aca 

re ase Gondia > and Delhi on duty Delhi Division. _ 1515. ~ 

Question re— TRAIN(S)— - : 
Excisé. तेश0ए ०7755 14BeEse Motion 2 Te Hai of 
*Godowns ve stocking ——. 773-74. =a ol alas mger —— on the < 

DVISER— = 2 es हि — aa म 
. BOEACCO tt og छ 06 t of ——.| — Motion=to™ “RG pot 
Pr 1748. Board” re stoppage of number 

ce TOBACCO MERCHANTS’ ASSOCIATION— passenger ——. 637 > 
= Si Association(s) Question re— . रद पक 

Full capacity reservation in —— at Del! रच 
Question re collection of —— by Delhi Railway Station. 976 

Police from tonga drivers. 898. rity in certain —— on North Western 
TONGA CHARG Railway, 1833-34, 

Question re —— for late work to Railway Insecurity in certain —— on North Western 
Clearing Accounts Office Staff. 795-96 3 जे 1456, a 

TONGA DRIVER( ‘on-booking by Mail —— between Delhi 
Question re ~ coll tection of toll by Delhi and Muttra. 791-92. 

from: ==> 868 Overcrowding of —— on’ North Western & 
प्र008(8)-- ‘ Railway. 148°49. Mair, Gang Ne 

estion: re assenger —— cancelled on M aty ~~ 
ae ducted ‘by Public Relations eee and Assan a : 
ee ee ‘A. -V.- Hil of Royal Railwa; without light. 1677 me. 

Society. 1205. Biers for 8 ८ overcrowding in —— 

33020. 22 Fi ir attacks Delhi and Ghaziabad. 976-77. =. 
= Quest fees — mS Want of lights on and Assam 

TRACTOR(S)— Railway — = 
jnestion re import of agricultural —— 
23, 24. 

> tion Inspectors Indian Rail- 
Question +e ition of —— between ae 148. = $ 

Tndia_ and ane ae iddle Eastern Countries. | pp aTNING— 
861-62. Question 7e— 
3 ADVISER(S)— of India oe eke sent to England for — 
~~ Question re =: "ec! experts recruited for —-— of War 

1564-65. cad Technicians. . = 
2 = 

Zs ; 
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Ss of Commercial Group students at North 
Western Railway Walton Schoo!. 1141. 

TRAINING CENTRE(S)— 
Question re Commissioned Officer Cadets 
cree 72०5 on Belgaum Officer Cadets 

TRAINING UNIT(S)— -. - 
Question ve Cadet School for Officer Cadet 
— of Women’s Auxiliary Corps (India) 
417-18. 

TRANSFER(S)— 
Question re— 

Policy regarding —— of Non-Gazetted 
Railway servants, etc. 1866. 

—-_of Cantonment Execative Officers. 
+ 1971, 

2 

st 
Engineering Division, Anibala. 1512. 

of Li wes Section of Bureau of 
Public Tate ormation to Lahore. 1227, 
1262-63. =~ 

— of men from Railway 
Accounts. Office to the Ration 
Delhi. 487 

—— of officers from other= Railways to 
North Western Railway. 1859-60. 

— of the Hindi Section of the Bureau 
of Publie Information to Lahore. 425-26. 

icket Collectors of Delhi Division 
of North Western Railway to Transporta- 
tion Group. 

—— of two Signal Engineers from East 
Indian Railway to North Western Rail 
way. 26. 

Clearing 
Office. 

“SERANSFER OF PROPERTY (AMEND. 
MENT) BILI. 

See “Bill(s) 
TRANSPORT— 

Question re. 
Arrangements for —— of milk ‘to Delhi 

Te, from between Meerut and Delhi 
a 1867. 

Delay in the issue of permits for —— of 
goods intended for the Supply Depart 
ment, 491- 

Desirability of encouraging inland water 
1687-88. 

Discrimination in issuing Railway. Priority 
Certificates for of bones, ete 

Want of wagons for —— of Glass Bangles 
from Firozabad. 1153-54. 

TRANSPORT OFFICIAL(S)— 
Question 7 allegations, 

against ——. 85. 

WRANSPORTATION GROUP— 
‘Question re transfer of Ticket Collectors of 

hi Division of No Western Rail- 
way to ——. 152. 

TRANSPORTATION INSPECTOR(S)— 
हर Train Ex: 

as —— on East Indian Railway. 148 
WRANSPORTATION TRAINING GEN- 

"RE— 
Question re— 

पर Jonpey ment of बट 7 52 

of — corruption 

— of certain clerical staff to Telegraph. 

certain per: | 

TRAVANCORE— 
Question re 

TRAVEL(S8)— 
Motion for adjournment 7९ order preventing 

railway —— for attending the All-India 
Kisan Conference at Bezwada. 659-60, 
678-96. 

TRAVELLING ALLOWANCE— 
Question re consolidated or permanent —— 

to Ticket Exami on certain Rai 

famine in Orissa, ——, ete. 

ys. 
978. 

See also ‘‘Allowance(s)"’ 
TRAVELLING PUBLIC— 

di — be Dethi 
and Ghaziabad. 977, 978, 

TRAVELLING TICKET EXAMINERS— 
Question re— 

Military warrants exchanged oe SOR. 
Oudh and Tirhut Railway. 55. 

Old grades to certain —— on East Indian 
Railway. 1514-15. 

See also ‘‘Ticket Examiner(s) z 
TRAVELLING VAN PORTER(S)— 

See “Van Porter(s 
ER, CHIEF CASHIER AND— 

See “Chief Cashier and Treasurer’ 
TREASURY (IES)— 

Demand for grant in respect of “payment to 
other Governments, Departments, ete. 
account of the Administration of sey 
Subjects and management of ——"’, 1199. 

TREATMENT- 
Question re differentiation in 

accredited correspondents. 902-03. 

TRIAL(S)— 
Question ve —— of State Railways staff 

under Section 161, Indian Penal de. 
153 

TRIBUNAL(S 
Question re Chairmen of National Service 
Labour ——. 297. 

TRIVEDI, MR. C. M.— 
Indian Finance Bill— 

Motion to consider, 1470-74. 
Motion for adjournment re— 

Atrocities perpetuated on Indian men and 
women. by troop stationed at 
near Jamshedpore. 1926-27, 

Special allowance to British 
Married Officers in Indii 

Motion re election of Members 
Defence Consultative Committee. 

3. 
FROOP(S)— x 

Motion for ad joe ve atrocities per- 
petrated on India men and women ee 
—_ असल at Chakulia near Jams 
pore: 1 , 1997, 2014. 

Question re— 
Allotment on ‘entertainment of British and 

pple f Indi ‘Grim al Law to i 0 ian. ‘in: 
stationed in India. 1688- 

cs 

oi 

427. 
_ Feeding of their own —— in India by the 

nited Nations. 1032-34. 
Misbehaviour of . mili! — towards | 

railway staff ‘and vendors. 844. See 
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Mr. Zahur ‘Ali’s scheme re entertainment, 
of Indian ——. 765-67. 

TUBERCULOSIS ASSOCIATION 

Election of a Member to-the Central Com 

पल of the —— of India. 1414, 1575 

7 

TYPEWRITER(S)— 

© Question 76 deficiency of —— in Railway 
Clearing Accounts Office. 795. 

TYSON, MR. J. 
a rh Muslim 

i 
Motions to refer to Select Committee and to 

cireulate. 1823, 1826, 1 
Demand for Supplementary Grant in res 

ect of ‘Miscellaneous’ 
Indian Coconut Cess Bill— 

Motion for leave to introduce. 55. 
Motion to'refer to Select Committee. 212 

14, 215, 221-22. 
Presentation of the Report of the Select 

la Committee. 436. 

= ० Motion to consider. 809-11 

University (Amendment) 

812-13. 

Consideration of clauses. 814-15, 816, 817 
Motion to pass. 817. 

Motion re— 
Election of a Member tothe Central Com- 

oe mittee of the Tuberculosis Association 

* of India. 1414 
Election of Members to the Delhi Univarsity 

+ , Resolution re— 
7 Floatation of loan for subsidising the agri- 

culturists. 731 eee 750. istan. 1764, 
1769-71. ; <n 

छा 

ह Us. 3 R.— tate 

ह westion re arrangements for Indian propa 

ganda in the ——, 498, 607 

ALY SHAH, 

Comunittee. 
Indian Finance Bill— 

“Motion to consider. 1256-69. 
Question re desirability of appointing an 
Andhra 566 

MR. 

Election of —— ae the Standing» Finance 

nal Officer 

UNANI SYSTEM— 
Question ve —— and other systems as ae 

of scheme for improving mi 
to masses. 1300-92, 1996: 

_SNDERGROUND WORK— 
“Motion for adjournment re lifting of ban 

= on employment of women on —— in coal 
mines. 

Question re employment of women for — 
in collieries. 1745-46. 

- UNIFORM(S)— 
Question 

G: deprived of —= on Railways. 

प — of W.A.C. {I.). 804-95. 

x का [#0एघापए-- 
re desirability of —— in qualifica- 

tions for tment 

UNITED piers कर सो ECONOMIC 

Question re. —— urchase of commo+ 
dities in India. 1408, 

UNITED STATES OF AMERICA— 
Question 

‘Action for removal of restrictions on entry 
of Indians into the 

a on TT TS ee 

= ett eae Sale ee of No tern ilway workers. oA 
1516. = . <= 

UNION OF SOUTH AFRICA— os 
Question re colour ee in the —— as ९ 
पल Municipal Franchise of Indiana, 

UNITED KINGDOM— 
Motion for adjournment re sale at profit in 

India of gold purchased in South Africa 
by the — =. 1517. 

Question re कु mR, 

Booking of orders for capital goods with e 
the ——, 351 ५ 
eee goods imported from the ——. - 

Proposed visit of leading Indian industrial- i 
ists to the ——. "20. 

Prosecution of Indians in the —— under the 
National Service Act: 426, 559. 

UN. KINGDOM COMMERCIAL COR- J 
PORATION— | is 
Question re— ai 5 

Activities of the ——. 539. ~~ 

Commodities exported by 840-41. ont 

UNITED NATIONS— ५ = 
Question re feeding of their own troops in 

India by the ——. 1032-34. 

UNITED. NATIONS RELIEF AND RE. 
HABILITATION ADMINISTRATION— —- 

Motio 1931-55, 1956- Se 
67. ue 14, 

Question 7¢ Nasco Assembly ४: 

UNITED PROVINCES— 
eS 

Question 7e— “= 

Appointment ts carr lowances 

in Circle Post Oi qn 1510. 

Desirability ‘of posting a Muslim Deputy 

Postmaster General in the —-. 791, ¢ 

Memorial of Sub-P: the -——. 
for increase of allowance. 1506-07. 

Muslims as clerks in the office of 

Postmaster-General the हे पट - 

Scheduled Caste pg 
the —— Cigl P - 

ON « STATES. ARMY RAILWAY RE 

ui : : 
Motion for adjournment re taking over of te. 

portions of the Ean and Assam Rail-  — s 
way by the ——. 28. ee = 



—_ 

“i छः = i= 

- Disabilities and restrictions affecting | VAN PORTER(S)— है 

Indians in the ——. 142. 5 See ‘Porter(s)" 

Negotiations between India and —— 

regarding Lease- agreement. 1748. | VEGETARIAN W.A.C. ()8.-- = 
Report on Indian propaganda in the —— W.A.C. कै 2 

488, 607. be Ms 

UNIVERSITY (IES)— = VEHICLE(S)— न Ee 

० Ore Question re— é 
Aligarh Muslim —— nd com om 

system of examinations. 1 

Ex t of Students of Ben 
1085. 

UNIVERSITY (AMENDMENT) BILL— 
See “418७7! uslim ——" under ‘‘Bill(s)’’ 

UNIVERSITY COURT— 
Election of members to the Delhi —. 54. 

UNIVERSITY EXAMINATION (S)— 
See “Examination(s) 

UNORTHODOX*QUARTER(S)— 
See “Quarter(s)”’ 

Hindu 

See ‘‘Probationer(s) 

“UNREST— tae Fon ede 
mr —— in Karachi Port 

st. 1860-61. 

UPPER DIVISION CLERK(S)— 
See ‘‘Clerk(s) 

UPPER JUMNA VALLEY ELECTRICITY 
COMPANY— 

Q dati 

x es Shahdara, Delhi, for. staff of 

: 

‘Company (ies)”’. 

CR लक... ATE 

also See 

URDU— 
yee. Question re desirability of posting —— 

knowing Postal clerks in Central Pro- 
vinces. 1324-25. 5 = 

Sa = 4 aie 
“VACANCY (IES)— 

Question re— 
Certain clerical —— filled in ‘the Chief 

7 Mechanical Engineer’s Office, Bengal and 
Assam Railway. 959. 

Reservation of Provincial —— for Scheduled 
. Castes. 1625. 

— filled on Oudh and 
y. 1851. 

Unfilled ——-reserved, 
nities. -593. 
— filled by Non-Muslim clerks in the 

Establishment Branch of the office of 
i Divisional Superintendent, Howrah. 

— filled in the Lower Gazetted Service 
on Bengal and Assam Railway. 960. 

UNPAID _PROBATIONER(S) ७9999 

Accidents due to excessive speed of service 
T70-71, . 

bbe of rates of fares for —— between 
i and 8 Delhi. 192. 

VEGETARIAN W.A.C. (.)8--- 
See “W.A.C. (I.)s”. 

VENDOR(S)— 
Question. 7e— 

Medical ti Station 
—, etc, on East Indian Railway. 
1696, 

Misbehaviour of military troops towards 
railway staff and ——. 844. 

f Rail 

VERIFICATION. 
Question re —— of the bona fides of Sikha 

recruited in Supply it. 842-43. 

VETERINARY SERVICES, CIVIL— 
See “Civil Veterinary Services’. 

VILLAGER(S)— 
Motion for adjourninent re“attack by War 
Sechnivions: students on the procession of 

jampet. 1759 

VISHNU SAHAY, MR.— 
| Motion for adjournment ve fresh restric. 

tions on detenus in the matter of | 
of letters written by them. 1868, ee 

Oath of Office. 1387, 1745. 

— at 

VISIT(S)— 
Question re— 

— to India of Mr. Walter 
= a van American Journalist. 425. 

tae Mr. Wright Henderson to New 

VIZAGAPATAM— 
Question re— 

Famine conditions in the coastal belt of 
Ganjam and —— Districts. 1911-12. 

Inferidr quality oy a in Ganjam and 

Various disasters confronting —— District. 
1912-13. 

VOTE(S)— Ae —— in -intermediate grades in the Stores 
“Eiipeston artment, Bengal and Assam Railway 

increase of Railway fares. 966-67. esa 8 
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WAC. (1.)-- 

» Meals of vegetarian ——. 504-95. 
Si ons for stimulating recrvitment of 

% "Etiam Women to ——. 1079-80. 
- Uniforms of ——. 894-95. 

WAGE S)\— 

— 

+ gi mee pais ae 
employed on British-owned? ships. 

रे Non-payment of —— to workers by Load- 
- _ ing Contractor - at ~“Delhi-Shahdara 

Railway Station. 
in the Government of India Press, 

New Dethi, for work on Sundays and 
other holidays. 1399. 

WAC: aise king 
a lemand for ee in respect of Wor 

xpenses, intenance of Carriage 
~~ =—— Stock". 

~ Demand for - supplementary “grant in | 
Tespect of “‘Working, Expenses, Asie 
tenance of Carriage and Stock के 

Question re— 

Want of. —— for transport of Glass 
: Bangles from Ferozabad. 1153-54. 

WAGSTAFF, COLONEL H. W.— =e ¢ 
otion to redute- न wa: 

sae Board” re coon oe 
Provident — 
Employees. 586, 587, 588: 

Non-representation of Scheduled Castes in 
Railway Services. 583: 

Oath of Office. 345; 

WAITING. ROOM(S)— 
jon ९ Te— 

ities, ete., of —— hearers at Junction 
Stations on East Indian Railway. 1697. 

Non. supply of hot water for bai 
Dethi Railway Station —. wee 

Se) BILE— 
Muslim 

ALIZADA ABDULN 
Qnestion 

< 

cation re— Superintendent of North Western Railway 

Commercial Group students at 
orth Western Railway ——. 11 

IN TRAINING SCHOOL— 
one ere by. 

eS Se = 

re detention of —— of Karachi. | ~ 

Question: ye be hes ae 
Centres for training ——_ technici aang 8 

290-1 
Desirability of niaking motor traffic Sa 

central subject after the ——. 1609. 
Enemy prisoners of —— 9 India. 1617. 

Inadequate coal supply~ - to». industries 
Rai with Sar 794-95. 
osition of persons working temporarily 
in posts created before ys vis-d-vis- 
War Service men. 1454-55, 

2227 कट of lands for —— — purposes, - 

sige BOND(S)— 7 3 = 
uestion #€ collection 0: ‘on rs oon a6 money: — 

WAR DEPARTMENT— 
Question re M.G.O. Branch Clerks-serving™ 
es Administrative Officer, ——, 

_ appointments in te a २७० 

WAR SERVICE MEN— 
Question reposition “of persons 

temporarily in posts created before war 
454-55. vis-d-wis 

WAR SITUATION— 

Burma, Front. 

Question re— 
Secret_session of the Assembly 

ment on ——~ 427-28, 
itement on. ——. 229-30. 

46 —— on the 

WAR TE 

tra 5 9 

WAR. TE CS 2 
—= Nees 

WAR-TIME IRRIGATION PROGRAMME— —— — 
See ‘Irrigation Progra 

WAR-TIME MALPRACTICE— _- 
Question re-—— in coal trade. “970. 
See also “‘Malpractice(s)”. 7 

5 TRANSPORT DEPARTMENT: 
Demand for gr: 
Demand” for 

for 
3! रह 

for feeding 



"WATCH AND WARD SUB. कप" RAND OED Sees 
ae Delhi. 965. : = bss Z 

WATCHMAN(EN)— 
Q loi re —— of Bengal and Assam 

Railway. 1853; 

WATER— 
Question’ 7e non-supply of hot —— for 

bathing af Delhi Railway Station Waiting 
Rooms. 5-76. 

WATER SU te hatin 2 as 
Question ye ea of —— in dara- 

Delhi. 562. s = 
WATER TRANSPORT— 

~ Question re desirability of encouraging in- 
land ——. 1687-88. 

"WEBEL, CAPTAIN A.W. T. 
Question re oi Indians 

Department. 1209-10. = 
WESTERN DIVISION— 

Overseas 

dndus as lower grade clerks in 
Central Excises and Salt Revenues, ——. 

Muslim recruitment in the, Central Excises 
and Salt Revenues, ——. 

Percentage of. बाते. qualifications for 
Muslim recruitment in the Central Excises 

Salt Revenues 8. 

eel id 
2 Rejection of Canadian Governnient’s offer 

£ — to India. ™ 
<= —— purchgsed by Bast Indian Railway to |= - 

pp Dearness’ Allo 366. 

WHEAT CONTROL ORDER— 
Question Te prosecutions under ——, < 1759. 

WHEELER, BRIGADIER— 

WOMAN(EN)— + 
Motion for adjournment re lifting of ban on 

of — ० work 
in coal mines. $3, -119-35. — pase 

Question re— प् 
tion for —— Gor 

vants. 283. 
‘Employment of —— for underground work 

in collieries. 1745 
Suggestions -for stimulating recruitment of 

- , Tnudian —— to W.A.G; (1). 1079-80. 
——'s Organisation of the National War 

Front, © 227. 

WOMEN’S AUXILIARY CORPS Ste NDIA)— : 
Quéstion re Cadet School for 

Training Unit of ——. @ 
See also“ W.ALC. (Ly. os 

ieee LABOUR—=286"> = a 

Question re-introduction of —— in coal 
mings. “285-86. 

woor— 
Question re monopoly for purchasing —— to 

Shiamji Mal of Amritsar. ~ 144-46, 

WOOLLEN CLOTH— 
Sce “C loth’ ie a ate aoe gate 

1 6 pressufe of —— in bys 
ng Accounts Office, Delhig 1861 

WORKER(S}— 
Question 

ee 

rmitteht. ——.sn 

दा; अंक कप कक of wages to —— hy 
Cont at. Delhi-Shahdara 

Station. 359. 
Recognition to the United Union of 

Western Railway —— 1516. 

WORKING+ = 
£ —— as Directo 

347-48, _ 355-56, 
Question reap; 
General of \rchology. 

** under “Bill(s)”". 

“S=WHOLESALE PRICES— 
See ‘Price(s) 

WIRELESS INSPECTOR(S)— 
uestion re wes ost~ 
masters =e the Panjab and N.-W-E.P. 

= Cirele. 

Establishment(s)”’. 
LICENCE ESTABLISHMENT |- 

Qu re alleged bad —— of the M. 
M. Section, Railway - Clearing os 

flice. 13544. a 

WORKING COMMITTEE— 
See “*Congtess ——' 

ORKING EXPENSES. APPROPRIATION 
TO DEPRECIATION FUND— ee 

Demand for grant. 647. 

ORKING EXPENSES. EXPENSES 0 
ELECTRICAL DEPARTMENT. 

WORKING EXPENSES. EXPENSES 
GENER. DEPARTMENT- 

ते for it. 647. 
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ee eee न «करन >ल 2 2 3 
‘WORKING EXPENSES. EXPENSES OF 
TRAFFIC DEPARTMENT— = 

Demand ae Excess Grant in respect of 

Demand for grant, 647. 
Demand for supplementary grant. 665-67. 

WORKING EXPENSES. MAINTENANCE 
: Skis SUPPLY OF LOCOMOTIVE 

_ Demand for Excess Grant in respect of 

Demand for grant. 647. 
Demand for supplementary grant. 663. 

WORKING EXPENSES. MAINTENANCE 
AND WORKING OF FERRY STEAMERS 
AND HARBOURS— 

Demand for grant. 647. 
Demand for supplementary grant. 664-65. 

WORKING EXPENSES. MAINTENANCE 
OF CARRIAGE AND WAGON STOCK— 

and for grant. 647. 
Demand for supplementary grant. 663. 

WORKING EXPENSES: MAINTENANCE 
OF STRUCTURAL WORKS— 

- and for grant. 646, 
Demand for supplefnentary grant: 662-63. 

WORKING EXPENSES. MISCELLANEOUS 
EXPENSES— 

Demand oe Excess Grant in respect of 

Demand for grant. 647. 
Demand for supplementary grant. 669. 

~ WORKING HOURS— 2 Question re —— of certain staff on East 
Indian and North Western Railways. 

“ 1613. 

WORKS, INSPECTORS OF— 
= See “Inspectors of Works’. 

WORKSHOP(S)— 
~~ Question re— 

= ~ Discrimination between Indiaiand“ Anglo- 
Indian apprentices at Jamalpur —. 
790, 1575. 5 

Reerui to Lower Gazetted Service at 
Jamalpur and Moghulpura ——. 788-90. 

Brest class apprentices at: Jamalpur —. 

= ps id overtime work of Gorakhpur ---- all. 974. 

x 

XAVIER, 8. 8. SAN FRANCISCO— 
_ See “San Francisco Xavier, S. 98." 

=f 

YAMIN KHAN, SIR MUHAMMAD— 
.. Abolition of Whipping BiJI— 

» Motion to refer to Select Committee, 1813- 

Central. Excise Bill— 

erp for supplementary grant in respect 
Sie 
Appropriation to Depreciation Fund. 6 

O14 15, 677. i = 
Archeology. 1709. 
Central Excise Duties. 1631. 
Department of Information and Broaddcast- 

i 1639. ing. 
Emigration External. 1711. 
Emigration Internal. 1711. 
Finance Department. 1648-49. 
Food Department. 1665-66, 1670. 
Jails and Convict Settlements. 1703. 
Mines. 1708-09. 
Miscellaneous Departments. 171243. 
Police, 1705-06. 
Working Expenses. Expenses of Electrical 

Department, 670. 
Election of —— to the Delhi Universit; 

Court. 211. . 
Election of —— to the Standing Finance 

Committee for Railways. 1464. 
General discussion of the General Budget. 

856-59, 887, 937, 944. 
‘al discussion of the Railway Budget. 

371-74; 411. कं 
Indian Finance [-- SEES 
Motion to consider. 1447-49, 1464-70, 1521, 

1607. 

wa 

Indian Income-tax (Amendment) Bill— ee 
Motion to refer to Select Committee. 801, 

806. 
Indign Penal Code (Amendment) Bill (Amend- 
ment of Sections 497 and 498)— 
Motion to refer to Select Committee. 164. 

ere for adjournment te— 
0 used by Magi in the sale 

of National Savings *Certifica . 92. 
Injustice to Muslims in Bihar in the matter 
oe arent मा of sugar licences. 1807, 1836-38, 

jaa aaa ae 
Lifting of ban on employment of womer 

underground work in coal mines. 130, 
131 

Order served on Mrs.» Sarojini ae 
directing her to Participate in public 
meetings, efc. 58. 

Motion re— 
Election of Members to the Central Ad- 

visory Council for Railways. 1235. 
Election of Members to the Defence Con- 

partment, so Standing 
Election of Members to Deparment. ding Some 

mittee for the Supply Department. 1407- 
08. > 

Election of Merbers to the anding 
Finance Comniittee. 1228-29, 1230, 1251, - 

te need 
Dearness 

Motion to reduce Demand for— 
“Depariment of Posts and Air’’ 

for substantial increase of 
Allowance. 1192. कर 

“Executive Council” #6 no confidence in the 
986-88, ernment. 991, 1001, 1002, 

1007, 1014, 1015. Z 
“Finance Dep: re appointn pee of ‘Comuiittee for tinising Government 

diture and हवन c ies. 1040-4 1064, 1065, 

a
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“Home Department’ re abuse of Powers 
under the Defence of India Act and 

tion with 4] 
Scheduled Castes. 

“Railway Board’? re— 
1002, 1098, 1114. 

Extensions to  superannuwted — personiel 
619, 620-22, 628. 3 

F il with special 
reference to Post-War Developments 
572. 

Question re— 
London speeches of Messrs. Bhole and 
Ghiasuddin, 84-86. a 
Mo purchasing woo jam ji 

हर Amritsar. 46. 
ictions on entry into Quetta. 1331 

Question (Supplementary) re 
Amendments to the New Delhi Rent Con 

trol Order. 658. 
of — Brigadi Wheeler as 

Director-General of Archmology. 348. 
Captain A. W. T. Webb of Indians Over- 

seas Department. 1209. 
Goal position. 206, 207. 
Communication=?rom 

erce, Oj 

& landlords to contribute to 
National Savings Certificates in Shahaba- 
dad, Bi 

Directive issued to Bengal Goyernment in 
the matter of distribution centres im 
Caleutta. 20, 21. 

Hawking of Indian cotton goods, etc., in 
Delhi without exhibition of price lists. 
1219. 

Money invested by Indians in Burma. 545. 
Production and sale of Standard Cloth in 

Provinces. 1028. 
Starvation deaths in Bengal. 4. 

किक >> Surgeons 

Resolution re— के 
Debarring of Goyernment servants’ election 

10 Port Haj tees. 757 
Protection of mosques in New Delhi. 1793- 

a 97, 1798. 
Commi it for Bak |! histan. 1788. 

Release of political prisoners. 96. 
3 - Statement of Business the Honourable 

Sir Sultan Ahmed. 
~ YARD STAFF—« 

4 See “Staff” 
. YARN— 

‘ Motion for adjournment re extension for 
= posal of rai a = - 

Sopa singh Se Al t or September. है 
क्र न : ie 

: Question re , allowance for ——, a 
detenu. ES का 

YUSUF ABDOOLA HAROON, SETH- 
Demand for Supplementary Grant in respect 
of— 

ape ia to Provincial Governments. 

recruited on North: 

Indian Finance Bill— 
Motion to-consider- 1537, 1545, 1546 

Motion for adjournment re— 
Ban on Pakistan day meeting -at Lucknow. 

1463. - me 
Injustice to Muslims in Bihar in the matter 

of rent of sugar licences, 1833-34, 1838, 
1 

Motion to reduce demand for— 
Department of Industries and Civil Sup- 
plies”’ re supply of Consumer 
means of anti-inflation. 1173. Tr 

222 220 ent of ee re हक 7207 
policy in dealing with questions aj td 
we interests of Indian Labour. 111 4 
1190. 

“Railway Board” re non-representation of 
Scheduled Castes in Railway Services. . 
578, ; 

Question re— 
Absence of Muslim Chief- Clerks om 
Bombay, Baroda and Central India Rail- 
way. 1139-40. 

Action on recommendations of Special Haj 
“Enquiry Report: 352-54. 

Ban import leather, etc., to Pishin 

Commissioned Officer Cadets discharged 
from a पर Officer Cadets. Training 
Centre: 1979-80. 

Deduction from overtime of Muslim 
employees of the Government of India 
Press, New Delhi, for Friday prayers. 
398-99, 1 E 

Desirability of a Selection Board of 
Bombay, Baroda and Central India Rail- 
way. 1139 

Desirability of abolishing Staff Committee 
on Bombay, Baroda and Central India_ 
Railway. 1140. 

Detention of _Walizada Abdulnabi- of 
. Karachi. 1979. 
Food Inspectors, etc., appointed in Karachi 

and Multan Divisions. 95: 
Grievances. of ary clerks in the 

General Post Office, Delhi, 1333. 
Labour unrest in Karachi Post Trnst. 
~ 1751, 1860-61, 1680-81 
Non-supply of stools to Lino-Machine 

coolies. 
न आलम of Muslim I; tors in Sind 

and 
Placing of Wireless Puapéc 
masters in the Punja! 
Cirele. 1686. 

and N.-W.F.P. 

for i Tele- 
graphs Linemen to Sub-Inspectors’ grade. 

Reggavisstion of Wharf and’ Yard Staff. 

Restrictions on entry into Quetta. 1330-32. 

Licence Inspectors. 1683-24. 
Scales of pay for certain ez-apprentices of 
=a ton neh School. 1675. 

lections for r HS romotions in 
ge कं and Delhi “ 

अकसर of: Rarecht 000७० Pogt: Ota 

LBs 

‘
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Supersession of certain Binders of the 

ernment of India Press, New-Delhi. 
I 

Unfilled quota for Gazetted Muslim Officers S in Karachi Division, North Westorn Rail- 
= = way. _ 948-49. 

Muslims on Bombay, Baroda and Central 
India Raiiway. 13, 

: Wages in the Government of India Press, Sse New. Delhi, for work on Sandays ‘and 
other holidays. 1399. 
Wireless Licence Establishmen 

Telegraphs Department. 1 

Question (Supplementary) re— 

Se Posts-and 

; rt quotas for commiodities. 208, 
>> Holiday for Jiujat-ui-Wida not 48% to 

Muslims in the Divisional aperinten- 
dent's. Office, Dethi 48. 

Lowering down of prices of cloth to be 
~~. -mannfactured. 1398. 

_. Observanée of — communal 
Supply Department. 1535. 

eg of leading Indian industria 
sts’ to the United Kingdom. “280, 

Requisitioning of liowses by Government in 
Calcutta. 76. 

Sind Assembly members in jail. 83. 

holidays in 

ao hime es ee ro ? Ss and Revisérs passing Readers” amination of Government of India Press, New Delhi. 1567. 
Letter of Taj Company of Lahore to Maulana Abul Kalam Azad 1093, Memorial of B- Class Guards of Howrah Division for fixation of pay, ete. 1852. _ Preparation of fresh semority list of Guards in Howrah Division. — 1862. Beh B Class Guards in Howrah Division, 

Seniority of certain guards in Howrah Divi- sion, East Indian Railways.-1852. 
Question (Supplementary) re— 

American Offic on Railways. 494, 
Coal production and export. 951 
Filth deposit nuisance and obstruction of road to Post Office in Jama Masjid area, Dethi. — 1756. 
Hawking of Indian cotton goods, etc., in Delhi without exhibition of price lists, 121 
Licensed—Salt dealers, etc, in 

Loridon speeches of Miexsrs. 13106 
Ghiasuddin. 85. 

Provincial Haj Committees. 1216. 
Quinine Position. 2. 

Bihar. 

and 

solution के totection of Mosques in New eli : : 

se /; 

@APAR ALI KHAN, MAULANA : Bill : “Bixvise 
Consideration of @lauses. 251, 274, 

Demanil for Supplementaty Grant in respect 
a Of = 

‘ood Department. 1670. 
“Finance Departmont. - 1653. हे 
Election- of —— to 

~ Committee for Railways. 1464 =e 
General discussion of the General Budget. 

31 = 
“Indian Finance Bill— 

_~ Motion to consider. 1294, 1418, 1543, 1614 
Motion for eae re 

justive to: Muslitns in Bihar in the matter 
क 0f grant of sugar licences, 1835; 1846. 
Order served Mrs.” Sarojini Naidu 

her Ls to participate in public 
meetings. 

pee ression- carried under the cover of the Defence of India Rules. 183-84. = 
1 to- reduce densand 
goon ion to ve” 

_ 0६ Passenger Fares. 508. 
re enhancement; 

the Standing Finance = 
1464. 

Starvation deaths in Bengal. 4. 

1787. 

Resolution-re— 
Reforms Committee for Baluchistan. 
Release of political. prisoners. 96. 

ZAHID HUSSAIN, MR.i— : oe for supplementary grants पा respest of 
Appropriation. to Declaration Fand 

re. 677. 
‘670. 

Tutereat- Chittges, 
Miscellanacis Expenditure 

ine Works. 677 - : Payments to 2 Tadinn Sparen “Companies. 

© Workit Kepenses. Expenses of Electrical 
Department. 669. 

Working Bxpenses Expenses “of General 
Department. 667. 

Working Expenses 
गे Department. 665. 

Working Expenses. Maintenance and 9: of 24 Power. 663, = 
Working ce Roy Maintenance eae 

Expenses- of Traffic 

- bours. 664. 
Working 2: Maintenance of Car- 

fage and gs pea Stock. 663. Se 
Wor a Be Maintenance of Struc- - 

~ Working — Expenses. Miscellaneous. “Ex 
penses 2 

Oath of Office. 1205, 1969. के 



oZIA 
man ar Muslim Universit; _ (Aniendment) 

circtilate. 1822-26, 1828-29. — ‘ 

Coal Mines Safety (Stowing) “Amendment 
Bil— 
Motion to consider.. 444-45. 

Demand for Supplementary Grant in respect 
se ene 

Department of Industries and Civil Sup- 
= plies. 1658 

2 Department of Information and Broadcast- 
ing, 1638-39; 5 

Finance. Department. ent. 1650-51. _ 
r ent. 1663-64, , 1665, 1666, 

E ao 
Miscellaneous Departments. 1721. 

Salt. 1633 
©) Paxes on income including Corporation 

= Tax. 1631-32. 
Blection of —— to the Delhi University 

Court. 211 
Election of —— to the Standing Finance 

Committee. 146) 
ral = disgussion™O: 

ang 

Indian Companies (Amendment) Bill— 
Motien to consider, 455-57. 
Consideration of clauses. 460. 

Indian “Finance Billi— 
Motion to - consider. 

1354-65. 
Indian Income-tax (Amendment) Bill— 

1247, 1283, 1504, 

Motion to consider. 1754 
for adjournment re loss of railway 

ne dne to not cliarging fare ani 
on certain_ militar, 

- 1 “to » Centr 
Councii_ivr Railways. 1235. 

Election of Members tothe Standing Com- 
mitiee for the Food Depar' 1701; 

Election of Members Standing 
Finance- Committee. 

United Nations Relief and Rehabilitation: 
Administration Agreement: 1956-58. 

Motion to veduce demand for ‘“Appropria- 
to “Reserve” re hancement of 

enger Fares. 506-09, 517, 513, 518. 

to the 
1230-3: 

Question (Supplementary) re— = 
Aligar! 

= ~ Banking: facilities to pilgrims-to Hedjaz. 
Bill— 5 Sas 

हि 1978. 
oxen uty, Directors, Regional Ingspec- 
उठा; Regional Inspectors. and Technical — 

"Fifteen 

Tudians‘in- Burma, Malaya States, ete 

Export of ६७-७० Iran by land. 1914-15. 
Governinent contribution to Indian: Labour 
ee 1g ear a ae 

tary warrants exchanged velling 
Ticket Examiners on Oudh and Tirhut 

- Railway. 954-55. se 
otion, etc., of Ticket eee Staff, 
dh and ‘Tirhut Railway. 063-28. 

Technical experts recruited for training 
War Technicians. . 539. 

Muslim University and ‘compart- 
mental system of ¢xaminatio) 1226; 
1227. 

Allegations of corruption against transport — 
officials. 

ea Rail 
erploy: ays. 

1215. दा 
Biharis in’ the Income-tax . Department. 

Centres for training war technicians. 296. 
Colour prejudice in the Union of South 

Committes of selection for-recraitment on - 
Berigal and Assam Ratiway.~ 1532. = 

Consolidated pay of British and Indian ~ 
soldiexs and that of American soldiei 
eto. 

Inspectors. 297. 
Desirability of improving service condii 

Indian’ Nurses. 1206. 
3 

Development Officers for 
»reconstifnetion plans, 
sa plan for economic 

evolving 
841. 

ment. 
Formation of Royal Society. in India. 
Government. agents for purchase of 

grains, etc, 836, 
Hand-made’ paper- in 
Imports of dyes, 

British concerns. 
SP arches vig 

Motion to reduce di d fi 
of Industries and Giyil Supplies”. 24 

consumer goods as a means of 
& 1161-62. 

defor ‘“Department 
ibstan- 

for free medical treatment 
“alasses. 1385. 

Meals of vegetarian W-A-C. (T.)s. 895. 
Muslims< as Tec! 
gramme Assis oe in All-In 

raul and =e need for sw 
tial increase of Deas 
1193-94, 1195., = 

Pp i das Station Engineers 
Assistant Engineers “in Albindia 421 Sie 

; lowance to railway work- 
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